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LOK SABHA DEBATES

LOK SABHA
Thursday April 19, ;f;?qfc.'mm 29, 1901
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—

The Lok Sabha met at Llpven of the Clock
[Mr SPEAkER in the Chair]

ORAL ANSWERS TO QUESTIONS
Visit to African Countries

*484 SHRI YUVRAJ Wil the
Minzster of EXTLRNAL AIFAIRS be
pleased to state

(a) whether the Minister of State
vimted some African countries  recently
if so what arc these countries ,

(b) whether he had proyused any me-
dicine and other assistance to them 1 so,
what are they and to which countnes |

(c) whether these have been gmven to
them , and

(d) 1f not why ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU) (a) I wisited Ethiopa,
Kenya, Zaire, Ghana, Liberia and Senecgal
from the 10th to 22nd September, 1978
In Ethiopia I led the Indian delegation to
the fourth Ethiopian Revolution Day
crlebrations on the 11th September, 1978
The visit to the other countries was a

goodwill visit

(b) to (d). I prommed to gmft some
foodgrains, medicines and baby food to
Zawre for relief of the drought affected
people of Bas-Zawre The Food Corpo-
ration of India s in the procrss of making
arrangements for the supply of food-
grans , m!-'dle:::; and bal iogd htc‘;:
been procured are awaiti
I also offered wgﬁm‘muth?m
loss to Sepecgal , the modakties of im-
plementing this offer are under discussion
with the Senegalese authorities

504 18—

2

ot quorw : Wy wged, el
feenat ¥ WAy Padwr wew wadlY ¥
oifeay, Wfr, swe, A, SneRfar
WY A3 ¥ arar 7 oy | ag vl
e aTag amae w aw@ ¥
Wt g8 WX W ¥ ger @ § Wit
I T, FaT W Sy gear ¥
o y W | ag Y wefafaa § e wr
gfam ¥ 1 ¥ wfus dw-26 Sfewe
ward § sirer X faerc Y & 1 g
At wgrea ¥ Fay FF A w190 @
qu WK e ¥ Nfeq §, 6 AT awt
q< 7 svATEA fan fir g, avey §
fam difer o 9Tg Wit I Wt
woft arddY | ag age € quz af@ ¥
fir o wg g 7§ s s wesAT
g oY 1T T AT Ay aw agt
gy, AT 9 =Y ¥ forg qifiw
oY qard T W9 T § 1 & qg wAn
wrgaT ¢ f g W s ¢

oft aatx y¥ oy wir & v ag
Frm AR AN A IO HaE )
I W & A EW aTg A wifew w<
@ &) A g uR Afeww g
WYqT F7 T § WK T g xfear wy
e 4%y % ¥ o fordee fem 81
ag + fufaw fadow feadde & awly
T EY ATANC | A I FATR AN A
T, g Iy gfoen s g ol
smw & g @ g wlv dfewy agy
el IAM agwy )

TTF-ATET XA { g wwe
WA U7 T W AT 0N FT Tg3 AWTS
qr 1 gafae g ¥ agl Tw g o wEw
WA *T seare faar or ) gu fag
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g% fediw o § fin fieregran, ane,
# fag gt aut & W Tt fafo
i R e
afew v &1 o e ST
fafiry &afar s fafies, g o7
w Wi $RAT wre wdfar & afd ¥
g & fin Y Aace stgver I AT, A
I AT A ST gr e @ E
fie v g ag & i k&,
@ s

oft geovw : o Ty wlY FEE TR
¥ O g 37t ¥ wreforr frafy A
i g i werer & W g8 T
WRAEMRA R agigwdy
wwifeer § o & ag v W g fe
AR AMg AN T WY Wy B W
STt % 1 ], fier i &Y Wi @,
w1 W & qrer Grevw TEY a1 av gang
*Y Wiy ff a1 oY Ao Y it Y 9w
By Fo & wYE wfsarE 4 oY Wy g
e & a oY Wy 7g W qf wn ?
oY WTEET ¥ %X wg § W e
g § fir e & o o 3 oY Y A0
WY ¥ ¥ %7 gy wova s o i %
W W A oy ¥ firay W R
iRt A § ? K aeee
¥ ag o g § B o R
forg w foredrere 3?7 & ggdt W Al
g ot WA A g av wadi A
v waiar &, wrk frdmrr § 7 & e
angn 3 Fr g & fag ot fasdare § aw
¥ fawrs aoerc £17 F wrdandt w9
W< o @ ¥ qurer A Aot ondRfy ?

ot et g & WA qEer
¥ WAt wor i ey ot aefeafr §
T afdfeafy % ot e e &
1P §97 7 T W gH G« Wnw
fir B orely & oedt ¥ A ol T g
i | 99 ¥ fog ow gl o gfeew
gt frggerrangwl, W
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* faq orgife deer wifigy, wreda
ferdie % o wifgy, oY 9w W W@
& W O A g a X W s
R

PROF, P. G. MAVALANKAR : I
am glad to find that my hon, friend the
Minister of State had gone to a number of
African countries like Zaire, Ethiopia,
Kenya, etc, I also know that Shri Atalji
had been to Kenya recently. I would
like to ask in that conncction whether
Governttent are aware of the fact that
although India’s interest at both Govern-
ment and X?ople levels, in African conti-
nent and African people and particularly
regarding African struggle for indepen-
dence is extensive and Renuine, the fact
still remains that in terms of diplomatic
exchangt and also in terms of political,
educational and cultural exchanges, eco-
nomic and trade relations, Government
have not been able to do much in terms
of significant contribution for African
people and Government. May I know,
therefore, what the Minister of External
Affairs is going to do with regard to
strengthening the Indo-African  rela-
tions ?

MR. SPEAKER : That is not a
question. He is only supplying the in-
formation. You are’ enlarging it.

_PROF. P. G. MAVALANKAR : You
kindly bear with me. The Minister
says : he wentto Ethiopia to lead to
delegation.

MR. SPEAKER : No, no, that is in
the answer why he went there,

PROF. P. G. MAVALANKAR : He
saxd that he had gone to other 4 countries
on a goodwill mission. My question
arises from the answer to part (a). He
says ¢ he went to Ethiopia to lead a
delegation and to other 4 countries on a
goodwill mission. Therefore, my ques-
tion arises, If he goes to those African
countries on a goodwill mxm;m
then what exactly that good
migsion is producing in terms of strengthen-
ing India’s interest and relations
with African countrics ? I hope that is
relevant,

MR. SPEAKER : It is a big policy
question that you are ssking.

PROF. P. G. N;A\II{A!.}:’NKARm :
What uestion e has gone to ¢
cmmtr?:ucyr?e must be able to answer
it.

MR. SPEAKER : I don't think.
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PROF, P. G. MAVALANKAR :
Why are you inst Indo-African rela-
tlons ? Indo-African relations are im-
portant, It arises immediately out of
this. He went on a goodwill mission :
and both of them, the Ministers, are
ready to answer,

MR. SPEAKER : No, no, it 18 a
very large policy question.

T8 o ag o v &g oA
WOy ¥ A g ? afe g, A waT
IT F wwafas FR ¥

ot gabty g¥ :  Wawa A
vty fawerr 1 &Y gAAY &g 9T
wat fgar ar & wA WSy #
o A fewrw g wal fs gard
e fefin wmgr af § Wk
TY FY TW T HT wANE AT 9T 1

Passenger Conches

*,86. SHRI AHSAN JAFRI : Will
ghe’Mmi-m of RAILWAYS be pleased
o state

How many passenger coaches were
m.{:g, i:w:he different Workshops of
Railways on the 2grd March, 1979 ;

hether it is correct that a great
$wdm¢ﬂ could not be put on
rail becauwse of the non-availability of
railway wheels ;

Oral Answers

. (c) whether it is correct that Railway
is importing wheels ;

tct{fe if so, from which country and the
I number of wheels imdpu—u-d from
outside during 1979-78%an 1978-y9 ;

(€) whether it is correct that Railways
have failed to allot machutotheﬂe
who organise tours during April an y
every year ; and

(f) how many coaches were lying i
wnrh;mp: for repairs on the 2grd wgml:
1979

THE MINISTER OF RAILWAYS
OF. MADHU DANDAVATE) :
a) to (f). A Statement is laid on
table of the House.

Statement

(a) 138 passenger coaches were made
ready for service in djfferent workshops
of Railways on 29rd March, 1979, after
Periodical Overhaul.

(b) Onlr some coaches could not be
put on rail because of the non-availability
of whecls,

(c) No wheels for coaches have been
imported so far. However, arran ts

havebemmadefocrhimcgmtof eels of
Broad Gauge ICF es for the period
September 79-August "8o.

(d) No import of Coach Wheels was
made for ‘97?'133, and 39:8-79- soF“ the

iod 79- "80, asor
meds ﬁmscm?hly lm? 45%&(1! from
Australia have been ordered.

(<) As the Railways have decided to
run 1700 Summer Specials in 1979, all

requests for coaches tour orghnistrs
cannot be met. However, cfforts are

special trains on party account.
() 2027 coaches,

o wga weQt &3 aTow
# ag § f5 fows, 1079 @
, 1980 & waiy ¥ 7089

6
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W agr ofwar # wed wdy
Twd Wi b g A F W o
s W @ At 2§ e
R RE §, Brow o I A
§ for wn wog & W gard)
Wi ¥ AW W wAT qr @ @
§ 7w W sfew wAN & e
7 ¥ ur w1 W wewd, § fawa
Fog A YO F1H A & w ¥

Wo Wy dewd :  TH HaTH T
v ¥ ozW oweT ¥ wf wdw
fear & | w@r &% Fw F A7
&1 ¥ EW AWk T WA
wm gaige @w A & W
Ygx WA Y ) YT ®w e
¥ g B, IMK 7 A & ¥y
wrf ¥ aag 8 fewra daT g%
wre 7g fewra dar A ger a
fwaX #H® agy N woW@ A1 =g
mgﬁmw}tﬁiw‘t%wwﬁfr
wETy WEgH WEr W | W& ®
TWE & PG €® W 97 A
wmic ver | & Su fafwt ®1 o
AW qfr T WA ¥ W UF
o watwdr o fowst aag R
¥ wOAT ATWET g A F7 4 |
wifeg wg dwar fear war fr
fRwt & fm ¥}y TR g
w17 ) ¥ & waw e feemar
wgar g f5 ug o @A w W
£ prige €w @i 4
e qn famy <@ @1 @
AYMAF wEw Tf R} |

&t wgam wed WA o X
v fo ofm Ggw T Aamy w
oq W AT E 9T AT @ |
wiehd® & & gv s wgqe
wRaT g fr W ¥ zfeow & forg
- &t wd fear o g g,

174

2]
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YT W T W aTE 8 WY
R WM ¥ Ay A e A
w1 Wt @ § W oW fead
g foq v 1@ § e
Afiqes W Mg FA oW
TS KT oA v § A WA
Tafcdiw faegsr TeTe $T AW
%) TF Wd N gEl Wk W &
w19 1§ w$nfetmT T #war R
I uafygmT st Wy @y
w3 8, s500%war ) feqr-
foer ®vg & ¥faa owd  wTaqy
Y ITH W FK w7 T PR
gaF 1 fav @@y ww w0
T ¥ 5 S gefiewA AT A
T oal A 1 owa S ¥ warar §
f& 2027 #w Wi 2w &
frwe & fog qer 97 1 e oF
I | 20 ®wraw AT fagre w7 wwa
W 9F oA Aw F ogfe
oF dawen Fr Rl &Y wwdr ¥
# saT |rgaress el § e war
wH T @ Y?

Mo AY TWEX  TET TF HAT
w1 §AE P, I gAC & fawwd
gt oumy ¥ ) owif & duw ¥
HET I Al F) ATy wgT W«
&1 OF aF aga ¥ g fefr
Ty & wicg Ay, sodr fordandy
X grEr wAT Wy § ol qud
e §if T THAW W ww W
T v § T wadvomm s
¥ § 5 o Qwa 37 Wk
fesr fag 1F | gAY saTA B Ay
g feo¥ s g 1173 qdwaw
g% T g fem qr st srawy
T g A Ty T WA T
¥ Hz X & A 1700 chwAe
% % waemy 7w § 4wl
& Ay ¥ T «F Ay qx grfady
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¥¥er 3 w0 aigear w0
W aw zfee QR AT g
gXdrer wr fos¥ |/ T ¥Y 19
s s & 1 weA AT g9 84
Garrd | ot waa il gz
wry & 9F F wrafesar &7
shtaelt wret S Fear Afe
g af fY, SA & ww { owl aw
wry Ay feat §
o g Ly Lo
HARE T OH

et wamelt oo ¥ o
e wa & a7 a0

PROF. MADHU DANDAVATL :
Sir, did you allow her to ask the Supple-
mentary ?

MR. SPEAKER : I have not allowed
her to ask the Supplementary

PROF. MADHU DANDAVATL :
It 18 a suggestion for action,

¥ ag wawr wr v f& @y
¥ GHIRA W& g X I av
waorw fear & &Y wer ST A

qq &0

993%434
]

1y
§139747~13
A= 2 5
_g i
2 %’ %

Oral Answers 10

MR. SPEAKER : If you have facts,
you can answer.

PROF MADHU DANDAVATE : I
have got the facts,

g ¥ iy & owie &
27 T W Jzg T WY
0 o, aw ¥ fomw B WX
gw X wgr fe 22 garT for oiw )
Ik &w 17 g w7 fad o,
T R F 15-16 T FHw

¥

i,
+
i
i 3

274
§11
75

ﬂe"ﬂ’g
igg
125

a
g

T
ay
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W & fa7 3w ot we—xw
g w frr ¥ ye afordw fer
TR e @ ¥ oaoy W
ded ok ¥ “gar fww’ W 6s
for & ol foar @1 A ¥k X
ﬁ- uw “.w_ﬂﬁu ﬁq“ w

]
1
ol
g
3
E

g, qrar’ W oA fear Wik
“iwlr W o W ¥ fer
WIwT @ R AR R wiw oW
At W Prgd wTe wemm g
¢ =@ B & o ?

We WY IvgRY : WA WEE
N ¥ wewrqr wgar g—4% ¥Q
o wfe et 40 oAl @,
e golt wvdt W T § e
fegrm & frm ol wt ford
foit & o 37 &Y o §—ug W
o oy | fR o ww ¥ W
oY geT § TE W WET &

¥
3
:
3
»
a
L 4
g
3w

*788 SHRIMATI PARVATI DEVI
Will the Mimuster of HFALTH AND
FAMILY WELFARE bc pleased to
state

(a) the number of bhind population 1
the country ,

(b) whether any assessment has been
made about the impact of blindness on
the national economy and its detals ,

(c) whether Government propose to
modify medical studies for MBBS
students to make ophthalmology as the
mamn subject , and

(d) what other sateps  Government
propose to take to check blindness and
prowde better  diagnosis and treatment
of the discase in view of its grawty ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE . (SHRI RABI
RAY): (s) ‘The number of blind
persons in the country 1s cstumated to be
bout 9 milhon.

APRIL 19, 1078

Oral Apgiers 34
{(b) No Sur, but even if the cont
of & blind meh of
Rs 75/- per month, mtutically the
tenance of all the blind persdns dm

cost the nation over Rs. 800 crores ane
nually.

(¢} The Medical Counal of India
statutonily responsible for laying duw:
the medical standards in the country,
The Council has been approached for 1n-

(d) A statement contamng the re-
quired information 15 laxd on the table
the Sabha

Statement

Steps taken/proposed to be taken to
check blindness and provide better diag-
nous and treatment of the disease

1 Health education to commumty
In eye carc measurcs so as to preserve eye
sight and prevent visual impairment.

2 Provide immediate operative eje
relief through mobule units which vf?u
alvw undertake cnsive €ye care
services 1n the remote areas and also
und¢rtake survey of the commumty ih-
cluding pre-school and school-going chal-
dren for carly detection of visual impawr
ment 15 umts have already been re
leased to the State Governments and 15
more units wall be  released dunng
1979-80

3 Develop permanent nfrastructure for
comprehensive eye health care services at
the P H GCs, laluk and Distt hos-
pitals, Medical Colleges and the Re-
gional Institutes of Ophthalmology

4 The Central ammstance 13 to he
provided on the scale indicated below *

Mobile Unsts : 'The recurmng expen-
diture wall be hmited to Rs 1 5 Iakhs
annum and one time non-recurTing etc

a 4 oo lakhs.

P HCséfOnc tume wutancebo:ln
the shape equipment costing about
Rs 3,000/~ to gx §,000/- per PHC

Distt  Hospitals  One tune assistance
@Rs 350,000/~ per Distict hosptal in
terms of equipment and supphes

Medical Collsges One tume asmstance
at the rate of Rs 5 oo lakhs per medical
eollcsecrtmdcdn sunilar  amount 1s
allocated by the State Government,
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Regional Instituts : Rs. 30°00 lakhs for
Ragional Institute as one time amistance
for equipment to be provided in a phased
manner.

c?&Dr. R. P. Centre for Ophthalmic
Sciences, AIIMS, New Delhi has been

to be developed as an apex
Organisation to provide technical leader-
:hiliepinpl ing and 1mp} fon of

programme. The
have 325 bed full equi
national eye bank tt ental reses H
centre  community thalmology an
rchabilitative wings, oguic aciences sup-
portive laboratories, instrument repair
and development workshop and com-
puterised medical record system.

6. Under the gmci;t;m Gug.xtrol Pro-
gramme, 3550 Blocks/PHCs ve been
covered. 'I§hil has brought the 'total
population at risk under the coverage of
this Programme in different States,

VJ. Financial asistance is offered to

untary organisations for "“‘“i.’i‘;ﬁ
eyc camps in rural areas where
facilities do not exist. In accordance
with the guidrlines approved for the pur-
pose cial asmstance is given at the
rate of Rs. 40/- per intra-ocular operation
performed  subject to a maximum of Rs,
6,000 per eyt camp. Dunnﬁ.lsg-m a
total assistance of about Rs. 84,000/«
was released to various voluntary organi-
sations for the purpose,

8. Two National Committces have been
farmed to advise the Central Govt,
om the implementation of the natioma! plan
and also to co-ordinate the activities of
the donor agencies in the field of eye
relief work {n the country,

9. In order to provide the manpower
of trained opthalmic assistants, 30 schools
are proposed to be started in the next,
2 years to meet the immediate needs
fong term nteds and to give a

years
course fo mmh asistants i
to B.Sc?r ( ) Opllactha . ading

"

CHAITRA 29, 1501 (SAKA)

3

111
]
;
1

1%ADA
el
ggfia

wreRfeiC ¥ @f 7 aury & fed
ail W o g O Wl § wl
gfeee wf ff @ wfr wfiel 4
wE erfe o wgree worr Wi
T Ffm AT qOATC wr weker 4
ifen, ¥aw wm, frnfr wom,
arge gafaaton fefimr, 3 wiew
wife el ¥ 99 warar or s
§ 1 o fad weed ot wre
sl om awft 4 1 & w@
sram wet g Fr w@ wwe X ¥
@t frealt deard § o Aol
o 3 X oy & wre o W
wI< ¥ wgrgar & amir

=i ofw T ; weue Wy, A
warw # ag wgr av fr gt &
fe wr iy FEiwW €W AT W
o @ YW T A &
a%d X X T WY 1978-79 U
L m{Tm fer §, Wrouwo
o w11, fefge el
150 fewe HAT & 9 WX gl
ek W s R 1w
o ¥ ogw ooy W § oW
Tty W & aga dw # o g
N agrar W ¥ fag gw ol Wt
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yrdww & Nfs &Y ooy @i ¥
AT ¥

il ol WY dU T
A7 ug & fgwr g ¥ e
wfrdl ¥ grfa & fad o o
ffs wmfr § wfe wg w1 @
grnfas e & g U AMEE
AR | MR waar Swwr
fafw wfwmdl & fod o o}
T AT T ITD TR WA 9%
e ey ?

st e T - W AU Y
g 49 I T gEw WY WO
arw oo AR 8 1w ¥ € wd
wroaft & o

SHRI K GOPAL: Mr Speaker, Sir,
it is not that we lack tn medical personnel
or tramned personnel to check bhindness
in the country. There are a number of

doctors, What 18 happening 1s,
even i1n Delhi, the Minister 13 aware that
there are premier institutions hke the All
India Institute of Medical Sciences and
Gurunanak Medical Centre , medical
equipment worth lakhs of rupees which
are needed for eye treatment are lying
unutilsed. It 18 not because we do not
lbnve thchpersonncl to operate them, but
ccause they require certain minor repars
and replacements, which are not being
done because of the bureaucratic bunghng
and the misuse by the Heads of the
Institutions Will the Mimster tell us
whether before going 1n for new equip-
ment, he would institute an inqury to
see that the equipment worth lakhs of
rupees, which are aiready there are used
properly and the personnel who are
already there and who have become the
victims of local political oppression,
arc properly utilised ?

SHRI RAVI ROY: Although this parti-
cular question does not emanate from this
qu stion. Ican inform the hon. Mem-
ber that we have already appointed a
Committee under the irmanship of
Dr. Gopinath to look mto this and see how
we can make optimurn utilisation of the
exisling equipment,

off gow wx W 2w ¥
g afr der § W § A
furr, SH% o WX SAAY ek
& fag wior aga ww et fivay omar

APRIL 19, 1979
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g1 wd Wy v I wed vowr
R @ ¥ dWegw ¥ ¥ o Y,
wifager g N fade ww
T w7 FraTc W @ £ ) oW
W oad fewr o g § W A F

T wT =X g ¥ amdw e ¥
Wt W aw W wgw g wfE
N awE ¥ Aiv g ¥ R N R
AT AT N AN @wd ofnw

*700 SHRI P. K. KODIYAN : will
the Minister of Raflways be pleased to
state :

a) whether a goods train carry:
nsc() )milch cows and bulls was ly
id)eemne}l at Shal kur  Baasti ui:;?ug; mn

or hpnnary 3

?:'?’ Vi‘?'n d by u:lfor ; bookit;:
ud committe: a wa

clerk mn collumon  with thei: owners;

Whether the i haa since
be(ez)compleud; oquiry

(c) if so, the findings thereof; and
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(d) the action taken shereon ?

THE MINISTER OF RAILWAYS
EPROF. MADHU 'DANDAVATE) :
;L to q}d). A statement is placed on the

le of the House.

Statement

11 wagons containing 174 live-siock
viz buﬂ‘:f: calves, 18 cow calves, ¢ bulls
and 36 cows without sucklings, received
at 1810 hrs on 8-1-1979 at Shakur
Basti were detained upto :6?0 hrs of
18-1-1979 since the pocket lables on the
wagons showed the destination of these
wagons as Buxar and Sealdah, instead of
Chunar and Varanasi the stations for
which the wagons were booked. The
discrepency was detected by a trams
clerk at Bhatinda. On the request of the
traffic department, the Vigilance Branch
took up the investigations and preli-
minary enquiries by the vigilance branch
indicated that due to a restriction, cattle
could not have been booked to Buxar
and Sealdah. Four Railway Receipts
for wagons originally booked to Chunar
were suspected to be forged showing des-
tination stations as Sealdah and card
labels were suspected to have been changed
en route.

As serious fraud, forgery of Railwa
Receipts, c!mg?e of pocket labels mg
involvement outsiders were suspected
the matter was reported to Police and a
case was registered under Sections 468/
471/420/511 1PC vide FIR No. 29 dated
19-1-1979 by  Railway Police Delhi
Kishanganj after which the wagons were
despatched.

The Railway Police, Delhi Kishanganj,
have since transferred the case to Govern-
ment Railway Police, Bhatinda for fur-
ther investigation. The investigations
by GRP Bhatinda in this case are still in
progress and necessary action will be
taken after the investigations are over
and the report of investigations is made
available to the Railway.

SHRI P. K. KODIYAN: In the
Statement it has been admitted that
serious fraud, forge:{ of Railway
Receipts, change of pocket labels and
involvement of outsiders were suspec-
ted by the Railways. This is a very

jous casc. It has also been mentioned
in _he statement that this discrepency was
detCcted by a trains clerk at Bhatinda. May
I wsk the Hon. Minister whether he is
aware of the fact that the Railways are
Apcurri considerable loss of income
due 10 frauds of this nature cspecially
in traffic and, if a0, whytgnw

t with in an ordinary, casual manner
and why the Vigilance Department of the
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Railways did not take any action in this
respects ?

PROF. MADHU  DANDAVATEt
As I have already pointed out in my
statement, eleven wagons which were
supposed to go to Varanasi and Chunar,
due tosome mal-prastice of someone=
cither inside the Railway or in collusion
with someone outsidee—and the Ilables
of the ns being changed, were de-
liberately diverted to some other stations.
It is very heartening to note that itif
one of the Railway train Clerks who was
able to detect this malpractice, and he
reported the matter. We are now making
a scrious investigation,

In the last part of my statement I have
alrady said that the Railway Police
Delhi, Kishanganj, have since transferre
the case to Government Railway Police,
Bhatinda, for further investigation.
The investigation is already going on and
1 can assure the House that in order that
such investigation and action taken
should act as a deterrent to all anti-
social elements, we will take very strong
action on the basis of the investigation
results.

SHRI P. K. KODIYAN : Will the
Hon. Minister enlighten the Howse
whether a ll; nmlz: r of frauds u;
being indul in some orghnise
gang in different parts if the country and
whether any other case has been detected
apart from this ?

PROF. MAJ)H;J DAEDAVATE:
This is a specific §uestion whii cerns
bulls, cows, calves and all that. 'I:hueo
fore, 1 cannot transfer this cows
and calves to human beingd. I only
replied to the question that  has been

asked.
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SHRI P. RAJAGOPAL NAIDU:
May 1 know from the hon. Minister the
name of the party who was transpor-
ting these milch animals

PROF. MADHU DANDAVATE :
I am gorry that the name is not available
here. But I will be giving this infor-

mation to the hon, Member.

Calcutta Tube  Railay
+
*791. SHRI SACHINDRA LAL
SINGHA :

SHRI S. R. DAMANI:
Will the Minister of RAILWAYS e
pleased to state :

() Whether it is a fact that the tube
railway gtoject in Calcutta will not be

viable if built in phases ;
(b) whether the authorities
had requested the Pl Commistion

for sanctioni additional amounts to
complete the ject and make the rail-
way & viable one;

if so, the vizws of the Planni
Comumission expremed in this re ;
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(d) the progress made so far in the
constrruction of the tube railway and the
work which remains to be ted ?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
(a) to (d) . A statement is laid on
table of the House.

Statement

Phasing of the project is  neces-
sary to some extent to enable
trials of the new tcchnologies developed
and the opening to traffic of some sections
while the remaining part is still under
construetion. However, the uscfulness
of the project depends on the completion
of the entire project as soon as pomible
after the opening of the first sectioms.
b s Soimaty Ll %
cle e first of the project from
R i e

yganj to . r
commencement of the Phase IT work ?n-thc
Shyam Bazar—Esplanade scction, though
the Planning Commimion had, at one
time, felt that work may be taken ulx
after the full completion of the Phasea I,
the Commission have since agreed in
discussions to the taking up of Phase IL
construction work on the Shyam Bazar
Esplanade section passing through Chit-
taranjan  Avenue also.

The progress of comstruction work
so far in physical terms is 17
The major part of the work still rema
to be completed but the tempo of coms=~
truction 18 being accelerated.

SHRI SACHINDRA PAL SINGHA :
Will  the hon. Minister kindly tell us
the target date for the completion of
this project ?

PROF. MADHU DANDAVATE :
Sir, the question has already been re-

ied. I will repeat it, It is a 16.5 Km.
inei‘ ne&rpmﬁﬁ of comtructi;:
work so in physical terms is 17
Rs, 16 crores have already been sanc-
tioned for the curreat

MR. SPEAKER : The information is
already given.
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MR SPEAXRR : This is given in
the siatdment.

PROF. MADHU  DANDAVATE :
The only addition that I would like to
mike is that the central section which

SHRI SACHINDRA LAL SINGHA:
Whether it will be viable if it is done
through phases, :

PROF. MADHU DANDAVATE :
I have already ied that question. He
did not listen to it probably.

SHRIh :fﬂ-!lh't’l'ﬁ BASU : ';‘h have
gone through the statement e Se-
cond has been cleared by the Plan-
ning Commission which is a super Cabi-

net. But one point remains to be ans-
wered.  According the statement of
the General Mmagcr, Mr A. K. Chakra-
mty of the Tube Rulway of Gnl.cnﬂa

trial run will from 1981.
pm'm is  whether t
msiderthal_:ﬂ:istrialrunwuldbca

direct run t from the Dum Dum to
Taliganj so that this whole scheme can b
completed in one single phase. Unles
it is completed mn one single phase, it
cannot bz made viable The renm is
that this entire 16. ﬂh:ﬁ:l’m (San
drry a pasanger | 1
.A:hnc that is the sector betwern
E’lplln Sh}arn is obviated,
ty would be reduced only
19 hkhs. W:.ll lt:; Ga\rclmment con-
Sider this project complete it in a
sipgle phase?

PROF. MADHU  DANDAVATE:
I am rather at this question,
s Ir Sh‘bomB?z:rmml‘

t is rom m to

diarified 51. will be completed
within tg&&. How can ome expect the
trial run in |98| along the entire track ?

tely, trial run cannot be
hhnunlmtm:h arc laid. That is my
difficulty.

S8HRI CHITTA BASU: If the
General Manager says %0 ...

PROF. MADHU DANDAVATE:
That is for proto trials between
Dum Dum and Balgachiee,

SHRI BAUGATA ROY : That

and

meh.thehumd.m:hem'
Commision authority’s  objection
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that he went to Calcutta

on 7th Apﬁl,nduoundzmm

was a statement by the
saying that the
hadputx‘:;“ol;hckw

un e ittardhj avmue.
After that, there mnn
agumnthildecim:m&lcu .W'hen
the D-puty Chairman of the Planuing
Gnmmiwnmtwcdmmthc West

Chicf Minister specifically

Dandavate about this saying that
this should be cleared, Now, it
in the n W‘Pg:s-

5

oflhhmn Nwhe
thnthcre be no further d.lﬂicultyar
hold up due to extrancous ciréumstances.
Would enlighten wus about this
circle holding up this work and c'mnhaé

this confusion regarding completion
the worku €

PROF., MADHU DANDAVATE ;:

Imnuthcrgnmghatmhuumo-
tive to the hon, Mcmbermrtzthe
Planning  Commission. I

demonstritions
earher. But when I went to the consti-

tuency of the hon. Member to
Kalyoni Kalvoni Township I ﬂ)undoﬁt

p5ommmmmﬁbrthcﬁmmmnt

has been of y 11

persons  demonstrated. I onmly told

them to bring at least more people, as itls

a matter of s for me to face only 11
e,

gy it W & fiw gw wf
Tamft wwtar Wt

*792. ®Y g&l’fﬁ wr

tw oAdr ag T € P W@
fF§ :

(%) wr wriwET Wik Ry
¥ ww foal af oer WY miw
N ww W @Y gy daem ¥
AW ¥ TR AR
v & fag af Tt wemk v
fadr wt forar & ; ofix
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(@) W s A whomedt wTeT T @ § 1w e e v
W s ¥ ey gr o e qrR ¥ gafeare w3 e ware wg 3 wff
¥ W & fag welt v X T, e A s aguw AT T @
e fomr s wr frdr faer %, forad g 19 Wiarer o ww ?
wr g ? 0 : .

o WY ywwd : =Wy, T T%

tw ot (e Ay dwW) qrfarat #Y qea w7 e , F OF wew
(%) o 7§ | W AR R ¥ w1q waT wrEw g 6 e & A
& v ow @t ww T afe T AT EATETATE AT AT MAFETHY
wwiw gfz & =t & &, 9 4-40 A qag WIAT § W IF Wiy
wife qrmar &7 sife T PR & w2 & AT 731 & oAy CedE W
WY-AY,  EATEATE-VRE A T o & fg &1 O ged e @
wiaforr wngr arr w1 W Wt &, ot XZTet ¥ 6-30 TR R g
T Mo qar gEEEE ¥ iR

agt ¥ € A e & fag @
B ATy YEd ¥ gegaet A WY
ST #t § fe g qF e o o,
T W A W gE A o o, faed
&R @19 T o7 ww | Fet AGET A
qfewew & gwra ¥ sfear€ vt &1
SN A8 owr: wgr § v g @ W

E WX Wi o-45 T g &)
gafae et §1 AT €W 9w T
& qriT | qAAE deew d feeR &
aRAN s ferr g, sav ai v &
farqre wwaT, Wi W B AW, @
gfysr AW 87 wifew 3T 1

ot giw Ty - wd fag & wor
da FY JTAT B TH ¥ 76 AEERA B
aga aga auTE AT | (SOAOT) —ATHT-
Frav 3 & wEw & fag oF Qe
a1 qfF v T-TE o
¢ taferr 9w 9 &1 ¥ Swanr
¥ wefag & garr ¥ gt § fe
W I8 ¥ w faee w0 e
& fagqgr aufie @y ¥ &
o, A1 T gfaar @, | oW
AR A AW ATET B AT A wYE )
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. ste Wy wowwRk : AW, [A WA ¥ & arcondt aw ogw mff oy §, A

1 9 %< ok qarw g8 § AW AT AT welt off araT ¥ v FreEs

et ®1 oppre A Hx A fear @ ¥ o g Rl B @ wmTR

aroordt & fag afe g fagre Wi

st owaely ; Het qERT T wET R ATV T4T IAF HTHATH F T QR

i gaTgTaTE SR WigTH F i § @ 9T AGT q !

rfr gafag A serdr ST oawd §

#iif agi a¢ e gead «&F ¥ oy Agid : 3g Ay T 9

w1 Folt WA FTAET § WA AF &

ATAT AT, FATEIATE, 7 ST FTT

e 9 - ; Sta Additional Train
% 37 wardd ! gw g7 ) vy § o e Eprens X
FTLUSTT Y Trorefdi—afesy dare District
# wemar, fag § wear, my q2w §
. - *793. SHRI KRISHNA CHANDRA
WIHTS W AT F AT~ HALDER; Will the Minister of
areft & 1 wIw g7 T USwifEEi S RAILWAYS be pleased to state ;
aﬂg% qﬁﬂ'g* wr A H"@' % " {q?: (a) whether Government are aware
WATAT T 3 ¥ gL &1 AFeAIw qig- that the people of the District of Cachar
A b (Assam) can avail of only onc express
T, TATEIEATR w1T IV, WY g FFa train to travel to other parts of Assam and

&) cafag T W& wgaw gw A & the rest of the country;

B AW FIH WY g w37 ? (b) whether Barak Valley Express is

an overcongested train and lot of pas.
sengers are debarred from travelling due

. to lack of day ;
sto mg dwad : stw, § g o Tack O fpact ey &

& wg s wara Y efoaw qaar w9 (c) whether the General Manager,

¢ Tq A Sas YA AT AL Fort Fronder Railvays and the Railwy
. - - Ve I com; n (]

2 iz wgi @ fead SET F7 @A™ public, MLAS and ofher  public repre.

AT @F TN T WY TAR QEANH sentatives in this connection ;

Q Ll Eﬂ fess =y Wﬁ"% 1 afegad (d) whether Government would consider

: rovidin additional e:;gmu train
¥ ﬁ(ﬂf T EET F7 FIF T AT g a Eo:nectigg a('l}lauhati and the District of

Ia¥ a1} F @1 gva § Afwew gFix o Cachar; and
FAT qATH ISMT IHT o N F 419

ot s o ) 10 s b cxicting. Barek Vel Fss
punctually ?

o gt ;b f et st MINISTRY OF RAILWAYS (SHAT
¥ WAl wgr & i qrEC-ATIEY QR SHEO NARAIN): (@) to (@), - e,
A wadr & sa¥ g & fag o feenr Pand . be overepowaed.
¥ o< g aeg w% g & s St )
Ty, @ garr warw § 6 A A bty cepee b betn tiuced
uwT t ’!‘T'(T'l'd"l' vaﬁ‘q m-( IqH between Silchar and Gauhati,
&% way & fosd aor 3 ¢, Ao g (e) Every effort is being made to ime

O o gn g T MW AT i Barak Valley Bapem.
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SHRI KRISHNA CHANDRA HAL-
DER: The Mmuter has admtted
ia hw reply that 11/12 Barak Valley
Express has been found to  be over-
crowded. In view of the reply given
by the Minuster ofSute,lwnuldllfnm
mlrod whether  Government will 1n-

uce more coOmpartments to overcome
this overcrowding ? Will the Go-
vernment introduce two-engine trams on
thisline ? I want a categorical answer
from the Minuster.

SHRI SHEO NARAIN This 1s a

good suggestion and we wall think over
it.

SHRI KRISHNA CHANDRA HAL-
DER: I am_ happy that after giving
thas notice of the question, the Minustry
has introduced a biweekly train from
Silchar and Gauhati This &rea 18 &

senmtive area  The transport
m 1s very acute mn that region

Manmpur, Nagaland, all these
areas ate senmtive arcas In view of

the ven by the Mimster I would
hher:opl‘ig‘uw wbgctlur Government wall

Mopa instructions so that this
y train can be run as a daily
traan P

SHRI SHEO NARAIN : We are not
neglecting the eastern regionhike Assam
and Tripura Six new hines have been

ven to them. As I told the hon.

ember 1 answer to his first supple-
mentary, we will look into it,

sfrepelt oftar g Wt . gAY
ANy Aggarm ® wfwre fear g
i aTes et R X TR TR |
fafedy & a8 w&r @Y & 1 By &Y
wag ggw Wt fodmw faemr
ferer g & 1 qudt arw g & e g
% & 37 § Wk Iak wWEHeE W
et gt & 1 firr Feordom & e Forerdt
%1 ware 927 Wl v | gafeq &
AT STt g 6w ot avddiee
FnwAATE feaTd It s 6
Tl 37 waré ok g Ferefedr & w9
waw JoTEad ?

it fire wreraw ;. st wEedT
®Y T st g e g ket
qrsw 2 Wi war & &1 fafed
Y g N T ¥ and & | wEw
arex w1 e fefedy ff weht €
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aforg Jawt g gk qgwrdd | ved
forg g wrad wrehy wrgdr § A srraet
W ew et ST §
(awemr)

SHRI NIHAR LASKAR : We con-
atulate our Mimster of State, M1
g!hco Naramn, for announcing a new
train for our area. But we are sorry,

that Railways woke uP late because
we had to launch a n:’gulmmh
this very tran and we have been, for
the last two years, writing to the varous
sources of administration for the introcuc-
tion of this new trmn  They thcmselves
admitted that 1t 15 a vey acowded
trazn, I would like to know from the
Railway Mimster, according to this
Eollcy whether this 15 a clasless tramn,

ow much time 1t wall take for this traw
to go from Gauhai to Silchar and whe ther
the new coaches have been built for this
classless train

SHRI SHLO NARAIN . Sir, I
requre notice for this

SHRI PURNANARAYAN SIMNHA :
Sir, half of the p ation of Noith cast
mnde lives on the other side of Lumding
acioss hills

wrdt qIgeeE @ ve vt §
g ¥ 36 TATW § | G WY WX TF
Taw g7 A aMIAT qW A% FA A
FAAT | FGT WIY TAS A1GA T T
fasre st @ 7

ot fre ATt WTIET GETY g3
§ ) gu O ¥ 5y, gW fawre wT @
¥ ¥ 7Y A wIgEY 6 WrER &Y

g1 (sawwm)

MR SPEAKER . estion Hour 1
miNW we come to t serrous tume
ness

WRITTEN ANSWERS TO QUESTIONS

waRT wawr

*7g5: st crwrvg fordt : wr
W qa o ¥AF wY 5T 4 fw

(¥) o5 &% &1 ww W
T 9SSR T s
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Tl & wreww ¥ T s ¥ W
o amd fowr sl o e 9 few
RTHTC g & vl §

(&) = #avew & weqel s
Soit fafewi Y firg s 9T s
feur amar § o frg o a7 frped
fier 7y fafes ) sy fpat T
LH

() w1 FDa afaarem @ @
fafasy, forg 1074 o Forepwr fivarr o
a7, §) vt fopay STET AR W
qarw F fafeel & cavfiw<or A 34
s RN UFrA g wrame FF
@ E ;W

(a) @ =0t # fow fafesm
fafa o gev fran v @@ ?

W df (Mo AW dvaw) - (F)
W davew & weA mfwfal st
wranf i # s e I welf, w=afad
wAf frrd & vd vt & fag fraifea
B2 & HAWTY, @ A% v A/ FA-
A FHT WA AICT AT A1 =A
&} 7 gET ¥ Wewq, faav g
% W@ dar wEw /ey T
TR BY AP WSAT ST}, WG
wafy & fro werfae Fefie 27
Hwar & wrare q fFar srat §, frad A
ugrwfer & W m¥ A safgg o= w7
gor Fw s I

(&) e Soiy fafas &1 el
FIT YT QAT I WEAT AT HIH 9T
T wlwar v § X gg-gAe 1
tu ¥ § oquit ffedi #Y Soesaat
¥ wrare w3 fpu amaT § | W AW
30-6-1961 % frgwr fied nd fer
Tﬂhﬁﬁﬁ ey gt w1 T

|
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() ot (w). ¥=hw sferme
&t ¥ fafeeY & i & gveew
¥, T WA § w1 g gy Tt
&, dfr, gt o I HATOTT W W
o off § wirfedl & G frger
{1 feqriar & a9t wemg 92 B
Y FIF A STl 57 Iowew B 6%
wATRCal A ARt I w7 yane fpar

LRk

Ships manufactured and imported

*987. SHRI DURGA CHAND :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to Iay a state-
ment showing 3

(nzlt.he number of ships manufactured
at Vi toam and Cochin Ship-
yards scparately from the date of their
inception ;

(b) the number of ships proposed to be
manufactured at these shipyards during
the next 5 years;

(c) the number of ships al ith
the amount, imported during the last 5
iean and from which countries they

ave been imported; and

(d) what steps are bei taken to
utilise the capacity at Vishakhapainam
and Cochin Shipyards ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHANDRAM): (a) The Hindustan
Shipyard 50 built and
delivered 77 ships from the date
of its inception. In Cochin Shipyard
shipbuilding has been in progress and no
ship bas so far been deliver,

(b) Suhject to availability of orders,
the Hindustan Shipyard with its present
capacity, will be able to manufacture
around 14 Pioneer vessels of 21,600DWT
each during the next 5 years. The
Cochin Shlfyud &mponel 10 deliver
4 vessels, including the 3 Panamax bulk
carriers on order now, during the next
5 years,

() 128 ships, including second hand
vensels, were imported during the last 5
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yeams from 1974-75 to 1978-79 from
the following countries =

n 12) Singapore
(; {?ggk ((.3% Denngr:mrk
3) GDR (14) Hong Kong
4) FRG 15) Norway

( é, t\;}g?llnvia (16) Panama

I( 17) Liveria
(7) Spain 1% Finland
(8) Sweden (19; Greece
(9) Belgium (20) Kuwait
10) Rumania (21) Holland and
11) Poland (22) Brazil.

Information relating to the total cost of
procurement of these vessels is not readily
available and will be laid on the Tab

of the House.

(d) So far as Hindustan Shipyard is
concerned, with the improvement in the
labour situation, the productivity also
has improved. Efforts are also being
made to maintain continuity of orders for
optimum utilisation of the capacity of
the Shipyard. In the case of Cochin
Shipyard the facilities installed in the
Shipyard are suitable for delivery of
2 Panamax vesscls of inr,,ooo DWT ecach

year. However, this stage 18 expect-
ed to be reached on completion of 5 ships.
The surplus capacities that the Shipyard is
having in certain areas are being utilise
by undertaking departmenal work and
also production jobs for external agen-
cies.

Conl to Southern States by Sea-cam-
rail route

#}8 «SHRI K.T. KOSALRAM :
wil Minister of RAILWAYS be
pleased to lay a statement showing :

(a) The reasons for transporting coal to
Southern Statesw-by sea-cum-rail route
from Calcutta and Haldia instead of by
rail alone;

(b) the quantity of coal thus trans-

ported, the delay that occurred in trans

ting coal by sea-route, and the extra
cost of transportation by sea; and

(c) whether adequate sea-carriers are
available for transporting the entire
coal requirement of Southern States ?

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE) :
() Some quantity of coal is moved
by Rail-cum-sea route to the Southern
Region, particularly the metre gauge
sections to case strain on rail t.
This movement also helps to sustain coastal
shipping.
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(b) and (c). 3:18 lakh tonnes ofloco
coal for Southern Railway and a-11y
lakh tonnes of coal for Public cosumers
in the South were moved by sea route
during 1i978-gg. The availability of
carriers in the past had, byand large,
been adequate. Of late, there have been
some delays in movement of coal to the
South by sea route due to inadequacy
of coastal ships, port difficulties, etc,

The extra cost of transportation of
coal by sea route per tonne 1s about Rs.

/- and Rs. 48/- for Tuticorin and
Cochin dpurtl respectively which s re-
imbursed to the consumers under a sub-
sidy scheme.

afewer wriolf & fofers & Frenfiqet
¥ fog d@RY wr wroan

*794. St gww WY woAW :
oSt qaree e
4T waTem Wy qfeare weawe
HAT A FATH FL T FIA ¥ .

(%) w1 weor ool & dAfeww
Fremt ¥ fufew & faadasY & fag
HIET $T 5rearo 77 3 B ST H
s § w5ifs fufew oF faesr uwr
&

(@) afz g, @ waw oo &
fufterr & Terarsr Prafadl 7 wiw faur
TR

() Wt g qow WY ST F Y
g fr & fre¥uve § varw <avd,
Aferwr FRo ¥ fufwrs & i or
¥ wogr faarias v gw foly foamd
& ot & W% af gf, O sy
st T

(w) wmr wowrT wr faae it
deadfa drorat # fufierr ¥ gw dfere
oy gy w1 §; "

(%) ufe g, o ug v wovrag:
¥4 & g& T, WK aly A, dy oy
w1 1 § 7
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ey AT qfart wearr WA
(s <& wma) : (F) &, @

(@) fogx am a9 § fulFEsd
¥ &1 foad: Afexd 2 grE
F1TE AF IAF) FeaT 27 TFLE —

1976-77 . .13
1977-78 . . 10
1978—79 11

() =z (7). =7, 78

() 3w & AT aEwa w1
7 9fq g9 FTHT 12,500 THET FAHAT
£ 3w &1 39 5w faas sl &
qiazaFar §, 38 1 7% & fag ag
FET AT SHEHT FIECE |

Drugs from Coccinea Indica for
Diabetes Mellitus

SHRI G.M. BANATWALLA:
SHRI SHANKERSINH]I
VAGHELA :

*795-

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
Hate :

(a) whether Government have seen
the press reports in the Statemen dated
the 24th March, 1979 wherein it has been
stated that a new drug isolated from
coccinea indica, a wild creeper found in
Bangladesh and many parts of Indian
sub-continent has been found . effective
for the treatment of diabetes mellitus ;

(BJ if so, what are the facts; and

{cj whether Govm_-nmcn_t ropose to
meke any experiment about this in the
wuntry ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE ( SHRI RABI RAY):
(a) Yes, Sir.

(b) and (c). The clinical trials of
the said drug have been in under
. the aegis of the Central  Counc¢il for
Regearch in Ayurveds and Siddha. The
data obtained from the trials is  being
:I:_alyscd to assess theé potentiality of the

ug. - . -
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Institution for training in seafaring

- %796. SHRI C.K. CHANDRAPPAN:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state -

(a) whether Government are aware
that the prople in Lakshadweep are tra-
ditionally very good seafarers and even
today large number of people from those

Islands are working in merchant navy all
over the world ;

(b) whether Government would
examine the possibility of setticg up an
an institution for training people in sea~
faring in these Islands; and

(c) ifso, the steps Government intend
to take or have already taken in this
direction ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) : (a) Yes, Sir. People
in Lakshadweep are traditionally ioOd
seafarers and a sizeable number of them
ur Surqiom aie merchant navy,

(b) There are already six Traininr
Institutions set up by Government fot
Training of Officers and Seamen. On
of these six Training  Institutions,
three Establishments are for Seamen

Training and they are adequate to meet
the need.

(c) Does not arise.

Teaching Standards

*797. SHRI EDUARDO FALERIO:
will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(s) Whether Government is Zware of
deteriorating teaching standards, patient
care and research in our medical educa-
tion; and

(b) if so, whether Government will
set up 3 Commision including outstand-
ing wedical educationists to assess and
inquire into the cause behind the mal-
admitistration of ur inedical edycation
and to recommend remedial megsires?

THE MINISTER .OF HEALTH

FAMILY WELFARE . (SHRI RABI
RAY) :  (a) It would to be tos miuch
to assert that the present medical ediica-
tional system suffers from deteriorating
teaching siandards, patiént caré and
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resserch ; but, urdoubtedly, there is con-
siderable scope for vement, and
efforts are made to set right the deficiens
cies whenever they come to notice.

\a; Voes not arise.
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Joint Consortium for Containerised
Shipping Service

#y9g. SHRI P. M. SAYEED: Wwill
the Minister of SHTPPING AND TRANS-
PORT be pleased to state :

(a) whether Indian and three Britsh
Shipping Compantes have decided to

““joint consortium® with a view to
offering a full-fledged contanerised ship-
ping service ;

(b) if so, whether any final dectsion in
this regard has been taken ;

(c) ifso, the detals of the same ; and

l\eid) to what extent this decision will
p both the Governments ?

THE MINISTER OF STATE-IN-
CHARG!

APRIL 19, 19879
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b) According to the information
n&i ble with the Muustry, the discus-
sions have not yet been finalised.

{c) and (d). Do not anse.

So?hhﬂaud equipments  with
I isi Traind Tenatd

*800 SHRI D. D, DESAI + Wili the
Munster  of PARLIAMENTARY
AFFAIRS AND LABOUR bc plewscd
to state

(a) whether there 1s any programme
to equip 1ndustnal tramng 1nstitutes
with sophisticated equipments under a
UNDP programme,

(b) if so, the details thereof, and

(c) whether such a programme also
takes 1ato account Covernment’s dec-
lared aim of promoting production n
decentralised sector and seli-anplcyment?

THE MINISTER OF PARLIA
MENIARY AFFAIRS AND LABOUR
gSHRI RAVINDRA VARMA) : (a) to
c) There 1s a Project on Advanced Vo-
catronal Tramng Systemn based on mo-
deles of emplovable shills undert hen by
the Government of Indis and the State
Governments jointlv 1n collaboration with
the UNDP/ILO

2 The system provides for the trammng
of haghly skilled workers and techmicians
m a vanetv of advanced and sophis-
ticated skills not available from other
vocational trammng programmes It
represents a further step towards the comp-
letion of a comprehensive and integrated
for industry and as
such should be viewed in the context of
past and current developments

8. The1 diate progr: 18

(i) To establish five new Advanced
Traming Institutes on the premses
of the tral Traming Institutes
for Instructors situated at Bombay,
Calcutta, Hyderabad, Kanpurand
Ludhiana, cach of which will
provide advanced traimng m a
numbelr of trades which are of the
critical importance to indus
in the reglon. *y

(ii) To divermfy further the activities
of ATI Madras into new fields,
particularly for the chemical

(iii) ;I'o train at the Ad; ing



37  Writien Answers CHAITRA 20, 1001 (SAKA) Written Answers 38

(iv) To upgrade 16 sclected Industrial
i Institutes in the more
industriali states to bocome
model ITIs and to provide train-
ing facilities in the most critically
necded trades and of an adequate
quality to meet the demands of
local industries.

(v) To prepare plans and pro-
for the upgrading of a
urther of ITIs to the level
of model ITIs.

(vi) To test the apphcability and
introduced in a iell:cu:d number of
ATIs and ITIs and in appropriate
trades the system of tramning by
modules of employable skall.

‘ti]: The Industrial Trm.mn% Institutes
with the system of training by modules
of employable skills are intended to pro-
vide young ns with the mimmum
skills necessary either for direct employment
or for further on the-job traning in &
variety of occupations. The worker
whether he be trained at an ATI or an
ITI will be cnabled to improve his
cialised skills and develop his innate
abilites and 1mprove his potential for
employment and material well bong

Construciton of Radio Stations in
Occupled Kashmir

*8o1. SHRI MUKHTIAR SINGH
MALIK :
DR. BIJOY MONDAL :

Will the Minister of EXTERNAL
AFFAIRS be pleascd to state :

(a) whether his attention has been
drawn to the news item  appearing 1m
BEvening News dated the 2and March,
1979 to the effect that Palustan has
construcied to two moie 1adio stations in
occupied Kashmir, and

(b) ifso, the reaction of the Guvern-
ment of India thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE) : (a) Yes, Sir.

(b) Construction of additional radio
statiooa in Pakistan Occupied Kashmir

cannot in any way affect the position of
w&xuhm?rnmmlcsrﬂwld‘

Instraments to forccast Paralytic
Btroke

*80g. SHRI NIHAR LASKAR :
SHRIR.V. SWAMINATHAN :

w5, & LT

(a) whether it i & fact that it is possi-
ble to fore-cast a paralytic stroke as well
a3 other brain ailments and to take pre-
wventive measures well in time ;

(b) if so, to what extent it has been
made posble thiough the use of an
instrument ;

(c) whether this instridnent has been
provided in all the hospitalsin the country;

d) ifso, the names of hospatals
hugr)heen kept ; and puals they

(e) the cost involved therein 7

THE MINISTER OF HEALTH AND
FAMILY WELFARE : (SHRI RABI
RAY): (a) No, Sir.

(b) to (¢) . Does not arise.

Building of Trawlers

*8p3. SHRI M. N. GOVINDAN
NAIR Will the Minster of SHIPPING
AND TRANSPOR1 e pleased 1o
state :

(a? whether Govanment bave a pro-
posal under consmdoation to cntr nie a
collabo:ation with Poland fon the building
of tranle1s 1n the counny, and

(b) ifsu, the details thereof ?

THE MINISTER OF STATE
IN-CHARGE OF THE MINISTRY OPF,
SHIPPING AND TRANSPORT (SHRI
CHAND RAM ) : (a& So far =
Ministry of Shipping Tiapspori 18
concerned no such  proposal is uvuder
consideration.

(b) Doct not arise.
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Depiutation of Clssi IV Officisls for
coverage by Filn unit

7602 SHRI VIJAYAKUMAR N.
PATIL Will the of HEALTH
QN& :AMILY wzu?ﬁ.n be pleased

() whether 1t is a fact that d
e, s Y st v ]

unit
Department o Fannly Welfare to vanows
stations mn the country,

(b) if 50, thc names and demgnations
of elats IV oﬁcua!‘;‘:rho have underthken
arr journcy and Justification for
:?::1 both ways %&tﬁer the u:ﬁa

e npeient au ty prior o
taking of uch a journcy ‘was obtamed,
and in what cre mastances; and

APRIL 10, 1678
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{¢) whether Government have réctived
complamnts regarding cotruption/
rities agamnst some of the Amsistant
Officers and the nature o the complants
recaved and detads of action taken/
proposed ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI RAY):
(a) Yes, Sir Since the small Dcﬁ:rb
mental Film Uit does not tly have
a regular hght man, the helpers attached
to the Unit have been trained and are
bemng utiised m doing the film coverages.

(b) For the covelage of a masiive Vasec-
tomy Camp at Mrchsana, Gujarat, on
January 30/31, 1979 sanction was accor-
ded by the competent authonty for the
film crew to travel by ar The coverage
was to be releasd in the TV news, a
short film based on the Camp was also
proposed to be made For the two types
of film coverages costly and delicate ca-
meras and sound recording equipment were
requuwed For carrying the wpment
and asssting m takmg the Film light-
man-cum-helper was taken  Shm Ratan
Singh, helper, was also allowed to travel
by air both ways alongwith the technical
crew, Taking of a lightman 13 notthal
alongwith such a production-team

(c) No Sir
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Service Conditions of Mn%:l Lines
and Konkan Service Unit
76ng. SHRI BAPUSAHEB PARU-
LEKAR : Will the Munst: of SIHHIPPING
AND TRANSPORT be p'eased to state

(a} whether at prewnt there is a dis-
rf mination cxigting bitween the service
conditions  including wages applicable
to the main hne staff of Mbogul Linecs and
staff attached 10 Konkan service umt of
Mogul Lines;

(b} details of ducrimnato service
c mditwons between employees of main line
staff and stafl attached to Konkan unit;
and

(c) reasons for the samr and whether
Gove * ment propose to remove the dis-
crimmation, and if not the reasons therefor?

Tﬂl‘:'- MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM) : (a) to(c). The
Konkan Pamenger Service was taken
over by the Government of India from M/s.
Chowgule Steamships Ltd. m 1973, and
wagmtmswdequlLineLhd.forgl?;
ration on “no-profil-no-loss” baus, 3
Konkan Service Unit was thus not merged
with the Mogul Lenes, and 15 actually
functioning more or less as a scparate unit
for loeking after the tion of the
Konkan  Pawsenger crvice. Certain
staff attached to Konkan service wrre
also taken over by Mogul Line on the
same terms and conditions, as were appli-
cable to them with the previous owner
(namelv, M/s. Chowgule Steamships Lud.).
The question of discrimination between
the service conditions ncluding w.
applicable to them with those of the
main line staff of the Mogul Line does
not, therefore riwe, Due to continued
heavy lomes being incurred in the opera-
tion of the Konkan Service, it has not bec
possible to make any change in the service
conditions and wages of this staff, but they
have been granted certain reliefs

Moter-cycle Helmet for Scooter
DPrivers

of SHIPPING AND

wﬁf’" SHRI R. KOLANTHAIVELU:
e M
TRANSPORT be pleased to state the

policy of the Government of India in
Intruducing motar-cycle helmet for scooter
fﬂm for all India application ?

THE MINISTER OF STA IN-
CHARGE OF THE MINISTR'I'F OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): A new section 85A has
already been inserted e the  Motor
Vehicles Act to provide for compulsory
wearing of  protective headgear (crash
helmet) by every person duving or riding
(otherwise than 1n a side car) a motor
cycle, of any class at a public place,
The provisions of this section are proposed
to be brought mte force  simultaneously
with the rules which are being framed by
the Central Govt. under the scction.

New Passenger ship for Andamans
and

7606, SHRI MANORANJAN
BHAKTA : Will the Minister of SHIP-
PING AND TRANSIORT be pleased to
state:

(a) whether  Governinent has  ordered
to procure a new passenger ship with mo-
amenities to  replace myv.
ANDAMANS which has become old and
obsoletr  for maintaming the pamenger
su:ioc between Andaman and Mainland;
an

(b) if so, state the details and when
the order was placed, with whom and
time of delivery of the vessel ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) & (b). m.v.
Andamaps which has become old will
be sent for special survey; this  should
extend its hfe for another about 4 ycars.
In the meantime, Shippi tion
of India cmsidmngm arder for
a replacement  vesel for m.v. Andamans
in such a way at the new ship becomes
available by the time m.v. Andamans
becomes due to be scrapped. The order
15 yet to be placed.
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Calling bipartite and tripartite Con-
ference on Chemical nndudrng
Industry

7608. SHRI SAMAR MUKHERJEE:
‘Will the Minuster of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased to
states

(a) whether Government are aware
that in spite of ted reminder and
persuation 1t have falled to call bi-prartite
and tre-partitc conference on chemical
and drug industry to discuss various aspects
for betterment of working class of this

jhdustry; and

(b) why the recommendations of last
tri-partite  conference held at Bombay
eould not be implemented ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) : (a) A
national tri te meeting 1s to
be conven shortly to discusss the
problems faced by the employees of the

utical industry, particularly its
medical and sales representatwves

(b) The Munistry of Labour are not
aware of any such Tripartite Conference

in recent years.

Bhajans and singing of religious
help to Psychological Patients

7609 SHRI NATHU SINGH :
SHRI BAGUN SUMBURI :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government are aware of
the rescarch conduceted i the National
Institute of Mental Health and Neuro-
sciences in  Bangaloie that the ‘Bhajans’
and singing of rehious and devotions songs
help psychiatric pauents;

(b) if so, the details thereof; and

¢) what steps Government propose to
u-r(ar)nge and extend the benefits of this

research for patients,

APRIL 19, 1878
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THE MINISTER OF HEALTH AND
PAMILY WELFARE (SHRI RABI
RAY) : (a) No specific research on the
subject has been conducted by the Na-
tional Institute of Mental Health and
Neuro Sciencrs Bangalore.

(b) Does not arse.
(c) Does not arise.
Pensions to retiring Employees

6o SHRT S S TAT Wit the
Minwster of RATIWAYS  be pliased to
state-

(a) whether pensions to the retiring
railwav employecs arc given on the hasis
of out~clated and out-moded pension rules
of 1871,

(b) whether there are a lot of anomalies
and disciminations made 1n the pensions
pard before and after the year 1973;

(c) 1f so, the details and reasons therof;

(d) whether  pengioner’s bodies have
many a timein the near  past, 1epresented
in thrs behalf but without any effect, and

(e) the sttps he proposes to take to
improve. the sttuation keeping in view the
rising prices and absence of medical faci-
lities for pensioners ®

THE MINISTLR OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) No. The p nsion
scheme adopted for the railway employees
isintoto the same as formulated by the
Ministry of Finance for all Central Go-
vernment servants  The pensionary
benefits to the Central Government ser-
vants have been modified/hiberalsed
from time to time and all the hberahisations
are made apphicable to the railway

employees also

(b) & (c). No  The staff who retjre
on a particular date are ehgible to be
governed by the Rules in force on that
date unless otherwise specified.  Accor-
duingly, pensioners who retired prior to
1~1-73 were governed by the Pension
Rulestheninforce, Theyate not eligible
for any hibrralisation made to these ryles
effective fiom a  prospective date.  How-
ever, the staff retining 1prinr to I~1-78 have
been granted adhoc relief ranging between
Rs. 15/ to Rs, 35/~ In addition, the
Pension Reliefs granied to the stafl re-
tinng after 1-1-73 s also granted to those
who retired prior  to 1.1-73

(d) Railway  Pensioners  Sangham,
Madras, have represented for implementa-
tion of the varous Pensionary benefits
allowed by Government from time to time
from retrospective date,
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The Government after careful consi-
deration of the representation decided that
post 1-1-73 liberalisations can not be
made applicable retrospectively

(e) As stated against parts (b) and ()
of the question Pension rehef 13 already
being granted to Pensiners from time to
time to compensate for incr ase in the
price index  Medical ficihitics are ako
admusaible to the Ponsioncrs on payment
of a monthly ¢cntubuticn as fixed fr m
tume to time

Ayurvedic Hospitals

7611 SHRI SURENDRA BIKRAM
Will the Minister ¢f HFAITH AND
FAMILY WFLFARL be pleiud to state

(a) how many Ayurvedic Hospitals are
at picsent operating in whole of the
country State wise and how much (x-
penditute are being incutred on them
every year,

(b) what steps G wvermn ntis going to
take to (ncourage Ayurvedic treatment
systexn 1n the countiy and how, and

(c) 1s Government making efforts to
train morc and more dcctors1n Ayur vedhe
treatm nt ?

THE MINISTER OF IIEALTH AND
FAMILY WELFARF (SHRIRABI RAY)
(a) The State of Madhya Pradesh has
stated that there are 13 Ayurvedic Hospr-
tals 1n that State and the annual expendi-
ture 1s R¢ 28 lakhs

The Statc of Sikkim and th¢ Umon
Terntones of Chandigarh Lakshadweep
Goa, Daman and Diu Andaman & Ni-
cobar Islands and Dadra and Nagar
Haveh have furmished ‘ml’ information

Information 1n respect of the rematning
States/Umon Territories 1s being collected
and will be laid on the Table of the Sabha

(b) A hst of schemes for the (ncowage
ment of Ayurvedic treatment system 1n
the country at present in operation and
contemplated 18 enclosed

(c) To ensure avalability of adequate
tratned pereonnel i Ayurved,  asas-
tance 1s being provided to two Post-
Graduate Tramnng Institutes and 17 Post
graduate departments ol tainmng nstitu-
tions  Asustance 15 also being provided
tounder graduate collcges1un by ve luntary
organsations 1n the country

LISI OF SCHEMES

t Establishment of Cintral Council for
Indian Medicine, New Delhn

2 Development of Postgraduate Institute
at Jamnagar

8 Establishment of National Institute
of Ayurveda Jaipur

4 Development of Postgraduate Centre
of Ayurveda at Banaras Hindu Uni-
versity | aranasi

5 Pstaillishment of Central Ciunail for
Rescarch in Ayurvedh and Siddha

I tiblishment of Indian Mediune
Pharmace utical € apotatun Itd,
Ranikhet

Development of the Pharmacopotia
Iaboratny for ISM Ghaziabad

8 Giaitvmn ud to Undu graduate and
Post graduatc  Aymwedic  Instie
tutions

(=2}

~

Devlipment of Indigtnous  Systems
«f Medicine  Pharmacies including
Heirbal Tarms

©w

10 Devel pment f the (enties of Post-
graduatc  Mcdical TI'ducation 1n
Indigenous Systems of Medicnes

New S hemes contemplated

11 Lapansion of Indian Systans of Medi-
cines Wing

12 Pubhcatun (fBcoksof IS M

13 Trading »f Und r-graduate Teachers
mISM

14 Istablishment of I S M [Homoeopa
thic Dispensaries 1n Tribal Pockets

15 Truning of Villages Practitioners
(Vaidayas) ete

16 Development of  Under-graduate
CGellegesain IS M and Homoeopa-
thy managed by States ahd Puvate
Roci~

Publicity work by Indian Embassy
i in Islamabad

7612 SHRI RAM VILAS PASWAN:
Will the Mmmster of } XTLRNAL
AFFAIRS bt pleased to state

(a) the detailsof publicaty work being
dn by the Indian Fmbassy 1n Islama~
bad (Pakistan)

(b) how many press releases and
India news bullitins have bun  1ssued
since the reopumng of the Indian Embassy
in Idamabad n July, 1976, and

(c) oth r steps prodosed to be taken
to stcp up the pubhaity work there ?

rHI MINISTER OF STATL IN
THE MINISTRY OF EXTERNAL
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AFFAIRS (SHRI SAMARENDRA
KUNDU) » (a) The Embassy inIslama-
bad

(1) mamtains contact with media
sepresentatives  1n the  ragjor
cities of Pakistan,

(1) aswsists Indlan and Pakistani jour-
nalists muwcians, artistes and
professors  viuting cach  other’s
country and

(1) organises from time t» fime  cul
wiral and musical evenings  film
shows and lectures

(b) Becaust [ Iycal r¢ uictions  the
Embassy 13 unable to 1sue press releases
and nuws bullcting ¢n a wcgular  bawus
It brings oatand 1 ttbu il tins on
special occasions like viats etc  but sends
Indian jrurnals publicitins ind piblicity
material to s lected p 1sons from tim~
1o time

() T: Mnustry of Ext rnal Affaurs
19 actively conside ing stiengthening the
staffin the Fmlbawv at Islimabad and
the Consulate General 1n Karaclu for
publiaty work

Conversion of Narrow gauge Lines

461 &OiHRI GIRIDHAR GO-
MAN Wil the Mimster of RAIL-
‘WAYS be pleased to state

(a) how many of the nariow gauge
hines have been converted into metre
gauge and b oad gauge, so far, and

(b) number of narrow gauge Iines
to be converted into metre gauge and
broad gauge lines ?

THE MINISTER OF STAIL IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) (a) and (b)
Converaon of 44 64 Kms long section
from Nadiad t Kapadvanj on the Western
Railway 1s the_only project of gauge con-
version from NG t» Bé which has bten
approved so far at an estimated cost of
Rs 4 05 crores as a part of the project for
constructing a B(: hne upto  Modasa
The question of aking up cunversion of
NG hnes 1nto BG 1n futurt will depend

upon traffic requirements and availability
of resources

Quarters for Staff at Baroda Railway
Station

7614 SHRI AMARSINH V RA-
THAWA  Will the Minister of RAIL.
‘WAYS be pleasd to state

!v(n) the number of Class II, III and

employces working at Baroda Railway
Station,
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(b) Whether there 15 any proposal to
construct mare quarters for railway em-
ployess at Baroda Raway Station, and

() if s0, their number category-wise?
THE MINISTER OF STATEIN THE

MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) :

(a) Glass II ., , . Nu
Clss III 508
Class IV 773

(b) Yes

(c) Theic 18 a propesal to  construct 6
umits of type I 10 umts type II and 4
units type I1I quartcrs at this station
Construction of quarters 1s a  continuing
process d pcndingupon the requiréments
and availao ity of funds Ccnstruction
of more quarters will be considered for
inclusion 1n futwrc  years Woiks Pro-
gramms

Health Pact with Bahrain

7615 SHRI PABITRA MOH\N
PRADHAN Willthe Mimnst r of EX
TERNAL AFIAIRS bc  pliased to
state

(a) whether there has beena Health
Pact 1n between India and Baluain, and

(b) 1fso whatare the subjectsfor which
the pact has been madc

THE MINISTER OF STATE IN
THE MINISTRY OF EXTFRNAL
AFFAIRS (SHRI SAMARLNDRA
KUNDU) (a) No formal Health Pact
has been signed between India  and
Bahrain owever  Agreed Minutes
were signed during the wvisitofthe Mins-
ter of Health of Bahrain,who vimited India
from 20-2-1979 tO 7-3-1979

(b) The Agreed Minutes incjude re-
cruitmnt of doctors and other categories
of para-medical staff, training of Bahrain
students 1n medical fields procurement
of drugs medicins and hospital equip-
ment from India recruitment of nurses
from India and traimning of B hramu  Stu-
dents in the field of nursing Inaddi.
tion, visits by sp¢ciahsts from India for
participation 1n  sCientific  <€nunats in
Bahram ectc was also agreed to
Railway Station Perters’ Coopera-

tive Society, Allahabad

7616 SHRI RAMJI LAL SUMAN

Will the Mamstt: of RAILWAYS be
pleased to state

(a) whether the parcel handling contract
held by Rauway Station Porters’ Co-
operative Society Allahabad was termi-
nated m June 1948 for contmuous
unsatisfactory working,
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{b) whether an arbtratory action was
taken by Davimonal authoritiesar Allaha-
bad tn allotting the contiact to Railway
Mazdoor Sangh on the existing rates
without inviting other genuine co-operat-
ive societies having much experience and
good records to give then rates 35 that
contract could be awardid on their
advantageousiates

(c) whether as per rules handling con-
tracts can be allotted to indwidual souety
without 1nviting other  socteties

(d) the é-x-rmd of wortking by Railway
Mazd ror Sangh 23 Parcel Handling <on
tractor at Allahabad th¢ number of com-
plaints by staff pubhe and bad working,
number of fines tmpos d for bad working
be indwicated, and

(c) whether anv agrecment was ext-
cuted with said sxcety for worhing as

rcel handling contract at Allahabad
in order to take action tn case ofar ylapses
if nol reason therefor be indwatdd ?

THE MINISTFTR OF SPATF 1IN
THF MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) . (a) and (b),
The parccl handling contract hedd by
Railway Station Portcrs ( ooperative  So-
ciety, Allahabad was trmnated from
mudnight of 27th/28th  August 1978
‘The contract was allotted to Mfs Railway
Mazdoor Sangh Samvidha Sahkari damits
Ltd  Allahabad, which was hand-
Ting th= goods hindling c(ontiact at
Allahabad as a stopgap arrange
ment, to kecp thc work gomng with
effect from 28 8-78

(c) Yes

(d) Trom 28-8-78 to_28-2-1979 lhiee
complaints from the Railway staff and
none from public were recewved tor which
written warning was gtven to the Socicty
No fine was mmposcd

(¢) An addendum to tht present agre
ment was executed by the Railway Ad
Tunistration with the Society for prefer-
manct of the parct]l handing work at
Allahabad

D.T.C. Route No. 52.

9617 SHRI MADHAVRAO SCIN-
DIA - Will  the Mumste  of
SHIPPING AND TIRANSPORT br
pleased to state

(a) what 1s the exact frequency of DIC
route No 52 cx-Regal to  Naorop
Nagar,

(b) Whether 1t 19 a fact that of late
there has been dsterioration in the service
of this route on Sundays and Hohdays
1 particular and other week days  In
general ;

5o

(c) Whether 1n view of thss
will conader disbanding wath }t‘he f?IIE
and extcnding services of other routes
hike No 50, 560 ctc to Nauron Nagar
as a regular service in near future, and

(d) Ifnot, :lt inative steps propased
to be taken cither to impmne the existing
strvace ind oxtend other service ?

THF MINISTER OF STATL IN-
CHARGL OF TIIE MINISTRY OF
SHIPPING AND IRANSPORT (SHRI
CHAND RAM) (1) g tripsaie iptrated
during morning and afternaon peak hours
The frequentv ranges between 1 g-minutes
t» 3. minutes b tween these  trips No
trip 15 Jpcrated b tween 10 5 to 10 20
hrs homn Regal

(b) Due tolack «ftraffic  the services
arc  not operated for Sundiys and
Hohdays Dt th cpuatin of

services on otha wok days s quate
regular

(¢) No Sir

(d) The «xiting services are consdered
ad¢quate  Nauron Nagar 15 connected to
Satdarjang Hospital by a large number of
se1vices f1om where change ovar facihities
for ( onnaught Circus/Regal are available
on a number of routes

Train from Gaubati to Nowgong

7618 SHRI BLDABRATA BARUA
Will the Mmister of RAII WAYS  be
pleascd to state

(a) whether Government have been
considenng the introduction of a through
train to (onnaet Gauhati with Now
gong ,

(b) f 55 by what time 1t 13 propose
to b introduced,

(c) 1f not what are the difficulucs
to be 1accd by tht people of Nwgong
Duntrict who will he gieatly benchited af
this train1s provided and

(d) whether the railway tract from
Chaparmukh to  Nowgong a distance o
20 kilometrcs have been vary pootlv main-
tained ?

IHF MINISICR OF SIATF IN
1HF MINISTRY OF RAILWAYS
(SHRI SHIO NARAIN)  (a) No

(b) Does not anst

(¢) There 13 no traffic justification for
wtroduction of a direct train  between
Gauhati and Nowgon Awam

(d) No
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Double Decker
Bombay-Pune

7619 SHRI AMRUT KASAR :
will the Mmster of RAILWAYS be

pleased to state

(a) whether 3he Bombay-Pune-Bombay
double decker “SINHAGAD TXPRF 58"
has proved to be afaillure due to several
incomveniences in the tran

(b) whether the passenges have to
undergo as much Swtating as in chmb-
ing the Sinhagad Fort itself due to very
Jow height, entenng _ of platform  heat
from the windows dust and other waste

and congestion, and

(c) what steps have been taken  to
improve the said tran or whether Govern-
ment aic thnking of discontinuing the
said trawn ?

THI MINISTFR OF STAIF IN THE
MINISTRY OF RAILWAYb (SHRI
SHEO NARAIN ) (a) No Passanger
reaction, as asertaned through Opinion
Cards dustributed among passengers in
Apnl, 1978 after introduction of the double
decker ~coachts on 309/310 Sinhagad
Express, Tevealed that majouty of pass-
engers {e €l that the journey1s comfortable

(b) No /

() It1s not the ntention to discontinuc
runmng of double-decker coaches It 18
proposed to ascertain the reaction of the
passengers once again  1in order to profit
by their expenience of this type of coaches
1 all weathers

Expenditure proposed on Ladakh
Roagds.

7620 SHRIMATI PARVATIDEVI
will the Manister of SHIPPING AND
TRANSPORT be pleased to state

(a) the ¢xpenditure proposed on con-
struction of roads i dunng the
Sixth Plan period , and

(d) the details thereof?

THE MINISTER OF STATF IN
CHARGE Ol THE MINISTRY
OF SHIPPING AND TRANSPORT
(SHRI CHAND RAM) * (a) & (b).
Works of the total cost of Ry 1077 lakhs
are planned to be taken up 1n Ladakh
arca by the Border Roads Organisation
So far as dtate Plan 13 conctrned, no final
decision has yet been taken regarding the
Plan outlay to1 1978 - 83 to be provided
for road <onstruction and  development
programines for Ladakh arca

APRIL 19, 1079
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Report of Mehta Committee on
Bargemen of Caloutta Port
2, SHRI SACHINDRALAL

SINGHA: Will the Minister of PAR-
LIAMENTARY AFFAIRS AND LA-
BOUR be pleased to state-

(a) whether the report submitted by
Dr. Mehta Committec on baigemen of
Calcutta port are yet to be implemented;

(b) of so, the date on which the report
was submitted ;

. () the details of the reasont for not
implementing the report ;

. (d) whether any date be given for
implementing the said report; and

() of not, the detailed reasons thereof ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
$MI RAVINDRA VARMA): (a)
cs

(b) The report was received on the
16th October, 1978

(c), (d) and (¢). Its recommendations
are being examined in Itation with
the concerned Minsstries and the Govern-
ment of West Bengal and steps are being
taken to expedite decisions.

o’ i of B heJamk N.G.
Line

7623 SHRI AHMED M PATEL-
Will the Minister of RAILWAYS be
pleassd to state:

(a) whether there 18 any proposal or
scheme to convert Broach-Jambusar
narrow gauge line in Gujarat into broad
gauge lLinc;

(b) if so, details thereof and when it
will be completed; and

(c) if not, reason therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) No.

(b) Does not arise

(¢) In wiew of the limited financial
resources which are not adequate even for
the progress of the schemes already in

, it is not powible to consider con-
V;:ion of the Broach-Jambusar N.G.
e
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Rallway runping Staff under
intoxication

7624, SHRI DALPAT SINGH
PARASTE: Will the Minister vof
RAILWAYS be pleased to statc:

(a) whether  Goveigment  have re-
ceived anv complaints that some railway
running +tafl’ attend to their dutv while
under the mfluence of intoxicating drinks
which “often 1esults in  acodents, and

tb) if sn, the details thercof and the
action taken bv Government thercon?

THE MINISTTR OF STATE 1IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) No general
complaints have been received oW
ever, three drivere were found to have
caused accidentsfaverted collisions under
the influence of intoxicating drinks

(b) Two drivers have been 1emoved
from service and one was reverted,

A provision already exists in Railway
Services (Conduct) Rules, 1966 that
Railway servants shall abide by the law
rerlating to intoxicating drinks or drugs
in force and shall not come on duty under
the influence of such drinks or drugs,
pacrtiularly when the employee belon
to the category of running stal
o 1 directly  connected  with
the train passing. Instructions
have alto been  issued  to  Railways
that any violation of the provisions
to above has to be riewed seriously and
no hesitation shown in awarding th
severest penalty to the Railway  servant
who is found guilty of the violation of
Conduct Rules in the disciplinary pro-
ceedings that may be initiated against
him in terms of Railway Servants (Dis-
cipline & Appeal) Rules, 1968.

D.D.T. and Cloroguin

7625, SHRI PURNA NARAYAN
SINHA : WAll the Minister of HEALTH
AND FAMILY WELFARE be ‘pleased
to state:

(a) whether the Report on  United
Nations Environment Programme  that
DDT and Chorocuin prnfu!eli used
in checking malaria and 1,000 kinds of
pesticides manufactured by muxing of
chemicals have considerable materials
which may posubly cause damage to
human hver;

(b) whether United States of America
has banned unchecked use of pesticides
under the Federal Insecticides, Fungicides
and Rodenticide  Act  unregistered
US  praticides like rhemviron,
orchex, krovar, finaven, zeniofol, lm
phos, reldan, maohets, nemophos, cyblane,
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(c)whether Government propose  to
check the free use of pesticide. which ma

ctrate into the. human
mm.r not only the heal of the
present generation as also of the future ?

THE MINISTER OF HEALTH AND
FAMILY WELTARL  (SHRI RABI
RAY) (a) Yeu

(b) As far as this Minsstry s awate,
USA has banned unchecked use of pesti-
cides 1 thewr own country, bul we have
no definite mformation about the export
of such prsticades not regntered 1in USA
to other countrirs It ma Iv  added
that m May, 1977, UNI‘Pufha.u at.::]cd
nations not to promote export tentally
harmful chemicals that are unpazueptablc
domestically without the knowledge and
consent of authorites m the importing
countries Out of the lmt of pesticides
given 1n the Question, only Krover and
Machels were permutted for imports by
regustered firms in India

{¢) The Gov rnm nt of India hav
the Insecticades Act, 1968 to
regulate the 1mport manufacture, sale
transport  custribution and use of mn-
secticides with a view 10 preventing risks
to human-beings or animals and for mat-
ters connected therewsth Under Section
?uof that Act a Regustration Commtice
s been constituted which registers in-
secticides for uwe 1n Tndia after giving duc
care to factors of saftty to human beings
and amma’s. Undet St ction 27 of that Act
the Government has powers to prolibit
the sale of insecticades for 1 easons of public
safety

Taking over by University College
of Medical Sciences

7626 SHRIMAII MOHSINA KID-
WAI
SHRI KACHARULAL HCM-
RAJ JAIN
Wil th= Mjn ster of HEALTH AND

FAMILY W.LFARE b~ pleas=d to
state ¢

AFRIL 19, 1979
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(a) whether has has been
drawn to the fact that th  ad mmstration
of Mrdiral College Awmociarion
Teaching Hospitals tn  tue Capuias 4
varied and complex, giving nse to -
ordinate  delays admimustrative and ser-
vice-wise both, and

(b) f vo, wiat immediate  steps are
being taken to s t the things in order in
Delhi Medical Institutions?

THE MINISTFR OF HEALTH AND
FAMILY WFLFARE (SHRI RABI
RAY : (a) While 1t 1s true that the
medical colleees and associated teaching
hospitals in the Capual are under the
admmntranive  control  of the (hfferent
authonitis Government are not aware of
mordmate delavs admunistrative and ser-
vice wse  1n these mstitutions

(b\ Does not ars

Factori E: pted from P.F.
7627. SHRT HALIMUDDIN AHA-
Will the Mmmster of PARLIA-
MLNTARY AIFAIRS AND LABOUR
be pleased to state

(a) the  number of those factories
which are cowired under exempted cate-
gory for Lmployess Contributing Pro-
vident Fund Schemes ;

(b) when these were exempted and
the reasons for granting exemption there

(c) whether Government are going
to bring all exempted categories under
general category and

(d) of not the ieasons therefor ?

THE MINISTLR OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) The
Employees’ Provident Fund authorites
have reported as under —

(a) As on 31-12-1978, there were
ﬁcm}cmbluhmcnts which have

optnunn ol‘ the prnvm of the
Employees’ Pronident Fund Scheme,
1952
b) Exemptions were ted
() Gomnmmtmgemel;y the
g:md ﬁmn November 1952 to Decem-
973, in terms of Section |7{|) of the
Provident Funds and M-
I.l.wam Provimons Act, 1952 which
reads as follows —
“(a) The approp ate Government

mz.bgﬂohﬁuﬁ::dmthe
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to such conditions as may be
specified  in the  notificdtion,
exemnpt ﬁ'?mhcﬂzc opemumorof all
or any of t jons of an

provis y

(a) any establshment to which
this Act apphes i, in the
opinion of the appropriate
Government.  the rulesof its
provident fund with
to  the rates of contribution
are not less favourable than
those specified 1n  section 6
and the employees are also m
enjoyment of other provident
fund benefits which on the
:.vboh;1 are r;;;t lews ﬁh\mmhk
to the employees than the
benefits provided under ths
Act or .my Scheme in relation
io the employees in any other
establishment of a similar
character ; or

(b

=

any establishment if the
employees of such ukablinl}-
ment arc in enoyment o
' benefits in lh\‘Jnniuﬂ' of
provident fund, pension or
gmtmty and thr appropriate
overnment is of opinion that
such benefits, separately or
r:nntl are on the whole not
ployees th o e oenchn
then the ts
provided under this Act or
any Scheme in relation to
employees m any other estab-

ter"
(c) & (d). The Public,  Accounts
Committee (1978-79) has in its 110th
t made some obeervationsfrecom-
mendations in this regard and these
are being examined.

P idloine for Maari

7628. SHRI CHHITUBHAI GAMIT:
SHRI D. D. DESAIL:

Will the Minwter of HEALTH AND
FAMILY WELFARE be pleased to state :

whether it is a fact that tha Govern-
of Gujarat has extended its co-opera-
hwth:&nﬂﬂﬂweg’mmtwdwewh
ﬂwm malaria
a compound of indigenous herbs and
the efficacy of the ha:hemorpmvnl
ddoubt with hundreds field
blood samples of mmiatia
pniams akmundthemdrdm was
used :

{(b) if so, the details regarding this
qmedwnnd:dne.md

| 3

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RABI RAY : (a) to (c). No

for the development of Ayur-

medicine for malaria has been re-

ceived from the Government of Gujarat
by the Government of India.

g:e Central Council o for l:‘.iesauchopdm

yurveda and Siddha have devel a
compound namely Kuberaksha the
treatment of Malara.  Clinical trills
on this drug have bt'fn taken up by the
Councl  through Tnstututes/Centres
Units in diffsent Statﬂ The Govern-
ment of India are keenly awating the
final conclusions about the cfficacy of this
drug emerging from the chnical tnals
bemng carned out.

I Class Oomplimentary Pass

4629. SHR1 RAJSHEKHAR KO-
LUR : Will the Minister of RAILWAYS
be pleased to state:

(a) whether it isa tact sthat the former
President of India Shn V V., Giri had
applied for a first class complimentary
pass;

(b) of so, whether the complimen
pass has bren iwmued accordingly ;

(¢) if not, the reasons, thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

SHRI SHEO  NARAIN H
( c) Onc first class )all h&‘h)

lmmtlré card pass was issusd to
SthV iri with his wife available
ACG mdﬁmemdmtmmd
. upte 21 N
On the ¢ wd:mmém the mo-
quest from Shri V. V. Giri for its renewal
wnotagmtmautunotmmdby
the revised guidelines which were also
placed before Parliament.

l.mwﬂi:nuoc!fw&-
mittee on tionnl Ewmploymetit
Service

y630. SHRI M.V,
KHARA MURTHY
SHRI A R. BADRINARAYAN:
SHRY P. M. SAYEED :
SHRI DHARMVIR VASISHT :
SHRI JYOTIRMOY BOSU :

Willthe Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state :

(a) whether conversion of e
service, mtﬁn of wpun‘tlc Emuihtry od'
Manpgwer anning an oymetit
at the Centre with
ments in the States and @
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of a statutory National Manpower Co-
mmssion on the pattern of one
m the U K are some of the important
recommendations made by the Mathew
Cshmmuttee on National  Employment
Service ,

(b) if so, whether Government bave
examuned them [

(c) 1f s0, when the final decimon 1
Yikely to be taken , and

(d) whether, allthe above recommen-
dat:on; have been accepted hy Governs
ment

THE MINISICR OI' PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) (a) the Mathew
Conmittee on National Fmployment
Service has recommended that there should
b~ a separate Munustry of Manpower Plan-
ning  and Employment at the Centre
(and corresponding departments  in
the Statrs) together with the  normal
exa~utive  ficld staff ot 14 Directorate
G-nera! (OR 1 Statute y Nationa! Man-
power  Gommussim 28 in the United
Kiwgirn) wiuch combines both exe-
cutive and Secr tarrt £inctt ns 1t Govern
ment level

by The reconnendatin  has  been
forwuded t) all the Stite G nainmie nts
ind  Centtal  Minnsters for obtaimn
their views for ¢nabling the Cont
Gove nm ntto takea fmal  decision

(¢) The matter will be finalised  after
we hav 1 cewved replies from the State
Gnve nments/Central Mimstries

(d) Asn (b) above

Indian Territory in foreign occupa-
tion

7631 SHRI KANWAR LAL GUPIA
Will' the Munster of EXTFRNAL
AFFAIRS be pleased to statc

(a) what 1s the total arca of the whole
countryn 1977 w alson the 15th August,
1947,

(b) how much area of our country has
been occupied by other countries ,

e} guve the details of the areas and the
names of the countries occupying our terr-
tory *

(d) how much 1s the disputed area m
our country and give the names of the
countries with whom the dispute 18 going
on ; and

() what speaific st Government
propose to take to get back our areas
which have heen ocrupied by the othet
countries ?

APRIL 19, 1979
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THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARFNDRA KUN-
DU) (a) The total aiea of India as om
35th August, 1947 was 32,63,305 sq
kms The latest provisional figume fareaof
India 1s 92,87,782 sq kms ason 1-7 1971
This figure will continue to be adopted till
the next Population Census as per the
decision of the Government

(b) & {¢) The area of ow ceunuy
under the occupation of Pakstan and Cluna
18 30,200 3q mles and 14,500 8q miles 168~
pecavely An additional aica of about
2,000 3q mules in Pakistan-occupied Kash~
mur wasilegally ccded by Pakictan to China
u;ger the so-called Sgno-Pak Agreement of
1963

(d) Ghina has, mince September, 1959,
raised claims to approximatels £0 000 8g
rmles of Indian  territory in  Arunachal
Pradesh, I adakh andin the nudd}i Sector.
India has, however, consistently held tlat
the true traditional boundary between India
and C hina 1< that shown by Tnd;2

te) Gnernr entof India continuc o
seck the return of Indian terntory illepally
occupied by China and Paklgstan through
peaceful meansby direct bilateral nege tia-
tions As  the  Munster «f T'xternal
Affans informed the Heuse in hue state-
ment of Febrnary 21 1979 the explar tory
prehinunary  contacts dunmg s viat te
China have unfrozen the 19uc and !oth
Governments are agieed on the need to
reflect further on posuble ways to 1e-
solve this crucial question

Circular to States to restrain function.
ing of CITU

7632 SHRI MUKUNDA MANDAI
Will the Minuster «f PARTIAMIN 1 ARY
ﬁFAIR‘: AND TAPQUR be phased

state

(a) whether any cincular  issued to
State Governments, directing to restrain
the functiomng of the CI'TU,

(b) 1f su, the 1casons thereof , and

(c) if not what s the attitnde of the
Government towards tlis orgamsetien ?

THE MINISTFR OF PARI TAMFN-
TARY AFFAIRS AND 1 ABOUR (SHRT
RAVINDRAVARMA)  (2) No, Sir

(b) Does not anse,

() Government does not discriminate
xz:iormfwwrof any workers' orge-
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s ge at Mancha:pur and
top&akdarpur Staticns

134. SHRI BAGUN SAMBRUT : Will
the Minister of RAILWAYS be pleased to
ftate @

(a) whether trains do not stop at Mano=
barpur Railway Station though a famous
mini Steel Plaht is located near it, nor do
Utkal Express, Steel Express, Kalinga
Express and Howrah-Bombay Express
stop at Chakdarpur railway station though
there is a Divisional Office and Rourkela
Steel Plant is also near it and sufficient
goods and passenger traffic is also avail-
able at these places; and

(b} if so, whether Government propose
w provide stoppage at Mancharpur and
¥Chakdarpur Stations?

THE MINISTER OF STATE IN THE
'MINISTRY OF RAILWAYS (SHRI
SHEQ NARAIN) : (a) & (b). Besides two
pasenger trains, two pairs of Express trains
32. 20/30 Bombay-Howrah Express and
36 Howrah-Rourkela Express Stop at
Manoharpur. There is no traffic justifica-
tion for providing halt at Mancharpur
‘byany other Express train. All Maijl and
‘Bxpress trins with the sole exception of
50/60 CGitanjali Express which is a Super
Fast Tnter-City train spot at Chakradharpur
station, s

Employees at Sher Halt Station

7685, PANDIT D. N, TIWARY : Will
the Minister of RAILWAYS be pleased to
state !

{a) whether itis afact that he announc-
edincrease of emoluments of those persons
who wark at Halt Stations and sell and re-
teive tickets 3

(b} whether it is a fact that this has
not been given effect to even after a lapse
of six months from the date of announce-
ment especially of Sher Halt Station in
Varanasi Division of N.E.R.; and

(¢} if so, the reasons for the same ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) & (b). Yes.

(c) North Eastern Railway had called
for certain clarifications. This has since
‘been clarified by this Ministry and the
revised enhanced rates will be shortly
%ﬂutroduced on North Eastern Railway

50,
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Division of C.G.H.S. in Delhi into
zones

7636. SHRI K. LAKKAPPA: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether C.G.H.S. in Delhi has been
divided in § zones, namely, Central Zone,
South Zone and North Zone;

(b) whether Medical Officers are posted
in dispensaries in different zones keeping
in view their places of residence;

(c) whether there are cases where doc-
tors being in the area of one Zon¢ have
been posted in another Zone and such
doctors have to travel a distance of over
6 glims to reach their places of duty;
an

(d) if so, reasons therefor ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes, Sir.

(b} Yes, Sir. As far as this is adminis-
tratively possible,

(€) & (d). Yes, Sir. In certain cases the

‘Medical Officers have been temporarily

posted to distant dispensaries where there
is urgent need,

Amenities in Utkal Express

7637. SHRI BAIRAGI JENA: Will the
Minister of RAILWAYS be pleased to
state: _

{a) whether any complaints have been
received by the Ministry from the Mem-
bers of Parliament from Orissa relating to
irregular, low standard and inadequate
supply of water, electricity and meals
in Utkal Express on the 18th December,
1978 and if so, what action Government
have proposed/taken to remove such
difficulties; and '

(b) whether Government propose to
provide more amenities in Utkal Express
or make it speedier ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b). Yes.
Amenities provided in the Utkal Express
train are upto the requisite standard,
However, the suggestions made by the
Members of Parliament are being examined
and necessary action will be taken where-
ever required and justified. '
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Increasing eficiency of Providemt
Fund headguarier office

7638 SHRI MANOHAR LAL Wil
the Minister of PARLIAMENTARY AF-
FAIRS AND LABOUR b pleased to
state

(a) whether the Employces Provident
Fund Employees are asked to scttle all
final payments and advance cascs of the
subscribcts withm fortmight and Jatest
by onc month

(b) whether the promotion confirma-
tion  cfhciency  bar  regularisation
ratification and house building advance
cases 1n respect of the employees of the
Employees’ Provident I und are delayed
n the Central Office and takes six months
or more and

(¢) if so what action (overnment pro-
pose to take to increase the «fficiency of
the Headquarters office at New Dellu
and how long will 1t tahe to ensure the
disposal of all such cases within a month ?

THE MINISTER OF PARLIAMIN
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) (a) Para 141 of
the Manual of Accounung Procedute of
the Employees Provident ¥ und Organisa-
tion lays down that such payments should
be made as speedily as posible and that
normally 1t should be possible for claim
recaved in fully completed form being
paid out withain 10 days of ruveespt,

(b) The Employets Provident Fund
Authorities have reported that orders on
cases relating to promotion  confirmation,
efficiency bar regulansation and House
Building Advance cascs which are recaved
complete 1n all respects with the prescn-

bed documents are normally 1ssued expe-
ditiously i

(¢) In order to strengthen the ad

ABRIL 19, 1979
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(b) whether any provision in the Rail-
ways to give employment after retirement
wll be consmidered symputhehmﬂ?' keeping
mn view of their service records (confiden-
tial reports) ete, and

(c) 1f so thc details thcreof ?

THF MINISTER OF STATF IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN)* (a) to (c) There 1s no
proposal for giving employment to de-
pendents of retired employees Any such
scheme of giving employment to depen-
dents of retired employees will contravene
constitutional provisions  guarantecey
equalitv of opportunity in the matter tﬁ'
appointments to services/posts under the
Union In the case of employees who are
klled 11 accidents their dependents are
given  appontments on compassionate
grounds

Railway Statipn between
Jogeshwari and Goregaon

7640 SHRIMATI MRINAL GORE
Will the Mimster (¢ RAILWAYS be
pleascd to state

(a) whether a new railway station has
been proposed between Jogethwan and
Goregaon on Westun Railway in the
Bombay suburban, and

(b) 1f so, what s the ptogress in this
proposal ”

THE MINIS1ER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) & (b). A
for providing this station was coi
but dropped on financial conuderations

Provision banning empleyees of
Bombay port to take part in politics

SHRI K A RAJAN Will the
S FING AND TRANS.

trative set-up at the Headquarters, a
Darector of onnel and Training has
been posted with effect from the st
December, 1978 and an Internal Work
Study Unit had also been sct-up recently
10 stream-hine the work L

Absorption ef Depead: of Rtired
Railway mqu-

7639. SHRI SARAT KAR. Will the
Minster of RAILWAYS be pleased to
state,

hether there s an possl
v.ng.)r v(l;aiernmm‘s m&dm’t'nmﬂz» ab-
sorb the depen‘:ﬁof the ren:‘_pd m
empliytes ~or enden
employees in in :qccxdeﬁn,

PORT be pleased to state

(a) thiﬂ til: Minstry has taken l‘;lg
t te the provimon
::;gloy‘;u of the Bombay Port Trust
taken part 1n politics,

(b) of 30, the detals, and
(c) if not, the ressons for the delny 0

takng such a step P
THE MINISTER OF STATE IN-
E OF 1§m: MINISTRY OF

CHARG Q!
SHIPPING AND TRANSPORT (SHRI
GCHAND RAM) (a) to {c). The Pg‘
Trust have bemn advised o0 e
won banmng employe s of Part
from taking part an pohitics.
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Cancellation of tramms by Northern
Railway due to strike by Western
Railway,

7643 SHRI1 JANARDH ANA POOJARI !
Will th Mimste: of RAILWAYS be
pleased 10 state

(a) whtther N\otthern Railwavs bhad to
rasort t) the ¢ ancellation and curtailment
of routes on yirious tains due to strike
bvth wukcrs on Westein Railway , and

(b) 1f sv, the detuls theieof ?

FTHE MINISILR OF SIAIE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEQ NARAIN) (a) and (b).
Di1e to ipntiion at Bandikui, by some
3 otions of raillway staff belonging to Jai-
P1 D vison of Westein Railway, which
started at 18 15 hrs, on 19-3-79 and later
sp-ead to Japur, Bharatpur and Phulera,
Northern Railway had either (o cancel,
dive t 0 termunate ghort of destination
the runs of 11 tiamns on 19-3-79 and
20-3-79

The agitation was called off at midmght
of 20/a1-3-79

59¢ LS—g
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farerre Wk & faw Wi ¥ gy Ty
Frgwe fear & formdt Sestarielt oo
forer 5ol g sieft, o wefY, S ey,
Wfean, wrw @ Ik wadr § 1
g wer e Sfy Telm afafe i
faer s & fasToE &1 whew
fnie 7 a% &) ariemT, saat fafie
qrira aqTqTAT EwT @

K. M. of Rajlways in States

7645. SHRI K. PRADHANI : Will
:he tﬁ&éniner of RAILWAYS be pleas;d
0 state :

(a) what are the details regarding the
total Kilometrage of railways in each of
the States ; and

(b) what are the details 1cgarding new
railway lines covered the Kilometrage
dngtm;ce during the last 15 years, Statc-
wise ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and
(b). A statement is attached.

Statement

~

8.No. States/Union Route Route

APRIL 19, 1979

Territories leé:gth Kilo-
added  metrage
since as on
1963  31-3-1978
1 2 3 4

1, Andhra Pradesh 132°00 4,714

2. Assam 39400 2,194
g. Bibar 403° 00 5,413
4. Gujarat 319°00 5,670

5. Haryana B 40°' 00 1,445

6. Himachal Pradesh .. 256

7. Jammu and 77700 © 77
ashmir.

8. Mysore/Karna-

taka ., . #15°00 2,961

9. Kerala . .. 887
10. Madhya Pradesh 645°00 5,716
tt, Maharashtra ,  104°00 5.881
18. Nagsland . . 9
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1 2 8 4

45000 1,048
14, Punjab , . 9’00 2,187
15. Rajasthan .  2B82-00 5608
16. Tamil Nadu , 24100 8.765
17. Tripura . . 1z
18. Uttar Piadesh 28100 8,750
19. West Bengal .  255°00 3,716

13, Orissa ,

0. Chandigath . 11

21. Dethi . . 2100 168

22, Goa, Daman & .. 79
Diu.

23. Pondichenry . .. 27

Intreducing Direct Coaches for Ban~
galore in Tamil Nadu Express

7646. SHR] C. K, JAFFFR
SHARIFF Will the Minister  of
RAILWAYS be pleased to state whetker
there 1s any proposal under ti¢ conmCera-
tion of Government to inticcduce duect
coaches for Bangaloie¢ in the Tipml
Nadu:Expxt‘ss after double Teading the
train

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEQ NARAIN): No. Indi-
dentally, 125/126 Karnataka-Kerala Fx-
press which runs on two davs a week to the
same time  schedule a< r21/122 Tamil
Nadu Express between New Delhi and
Vijayawada provides a convenient through
service between New Dellii ond Ran-
galote.

Berthing Facilities in Bombay Port

7647. SHRI K. RAMAMURTHY :
Willthe Minister of SHIPPINCG: AND
TRANSPORT be pleased to state :

(a) the number of ships and for how
many days they are awaiting for berthing
facilities in Bombay Port ;

(b) the approximate value of commo-
dities waiting to be off-loaded from these
ships; and

(c) the steps being taken for increasing
the berthing facilities in Bombay Port”

SHIPPING AND TMS?Q&T) :
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(SHRI CHAND RAM () The pon-
tion of wating vessels ton berthing as on
t5-¢-1079 18 given below —

1 vesstl tor 44 daysincluding the date

of arnval
1 yessel tor 23 days Do
1 vessel for 1g days Do
1 vessal for 18 days Do.
1 vesscl for 17 days Do
1 vessel for 13 days o
3 vesselsfor 12 days' Do
2 yesselsfor 11 days Do
2 vesselsfor g days Do
3 vesselsfor 7 days Do
2 vesstsfor 6 days Lo
1 vessel for 3 days Do.
t vessel for ¢ days Do
2 veasels for 2 days Do.

(b) 1 he statistics regarding the value a
of commoditics wuting to be off lcaded 1y
not compiled

() Plannmg Commussion have agroed
to wvide Ry 60 lakhs for a 1xtaled
Projct Repoit on the pipond new
Port facility at Nhava Sheva Tle Pout
Crust have been asked to go ahead m the
matter of  selecing a suitable
Cansultant to take up the Project Report

New Cholera Vaccine De

by National Institute of erm

and enteric discases.

7648 SHRI R P DAS
SHRI JYOTIRMOY BOSL

Will the Minister of HLALTH AND
FAMILY WELFARE be pleased to
state

(a) whether Governnent arr await
that an untested ‘new cholira  Vicane
drveloped by Cileutta leased Chyera
Research Centre (re named as Nitional
Institute of Cholera and Fnterc
D ) & per t research imsti-
tute ynder ICM R wert tried on slum
population 1n Cilcutta in 1974-75, 1n &
massive scale without scientific sanction,
violating medical ethics and procedural
norms, and

(b) 1f s0, what action has been taken
by Government 1n this matter?

THE MINISTER OF HEALTH AND
FAMILY  WELFARE ( SHRI

phosphate adjuvant chaol VACCIAt was
used alongwith tetanus toxord as place be
10 4 controlled field tmal conducted 1n
Calcutta brtween 1975-77 by the Cholera
Reseaich Centre, Calcutta (now Natio-
nal Institute of Cholwa & Eateric Dis-
caws) lhe decmon 10 use alwmumum
phosp dy chobua was
tikun by the ICMR on the adviee of a
(roup of Experts and was approved by

the Suentilic Advisory Committee of
the Centte

The IC MR had appointed a Com-
muttee of Expet ts to loob into al 1 the matter
relatng w0 thus tnal  1he Commttee
has expresscd the view that the treal has
h;;n will planned and properly execu-
1

(b) question dous not arise

Commi mire i impor
of Sepllhttlh::ter l::l ::Ilpmcu:

7649 SHRI R h MAHAIGI Wil
the Minuster of HI AL1H AND FAMILY
WELFARF be pleased to state

(a) it vfactthat the Health Manustry
has appointed a commutted to look into
the 1np of soph ted  Medical
Fqupment it 50, when,

(b) whit atc the terms of reference of
the sud commmtter  and when the Com-
mn&.t L 18 expected to sumbmut its report,
an

() whatai« the names of the Members
of the sawd Commutter *

1HE MINISTIR OF HI Al TII AND
I AMILY WIITARI (SHRI RAB]
RAY)  (a' wd (b) MM Darector
General ol HelthSoivices had appointed
on 26th Jwuuy, rg70 4 small Come
muttee under the Chaumansbip of Dr N,
(ropinath Piof  and llad of  the
Department  Car ho thoracic  burvgery,
All India [ wstitute | Mi Lical Seienexr,
New Dellu 5 1wk ntw the need of all
electro mmedical equipment necessary for
unport, patucularivin the field of Cardio-
logy Nephrology and “cuo Surgery and
fn protecuon oflocal dectionic medscal
e jwpment industry The Commuttee was a
expected to submut 1ts report within a
ptriod of 2 months 1 ¢ by 24th March,
1979 However, the terms of the com-
muttee has been extended till the end of
July, 1979

(c; 1 Mt N Gopmrc";dlihw WS of
he Deparument 1othoracic Surgery,
:uei India lmht:te of Medical Bciences,
New Delhs —Chairman,
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2. Dr. MK Mam, Chef,
Nephrologist, Jasiok Hos-
pital and Research C entre
Bombay Member

3 Dr MS Vdhathan,
Director Shri China-
Tirunal Medical Centre
Trivandiusa

4 Dr A K Banecijce ,
Department of Neurosur-
gery, All India Institute of
Medical Sciences, New
Delln Menter

Dr SK Guba, Piot
and Head, Biomedical
Engineering Centre  for
Biomedical Engineering
All India Institute of
Medical Sciencesand the
Indian Institute of T echne
logy AnsuiNagar N\ew
Deln Mecmber

6 Dr PN Ghu Assistint
Drrector General of Health
Services, Directorate Gene
ral of Health Servicey
New Dells

Menmber

Men ber
Sccretary

Extension of Railway Bridge

7650 SHRI AMAR ROY PRADHAN
Will the Minister of RAILWAYS  Fe
pleased to state

(a) whether (rovernment have recaved
any proposal about th¢ extenmion of a
Railway Bridge (Ahpurduar New Gita-
daha Meter GGauge, N F Ranlwav) over
Torsa River and

(d) 1fso the detalstherecf ind action
taken so for 1n the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAIIWAYS
(SHRI SHFO NARAIN) (a) Yes
{b) After the floods of 1962 the Rail-
way imtiated a proposal to extend the
wia terway This proposal was ohjected
toby the local people,as they apprehended
flooding of their villages dewnstream  of
tae bridge The issue was discussed n
the State Commuttee of Fngineers, con-
saigting of senior engineers from the State

ment and the Railway which
decided that the waterway under the
exsting Railwav bndge being adequate,
1t was not necessarv to extend the hndge
However, 1in 1975 North Bengal Flood
Control Commusuon asked the railway
to re-exarune the need for extension of
this  bri The sort out the ssue
1n all the techmeal details the Chairman
of the Commission was requested by the
Railway 1n March’ 79 to convence a

APRIL 19, 1679

Written Answers 72

Jjoint meeting The meeting has not yet
been convened by the North Bengal
Flood Control Commussion
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Navigability of Hoogly River

652, SHRI CHITIA BASU: Wili
thl 5M|.m|tcr of SHIPPING AND
TRANSPORT be pleased to state

(a) whether Government arc &8Ware
that the navigahility of the Hoogly rver
(West Bengal) of Haldia has of late de-
teriorated alarmungly,

(b) whether the Government of West
Bengal have since drawn the attention of
Government to this matter ;
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(c) of so, action taken thereon , and

fd) what sp>cific measures Government
p1poses to take to ymorove the naviga-
bility of the Hoogly 1iver atself which
1s gencrally showing signs of decline ?

THE MINISTER (1 STATF IN
(HARGI Ol 111¥  MINISTRY
O1  SHIPPING & 1RANSPORT
(SHRI (HAND RAM) (a) & (d).
With the commuswoning of the Farakka
Bairaec 1n Apul 1)75, there has heen
mmprovenunts 1n the  nver Hoogly
upto 34 nautic driughts mles below
Caleutta  But in spiic of  steady and
tensive dredging i the past few vears,
there has been diterjoration wn the dra-
ugt tvin the shipping  chann! Icading to
Halda mainly as a rc«ult of the unpnidie-
tabl hydrological bel avicur of the niver.
Fhe matter 15 unda study by experts
within the ccuntiv as well as abroad.
In the mianwhde a Shore Disposal Ter-
nunal has been put 1nto operation with
efteet fiom December, 1977 to reduce
the chances of recuculation of dredged
matenal  Tratng works 1n the nver
Hogly combined with intenuve dredg-
ing operations in the shipping channel
leading to Haldia ate being carried out to
anest the detetiorating trends

(b) & fc) In August 1978, Minuster,
Irrigation and Watsrwavs of West Bengal
hiad addressed  the Minsster of State for
Shipping  and  Transpoit on matters
relating to the improvement of Calcuttaf
Haldia™ Ports including smprovement m
the draughts 1n the rivm Hooelv and
the shippng ehannel to Haldia In
reply to hum, the steps taken and pr.
to betaken 1n the matter, including
thost  indicated above, were
communicated

T. B. Hospital Mehranli

7653 DR TAXMI NARAYAN
PANDLYA Wil the Mimster of
HLCALTH AND FAMILY WELFARE
be pleased to refer  to the reply given
to Unstarredd question No 524}? on
the 24th August 1070 r1egardmg death
of Kumari R4y Dyvi and state

fa) whether an enquiry was conducted
to wcatan the caure of Coma and ul~
timate death | and

(5 if 3o the findings of the enquiry
and if not, the reasons ?

THE MINISTER OF HEALTH
AND FAMILY WELFARR
(SHRI RABI RAY): () No. In

reply to Unstarred gquestton No.
and not 5248 on 24-8-78, 1t had -1;'5.:3?,
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been stated that as reported by the Hos-
pital ;-usth%rit:jen Kumari Rajo Devi died
on 20-6-7 c to hype exia after
remaining in aomn frZr’;n rg-g-ﬁ.

(13) From the facts ascertained it ap.
pedred that there was nothing unusual
and hence no foymal enquiry was consi-
dered necessary,

Provident Fund Claims of Exn-
Pployees of m-b Electriciry

SHRI BHAGAT R : Wil
ﬁxz.-s sﬁﬁiner of PQRI,?AJF%&‘Y
AﬂmAl'Rs AND LAROUR be pléaséd to

(a) how many claims of thé employees
of Punjab  Electricity Board aré lying
B ling in the office of the Regivnal

rovident Fund Commissioner. Chahdi-
sa_rh_ and Astt. Provident Fund Com-
missioner, Amritsar §

,fb) for how many yrars the claims are
ing;

f¢) reasbhs as to why the claims are
not been released: and

(d) what steps arc being taken to ex-
pedite the cases?

THE MINTISTER OF PARLIAMFEN-
TARY  AFFATRS AND UR
(SHRT RAVINDRA VARMA) The

Employees® Provident T'und authorities
hive stated as follows :

(a) 17 claims of the employeds of
_Pur:Laeb Eleetricity Board are perding
in offices of the Regional Provillent
Fund Commissioner, Chandigath and
the Awistant Provident Fund Commis-
sioner, Amritsar.

(b) All these claims are pending for
ess than two months.

c), Taese claims remain unsettled for
want of following documents required to
be submitted by the émployer :—

(i) Details of the employees’ entry
into  service;

(ii) D=tails of reasons and dates of
thed members leaving  service;
dn

(iii) Details of conuibutions re-
covered and remitted in respect
of these employees for the period
prreceding the cemation of their

nembership.

(dz”.l'he emnloyer has been advised
Pl e A A
rovident Fun
bsbe alsd bebn instructed 10 obtain the

APRIL 10, 19%%
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same from the concerned establishments
to expedite settlement of the claims,

Shortage of Railway Staff in
N.F.R.

7655. SHRI ISMAIL HUSSAIN
¢ Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether there is a shortage of
Railway TTEs, Conductors, Coach At.
tendarits and ASM id Northern Frontier
Railway, as a result of which some trains
are not running punctually and passen-
gers are not getting facilitics; and

(b) ifso, what measures Government
are taking to overcome¢ the difficultics
of pasengers?

M};IV{IE MINISTER OF STATE IN THE
STRY OF RAILWAYS ( SHRI
SHEQ NARAIN) : (a) and (b
Information is being collected and will
be laid on the tablc of the Sabha.

Promotion of S8.C. and S.T.

7656, SHRI SOMJI BHAI DAMOR:
Will the Minister of RAILWAYS  be
pleased to state :

a) whether as per Railway Board’s
im(tr)uctiom when p:uitable candidates
are not available from amongst Scheduled
Castes and Scheduled Tribes fot prorho-
tion, the seniormost SC/ST employces
has to be promoted and to be tried out
out for a period of six months and report
obtained with regard to his workings

(d) whether instances have come to
the notice of the Ministry that there have
been causes in which SC/ST cmployees
have not béen tried out fot six n snd
even before completion of six months,
they have been reverted; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTR OF RAILWAYS
(SHRI SHEO N : (a) to (€} As
per extept instructions, when suitable
carididates are not available from .mdd%:
the Scheduled Caste and Scheduled Trit
candidates, the best amongst the failéd
candjdates and not necessarily the senior-
most capdidates, are promoted against the
reserved vacancies on ad-hoc basis and
tried for a period of six months. These
instructions apply to all posts except those
in safety categories. Any instances
iyregularity coming to the notice of the
Railway Ministry are rectified.
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7657. Wi GENLT AT QXA :
%47 eareen g afeare weamy st 0y
FINT Fr gar F1 5 3w T eaneey
faver gvT @7 T o gfw eafsr
et gavrfr @< &0 91 7 g W7 9w
T qACE AT AT GF[ 7§ GAT-HAT,
afe =¥y fraqe gavifn w9 =0 5
A
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exesy oiv afeare wener iR
(it e ww) : 1973-74 8 1076~
77 TF ST FAreer g sfa safes faaar
s gUT, INFT fraomeaaer § 1 €q
Fraror it el v & wred g waTeey
st safed =24 &1 gRar v ar v §
Bl W wAw @l e
uf st saa Y G TR AT &)

famem
xq Iy 1973-74 1974~75 197576 1976~77
do wifexsia
WmooFw W FW LA T B
AT e o Tle e o €fo Mo
T T WY WY Wy Wy Wy e
1 2 3 4 5 6 7 8 [} 10
1 9FRSeT 1 92 6.19 2 88 7.85 3.25 8.86 3,93 10.61
2 wEw/fic- 3 83 7.58 4 30 9.56 4.38 10.27 4.31 8.54
™

3 e 1.39 3.61 1.70 4.09 1.72 4.46 1.52 4,57
4 T 4.31 8.70 2.61 8.57 3.81 10.68 4.40 12.48
5 g&mr 4.15 8 88 3 65 9.99 4.16 11.18 5.05 12.45
¢ fgar AT 9_W 6.00 15.56 5.55 17,10 6.22 19.36 6.66 20.27

7 I AFENT4.15 15,02 4.45 15,77 4.75 17.02
e ¥aRT . 2.57 6 26 2.64 8.81 3.42 11.26 3.28 11.61
oW , 2.02 8.74 3.59 12 87 2.65 14.12 3.28 15.46
10 WEASAYM. 3.55 6 41 4.25 8.38 2.62 6.98 4.56 9.65
11 Wgra . 5.35 10.52 7.56 13 52 7.11 13.41 5.89 12.86
3.99 12.72 4.26 16.20 4.04 16.98 2,01 13,14

12 wfmqe |
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13 ¥MET . 12.92 20.40 9.15 18,52 15.00 24.81 11,34 22,89
14 AW 10.88 52.64 13.71 80.84 31.10 75,84 32.37 76.89
15 9flm] . 2.65 6.34 2.58 6.93 3.62 9.13 3.47 8.95
16 99@ . 7.00 12.51 4.85 12.34 8.92 17.88 6.03 15.66
17 A9 . 4,22 9.26 5.73 12.11 5.94 13.27 6.62 14.31
18 fafesw | —~— = == = §.70 23.60 16.24 37.51
19 afreig  2.13 8.69 1.58 9.81 1.74 10.94 4,03 14,29
20 fav’ . 2.07 11.02 2.14 11.09 2.78 13.22 2.61 14.08
21 WESAW  1.67 4.29 2.12 5.08 2.00 5.36 1.77 5.64
22 ofiwmam® 1.88 7.62 2.02 9.78 2.47 12.31 2.82 13.38
23 WENRH NG = —— o~  — 15.96 43.12 13,24 58.58

24 WYY, AR 11,28 28.92 11,08 35.20 15.41 47.59 1).98 43.06
a0y

25 MfsRA]  4.57 25.25 9.33 28.84 10.43 50.04 12.49 49.42
weweraitt 2.98 7.72 3.43 9.44 3.65 10.53 it it

I o — S TaTey
5 Mo —FH AT

e (—1 wgfrdaw Wi ey olwms & org s @ FeT ¥ vind Sawey 7
& wiifes ag aarr war § G avx a0 & ford onr § me g
T ¥

11 dfis e ¥ wgrfrere WY frar 70wE g Wt DT T F
sy & wiwdl %) At fir o v §, wefay sfew wrey wied
$a s gy A )

111 witre wrelir abr & ¥=0g o, ol i @ miee g8 &
s wifre § | e sRw, s, T F i ST aifeRd BT
B ¥ we Wy mitny el & wrk ¥ = o1 fawqe o vl
&

1976~77 ¥ wivy wafaw §
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Constitution of National Consultative
ommittee

C

7658 DR BALDLV PRAKASH
will the Mumstar of RAII WAYS  be
pleascd t)state

(2) whethrr the Nitional Consulta-
tive Commuttce and  Zonal Consultative
Commuttees have been constituted

(b) the functions and the tcnure of
the comnuttees

(¢ th «<rtaiom 3 normnation mn
these Commuttus, and

(d) the nuues of mmb ry included
in National ( nsultative ¢ mntice and
Northern Zond Consultative € ommnnttee ?

THL MINISIIR OF STA1IL IN
THL MINISIRY OF RALll WAYS
(SHRI SHLO NARAIN) (a) Y¢s both
the Zonal Railway Usirs’  Consultative
Commuttees and the National Railway
Users’ Consultaive Gouncil  have heen
reconstituted for a pertod of two  years
ending on 31-3 1080 and 30-6-1980
respectively

(b) () Functions of the Zonal Raulway Users’
iative Commutiees

(a) Provisions of Amenities in the area
with which the Commuttee 1 con-
cerned

(b) Proposals regarding opening of new
stations within the jurisdiction of
the Commuttee

(c) Arrangements regarding time tables

d) Improvements of the services and
¢ facilities provided by the Ralway

(¢) Matters pertaining to Catering/Ven-
ding facility as also functioning of
Booi stalls

(f) Any subiject of general public interest
or public convenience or such mat-
ters affecting the services and faci-
lities as have been the subject of re-
presentation by users

(g) Matters ansing from the reports
of the Divisonal Ratway Users’
Consultative Commuttees or such
other matters relating to the subjects
referred to 1n (a) to (f) above, as
may be specifically forwarded by the
Davimonal Railway Users’ Consul-
tative Committees for conmdera-
tion

(h) Matters referred to for considera-
tion and report by the Adnunis.

tration, Ministry of Railways or the
ational Rum'ny Users’ Consul-
tative Council.

P (;:) ‘z;u;m— Two  years  commencing
To! L]

(1) Functions ¢of the Natiwnal Ratlway
Users® Consultative Councsl

1 Such matters relating 10 the gervices
and facilities vided by railways
as may be referred to 1t for cora-
deration by the Minuster,

2 Such matters bung within the scope
of the tunctions of the Zonal Come
mittce as are referred to 1t for consi-
deration by such Commuttees, and

3 Such other matters 1cating to the
scrvices and facilities on 1atlways
which individual members of the
Counctl may, with the approval of
the Chairman, desire should bhe
icluded in the Agenda

(tv) Tenure—Tuo  years commencing
Jrom July

(c) Nomunation on the Railway Users’
Consultative Commuttees and the National
Railway Users’ Consultative Council 1s
based on the principle of securing as wide
a representation as 18 practicable of various
indentifiable and 1mpo: tant groups of rail-
users

(d) 8) Members of the Natwnal Raway
Users® Consultatie Council for a two year term
ending on 30-6-1980 ==

1 8 y» Miustry of Industry, New
Delln
2 Sccrctary, Mustry of Toursm and

Civil Aviation, New Delh:

8 Secretary, Minstry of Commerce, Caval
Suppies and Co-operation, New Delhi,

4 Chairman, Ratlway Board, New
Delhs

¥ | Com r, Railways,
Minstry of Railways, New Delhi,

6 Member, Traffic, Railway Board, New
Delh:

7 Member, Mechanical, Railway Board,
New Della

8 Member, Enginecring, Rmilway Board,
New 1,

g Shnn R Narammha Reddy, IBIP.,

Madanapall: Post, Clhutt istt,
(AP).

10 Shn Ram Knshna Hedge, M.P.,
‘Kritaka’, 229, Ray Mnhnl,\gl:-hm
sion, Bn.ngﬁare

u.ill:riMaheudrlMohnthha.Mdl&
ubaneshwar Bhavan, Ramana,
Road, Muzsfiarpur, Bihar,

» .
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2. Shr1 Vithal Gadgil, M. P., 116, Hindu
Colony, Dadar, Bombay-400014.

13. Shri 8 D Si Chamasa, MP,
13, A P Sen , Lucknow.

14. Slm Tej Pragap Smgh, M P, Vill. &
P.0 Magrauth, 1stt. Hamarpur,
(upe).

15. Shr1 Ram Murt:, M P., Rampur Gar-

dens, Barcilly (U P ).

16, $hr1 Onkar Smgh, M P, Civil Lines,
Badaun (UP)

17 Shn Sakti K Sarkar, M.P.
7 Vill. Gu'fa.. P.O ;-laltu, Distt 24-’
Parganas (W B.).

8. $f¢i Yuvra), M P, Vill K; ,
" P.O. Kiihar, Dintl, Katihar (Bihar).

19. Shr1 Birendra Prasad, MP, PO.
Bihar Sharif, Dastt, Nanhnda, Bihar
20. Dr Vasant Kumar Pandit, M.P,
Setalwad Road, L _Iagmohnndas
Marg, Bombay-. 400036.

21, Sl!h P. G. Mavalankar, MP,,
“Gopika", 22, Maharashtra Society,
Rllis Bridee, Ahmedabad-g80006
(Gufarat).

22 Shr1 P Rajagopal Nadu, MP,,
Door No 1-5, Diguvamagham, Vxllagc
& Post, Chittoor, Dastt., (A P).

23 Shri Robin Sen, 8 ar
Garden, PO Alamo! Dntt £ n,
(West Bengal

Representatives of Zonal Ratlway Users
Consultatie Commttess

24. Shn 8 M Rathi, ZRUCC, Cen-
Rathhy  Farm, ‘B’ tral Raillway
Rdad, Satpur,
dustrial Area, Sat—
pur, Naak

25 Shn Padmaray Rny ZRUCC, Eas-
, Sethpukar Road, tern Rly
mlcuna--,voooon.

26. Shri Rajendra Agir- ZRUOG, Nor-
wala, JM,ll. Bharat thern Rly.
Bhu-u Prakashan,

533, Woestern Kut-
ery Road, Meerut.

27 Shn Nurul Hague E;R'}U‘OC N.E.
Khan, Advocate, fa-
fra Bazar, Goralh-
pur.
28. Shri B P. Agarwala, ZRUGC, N.F.
Cf6 M/s, Rajesh Railway.
m‘l’ & Cbo., FAg.
Bazar, Gauhati.
Shri V, N. Tallam, ﬁRUGC. Sou-

29. .
alace U Raliway.
= T B
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go. Stirf Rateih Chan. ZR'UC‘C, SC
dra Lahoti, Roydl Ralway
Talku-s, Sultan Bazm
Hyderabad-500001

g1 Shm K. Bhatta- ZRUCC, SE
charjee, 4-F Radha- Ratlway,
nath Choudhary
Road, Calcutta-15

32 Shrt K L Jamn, ZRUCC, Wes-
Hony Sceretary, tern Ratlway
Rajasthan Chamber
of  Commerce and
Industry, Rajasthan
Chamber  Bhavan
M.I Road Japur-

302003

Representatues of All Iridia Bodves/Indusirie

83. Shr1 Blukhoobhai N Fedcration  of
Shah, s5, Shnumahh Indian  Cha.
Socicty,  Navrang- mbus of Com-
pura, Ahmedabad- merce and In-
380009 dustry

34 Shn F C Badhwai, The Associa-
A, Ti January ted Chambers
arg, New Deln- of Commerce
110011 and Industry of

India

35 Shri K P Mukher-  Coal Industiv
jee, Dircctor (Com-
mercial), Goal lndln
Ltd , “Coal Bhavan”
10, era)l Subhas
Road, Calcutta-
700001

36 Shn N S Kulkarm, Cotton In-
Managing Director, dustry
Cotton Corporation
of India Lwd, Air
Indma Bmldmg, 1ath
Floor, Nariman Point
Post Box No. 1350,

Bombay-21.

g7 ShriS.K. Nanda, Iron and Stecl
Dy. General Mana- Industry

Agricultural
(Fertihwer), Mmit- Interests

39- Dr. J jit Smgh, Retired _ Rui Rarl-
Eﬂ (ﬂéuﬂ'nl Man-

ager).
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Specsal Interests

40 Shn G Anna Rao, 1-7 54/B, Saropm
Devi Road, Secunderabad 3

41 ShriH N Barah Advocatc, Khahha-
mari, Dibrugarh

42 Shri Rusf P Contractor Advocate,
Contractor Building, Betund Rajlway
Station, Vadodara 5

43 Shnn Rajendra Singh, Sisana, PO
Sonepat, Haryana

44 Shri A Ramanna [Editor VIJAY N,
Mysore Caty

45 ShniD A Katti, Bum Shakti, Nypani
Belgaurn Dastt (Kamataka) ’ ’

46 Smt Gvanvati Saxena CGhayman,
State Social Welfare Advisory Board,
Civil Lahes, Bhopal-2

47 Shri P Vishwambharan, P O, Kova-
lam, Distt Trnvdndrum

48 Shni Goverdhanlal Banswal Padame
pura, Aurangabad (Maharashtra)

49 Shri Radhanath Rath, Leitor ‘Samay ,
Cuttack

50 Shri Kirpal Singh Badungar, General
S-~cretary, Akali Dal (Rural), Vill
Badungar, Dustt Patiala (Punjab)

51 S1t AruniRoy,C-17, Usha Niketan,
Yifiarjung Development Arca, Hauz
hhas New D lhi-110016

52, Shry I' P EBlumala, Ex MLA,
Srinivasa Perumal Koil Street, Tiru-
vtuyur, Madrs-600019

53 Shri Rajwant Singh, 21, A P Sen
Road, Lucknow ’

54 Shri Abdul Mz Khan, Gandhinagai,
Basti, UP

55 ShrttM M Bagchy, 36/C Sarat Chan-
dra Ghose, Garden Road, Calcutta-
700031

56 Shrs1 § N Subba Rao, Premdent,
hatma Gandhi Seva Ashram, Joura

lapur-476 221 Dustt Morena (Via
pm AR

57. Shn C BNL Bh:m]:::r, Senern}_
Secre ationa eration O
Rartway Users, a4, Bell Bulding, Sir
P M Road, Bombay

Ra ‘onal
s ey 2
koo year term ending 81-3-1980

1 Represmistwes of State Goverttinénds

8hri Gutbachah ¢t Director
! (:ﬁgnﬁa),cmo Jg‘:b, Chandi-

2

(23

¢

E-1

I

-

i

Shr: P P Chhabra,I A 5, JomtDhrec
tor (Industryes), Government of Fai-
yana Chandigarh

Shn Manohar Singh, Dy  Secrétary
(Home) Group 7, Govanment of
Rayagf , Japur
Shn K B Misra, Dv Secfetary
(PWD), Government of Uttar Pra
desh, Lucknow

Shiy Attar Singh, Secrctmy (Trans
port), Govt of Himachal Pradesh,
Sunia 2

Shn H I Bhalla Ducctor (Ran
Movement), Food Supplics and 7 rans-
port 1t , Government of | & K,
Jammu/S1nagar

Shn R K Ahuja, Dy Comnussioner,
Delbn

Representatites of State Legislatures

ShiiKupalSingh, ML A GalhilNoe 4,
Nawin Abadi, Bhagatanwala Gate,
Amritsar

Shr1 Deep Chand Bhatia, ML A
Hlaryana Vidhan Sabha, Faridibad

Shri Mohan Ial Sharma, ML A,
Sardar Shahar, Distt Churu, Rajas-
than

Shri Mohd 1lsmatt, M L A , Mohalla
Abul Mali Deoband, Distt Sahaian-
pur

Shn Sujan Singh Pathama M1 A
Vill Manphar, PO Lobara, Tch
Nurpw Distt Kangra (HP)

Shr: Rafiq Hussain Kkhan ML A
Mendhat (Poopch), Jammu/Kashmh

Shr1 Hans Raj Sethi Member, Meti«
politan Council, 92 B, Kalkap, New
Vel 19

Representatsves of Chambers of Comn eree/
Trade Assocratsons

Shn Ruéq;sh Suvnstg';l, Gmgald?:cd‘
3 wan| cng

?t%o I, F:irgq, Cavy] Lines, Kan-

pur

Shn Champalal Salechs, M/s Necl-
kanth Chemical Works, 26, Industrial
Area, Behind Power House, Bhagat-
ki-Kothi, Jodhpur

Shri Vimeet Virmatt, 15, Golf Links,
New Dedhi

Shrn N' X Chhizerh, M/s Shn Bha.
watt: Cotton Milfh & Tnbustries, PO
B-x No 14, Abohar
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5 Shes VP Puny, Punj Sons Pvt, Led,,
M-13, Connaught Cucus, New Delhil

IV Representatives of Registerad Passenger
Associations

1 Shm Rajendia Agarwala, M/s Bharat
Bhartt Prakishan, 533, Western Kut-
chery Road, Meerut

2 ShiiPradeep Kumar Goyal,M/s Acme
klectrical Industnal Co , 23 D, Gau-
tam Budh Marg, Lucknow

V' Representatives of Divrsional Ravluway U sers
Consultatioe Commuttees

1 ShriLalitMohan Tindon, 1/5,Nayaya
Marg, Hastings Road, Allahabad

2 Shri Radhey Shyam Mittal, M/s Sag u
Mal (+hanshyam Dass, P O Box No
25, Mandi Dabwali (Sursa)

3 Shri1 Ram Saran Aggarwal, 274 Satya
Niketan, Mot1 Bagh, New Dellu

4, Shr1 Maharay kaushan Khanna, 393
Lajpat Nagar, Jullundur City

5 Shnn B N Bhargava, M/s Rajputana
Stationery Mart, Sajati Gate, Jodhpur

6 Shri K D Saxena, 6, Devendra Pun,
Bans Mandi, Lucknow

7 Shr: Reot1 Saran, Chamber of Com-
merce, Mandi Road, Hapur (Meerut)

VI Representatrives of Publsc Sector Under-
takings

t Shr1 R P Spivastava, Distribution
Manager, Indian Explomves Ltd.,
Pank:, Kanpur

2 Shri M L Talwar, Chief Traffic
Manager, Food Corgomhon of India,
16--20, Barakhamba Lane, New
Delh,

VIT Ripresontatsves of Agrwcultural Intesest

1. Shr1 Gurnam Smgh Sarpanch, Vill
Rajrana, PO Sardulgarh, Tehsl
Mansa (Via Sirsa), Distt Bhatinda,
Punjab

2 Shri Chhotu Lal Sakin, Kesnisinghpur,
Distt Ganganagar

VIIL. Repressntatroes of Specsal interssts.

1 Shn A, N, Das, 36, Canning Lane,
New Iiclhi,

2. Shr1 Bhanwar Lal Kothari, Oswal
Kothai: Mohalla, Bikaner.

8 Shri VijayKumar, Kishan Iron Stores,
College Road, Barnala, Distt, Sangrur
(Pu‘l?:b .
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4 Shri Raghbir Singh, Advocate, L-142,
Model Town, Rohtak

5 Shri Kewla Prasad Shukla, Advocate,
17-Naya Katia, Dilkusha, Allahabad

6, ShrnH R Lilothia, House No 49/2-A,
g::lllmté Moresarai, Chandani Chowk,
1

7 Shu Kartar Singh Takkar, Geneial
Secretary, Haryana State Akali Dal,
Gurdwara Many: Sahub Amibala City

IX Memless of Parlamin’

1 Shii Raghubn Singh Vuk MP,
Punjab Cold Storagt, G 1 Road,
K unal

2 ShuyRamp Lil Suman M P An bed-
ku Boys Hostel, Ashick Nagar Agra

8 Shr: Sujan Singh, M P Sujan Singh
Park, Sonepat (Haryana)

Private Buses and Mini Buses Opera-
ting under D.T.C.

7659 SHR1 JWAIA PRASAD KU-
REEL Will the Mmustcr of SHIPPING
AND IRANSPORT be pleased to state

(a) the total number of private buses
and mun1 buses (Private) under prvate
operation (KM Schem¢) of the DI G,

(b) the total number of puivate buses
belonging to Scheduled Castes and Sche-
duled Tribes persons, and

gt) 18 the abov e number of buses belong
to Scheduled Castes and Scheduled Tribes
1n accordance with Government Rules, 1f
not, why not and what 11 being done to
increase thew buses ?

THE MINISTER OF STATE-IN-
CHARGL OF THF MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) As on g-4-79, the
DT C had 600 standard size and 102 mim
prvate busesrunning under K M Scheme

(b) 54

{¢) The Corporation has decided to en-
g:ge 115 standard size buses bel gbt:
eduled Caste and Scheduled Tri
under 1ts different schemes This would
work out to be about 169, of the total
nggc; of at(a}a;:i;rd nze bu:l“ being en~

y the oration under its various
!Exlomctrrragelchemcs Additicnalstr derd
si7e buses engaged/ to be engaged after
1-8-7718 525, aganst which the percentege
of buses belonging to S Cs. would wark out
to about 229, ¥n case of mn1 buscs, only
existmg buses opetating under another
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scheme have been converted into kilo
metrage scheme and the Corporation does
not prefer to engage any additional mm
bus, The question of engagement of any
mint bt ses from S Cs, and S Ts therefore
does not anse

YETCI weorey § 2w feadi & u

7660 ) SN YT T ¥AT
wEsy Mt oA werm T Ty
AT F FYT KL {F

(F) #-1 58 += g fr ywgraw
eqare, a2 feeq & =2 mfe T &
9 qTw &7 Ife A g g agr v
HYFTU ¥ rareq fqamt ¥ 197 797
T FALI7AT A wIdaA g W A7 7,

(@) <l gr, arza we & fod
fruifea wafeg sqaew mgame wiv
HANT F1-F47 & w17 foAq sraw
sTa e #,

() &1 7 W, = g 5 faqas
frir iy = faajefam & o fgfer
T AT ET AT A T AR FETT
YA A7 27 FT IR FIE FTOF
ferwrw waad ? waln afer wea
T q9T HANG a0 fre TR, AT

(%) awx g, Ar @¢ frafeq faa
wEE T E af g ?

Tresa site  afea T swqmo wat
(st efaTi@) (%) o0 er 1 GHTTI
wqarer, 7 feed, & wei wigw 71
a7 WX & forT srd o 7Tt I g |

(@) srzarfaa wdff faagm & =g
¥ woft & fafgw qgfoar €1 sqaaear
#r wk &, st fie wife sfafgfea o
AR W4T Fiefr wAT T T
W Ay ox, Wt fredl B wiwE o1
A o, sfafrgle o3 sq@Tror I|e
T wTTe gv O ANT & 1 $H 9% H1
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slafrafer o eqrmeror ¥ wrare O3
W & forg wdf famat & vl & Frrer-
fafa1 wgam wife g wdy —
T AR g %
w7 51w gdY jT 1§ ¥ v
wfgFT w4 550-900f
425-700 ¥9¥ W4T §HF G-
' FIAWAI AIT q&T ¥
#0038 7{t w faafaa qar
2V AT Wt %, whraraw
fafaear aar daifar werd &
Tl WENT FqT faaTw Y
FT T 4 79 7,7 a5 §7 9797
] A5 whaFrdr ¢
= ofrag & 397 & fawd wrem
|/7FTT & i, faan, g1 /ag mfca
gar ¥ T frantt aar waieeq A
wgIfaRares ¥ waed  Fiatadl A
w1ae qF wrafert frg Qg &, 9 w14RA
9 AT ET ¥
() w7 (=), fore aifer #1 a2q
g1 97 fags s frer mut § =7 wifara
TEATO, AL THAT §, A7 Jof MK €1
%I FTT A7 AT AT 94T A
T T & wglaF AT -
FTCF ©T 4 4 SHGATH T A1 FTATTT
93 TEAT § | T wR IFAFETT
FHAYT FEA, 7@AT 47 FFg IAF AT
Hafera SAwa A a7 | 0F v Je e
Taue § g wafaa wga™ 747 9I9Y
91 Tgar qr Agfe faama =@T
it €y fowdod o7 aag K 97
fagfen & w8 oY, Feit G T &1
GGT TTH HAG ) SENEF & wroeT
#fedr sy nar wivdgt g7 fare 77
F 1T T4 JULFT HHAT AT |

Port charges and dock duesin Bombay
port
7661. DR, VASANT KUMAR PAN-

DIT- Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:
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(a) whether a proposal fromtheB.
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PortTrust to the port charges and
dock dues in ﬁe Bombay Port 1s awaiting
sanction of Government,

(b) if so, what are the proposals and
how much additional rcvenue 1t will fetch
for Governthent,

(c) whether 1718 a fact that the Bombay
Port revenue s ingreasingly losng 1if so,
the losses so suffered dunng the last three
years under different heads,

(d) whether the Indian National Ship
Owners Association have objected to the
proposed lnke and that the port facilities
are madequate compaied to other Indian
ports and

(e) 1f so Government’s 1caction theie-
upon *

THE MINISTER OF STATE-IN-
CHARGF Or THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) The pioposal has
alieady been sanctioned and the revised
rates have been given effect from t Apul,
1979

(b) The proposals aimed at revision of
rates of seven prinupal umemunerative
services provided by the Bombay Port
Trust Additional revenue 1s estimated at
about Rs 7 crores per annum

(c) The losses suffered during the Jast
three years were —

(Rs in lakhs)

Service Year Deficst

Service Year Deficrt

1 General  Cargo
handled at the
docks 197576 553 09

1976 77 292 82

1977-78 354 9

2 General catgo

handitd at the
Bunders 1975-76 29 97
1976-77 16 48

1977 98 11 32
3 Hydraulic Wharf

Cranes 1975-76 92 22
1976-77 v 43
1977-78 4 74

4 Electnc  Wharf
Cranes xg;g]b 82 63
1976-77 29 02

1977-78 54 86

5 Berthug and Mo-
onngat the Docks 1975-76 107 139
1976~77 i
1977-78 (4 12 90)

26 53
6 ! and
oon?é at the
Bunders 1975-76 65 33

1975-77 72 39
1977-78 116 11

Dry Doching 1975-76 2 21
[l x97l’5-77 Nu
(1981

1977 78 5 42

(d) The Indian National Ship Owners
Association havt objected to the increast
1n port charges on vartous grounds

U carcful consderation of the
ma(:t)ﬂ‘, m proposals of the Pore [rust
were approved

Shipping Companies

7662 DR P V. PLRIASAMY will
the Mimisti of SHIPPING AND IRA
NSPORT be pleased to state

(a) thc names ot the Indian shipping
companiey that have been woundcd up
on account ot global retession

(b) the total amount of wages nwed by
thew companies to thur crew, and

(c) the steps bung takun by Govern-
ment to save the crew 1Tom starvation
deaths, as under the Indian Merchant
Shipping Act the trew can not abandon
the ships for non-payment of wages ?

} MINISTIR O SIATE-IN
G%GL OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) Nont Sir

(b) & (¢) Do not anw
FOTTATL-ATA WTEA WY Q"R
femt wmat
7663, it T FATC wWi @ ¥

R wely g TR w7 g W e
(w) war ergaTe Wi wdlr ¥

arorre W sy vk g, Al



WA 2 A U AT AT & HTT
s Temfeat =anry # oy et
et w1 gT w7, faaw wrr
tw wient faerra & wg=at &, FTHE
sema Tt F faarasfia 25

(@) afz g, a1 59 a0 & F9
g Fo6r ST Y dreaT 8 Wi

(@) #1 zafes farer fomg
Fry T A IR S it 2T ENT §,
e F7A FTSyEaTy | fammedm g ?

4

W e | s WA (s farw
waw) : (F) ¥ (7). HU=TER
% F3AT F A AT FT FHAT A
i faw gsfradt ud amamaTe wEeT
fru o & WA F ST B ST LS |

Kazipet-Karimnagar Line

7665, SHRI P. RAJAGOPAL NAIDU:
Wil the Minister of RAILWAYS be pleas-
el to state :

(a) whether Government have sent
the proposal to Planning Comimission
Jregarding the project of new railway line
Ihetwcen Kazipet-Nizamabad zia Karim-
Imar;agd
' () ifso, the stage ?

THE MINISTER OF STATE IN
CTHE MINISTRY OF  RAILWAYS
‘SHRI SHEO NARAIN ): (a) and (b).
| An Engincering and Traffic Survey was
amied out in 1976 for laying a BG line
fom Nizamabad to Hassanaparti Road
via Karimnagar. It was seen that the
fproject was costing Rs. 32 crores and
also was not viable. In view of the
meagre financial resources and the need
| to complete ‘the on-going projects, the
! 1 was not considered further, and
‘yas not sent to Planning Commission,

Applications of Scheduled Castes
persons to DTC under K.M.
Scheme-A

. 4666, SHRI R.L. KUREEL : Will
i the Minister of SHIPPING AND TRANS-
| PORT be pleased to state :

: (a} the total nwmber of applications
| reeived upto 15th March, 1979 from
the Scheduled Claste ‘persons to engage
their buses with DTC  under private
operation (K.M. Scheme) ;

J
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(b) how many Scheduled Castes/
Scheduled Tribes persons have  been
allotted route permits under the afore-
said scheme;and

(c) whatis being done to give/pravide
proper  representation to  Scheduled’
CastefScheduled Tribe persons in  this
connection ? ‘

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) 475.

(b) 54 buses belonging to Scheduled’
Castes/Scheduled Tribes have so far been
allotted route permits under DTC Kilo-
metrage Scheme—A (with guaranteed
operation of 250 Kms. per day),

(c) The Corporation has decided to
engage 115 busesfrom persons belonging
to  Scheduled Castes’ and Scheduled.
Tribes under its different Schemes (go
under Scheme A with 250 Kms. guarantee
out of total of about 600 private buses:
under the scheme and 25 under Scheme B
with 125 kms, guarantee out of 125 buses
groposed to be hired under the scheme),

ome buses belonging to S. Cs, have also
been engaged under Scheme A for general
category with guarantee of 225  Kms,
per day.

Recognition to foreign Govern-
ments

7667. SHRI S. R. REDDY : Will
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) what are the details regarding the
recognition given by the Indian Govern-
ment to foreign Governments during the
last three years ; and

(b) the details regarding the recognition
(dates of installation) of Governments,
country-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS  (SHRI SAMARENDRA
KUNDU): (a) and (b). Following are
the countries, whose Governments came
into being as a result of ‘sudden cha
over’ during the last three years and which
India has recognised. The dates of in-
stallation of new Governments and of
India’s recognition are given below :—

Name of country Date ofinstal- Date of
lation of new recognition

governments
1 2 B 3
Mauritania . 10-7-1978 10-7-1978
Yemen Arab
Republic . 24-6-1978 24-6-1978

e U
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1 2 s
People’s Demo-
cratic Republic
of Yemen 26 G 1978 26-6-1978
Bolivia « 271978 .2 7-1978
& &
15 11-1978 .5 11-1978
Pakistan 54 1977 541977
Afghanistan 30-4-1978 151978
Iran 12 2 1979 1. 21979
Seychelles 5 6-1977 an 6-1977

As a general practiee  the G n 1nment
of India recogmses or continues (> dual
with a new regume if it 18 found to be
uffectively 1n control

Doubling of Jukehi-Naini Line

1863 SHRI NIRMAL CHANDRA
f\ N  Will the Minister of RAILWAYS
= pleastd 10 state

1) wither Government are aware ol
the fact thet Jukehi-Naimiline in Jabalpur
Duvimon of the Contral Ratlway 15 stll
ovne line ntack and 1s not yet doubled,

b) wn ther Government are also
aware of the fact that many of the de-
mands of Jabalpm people for introduc-
tion of new tramns or ramsng frequen
of the alicady evisting tramns aie 1 ru hlcj’
wde for the simple reason that Jukchi
Nain: scction has only one track line,

(c) by what time Government would
get this hine doubled, and

(d) if not, why not ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) (1) Yes

{h) The demands for addiuional trains
on this section could not be met for want
of line capacity and due to movement of
essential frewght traffic

) to (d) Lagineering-cum-Traffic Sur-
vey for partial doubling of Satna-Jukehi-
Chheok: section s already in progress
To meet urgent traffic requirements, sec-
tions Mathar Unchera and  Lagargawan-
Satna (Total 2577 kms) have already
been aporoved for doubling in 1
Budget Further work willbe conm
on r.cept of survey report
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LN.A, Memorial jn Singapore

7669 SHRI HARI VISHNU KA-
MATH Wilithe Minuste: of EXTERNAL
AFFAIRS be pleased to refer to reply
given to Unstaired Question No 407 on
the 23rd kebruary, 1978 and siate

(a) whether Government have made
or propose to make a4 move for the e ons-
truction 1 Singapore with the conunt
nf Government ofp that civ-State of the
magnificeent IN A mumonal which was
destroycd by Lord Mountbatten in 1945
wﬁm after the tnd of the Sewond Warld

ar

(b) whether Government mund 13
wpproach the Govonment of Singapere
with the proposal that Government and
people of India will finance such 1ecuns
tuction n case that Govoinment 1s not
disposed to collabmatn  and

e} 1f so when Government propese to
move n the matier ?

THE MINISIIR O SINVIT IN
THL MINISIRY OI  IX1FRMAI
AFFAIRS (SHRI SANMARINDRA
KUNDU} (a) to (c} As the Houut was
informied on the last occasion  contracts
indicate _that the Singaporc (ovomnent
1 not favourably disposed to  the re
ronstiuction of the INA Momonal in that
countivy  In view of this 1t would 1et
be practicable to undoitake the recons
truction of this Memonal  Gosvernnuent
will continue to watch the situan v

Shipyard at Hajira in Gujarat

7690 SHRIT P GAFRWAD Will
the Minister of SHIPPING AMND 1 R ANS-
PORT be pleased to 1efer to the reply
given to Unstarred Question No 1555
on the 1%t March 1979 regaiding ship-
yard and port at Haprain Guya 1 and
state:

(a) the exact date when a Consuliancy
Firm was engaged for preparation of de-
taled project report for a Shipyard at
Hapra in  Gujarat ,

(b) whether any time lLimut 15 fixed
for preparation and submisaon of the
detaaled project report

(c) 1f ves, the tme-limt , and
{d) 1f not, 1casons thereof 7

THE MINISTFR OF STATE
IN CHARGF OTI' THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM (&,An Agrecment was
ngned with the sultancy Firm for
?npanum of a detmled project report
'or two mtes, ;& , Hapra m Gujarat and
Pu;d:p m Ormssa, on 25th tember
1978,
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(b) and (c) The tume-imut fixed for
preparation and submission of the detailed
project report 1s seven months from the
date of sigming of the Agreement

(d) Does not anse

Lethium Machine and oartarisation
Machine lying idle

7671 SHRI ISHWAR CHAUDHRY
Will the Minuster of HFTALTIE AND
FAMILY WELFARL be pleastcd 1o
state

(1) w1 th r Gowe nm nt have ¢ sllceted
informations regarding a lethium 1n iclune
for psycho-treatment 1n the AIIMS imd
cartaiisation machine in I Ram Manc
har Lohia Hospital, New Delh:  wh ch
at. lymg out of order for a long um

(b) 1f 0, the details r gudmg the
amount involvdd in the equpment lymng
ulle or have not vet been utilned and

Mgt) wh h r Government have collected
infornations 1n oth 1 h «pitalsal  wle
such costiv  machinery a1 lying dle”

THE MINISTER OF HI Al IH AND
TAMITY WFLFARF (SHRI RABI
RAY) (a) and (h) There 15 no [ ethum
machine for psycho ticatment 1n the All
India Instiute of Medical Sciences  As
regards Dr Ram Manohar I ohia He sputal
ithere ae four cautery machines m the
operation theatre and all aie i werking
ordet  There is yct another in the G nac
Department which 1 also in working
order Two machines of the Idimato
logy Department  are obsolete  These
cost Rs 8,000/- each M/s PhilipsIndia
Ltd and Tmpenal Suigical Co w r tn~
tacted to undertake {+e1r repans but dur
to the non-availability of spates  the
tlefects could not be uml‘udp

{¢) No action Las been mmuated to
collect the same.

Wagons unloaded at Howrah
Station

7672 PROF SAMAR GUHA Wil
the Minster of RAIIWAYS b pleased
0 state

(a) whether a large numher of w gons
full of food and other cereals tic, re-
mained unloaded for weeks, even months
at Howrah station,

(b) whether these tactics of not un-
loading the wagons are directed by un
scrupulous tr: and businessmen for
enhancing prices of food arficles and

consumer goods,

(e) of 5o, facts about the recent hottls -

neck caused at Howrah station dut to
"‘::.l-\nlondw; of a large number of wa-

504 L8t
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(d) whether Government are gong 1o
take stringent measures to mmlx
unish such unscrupulous traders an
usinessmen, and

(¢) if so, facts thereabout *

THE MINISTER OF STATE IN THE
MINISIRY OF RALLWAYS (SHRI
SHEO NARAIN) = (a) No

(b) The wagans are not detmned re-
gularly by any particular conmgned for an
abnormal ptiod with the object of en-
hanung the prices of food mticle and
conyume g

(¢) lhere has not been any bottleneck
in the 1ecent jast

(1) and {¢) Do not anw
Birth Coantrol

7!7% SHRI k. & \EIRABHADRA.
PPA Willthe Manister ot HTAL'TH AND
TAMIIY WLLFARE bd pleased 10
state

(1) wheth 1 any aesemch has been
nade reguding the buth contio] thivugh
Avunvedie mediemes  and

(b) of so  the detals regarding ate
cflects

THF MINISIER OF HFAl IH AND
FAMILY WLLIARF (SHRI  RABI
RAY)  (a) Yos, i

(b) Study on wral contiaceptive agents
have been taken up as a priority go-
grammt lhe Cenual Council for Re-
scarch 1 Ayurveda and Siddha has
been engaged 1 screening of a mmber
of plants considercd 1o possss contiacep
tive potennahry with a view to bung, out
an acceptable  stroidal  contracep-
tive agent A number of 1cripes and
angle diugs clamed 10 possess contra-
ceptive potentiality have loen taken up
for evaluation both at chmeal and che-
mico-phamt ological levelsat variors cen-
tres of the Council The centres locaued
at Panala Calcutta, Jaipu  Trnandrum,
Bombay Iucknow and Vamanasi are
engaged in chimcal study  The  chemuo

ological study has been taken up
at Varanau Jamnagar, Bhubanrswa: and
Irivandium Besiddes these centres, the
Council has allotted certain 1ecipes for
climcal and cxpennmental trials ~ which
showed prommng response to some of
ity other major institutes so that trials
can cover more number of subjects and
the data will be helpful to draw firm and
viable concluson  The chmceal tnals
cnvisage mouvation and a close unde-
livery between the subject and the phym-
cian so that there can be conunuity in
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possil inaccuracies in the assess-
ment of potentislity of drugfrecipe may be
avoided. Drop out has been faced due
to various reasons like family shifting
the residence, husband getting sterilised,
1 in collecting the drug regularly,
the subject desiring to have child, adopung
other "methody of contraception, etc.
However, efforts are bci"f, made
wherever possible to reduce the drop
out cases by constant persuasion.

& drug trial for fairly long period, so that

2. The following drugs/recipes are
studied/under study at clinical level :

Vidangadivoga (Vidanga, JFapahusum &
Hingu)

This has been studied in 23 cases for
10 cycles and 3 for go cycles. Nince the
drop out was much morc in these series
because of side effects like gastric irrita-
tion c¢tc., the study could not be continued.

Talisadivoga (Taleesa and Gairika).

370 subjects were administered this
recipe. It was noted that during the
trial many of the subjects who werc
given the drug conceived or other com-
Plaints like excessive bleeding ctc. were
nz:'ged. Hence the study was disconti-
nued.

K Capsule (Vidanga)

226 subjects received this recipe. 78
cases are under active follow up; of
them 19 subjects had taken the drug
for more than go cycles and 27 subjects
are in the range of 20~=30 cycles. Since
the drug has shown encouraging lead
extensive trial will be undertaken.

AYUSH AC-1 (Vidanga & Japauksum) :

This has been given to 250 subjects
and the follow up is in progress in 130
cases. 5 cases completed more than
20 cycles and remainingare below 20
cycles.

AYUSH AC-4 (Ashoka, Laksha, Kramuka &
Vidnaga):

The Council has brought out this new
recipe AYUSH AC-4 based on the study
conducted on individual drugs. 256
subjects are given this drug and  the follow
up of 36 cycles for each patient is in pro-
gress. At Frelcnt many of the subjects
are in the follow up of 1-=5 cycles.

8. Chemico - pharmacoloical  sereenig
has been done on the following drugs:e

(i) Abrus precatorius (Gunja) :
(ii) Embelia ribes: (Vidanga) :
(iii) AYUSH==y (Talessapaira & Gairika):
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iv) AYUSHw=47 : (Ashoks, Laksha,
&) Kramukha, ;old n(.lgar) :

(v) Vidangadivoga (Vidanga, Papakusum
& Hingu) :

(vi) AYUSH AC—2 (Ashoka, Laksha &
Kramkua) :

(vii) Plumbago rosea :
(viii) Gossypium herbaceum
(ix) Nerium indicum 2

(x) Dacus carota (sceds) 3
(xi) Hibiscus rosasunensis :
(xii) Vicoa indica.

Family Planning

7674. Prof. P.G. MAVALANKAR: Will
the Mimister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether Government have decided
to accelerate the place and projects of
Family Planning in the whole country;

(b} if so, how; and
(c) if not, why not ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
RABI LAY) : (a) and (b). The Govern-
ment of India have taken various steps to
boost up the Family Welfare Program-
me. The Piogramme is being pursued
vigoroulsy with particular attention to
the welfare aspect  and to the voluntay
acerptance of  contraceptive practices
through more intensified efforts in_the
direction of education and persuasion of
the people. Educational and motiva-
tional activities have been intensified by
organising large number of orientation
training camps throughout the country.
In rural areas, special attention is being
given to the improvement of maternity
scrvices  through  training  of traditional
birth attendants (Dais) who are provi-
ded with better ;gui ment after training.
‘The Community csﬁh Worker’s Scheme
which is a part of the effort to rach pri-
mary hcaltl?‘| care to the people in the
remotest areas is also contributing the

better imple ion of the prog

in the rural areas. The &mmunity
Health Workers have already started dis-
tributing condoms in the rural ares.

In order to intensify the implements-
tion of the Programme in the States,
personal letters have been addressed b
the State Chief Ministers and Heal
Ministers to the members of State Legis-
latures requ;slti them to lemé5i their
support to the gramme.
appeals have to also been made to the
Members of Parliament on behalf of the
Union Ministry. i voluntary
organisations, local bodics and women’s
associations have plsg been amociated
with the Programme,
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In order to te healthy competi-
ion betwen dme-/U.Ts and ﬁ:ﬁ-
tfficial organisations, a scheme for givi

onational awards in recognition m%
outstanding performance has been intro-
duced. Special awards have also been
announced for performance during  the
period January-—March, 1979 which was
observed as ‘Family Planning Quarter’
in order to focus attention of the people
on the need for adopting the small family
norm and better care of children. All
media resources including the All India
Radio and ‘Doordardshan’ are being
utilised for propagating the Family Wel-

farc Programme.
(c) Does not arise.

Increaed House Remnt Allowance for
N. ¥F. Railway Staff

7675. SHRI K. B. CHETTRI : Will
the Minister of RAILWAYS be pleased
to state:

(a) whether the increase in house rent
allowance for the Railway employees
serving in the hill arcas of D.H. Section
of North Frontier Railway is under consi~
deration of Government;

(b) if so, the details thee of; and
(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) & (b). Necessary
orders 1n regard to ievison of rates of
House Rent Allowance for.dlch‘ll{lulﬂ
cmplo serving in certain_ hill ai
wh?:hy?zvu D.!ﬁ. Section of Northeast
Frontier Railway have since been issued.
The revised rates arc as under:i—

Pay yvange  Rate of Houss rent allowance

7:5% of the Pay
subject to a mi-
nimum of Rs. 15/-
p-m.

(1) Upto Rs. 750 .

Above Rs. . Amount by which
@ e pay falls short of

Rs. 806- 25.
(c) Does not arise,

Filling wp of Posts in Provident Fund
i Organisation

676. SHRI MANOHAR LAL :
™ SHRI SHIV NARAIN
SARSONIA :
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state :

a) whether the officers and staff of
ﬁégllvl’yhyeu' vaidcntFundOrﬁun-
tion remained on ad-hor for the last 10
years or more and as a result the depart-
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ment could not produce its own officers
for more than ome decade;

(b) if so, the steps taken to regularise
the ad-hoc appointments and whether
the departments has sent some proposals
which are pending for the last 80 many
months and the ts are lying vacant
and the work of the orfanisation is suffering
badly; and

(c) why and what restrained Govern-
ment to fill up all the posts by promoting
departmental officers including the post
of Deputy Central Provident Fund Com-
missione1 which 1s lying vacant from gist
July, 1978 F.A. and C.A.O. and sall ‘the
other Deputy Regional Provident Fund
Commissioner posts and how much time
will it take ?

THI.  MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA). (}ai) There
have been a few cases like this, However,
the Employees’ Provident Fund Organisa-
tion has a sizeable number of re-
mental officers except in the case of Ac-
counts Officers  whose appointments are
subject to passing of a prescribed exa-
mination.

(b) The Central Provident Fund Com-
missioner hadissued instructions in January,
1978 to review ad hoc appointments and
to tahe action for filling up these posts
on regular basis. No proposal for regula-
risation of ad foc appointment is pending
with the Government,

(c) There is no objection in principle
to fillup vacant ts by promotion of
cligible and suitable departmental offi-
cers.

Blindness among Children

7677. SHRI P. M. SAYEED :
SHRI NIHAR LASKAR :
SHRI M. V. CHANDRA-
SHEKHARA MURTRY :

‘Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that 40,000
children in India suffer from blindness
every year according to the Director of
the Royal Commonwealth Society for
Blind;

(b) if so, how far this is true;

(c) what are the main causes for the
jncrease in blindness among the children
in India; and
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(d) What steps Union Govermnent arc
considening to take 1n this regard ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE  (SHRI
RABI RAY) : (») Government of India
18 not aware of sany report brought out
by the Director of the Royal Common-
wealth Seciety for Blind according to
which 40,000 children 1in India suffer
from blindness every year

(b) No rehable annual statistics re-
garding prevalence of blindness among
children 1s avalble

(c) The man of blind
children are mal nutrition,
squint and cye wnjuries

infections,

d) Steps taken by the Government are
mdicated in the statement enclosed

Statement

Steps taken by the Government of
India for prevention and control of
blindness

National Programme for prevention
of visual impairment and control of blind-
ness has been launched by the Govean-
ment of India The broad teatures
of the programme are

(a) Health cducation to community 1n
eye carc measures 80 as to preserve
sight and prevent visual impair-
ment

(b) Pronde 1mmediatc eye  relief
thiough mobile units which will
undertake eomprehensive eye care
services m theremote arcas and
also undertake survey of the com-
mumty including pre-school and
school going  children for carly
detection of visual impanment

{c) Develop permanent infiastructure
for comprehenstve eye health care
services at the PHCs, Taluk and
Distract hospitals Medical Col-
le’ga and the Regional Institute
of Ophthalmology The Governs

ment of India have also :dentified

Dr R P Centre for opthalmic

Sciences, AIIMS, New Delh,

for development as an apex orga-

nsation under the Natiomal Pro-
gramme development of
such permanent  infrastructure

would provide eyc care services
from the peripheral level to the
lughly specialmed apex Centre

(d) A Programme of ‘Prophylaxi’
blindness due to V:tybfA'
deficiency in  claldren  between
1==g years of age has also been
Jaunched This pregremme cons
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mlts in giving admc‘he:fot ‘A’ 1n
oil every mix months to tect
children from developing Vit ‘A’
deficsency

Railway Line on State Government
voquests

7678 CHOWDHRY BALBIRSINGH
Will' the Mimster of RAILWAYS be
pleased to state

(a) the details of the new railway hines
which bave been laid down aﬁZr the

take over by Janata Government 1 the
Centre, and

(b) what specific steps are  bang
taken to lay down the new railway hiney)
routes request of which has been made by
State Governments?

THE MINISTER OF STATF IN
THE MINISIRY OF RAILWAYS
(SHRI SHEQ NARAIN)

(a) The following new lines have becn

completed and  opened to traffic suce
March 1977

Gauge Iength Date of
in opumng
ms

12 3
1 Gohana-Pampat BG 39 21 8-4 77
2 Shahdara-Bha-

gapat-Shaml BG 86 60 84 77
3 nvandrum-

Nagercoil-

Kanyakumar: BG 86 50 15-4-79
4 GunaMakst  BG 193 48 16.4-77

Kalyani to
Kalyam I'own-
ship BG 500 7479

The following ntw hne projects have

been taken up for construction since
March, 1977

1 Karaila Road-

Jayant BG 33 00
2 Bhadrachalam

Road-Manugru BG 52 oo
8 Apta-Roha BG 62 oo

4 Kalyam-Kalyam
Township BG 35 00

s Nadiad-Modasa BG 10500
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1 2 3
6, Eranakulum-
Alleppey BG 50 00
7 Tupkadhi-Talgaria BG 33 oo
8 Manikgarh-
Chandur BG 26 o0
9 Gauhau
Burnihat BG 28 00
10 Dharmanagar-
Kumarghat MG 33 o0
11 Balipara Bhalukpong
MG 33 45
12 Silchat-Jinbam MG 50 36
13 Amguri-Tuh MG 17 07

14 Lalaghat-Bhairabi MG 48 77

(b) The question of evolving a rational
¢niterta for laying developmental raillway
Iintsin backward and hilly areas 15 under
examunation by the  National Transport
Policy Comnuttee  Framung of policy
and long terms  plan for  such lines
would be possible after the report of  the
Commuttee hecomes avaulable

Ca service in Northeast
rontier Railway

7679 SHRI AHMID IIUSSAIN
Will the Mimster of RAIT WAYS  be
pleased to state

(a) the details of procedure followed
during the last three yoars (endiug 31 12-
1978) 1n selecting contractors for pro
viding proptr catering service in the N T
Railway and the names of companies/
contractors who have been authotised by
the NI Railway to provide  cattning
service in the N F Railway,

(b) whether 1t 18 a fact that no tender
was called for this purposc for the present
catering contractor,

(c) 1fso, the detalled reasons therefore
and why Government are encouraging
such monopohest organisations/ monopoly
in one Zone, and

desprte repeated public op-
Pﬂg?lmw:gd dissatisfication over the food
stuffs etc d by this contractor, he
has not mﬂwd to smprove the
quakty of the st uf®
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THE MINISTER OF STATE IN
THF MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) (a) For
the award of catering/vending contracts,
applications are invited through prest
notifications and notices displayed  at
conspicious places at Railway stations
The applications are then scrutinised by
a Screening Commuttee commsting of
or mre officers 1n  Semor  Scale and
absve (puor to t 8 1978 the commuittee
could constst of even two officers) Taking
into consideration the swtabihity experin-
chee  financial standing cte  of the appli~
cants the Screening  Cimmitiee recome
mends  smtable candidates on  ment
to the  compttent authority,  who,
after  taking into  conuderation the
rccommendation  of  the  Screeming
Commuttee awards the contract to  the
most ehgible and switable person The
ahove procedure was followed by North
cast Frontier Rarlway during last three
y ars  During this ptriod Refreshments
Room contracts at harimgan) and  the
Tindhatia stations were awarded to S/
Shri P C Ghose and MK Mitra res-
pectively and dining car contracts  on
Ramrup T xpress (broad gau?t amd
metr gauge ) and T'insukia Mail ( Broad
(ruage) t» Ms P R Caterng Co,

(b) For the award of refereshment
room contracts at Karumgany and Tin-
dharin stations normal procedure  was
followed  Howcver contracts for dining
cats on kamrup Exprtss and Tinsukia
Mail were award d to Mjs P R Cater-
ing C by this M mistry without 1nviting
applicaticns

(¢ lor managing mobilc ratering a
setvict infr stracture ke base depsts
bast kitchens and nctessary expertise 1s
requued  For developing these facilities
on Northeast Frontier Railway which do
not have them at present heavy captal
inv stment and recuriing expenditure on
additional stafl was required Mfs P R
Catering Co  who werc dlrcady running
mobile catering ®vees on many othel
trains on Northeast Frontier Railway and
had necessary anfra structure  and a

rtise were considered vuitably and
orders wete given by this Mimistry fot the
allotment of these contracts

As anpounced 1n the Ralway Bu
Speech on 20-2-1979 1t has been drcm
that dining car strvice on all Mail/Express
and superfast trains will be taken over for
departmental management expedutsously
Tinswkia Mal and Kamrup ~ Expres
tratns will also be taken over for depart-
.nental management very soon

(d) No public complamt regarding
f food served thr refereshe
‘é“:&% at Kanmganj wl‘mdhm
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aswellas in dining car on Tinsukia Mail,
was recaved during the last three years.
2:25“““ regarding 1(u:hty of food

1n diming car on Kamrup Express,
however, were received and the
contractor was taken up suitably and fines

were imposed .

Removal of wage Ceil. from
SPE Act ing

o SHRI DINEN BHATTACHAR-
Y. Will the Munister of PARLIA-
MENTARY AFFAIRS AND LABOUR
be pleased to state :

(a) why the salary ceiling has heen
brought into force under Sales Promotion
Employees Act, 1975, when there 1s no
such condition 1n Ingmtnal Dispute Act
and Wrkag journalists Act (Rs 750
per mensum or Rs 9000/- per annum
mtger by way of salary or commussion),
an

{b) what measures the Government of
Indig, propose to remove this type of
ceihing 1n the interest of Field Personnel
of pharmaceutical industry ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND LABOUR
gSHRI RAVINDRA VARMA) (a) and

b). Different labour laws have different
scope and coverage to serve their objectives
However, the Industrial Relations Bill,
1978, 1ntroduced tn the Lok Sabha on
the goth August, 1978, covers the sales
promotion employees as a distinct cate-
gory without any wage limit

Protection to workers from T.B.

768r SHRI VASANT SATHE Will
the Mimster of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased

(a) whether attention of Government
has been drawn to the news report ap-
peanng 1n the ‘Patnot’ dated the 24th
March, 1979 under the caption “T B
Inadence among muners causes worry”,

(b) 1f so, the facts thereof, and

(c) details of series of measures taken
during the last two years and proposed
during 1379-80 to protect the workers
from TB ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR.
g{SHRé‘I RAVINDRA VARMA) :  (a)

es, Sir

(b) A group of press reporters had visited
Oent;"t:; El tal, Joda on the 18th
Macch 1979. ey were told that

APRIL 19, 1978
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since the opening of the Hospital in June,
1978 , 100 casts of TB had been
treated, out of which 37 sputum pomtive
cases were referred to the Madhadevi
Birla TB Sanatorium, Ranchi = It 19,
however, not correct to say as stated
the Press report, that these T B cases were
the result of manganesc powsoning or due
to continuous inhailing
of the dust coming out of the Chimney of
the ferro-manganese plant A study
was undertaken asstated tn the report,
by Darector General, Factory Adwice
Service and Labour Institutes to detect
mangantse exposure cases in the ferro
manganese plant This study revealed
an incidence ofo 8 % of T,B  amongst
the workers of this plant

(¢) Besides the scheme for the control of
tuberculons implemented by the bStatc
Governments and other Institutions, the
following mcasures are specifically being
taken to protect mine workers against a
diseases including T.B —

(1) Introduction of the programmes
for preventive measures against
TB hke BCG vaccination, with
effect from 13t Apnil, 1979

{11) Detection of cases at clhinics and by
the mobile medical umts durning its
visits to muming arcas and briging
them to the Central Hospital for
treatment

(1) Amendment of the Mines Rulcs
1955 to provide for initial medical
examnation for new entrants and
periodical ndedical lfxxummtlon
of ns 1n the mune at
mtexvalevcryl gfﬂ:loot more than hve
years The Government has not-
fied that , to begin with, new en-
trants and mine workers who have
putn fifteen years of service under
ground should be medically
examined with effect from 1st

April, 1979

g ot e farerelt ot sawear

7682, ot wwirarf wreo Wty :
w1 Y wA g wary W g wG o

(%) feem ¥ ¥ g
T e 9T ‘qragy Eua wh-
IR ATEA T Iy AT Lo, e
TYETT WA X YA’ €uw Wi
weire-firorge smer aX ‘drwarg O’
Ru e faorelt sraw iy ; WK



o9

(&) w7 IO ®WE w®N
ool AX WY AT TS W WY o
ot § WY ot o et wY & faory
o Y 7k § oy Iwk fed W99 e
Fogag e T e wT gAT ¥
frd aY STwew ¥ WATC ¥ S
#Y wrer fawefy &t wat gfw s Fray
ang ¥ wiva § Wi faoelt & 7 1%
& ®ror T B age wygfer g @
Y w7 R T ¥ T FY TG W4T AV
wYer qer faear st ?

w wareT § awg wAr (o o
areaw) (%) fawarg v @ w7
fesrdfreor 1979-80 &F wTE ¥
wifes w<foarmar & 1 aTEY, FamAAT
A Jaret o &aAr w0 faqrEr
garere w1 fear @

(&) 37 =R Raeit ¥ faorerro
#Y wr Y Wt § o Wfww, g o
¥ wraoy 2T w1 vt aF faseaen
g favar o qwT T )

Junior m...l.: Medical Officers

2683 SHRI MAHI LAI  Willths
Minuster of HEALTH AND FAMILY
WELFARE be pleased to statt

(a) whether 1t 13 a fact that Jumor
Class I Medical Officers in CHS  have
not been declared permanent even alter
10 years of contunuous service,

(b) 1f s0, the reasons for not declaring
them permanent after cumpleting  the
prescnbed period necessary for  being
permanent in the grade and the numbel
of such officers who have not birn
declared permanent so far , and

(c) when the orders are going to be
ssurd 1n this regard ?

THE MINISTER Of HFALI'H AND
FAMILY WELFARE (SHRI RABI
RAY) , (a) Yes

(b) and {(c). The officcrsin the Central
th Service are confirmed not neces-
sarily aler completion of the probation
period but from the dates the permanent
vacantios are mvalable The GDO,
Grade IT officers have been placed in
Junior Class I scale of the GHS un the
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recommendations of the Third Pay Com-
mission with effect from 1-1-1973 after
asstyment of ther swuitabality by the
Screening Commuttee

Out ol 745 temporarv Jumor Class I
Officcrs who had joined Class II service
:I:tu the end of 1970 213 officers have

teady bten approved by the Depart-
mental Promotion GCommuttee for confit-
mation and the orders will be 1ssucd as
soan as the concurrence of the union Public
Scrvice Commussion 1y received  There
art_about 2v0 mure plrmancnt vacancus
and the casrs of 200 chigible officers for
conhirmation will be taken up shortly

Vlli.t to Kumyudl' ’-u by Indian

Vit
¥

74 DR RAM]I SINGH will
the Mmuster of I ATLRNAL AT'FAIRS
be pleased 1o state

(a) whether  Sher Shivram Kushinan,
Indian Ambassadur 1n Hano 1s guing to
hampuchea,

(b) whether he sought permussion from
the Gowernmonr of Vietnam for  has
wisit, and 1f so, the reasons therefor,

(r) whether Government aic prepared
to prant recognition to Kampuchea, and

(d) 1fso, when and if not, the obstacles

coming 1n the way ?

1HL MINISILR OF SIATE IN
IHL MINISTRY OI  EX1ERNAL
ATIAIRS (SHRI  SAMARENDRA
RUNDL)  (a) No, bir

(b) For visiung hampuchea, 1t 15 the
Government of hampuchea whose per-
musion would be requued

(¢)and (d), We ar¢ continuing to watch
the situation in hampuchea, which conu-
nues o be unsettled, and will take a
decisson as and when 1t 18 considered ap-
piopriate and necessary

Late running of 945 Up Bhatinda-
Jind Express

7685 SHRI M KALYANASUNDA.
RAM  Will the Munmster of RAILWAY S
be pllalcd to state

(a) whether Up  Bhatinda Jind
Lxpress 18 generally late bv one 10 two
hours ,

(h)l whether runmng ume of this tram
1s only 5 hours ,

c) 1 so, the reasons for late running
Bftlhll t.llll;r
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(d) the steps taken to see that train runs
punctually and does not waste time by
stoppu! outstde Bhatinda Railway
Suuo:g

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS  (SHRI

SHEO NARAIN}  (a) During Maich,

1979, 5 Up Jwnd-Firozpui Pawsenger
agrwed 3};hatmda right time and upto gts
minutes late on 16 days It was late by
more than 15 munutes and upto 3o minutes
on 8 days, and more than 30 minutes
and upto 60 minutes on 6 davs Only
1 day 1t was more than 60 munutes late

(bg3 the runmng time between Jind-
and Bhatinda 18 4 hours and 48 munutes

(c) The section Jind Jakhal 1s nea
saturated and any late running of othex
trains affects the runming of 345 Up
Passenger

(d) Only on threc days 345 Up Passen-
ger was detained short of Bhatinda during
March, 345 Up Passenger 18 being treated
as suburban train on Jind-Bhatinda section
and 1ts running closely watched Works
to create additional line capacity on tlus
section have also been plauned

Automation in Railway
7686 SHRI KISHORE IAL Will

the Ministe:r of RAILWAYS be pleased
to state

(a) when do the Railways piopose to
shift to Automation/computerisation 1n
reservation of seats to avoid chances of
corruption, and

(bl) how much money would be
involved ?

THE MINISFER OF STAIL IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) (a) and(b)
Computerisation of passenger scat/berth
regervations, on a programmed basis 18
already envisaged  Studies with regard
to the strategy for establishing computer
networks for this job are on hand in con-
sultation with the Department of Llectio-
mcs ‘1he estimate of costs etc would be
available afier these studies are completed

National ways in Arunachsl

»687. SHRI R K KHRIME ‘Will
the Minuster of SHIPPING AND TRA-
NSPORT be pleased to state :

hether Government has any
pn(am to construct National Highways

APRIL 19, 1879
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1;’ Arunachal Pradesh tolink-up ats Distna-
s

(b) 1f so, proposed year of the con~
struction and its total estimate, and

(c) f not, the reasons thereof ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM ) (a) to (c)
Presumably, the Member has 1n mund the
declaration of new roads in Arunacha)l
Pradesh as National Highways Thee
15 no such proposal as due to financial
constraints and other priority considera-
tions, the Government of India are unable
to make any ncw additions to the exis-
ting National Highway System 1in the
couniry at present

Complaints against Indian consuls

7688  SHRI KESHAVRAO DHON-
DGL  Will the Minister of LXTERNAL
AT'FAIRS be pleased to state

(a) the numbir of Indian consuls
abroad against whom complaints have
been recetved by Government,

(b) 1f <o, the contents thereof, and

(c) the action taken by Government
thercon ?

THL MINISTIR OF SIATE IN
TH} MINISTRY O1  EATIRNAL
AFTAIRS (SHRI SAMARENDRA -
KUNDU) (a) to  (c) Government
recenve complamts from time to tume 1n
regard to the functioming of Indian Posts
and Missions abtoad These complaints
putain to Consular services , educational
facliues, commearaal and trade mattes
treatment of visitors, cases of financial
and admimstrative rregularities etc  As
soon as such complaints are reccived
1n the concerned Divisionin the Ministry,
they are 1mmediately looked into and
appropriate corrective  and  romedial
action 1 taken

sifeaw o faw § gyamw
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World Bank Loans

7690 SHRI K MALIANNA Wil the
Minuster of RAILWAYS be pleased to
state~

a) whether 1t 1s o fact that the  World
Bl T e e
an wa to at ur
the last 30 yeats extended credits totalling
about § g9oo mullions) over its resort to
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loans from the Government of India 1n the
last 8 to 10 years to meet its habihties
under different heads

(b} whether 1t ;valso a fact that gt hay
suggested certain alternatives to the Indian
Railways to avord such pesources to loansin
future, and

(¢) 1f s0, the reaction of Guveinment
thereon ?

1HF MINISTFR OF STATL IN THL
MINISTRY OF RAILWAYS (SHRI
SHE O NARAIN) (a) and (b) Owing to
successne annual s from 1966-67,
the railways had to resort to Ioans from
General Reuvenues to meet its dividend
liabnlities and to fnance certain categories
of Works Although substantal surpluses
wtre carned in 1976-77 and 1977-78 the
acrumulated ndebtedness and measures
toliquidate the same were cogaging Gover-
nmunt sattenuon € oncern over this situa-
tuen was also expressed by the Waorld
Bank during negotiations held i June
197} regarding grant of Bank's asustance
{or the Railway modetmzation and main-
tenance projects Posablt alternatnes so
as te east the position were 1eferred to by
the Bank who wue informed that the
Railwaysand the Government wi rt already
weized of this matur

(¢} In suance of the recommenda-
tiems of S::‘ Railway Convention Com-
mutire 1971 the (overnment had in
Maich 1978 appointed an Expert Group
to exmunt the captal structure on Ral-
ways Bawd on the recommendations con-
tained 1n this Group’s Report, submited
in October 1978 1t has been derided to
write oft part ol the outstanding loan ha-
ity unfft the Revenut Resrve Fund

The 1 xpett Groups recommendations 1¢-
garding ctitain rehiefs in the quantum of
dividend pard by the Railways to General
Revenues have also beon accepted by the

Railway Convention (ommitiee 1977

Further the Railway Budget for 1979-80
snrotpolates preposals (o mobilise addi-
nmﬂcwurru based partly on the interzm
report of the Rail Tanfl Lnquiry Com-
mutter  The ahove mentioncd measures
are expected to bring about substantial
reduction in the Railway's indebtedness to
Gtneral Revenues

Overbridge near Ashok Nagar

2601 SHRIF H MOHSIN Will the
Mimster of RAILWAYS be pleased to
state

g
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(b) whether Government are aware
that traffic is blocked for long periods thus
i::douvemencing the people at these places;

{c) what action is taken for construction
of over-bndge or an under-bndge ?

™ THE MINISTER OF STATER IN
THE MINISTRY OF RAILWAYS
(SHRI SHEQO NARAIN): (a) Yes,

(b) No undue detentions to road traffic
at these level crosmngs have been re-
ported,

{¢) The proposal for construction of road
over-bridge in heu of existing level cros-
suing near Haveri Ralway Station was
onginally included 1n Railway’s Works

e for 1965-66 as recommended
by the Govt. of Kainataka, This was,
however deferred at the request of the
State Govt. In regard to the construction
'(,li:l rgah(}l ;md;r—bmdg\- near Ashnk I;anm-

u evel crosang, no pioposal has
been received from the State Govt o far,
This will be considered as 10on as a pro-
posal 18 received from the State Govt.
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Report on the working of the Ortho-
paedic departments of the Govern-
ment hospitals in Delhi

7694 SHRI SHANKERSINHJI VAG-
HELA

SHRI MUKHTIAR SINGH
MALIK-

Will the Minster of HEALTH AND
FAMILY WELFARE be pleased to state-

(a) whether Dr  Dholakia and Dr
Mukhopadhyaya who were apponted to
examune the working of the Orthopacdic
Departments of the Government Hospitals
in Delht have since submitted thewr report
to the Government,

(b) if so, what are the recommenda-
tions mad¢ by them, and

(c) what action Government have taken
thereon .

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes, Sir.

(b) The group was of the opinion that
good orthopaedic work with increasing
emphasis on speciahisation and concentra-
tion on activity tn particular fields with
adequate control on qualityand excellence,
could be developed at the ATIMS

(¢) Keeping in view the constrant of
resou ces, 1t was decided to develop, for
the tme bewng, only the super-specialities
mentioped below:—

(1) ATLMS,New i Neurosciences
Delh:, 1, Cardiology and
CardiothoracicSur-
gery

{2) PG.2, Chandi-  Gasteroenterology
gach.

(3) Safdarjang Hos- Plastic  Sur
putal, > and Buras. s

Jumna Bridge at Palwal

7695 SHRI DHARM VIR VASISHT
Will the Mimster of SHIPPING AND
TRANSPORT be pleased to state:

(a) the rcasons for not starting work
on the Jumna Bridge at R&himpur (Pal.
wal) 1n Haryana State, the foundation
stone of which was laid by the Prime
Minister on 31-3-1978,

(b) whether Government still stick to
Prime Minuster’s asswance of completing
the work in two years, and

(c) 1f so, the detaled phasing of the
same ?

THE MINISTFR OF STATE IN-
CHARGL OF THE MINISTRY OF
SHIPPING AND [RANSPORT (SHRI
CHAND RAM) (a) to (c) Brdge being
located on a State road, Haryana Govern-
ment are primarily concerned with 1ts
construction  1herc has been some delay
in the commencement of the work as the
de<ign ete of the bridge had to be changed
1n vicw of the unpreced-nted floods during
the last monwon The Haryana Govt
have intimated that the tenders are now
bang finalised by them and the work 1s
hikely to be allotted shortly The Lndge
along with 1ts guade bunds would take
about two years for completion after the
commencement of The work

AT F W oA

7696. St T firwr ¢ w|T T
TEY a8 qaTF WY FOT 9

(%) ¥w ¥ yqw gaadfa qrear
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Katihar Railway Hospital

697 SHRIMATI PARVATHI KRI-
SHNAN: Will the Minuster of RAILWAYS
be pleased to state:

(a) whether a large number of patients
are forced to lie on the floor at the Katihar
Railway Hospital;

(b) the number of beds available1n that
hospital, and

(c) the difficulty 1n sanctioming a few
more beds for the Hospital ?

THE MINISTER OF STATL IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) When all beds are
occupted 1n certain seasons, the patints
are kept on matreises on floor as 1s the
general practice elsewherc.

(b) 99 beds.

(¢} Work on a go-bedded hospital at
Malda Town about 100 kms. away fiom
Katrhar 1s 1n progress and on completion
of the sanie, the load of patients at Katihar
g..?llway Hospital 1s expected to come

wn.

Setting up of a black fever research
centre

7698. SHRI JYOTIRMOY BOSL-
Will the Mimster of HRALTH AND
FAMILY WELFARE be pleased 1o state:

(a) whether the School of Tropical
Medicine, Calcutta drew up a scheme to
set up a Black Fever Research Centre
with WHOQO’s i ial and other assistance ;

b) whether the scheme way sent to the
ICi for approval in May, 1978;

if so, the reasans why the scheme
ha(:)nu'”&en :pproved; ya.nd.
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(d) what is the present position in this
regard ?
THE MINISTER OF HEALTH AND

FAMILY WELFARE (SHRI RABI
RAY) (a) and (b). Yes, Sir.

(c) & (d). The ICMR have been asked
to have the scheme re-examined in tte
Light of the latest instiucticrs istued Ly
the Govetnment in this regard.

Strength of R.P.F,

7699 SHRI RAMANAND TIWARY
Will the Mumster of RAILWAYS be
pleased to state-

fa) the sanctioned suength of tle
Railway Piotecion Force as on 1st Jar-
uary, 1978, and

cih) the numbet of gazetted, non-gazet-
ted officuis/employees in them ?

THE MINISTER OF STATF IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN)- (a) About 65,250 n-
cluding Railwav Protection Special Foreo

(b) There are 209 gasctted officais,
nearly 7,900 non-garetted and about
57,141 other ranks mcluding strength in
Railwav Piotection Special Force and
Railwav Board

Washing of X.ray films in Dr. Ram
Manohar Lohia Hospital

7700 SHRI YUVRAJ Will the Mims-
ter ol HLALTIL AND FAMILY WEIL-
FARE bc pleawed to state,

(a) whether the woik of the washing
of X-ray films 1s got done by the Class IV
employees in D1 Ram Manohar Lohia
Hosputal,

(b) whether daik room work is alo
got done by these employees, and

(¢) whether X-ray work has been stop-
ped in this Hospital from 18th Decembet
and 1f so, when this work will not be got
done by Class IV employees and when the
trained employees will be given increased
salary and 1if not, the reasons thercfor ?

THE MINISTER OF HEALTH AND
FAMILY WFLFARE (SHRI RABI
RAY). (a) & (b). Yes, only in some cases
as previowsly there were only g posts of
Dark Room Assistants 1n this Hospital

(c) The oyees resorted to work-
to-rule from 18-12-1978 to 31-1-1979. Now
the Government has sanc! 8 addi-
tional posts of Dark Room Asjstants for
this Hospital, As soon as these posts are
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éilled up on the bams of the recrutment
rules thus work will not be done by the
Group ‘D’ staff

Future of Konkan Line

il{; o1 SHRI BAPUSAHEB PARULE-
+ Will the Mimster of SHIPPING
AND TRANSPORT be pleased to statc

{a) whether according to Government
the future of Konkan Line operatud by
M:lgul Lines 18 declared to be uncertain
and if so, mnee what date,

Q) whether at the ume of take over
of Konkan line from Chowgule Steamships
it was decided that the future of Konkan
Line 1s uncertan,

(c) are Government aware that Mogul
Lines 13 treaung Konkan Service shore
staff as a distinct unit of Mogul Lints on
the ground that futuwie of Konkan I ine 13
ancertain, and

{d) 1f s0, what action Gove1nment pro-
pose to take ?

THE MINISTER OF STATF IN-
CHAR{;E OF THL MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHANID RAM) (a) The Konkan Seivice
wat talen over by the Government of
India fiom Mjs Chowgule Steamships
Tamuted 1n 1973 at the instance of the
Goverminent of Maharashtra and was
¢ 1truste 1 to Mogul Line Ltd for operation
on a ‘No-profit-no-loss basms It has been
operating since then despite heavy losses
baing 1icurred on 1ts operation It has
mot so far become wable despate the
umorovement measutes taken

(b) No, Sir.

{c) & (d). The Konkan Service Unit
was not merged with Mogul Line after
1t was taken over tiom Messrs Ch le
Steamslups Litd , but bas lcl.uallmn
functiorung more or less as a scparate umt
for looking after the operation of this
service tain staff attached to this
service were also taken over by Mogul
Lanes an the same terms and conditions,
a3 were made apphicable to them by M/s
Cnowgle Steamships Limated It has not
been pomible to make any change in thar
service conditions and wages due to the
¢ntinuxl heavy losses being incurred in
the opiration of this service, alth
lhevcﬂwe been granted certain rely

Supply of beddings in train

% . SHRI MANORANJAN BHA.
KTA: Wil the Mimster of RAILWAYS
be plessed to state:

(a) whether Government are awarethat
one mn fle formula 15 not followed by the
diffsrent Zones of Ralways m respect of

supply of s, if 80, what are the
detmly md% the present practice
in details;

{b) whether insufficient bed rolls are
supphied n the AC 2-tier sléeper coaches
hy ﬁl:-hcmgmuned Expreas rumamlns from

owrah and passengers paying amount
do not get required Bed-sheets etc and
whether railways recaivell any complamt
1 this connechon ,

() if so, the details theicof, and

(d} what are the mimmum pirescribed
articles to be supplied 1n a Bedioll, state
detanls ?

1HE MINIS1ER OF STAIEINTHE
MINISTRY OF RAILWAYS (SHRI1
SHI'O NARAIN) (aL& (d) Aaticles to
be provided m exch bed yoll have bren
prescribed for the qudance of all the ral-
wavs However, there may beshight varia-
tion in the number of aiticles compriung
a bed 101l due to chimatic conditions 7 he
details of articles supplied 1n & bed-roll to
passengers lrawllm&‘ n 1stclass and AC
2-tier slecper coaches are as under —

Aiticles providedin bed-1oll<for pascergers
tiavellmg n ¢

1et Class Aur-conditioned
2-tier sleeper

1 Holdall 1 1 Bedsheets 2
2 Maitress 1 2 Pillow 1

3 Bed-sheets 2 3 Pillowcover 1

4 Pillow 1 4 Blanket 1
5 Pllowcover 1 5 Faretowel 1
6 Blanket 1

7 Facetowel , 1

Addrtional blanket 1s supplied to pas
sengers on demand on additional payment
o!pEe o 50 per blanket per night

(b) & (c). Yes, complaints were received
in this regard and steps have bern taken
by the ralway admunastration to fnake
good the shortage of bed sheetsin the bed-
rnil;:xplud to passengers travellirg in
a1 tioned 2-tier sleeper coach run-
ning between Howrah and Dellu
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‘Transport s m of Andsman
and Nleomyﬁ.lwd-

703. SHRI MANORANJAN EHA-
KTA: Will the Minister of SHIFPING
AND TRANSPORT be pleased 10 state:

(a) whether Goveinment are awate
that there is diopelessly inadequate and
inefficient public transport system prevails
in the Union Territory of Andaman and
Nicobar Islands, if so, what steps Govern-
megt centemplates to take immediately;
an

(b) whether it is a fact that chasis for
buses olitained fiom Calcutta and bodics
built at Haryana takes a long process
causing inordinate dclay. in view of this
whether Government aie  considering
to sir;‘xplify the system, if yes, state de-

tails ?

THE MINISTER OF STATE IN-
CHARGE OF '1HE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHANI) RAM): (a) & (b). The infor-
mation required is being collected fiom
the Union Territoty Administration of
Andaman and Nicobar Islands and will
be laid on the Table of the House when
it is 1eceived.

Casunl employees as attendants

7704. SHRI MANORANJAN BHA-
KTA: Will the Mimster of RAILWAYS
be pleascd to state-

(a) the total number of casual/dailv
rated emnployces engaged in the duty of
attendants in the Railway throughcut the
country; state different Railway-wise;

(b) since how long are they perfoiming
such temporary duties, state minimum to
maximum ;

(¢} whether Government are consider-
ing to regularise their seivice in the
Railways; and

(d) if so, when and if not. why not?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) to (d), Information
is being collected and will be laid on the
table of the Sabha.

Denial of benefits to Field persounel
by Pharmaceutical and ﬁlled

7705. SHRI SAMAR MUKHERJEE:
SHRI DINEN
BHATTACHARYYA :

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

' (a) whether the Gover t of India
are aware that the management of Phar-
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maceutical and  Allied Industiics ae
depriving the statutory benefits in tte
form of Provident Funds, Bonus, Demness
Allowance etc., to the Ficld Personnel;
an

tb) if s0, the steps proposed to be teken
to redress the genuine grievance of 2Love
class of workers ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) A
charter of demands received ficm tle
Federation of Medical Represcntatives’
Associations  of India shows that
medical and sales employces are not te-
ceiving dearness alllcwince, tonus, Fn-
ployees’ State Inswrance benefits, etc.

(b) A tripattite meeting to diccu's
somc of the problems of the sales primc-
tion emplovees in phaimaceuticalirdusti v
is proposed to be convened shortly.

Amendment to Industrial Disputes
Act giving job secarity to Medical
and sales Representatives

77u6. SHRI SAMAR MUKHERJFE :
SHRI DINEN
BHATTACHARYYA :

Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LAPOUR te
pleased to state: .,

(2) whether the Government of India
have taken any steps to give jobsecurity
by extending the bencht of Industrial
Disputes Act by amending Section 2(s)
of the Act, to the medical and sales re-
presentatives, working in the phaima-
ceutical and allied industries: and

(b) if not, the reasons therefor ?

THE MINISTER OF  PARLIA-
MENTARY AFFAIRS AND LABOUR
SHRI RAVINDRA VARMA) : (a) and
b). The benefits of the Industrial Disputes
ct, 1947 have already been exterded
to the sales promotion emg:oyers in tle
pharmaceutical industry drawing wa-
ges not exceeding Rs. 750/- per month or
commission not_exceeding Rs. 9,000/~ p&s
year, under sub-section (2) of Secticn
6 of the Sales Promotion Employets
Conditions of Service) Act. 1976.
owevet, sub-clause (g) of clause 2 of the
Industrial Relations Bill, 1978, intio-
duced in the Lok Sabba on the goth
August, 1978, covers the sales promotior
oyees as a district category without
any wage limit,
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Wage ceiling in SPE Act

7707 SHRI SAMAR MUKHER.
BE Will the MINISTER
OF PARIIAMENTARY  AFFAIRS
AND TABOUR be pleased to state

(a) 14 1t 1n the knowleegt of Govern-
ment that the SPL Act by way of ceiling
on remuneiation, can disqualify an em-
plovet (if he has ciossed the temunera-
tion slab) by way of demal to protection
at certim period of Iife when growing
age can  canse a scare before him (by
this design at old agc an employee has
mngecunity because of fant chances of
ajternatine cmployment) ani

(b) 1f so whether Government are
considening to scrap the wage caling
from SPL Act

THE MINISTIR OF PARLIA.
MEN1TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA) (a) The
Sales Promotion Fmployees (Conditions
of Service) Act, 1976 1s at present apph-
cable onlyv to emplotees drawing wagcs
not exceeding Rs  750/- per month or
wages o1 comnuswon not exceeding
Rs 9gono/ per vea

(b) Yed Su The Industital Relations
Bill 1978 wnter alia proposes to remove
the wage caling for the siles promotion
employces

Admission in Medical College in
Bihar State

7708 SHRI BAGUN SUMBRUI
Will the Mimster of HEALTH AND
FAMILY WFIFARE be pleased to
state

(a) whether 1t 15 a fact that in the
Bihar State for getting admussion into
the medical colleges 1t 1s necessary to first
et successful in the phvmcal fitnesws test

ore qualifying in the ISc,and

(b) 1f so whether the Medical Council
of India had approved this system
the State ?

THE MINISTER OF HEALTH AND
FAMIIY WELIARF (SHRI RABI
RAY) (a) A candidate desrious to sit
i the competitive entrance exkmnation
for admission to medical courses in Bihar
has to apply along witha certificate from
a medical officer not below the rank of
Cwvil Asstt Surgeon to the effect that
(1) he does not suffer from any infectious
divease hke Leprosy, TB etc, (n) hs
vision 1s atleast 6/12, and (11) has acmty
of hearmmg stathescope This system of
preliminary medical test 1s on the pattern
prevalent n all combined competitive
examinations heid by the Public Service
Commission

(b) Medical Council of India have not
made any such prescription

Foreign Minister's visit to U S A,

7706 SHRI S S LAL Will the
Munisier of FATFRNAL ~ AYFAIRS

be pleased to state

[ ]
(2) whether he 1s likelv to vist USA
Hx the Last week of Apnl 79 for about 10
avsy

(b) 1f s0 whethar a delegation of scme
experts wi'l be going with lum for atten-
ding Indc US Jant Lconomic Com-
missn  and

() 1f so the nun ber and names of the
pusonnel sclected far  this delegatien ?

THF MINISTFR OF STATL IN
THE MINISIRY Or' LXTFRNAL
AI'T AIRS (SHRI SAMARFNDRA
KUNDU ) (1) The Munstar of Extana
Affany 15 scheduled to viat USA n 1l
last week of April

(b) Yes, 1

(¢) The composition of the dehgit on
which accompany the Mimster of Fx-
texn1l Affans has not vet been fir alised

Minor Po ts

7710 SHRI GIRIDHAR GOMANGO -
Will the Mimstaa of SHIPPINC AND
IRANSPORI  be pleascd 1o state

(a) the names of the mimor ports both
spillover 2t d new taken up bv his Ministry
for ex« cution,

(b) allocation p1ovided for the develcp
ment f the mmor ports in the Fifth
Plan nd Annual Plans of the Five Year
Plan Port wise

() the policy adepted by his Mimistry
on nuror poits and

(d) thestepstakenbvilc Govt of Incha
on spull ov 1 manor por ts for develoy ment ?

THF MINISTFR OF STATE
INC HARGE OF THF MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHA\D RAM) (a) & (b) The executive
responsibality for the develormnt ¢ {onu
other tt an Major Por ts vests primaiils in
the State Governments concerned Hewe
ever Central loan assistance has been
extended in the past to the State Govern-
ments for the development of nunor ports
selected on the basis of one nunor rort
fromw each Marnitime State

2 In the Fifth Plan Period onlv the
spillover schemes from the Fourth Plen
were taken up for development and no
new schemes were included
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D:tuls of the loans released for the PING AND TRANSPORT be pleased 10
spillover schemes durnng the Fifth Plan state :

are as under.—
(a) names of the National Highways
pasng through the tribal areas of the

Loan country,
State Port/ 1eleased
Schemes w11t (b) the policy adopted by his Minustry
R‘“ to povide and connect the National
(Rs n stream-lin¢, and
lakhs)
(c) programmes in “ixth Plan for
these areas in this 1cgard ?
Andhra Pradesh Kakinada 77 39
. THE MINISTER OF STATL IN
Kerala . Beypore 96 20 CHARGE OF THE MINISTRY OF
Orissa Iﬂomlpm 12 50 SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) to (¢} National
Karnataka »Karwar 20 33 Highways arc p}l‘anmd and rlurlq}rd
keeping tn view the reouren or s of the
Gujarat . Porbandar 488 63 country as a whole und not on any region il
Maharashtra Ra n 12 00 or arca basme  In this process a numbel

of Nationa]l Highways pass thicugh -
_— bal arcas also as inchcated in the enclesed
st Due to financial constiainis and

#%chemes not cleared by Planning C om-
muuon but token allocations agieed to

{c) & (d) For the Plan Period 1978 83
the Natonal Development Council has
dsei1=1 that the development of minor
ports would form part of the State Plans in
the State Sector

National Highways in Tribal Areas

w711 SHRI GIRIDHAR GO-
MANGO Will the Mimster of SHIP-

other priority conmdeiations the Govan
ment of India aie unable at presint
+i make anv new additions to the oasting
Natwonal Highway system  As fo roads
connecting National Highwdays with tn
bal areas or other places the  State G-
vernnus are conctined and the diaft
6th Plan {1978—83) cnvisages making
special provision fon these toads to tribal
areas Since, however, the Oth Plan
allocatioms have ye! to be finalived 1t 18
not possible to indicate at this stage the
final picture in the matter

Statement

National Highuays passing through Trial areas of the country

Ns(l‘ l;‘{rl‘;! Name of National Highway Remarks
1 2 3 4
1 2 Delli-Agra-Allahabad-Mohama-Barhi and Calcuita
a 3 Agra-Gwalior-Indot e-Dhulia-Nasik and Bombay
3 5 Baharagora-Bhubaneshwar-Visakhapatnam-Vijayawada and

Madras.
4 6 Dhulia-Nagpur-Ratpur-Sambalpur-Baharagora and Caleutta ,
5 7 Vmamﬁgﬂmﬂydmhd-mwuﬁSdm
6 8 Delhi-Jaspur-Aymer-Udmpur-Ahmedabad-Barode and Bombay
9 17 Panvel-Mahad-Panaj-Karwar-Mangalore and Trichur .
22 Ambala-Kalka-Simla- and Chim and to
the border between I and Tibet near La.
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1 2 3

9 23 Chas-Ranchi-Rourkela-Talcher and terminating at N.H. 42

10 26 Lucknow-Kanpur-Jhasnt and Lakhandon

1z g1 Barhi-Bhakhtiarpur-Mokameh-Purma-Dalkhola-Siliguri-Sivok-
Cooch Bihar-North Salimara and Amingao near Pandu.

12 32 Govindpur-Dhanbad and Jamshedpur .

13 33 Barhi-Ranchi-Tatanagar and Baharagora

14 36 Nowgaon-Dabka-and Dimapur .

15 37 Goa.ll}aatra-(}auhau-_]mhat-Kumargaon-Kakum and Satkhoa

a

{] 39 Kumargaon-Imphal-Palal and proceeding to thc border
between India and Burma

17 40 Jorhat-Shillong and proceeding to the border between India
and Bangla Desh  near Dowki.

18 43 Rapur-Vizianagiam and proceeding to 1ts junction with NH
No. 5 nean Viaanagram.

19 44 Shillong-Jowai-Passi-Badarpur and Agartala . . .

20 45 Madras-Tiruchirapalliand Dindigul . .

21 48 Bangalore-Hassan-Mangalore . .

Change in mame of Railway Station

7712. SHRI R K, MHALGI Will
the Minuster of RAILWAYS be pleasd
1o state

fa) whether 1t1s a fact that Government
have received a representation regar-
ding the change of name of railway sta-
tion on barber-line of Bombay as Kolwada
instead Tejabhadw-singh Nagar;

(b) if s0, when ;

(c) what action have Governnunt
taken or propose to take in near future;
and

(d) whether Government’s attention
as been drawn to the vartous news items
of agitation in the first weck of February,
1979 m regard to the demand in re-
Presentation ?

THE MINISTER OF STATF IN 1HE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) Yes.

b) Starting from October, 1976 a
nusn o?ngepmentationl have been
received.

584 L35

(c) Asperextantprocedure any change
wm  the existng name of a Railway
Station 1s mad¢ on the recommendation of
the State Government concerned who in
turn are requued to obtun the concur-
tence of the Ministry of Home Affairs,
Governmeg of India. This matter at
present 18 under examunation of the
Government of Maharashtra and Ministry
of Home Affairs, Government of India,

() Yes.
atart @A 9T ‘g’ wAmr A

7713 wit wifag Wik @w : oy
Tt g TaTd W por w4

(%) = g€ W A aqr
el Q% Syw, acard 7 quoy ¥
draeg 2w ¥ Jeaweqrent W
ATRH 9T a<ATE @u T agh ¥ s
qored ATl wee §w 335 wT e
wrg %1 ToT A 336 AW w7
“gree” ¥R WY AT WY §; W)
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(w) wear ®ww 9 gt 9%
5,000 ¥ orardY §, el el
¥ ‘gET W wF AW IMACAIHY ATGH
Wi ‘gwe’ frad awg wrgm ?

o dwrenr F ovow et (Y firw
aromer) ¢ (%) oY, g

(&) 1~5-79 ¥ a&r agod
STy 1

29 w7/30 THA Twwrfgat & faq
MR A qT YT XATAT NAT

7714, Y wd fag wf wdw
7 ¥ TEATAZ TATT BT FAT w0

(%) =41 MuET qUT W= AT A
g g5 g 11 fewme, 1978 WY
afrew W ¥ W fedlo &
fesoraer sweYers Y ARTEET FT AT
fe aYuy qoaa # qowte-saEaT
WT AT I qINST WF &UT 6%
29-919 TUT 30-TMFH WTATIL-HIET
T WIAT-HETIL E At whiear &
forg 3 fome FTgRE FaTIT WY W)

(=) wyrer qar we frread za
it ®Y AT F AT R T A T@A
TV Tamfed # avarg § Mwer @7
T 5t fyae e’ €Y sgaedr 77 QW
Y ey ?

W dwra § ov WA (st fa
arcmw) ¢ (%) 9, g

(%) 1~4~79 ¥ 29/30 WA~
e e AW qary A WY 2 e @
forg qrwen § sgud wY eqaear &Y af
(4|
werwe vty st & Wi fores $x o

W Wiy

7718. st wifug wf «@w :
w7 Y welt ag ward & gar Ay e
(W) wmraaroy et wdtog sy
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& pavry Fady #§ of wrrfiow diw, svr
qTE 7 PIARCREGATATE (I FRE
wrtefrerrer wnier ) 24 ¥ 3 <rew YrdtgeE
To gt fwda ated Fa ¥ 4 faamas,
1978 % gfimw 3w, o€ & war-
yrus Wik fefmw guficdew
WTHATE R AeqTEeT WA qT; 5T

(=) fow g7 w2 o= frw w=re
Freg &1 fAre @ ?

T Hara | oow wat (st e
araw) ¢ (%) WR(¥). gufrsd
Tifes dg wuwm orew ¥ fenw
4~9-78 TT AV TS & FTA FAT A
g ¥, TN § Sqw|] A%
45-99 MY vEETA § J oy of
TF TIF AT 9-8~78 ¥ wyiq M-
T HEEH W FIT F a0y § ) -
WeH AT | ST HY ANT 9T 46 ¥TSH
NERETATE-AIART TR e
w1 s |y M F e awew v
A7 W AT sgEear v Y Af g foaw
1-11~78 ¥ HaFAT ¥ ITEA qF T
TR Y WY SqHTAT Y Y |

wArg 97 WA= gEfegmy 3T
TR

7716. st uf fag af 2w :
T M T AT L TATH WY $I0 w0

(%) warag 7 § s oy 99,
drgw uvr W wodzw  gEfer
WAty § T a wad & Fwe 9d
T T AR Wt s @ qu a0
¥ A ¥ Iawrawr wgrwews afed
AT Y 11 W, 1978 W) WWTET
¥

(w) wf g, ot sreaviveey ar &Y
wr §; i
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() g ¥ 73 ww wed & Frwe
ﬂmﬁﬂ‘ﬁwrﬂ‘wmﬁgw
faator feqr sy ?
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Research and  development pro-
gramme in the roads sector

7717 SHR1 PABITRA MOHAN
PRADHAN Will the Mumister of SHID-
PING AND TRANSPORT be pleased to
state ©

(a) whether the Mimstiv of Stipping
and Transport has launchcd a massve
rescarch and development progiamme
m the roads sector, and

(b) 1f 20, (1) the scheme and program-
me;
(1} the amount of money requwed to

materalise such schemes and program-
mes;

(1) the amount of money that 1s pro-
grammed and schemed e?or N 1
Highways passing through and those that
may be constructed 1 Ornisa State ?

THE MINISTER OF STATF IN
CHARGE OF THE MINISTRY OF
SHIPPING AHND TRASNPORT
(SHRI CHAND RAM) : (a), {b) (1)&(n).
A Reserch and Development programrme
conmsting of 12 priorny probluns of ym-
mediate 1mportance cstimated to cost Rs.
522 crores was launched 1in 1976-77
Subsequently a second package of Re-
scatch and Development schemes con-
sisting of 18 problems with an estimated
outlay of Rs g b crores has been 1denui-
fied for being taken up durmg 1978-—83
plan paiod  For implementing  these
various sche mes, the diaft plan or 1078w
83 contains a provison of Rs 6 crores
Besides thig, a few 1cscarch schemes are
proposcd to be finaced from the Central
Road Fund (Ordinary) Resave

(i) The Research and Develepn ent
schemes under implementation are nicant
to provide solutions for specafic 10ad «nd
bridge problems being eaxpaienced w der
different  phvsical and  envnonmental
conditions 1n the countrv and are not
being taken up exclusively on the National
Highwavs The location of the schemes
ts dictated by the Erob]rm under study.
Also some of the schemes arc laberotory-
ortented and do not requue any  fest
stretches to be constiucted  As such it
19 not posable to give a precise bre.h 13;
of the Research and Development funds
with respect to the National Highways
passing through or which may bc cons-
tructed 1 Onssa State

Parcel Handling Contracts of
Allahabad and Aligarh

7718 SHRI RAMJI LAl SUMAN:
Will the Mimster of RAITWAYS  be
pleased 10 state

fa) whether himited tenders were an-
uted from the Co-operative  Socictics
for the awaid of Goods Handling Con-
tracts, Allahabad , Aligm! and HRF
Group and Parcel Handling Contrects
of Allahabad and Aligarh over Allla-
bad Dwision,

(b) whether the notification calln g for
tenders fiom the Co-operatine Socitis
were made through Newspapers,

(c) whether the tender conditions were
properly notificd in tender forms 1ssucd
to the Societies on payment of Rs §5/-.

(d) whether the lower rates were re=
caved for the smd contracts from the
Socicties 1n the tenders than the existing
rates; and
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(e) whether the Co-operative Societies
who offered the lower rates for the said
contracts are genwne socicties as verified
by the Railway Department as well as
Co-uperative Department 1if so, the reason
for not alloting the contracts so far on
lower rates be indicated ?

THE MINISTFR OF STATF IN
THE MINISFTRY OF RAILWAYS
g?mu SHEO NARAIN) (a) to (d)

s

(e) All the contracts, except the goods
handhing contract at Allahabad, have hoen
finalised and allottcd to thecy operatne
socteties after vefication of thar g
nuncness The allotment of goods handling
contract at Allahabad to a genuine
co op rative societv of actual wortkars 1@
under consmideration as 2 numba  of
representation for and aganst award of
this contract have been 1cceived

Cycle stand Contractor, Kanpur

7719 SHRI RAMIJI LAl SUMA\
Will the Minister of RAILWAYS  be
pleased to statc

(a) whether a huge sum of Railway
Approximately Rs 40,000 was nct de
osited by the cycle stand ceonuac 1
anpur whose tum of contract «xpt d
on gist Januav, 1979,

;b) whether as a result of thc sad
default the cycle stand contact of
Kanpur 1n favour of the said ¢ uttactor
was termunated bv DS/Allahabad with
effect from 16th January, 1979,

(¢) whether after termunation of the
contract by the competent authortty the
contract was allowed to continue up to
3ist January, 1979 by certamn offinial
and if so, the 1casons therefor, and

(d) what action Government propost
to take against such official who failed
to realise the dues from the said cvele
contractor in time and also allowmng the
termnated contracts to continue beyond
16th January, 1979

THE MINISTER O STATL IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) (a) A sum
of Rs txeé,Got)/- only aslicenct fee was not
depouted by the contractor upto 31-1-79
the date upto which the contract was valid
and the same has adjusted against
the security deposit of the conuactor

(b) The term of the contract expired

on 31-1~79 and has not becn renewed
m favour of this contractot

{(c) No.

APRIL 19, 1979
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(d) The Iicence fee due hasatreedy Eeen
adjusted against the secursty depoist «of
the contractor, and as such the question
of taking action for any failure dees not
arise

s9 piwr were w1 Am woer

e
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Hazrat Nigamuddin Railway Siatien

7721 SHRI MALHAVRAQ SGIN
DIA Will the Mimstaa of RAILWAYD
be pleased to state

(a) the trams up and down starting,
terminating and touching Hazarat Ni-
samuddin Railway Station at New Delht,
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(b) whether it is a fact that the flow
of trains at the station is more as a result
number of passengers getting down and
getting in at the station is heavy but basic
needs specially separate sale counter for
platform tickets is not functioning there;

(c) if so, assessment by Government
about the inflow of passengers; and

(d) steps proposed !to be taken to open
aseparate sale counter for platform tickets
in near future ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS  (SHRI
SHEO NARAIAN : (a)) 59 trains are
joriginating/terminating and stopping at
Hazrat Nizamuddin daily.
|

(b) to (d). The average a number of
lpassengers geting down and getting in
at Nizamuddin Railway station is 3045
and 3575 per day respectively. The
‘average sale of platform tickets is g1g
per day.

At present platform tickets are issued
from 2nd class booking window which is
considered adequate. A separate counter
D: sile of platform tickets will be consi-
dzred as and when justified.

Birth Rate

7722. SHRI MADHAVRAO SCIN-
DIA: Will the MS8nister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether the lowering of borth rate
target of 30 per thousand by the end
of financial year 1978-79 has not been
achieved ;

(b) ifso,factorsresponsiblefor thesame ;
and

| (c) steps proposed to be taken to achieve
the target in near future ?

THE MINISTER OF HEALTH
AND FAMILY  WELFARE (SHRI
RABI RAY): (a) Yes, Sir. Howeve,
the Joint Conference of the Central
ouncils of Health and Family Welfare
viewed the Family Planning perfor-
mance achievements and its impact on
birth rate in its meeting held in January,
1978 and recommended the revised de-
ographic goal of bringing down the
birth rate to 30 per thousand of popula-
tion by 1982-83.

(b) Low level of performance in the
family planning programme was res-
ponsible for not achieving the birth rate
of 30 per thousand by 1978-79. This
was mainly due to widespread complaints
o compulsion and coercion in the im-

plementation of the programme during
emergency.

(c) In order to achieve the goal of
bringing down the birth rate to go per
thousand of population by 1982-83. 2s on
operational programme of 25 milllicn
voluntary sterilisaticr, 5 million ITD
insertions and an annual average of 5
million of conventicnal contraceptive
and oral pill users has been worked out.
To realise these objectives, greater in-
tegration of Health, Family Welfzre,
MCH & nutritiona], services at zl! levels
and conversion of vertical programme
workers sanctioned unrder various health
programme _into Multi-purpose wcrkets
is being effected. Besides, the Family
Welfare Programme is being pursued
vigorously with particular attenticp to
the welfare aspect and to the voluntary
acceptance of contraceptive practices
through more intensive efforts in the
direction of education and persuation of
the people. Educational and motivational
activities for the propagation of small
family norm have been intensified and a
large number of orientation training
camps are being organised throughcut
the country. In respect of rual areas,
special attention is being given to the
improvement of maternity services through
training of traditional birth attendants
(dais} who are provided better equip-
ment after training. Community Health
Worker’s Scheme, which is a part of the
effort to reach primary health care to the
people in the remotest areas, is also cen-
tributing to a better implementation of the
family planning and MCH aspects of the
Programme in the rural areas. The
Community Health Workers have alrady
started distributing condoms in the rural
area.

In order to promote healthy competi-
tion between States, Union Territories
and non-official organisations, a scher e
for giving national awards in recognition
of outstanding performance has been in-
troduced. Special awards have also been
announced for the prformance during
the period January-March 1979. This
period was observed as a Family Planning
quarter’” in order to focus the attention
of the people on the nced for adopting
the small family norm and better care of
children.

Calcutta Port

7723. SHRI  SACHINDRA LAL
SINGHA: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) the details of the position of Cal-
cutta Port during tbelast three months
regarding loading and unloading; and
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(b) the details of the action taken up
to date for the proper functioning of the
Calcutta Port and the result achieved ?

THL MINISTER OF STATE IN
CHARGE OF MINISTRY OF
SHIPPING AND TRASNPORT (SHRI
CHAND RAM) (a) The details of cargo
handhing at Calcutta during the last three
mmths dre given below

(In metric tonnes)

Month Loading Unloading Total

APRIL 19, 1979

January,

29 . 178260 95581 273 841
February

1979 141 006 103} 181 244 187
March,

1970 103,000 o8 306 202386

The dechine in handling of cargo was
mainly due to the labour probltms and
strith¢ by merchant marinc  personnel

b) A number of steps have been taken
to improve the functioning ol the Calcutta
Port Some of these aie

(1) The Shipping  Corporation  of
India and the Sandia Steam
Navigation Company are being
permutted to bring then own forke
Lifts to augment availabiliy of
mohilt equipmcnt

(1) Intenwve utihsation of mooring/
buoys and Saugtr Anchmage to
mmprove  dischargt /shipaont of
cargo

(1) Uncleared gift consignments and
fertihzers are being removed from
transit areas to  warchoses/sheds
outside docks

As a result of the steps taken, the ave-
rage ratt of loading and unloading of
cargo has increased considerably  [he
transit sheds have been  de-congested to
certain extent by removing the cargo
therelrom  The waiting peniod for the
ships has been reduced  On 16th March,
79, 87 ships were waiting tor berthing and
the wmting period for general cargo
vemels was 28 days On 16th Apnl,
1979, however, 24 smps were wmung
aud the waiting period for general cargo
‘é:.:h stood reduced from 28 days to0 g

y8
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Mansgement structure of Calcutta
Port

7724 SHRI  SACHINDRA LAL
SINGHA Will the Minister of SHIP-
PING AND TRANSPORT be pleased to
state

(a) the details of the management
structure of Calcutta Port at present

(b) whether 1t 15 a fact that due to
msmanagement 1n the Caliutta Port
that Port 1s not properly functioning,

(¢) 1f so whether any enquity has been
instituted so far about the prescnt ma-
nagement,

(d) 1f not the detail reason thereof,
and

(e) the detuls of the action taken wu
to date for the proper funcvoning of Cal-
cutta Port and the results achuved ?

THI MINISTLR OF STATF IN
(HARGF Ol IHE MINISIRY OI
SHIPPING AND IRANSPORI (SHRI
CHAND RAM : (a) Calcutta Portand
Haudia Dock Systein whih forms part
of it 1« managed by the Calcutta Port
Trust which 1s a statutory authonts
Jhe Port Trust Board 13 constituted in
accoreance  with  the  provisions  of
Section 3(1) of the Major Port Irusts
Act 1963 Chairman of the Port Trust
13 the Cluef kaccutve In the manage-
ment ol Calcutta Port he 13 asasted by a
Dy Chaurman 12 heads of departments
aud supporting staff F¥or the manage
munt of Haldia Dock System, he 18 awsisted
by th¢ General Manaer, the Deputy
Gentral Manager, five division managers
and supporting staff ‘There 15 a labour
force directly under the Port Trust Board
both at Calcutta and Haldia, in addi-
tion to the Dock Labour force at Calcutta
which 18 undu the management of the
statutory dock labour board

(b) No, Sir
(¢) to (d) Does not anse

(¢) A number of steps have been taken
to improve the funcuomng of the Calcuta
Poit = Some of these are .

(1) The Shy Corporatron of India

) and thepg:gdu Steam Navng;:
tron are beung
mitted to y their own ﬁgﬂ"
Lfts to augment availability of
mobile equpment.
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(s} Intensive utilisation of mooring/
buoys and Satigor to
mmprove discharge/shipment  of
cargo,

(tit) Uncleared guft consgnments and
fertilisers are being removed from
transt areas to warchouses/shcds
outstde docks

As a result of the steps taken, the
average rate of loading and unloading of
cargo has inceased considerably The
transit sheds have been de-congested to
certain extent by removing the cargo
therefrom The watting penod for the
ships has been reduced  On 16th March,
1979, 37 ships were waiting for herthing
and the waiting period for general cargo
vessels was 28 days On 16th Apnl
1979 however 24 ships were waiting
and the waiting period for gencral cargo
;:srh stood reduced from 28 days to 9

ys

Espenditure on publicity by Shipping
Corporation of India

7725 SHRI SACHINDRA LAL
SINGHA  Will the Minster of SHIP-
PING AND TRANSPORT bu pleased
to state

(a) the detas of the expenditure on
publicity of the Shipping (orporation
of India during the last three years year-
wist,

(b) the names of the ncws daslics and
periodicals utihised for advertixment by
tlus corporation during the last threc
years, (year-wise, statc-wige language-
wise),

(‘3":11(‘ names of the accredited corres-
pondent receiving pieds matetials from
this corpotation,

(d) the details of the attituds of pub-
heity towards the rural press, and

() the action being taken up to date
to persue the Government policy to help
the small and medium news papers ?

THE MINISTTR OF STATF IN-
CHARGE OF THE MINISIRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) - (a) to (¢). 1he informa-
tion 13 being collected and will b lawd on
the Thhle of the House

Increasing conches in 55 DN/56 UP
train

736,, SHRI CHATURBHU]J + wWill
th Masuster f RAILWAYS be pleased to
sats:
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(a) the number of pamenger comches
at present 1n 55 Down and 56 Up Baroda
to Mathura passenger tramn;

(b) the number of such coaches sanc-
tioned for this ine 1f the numbet actually
provided 13 less thap the sanchioned
number, the reasons therefor and the time
by which full sanctioned passenger coaches
will be attached, and

(c) whether Government will consider
the question of increasing the number of
coaches on this lone passenger train and
1f not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) & (b) The author:-
sed composition of 55/56 Vadodara—
Mathura Pawenger train 18 7 coaches
The train 13 however running on some
occasions with 6 coaches only due to
short availability of coaches for replace-
ment purposes whenever some coach 1s
required to bt detached for mechanical/
electrical repairs,

() As soon as the summer rush 18 over
action will be taken to provide adequate

spate coaches to ensure its runmng with
full composition

T a1 e
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Appointment of junior medical
officers by medical officers in-
charge of C.G.H.S,

7728. SHRI K. LAKKAPPA: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(2) whether it is a fact that Medical
Officers Incharge of C.G.H.S. organisa-
tions outside Delhi have been appointing
Junior Medical Officers under their
own powers on daily/monthly wage basis,
and if so, the reasons therefor; and

(b) whether it is proposed to adopt
the same policy in respect of C.G.H.S.
‘l?ell;i also; and if not, the reasons there.
or

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) Yes, Sir. The Medical Officers
incharge of C.G.H.S. Organisations outside
Delhi have been authorised to appoint
the Medical Officers on monthly wages
pending the posting of Medical Officers
on regular basis. This arrangement has
been made to tide m;:r the difficult
position in running the di saries
smoothly on account of lbomgm doc-
tors.

(b) There is no such proposal, as there
are already a large number of doctors
appointed on ad hoc basis working under
the C.G.H.S. Dclhi.

Upgradation m in Railway

7729. SHRI DAYARAM SHAKYA:
Will the Minister of RAILWAYS be
pleased to state:

(a) number of posts from the Chairman,
B“;ilwa:y Board to t::dchndl_v suﬂ; exist-
ing pror to upgradation ts in the
Migistry and on date; pos

APRIL 19, 1879
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(b) the justification for creation of all
the new posts with no apparent increase
in the work load;

(c) how far the proclaimed E:licy of
reduction of staff in the Board has been
implemented with the reasons for the in-
crease in the top management and multi-
plicity of posts causing delay and incon-
venience to staff and public; and

(d) if he at any level, is involved in
sanctioning new posts; if not, why the
Consultative Committee attached to his
Ministry is not vested with powers to
scrutinise the present and future staff rc-
quirements based on performance ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) The number of
Group ‘A’, Group ‘B, Group ‘C’ and
Group ‘D’ posts as on 1-1-73 1.c, prior to
upgradation m the Railway Mumstry and
on date is as under:

No. of posts

R —

prior Ason
to date

upgra-

dation

(1-1-73)
Group ‘A’ . . 208 253
Group ‘B’ . 181 223
Group ‘C" . . 1714 1624
Group ‘D’ B 543 539

gb) The new posts were created after
fully exkmining the justification on the
basis of increased workload.

(¢) There has been no increase in the
top Management posts, In fact, as a result
of restructuring of the Railway Board,
on the recommendations of the Adminis-
trative Reforms Commission, all the 8 posts
of Additional Members were abolished.
In lieu, g posts of Advisers and two posts
of Directors were created. The increase
in the number of Group ‘A’ and ‘B’ posts
has, however, been mainly due to re-
structuring of various cadres of Railway
Services as also due to the introduction of
Desk Officers system. as per the directive
of Department of Personnel and Adminis-
tratic Reforms, There has been no in-
crease in Group ‘C' and Group ‘D
posts.
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(d) The lgrmvn] of the competent Allrged s of Fanasil by
authority including the Mimster of %
Railways is taken for creation/upgradation
of posts under extant rules, Matters involv- 7737+ SHRI SAMAR MUKHERJEE:
ing financial 1mplications are excluded SHRI R P DASS-
from the punew of the Consultative SHRI JYOTIRMOY BOSU:
Committer,
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#1f s oF @ w97 feaAr
wofy &% T@T 9T HATE WIT W7 EH
et 1 arem feqr or w@r g ?

o vt § wew war (s fer
aroaw) ¢ (F) WX (F). qE W
FTIRTAT MEraTe & T ¥ faeg o
g frmrae =y & 9 ww awl ¥ aFm@r
ot gy 1 Afew, gw gfae & TRT F
faeg ©: wrw ¥ w5 Aty A o foFma
axar § fod & OF 20-1-1979 ®Y
el e QY ¥ T wady ot ot
o g fawm T S @R 1w
& femmd wRET, 78 W AT, 79
% afeww X swe & w1 g€ @ WK
Rely IR TERAT ST TR AT X
wr 1 ¥ fwd fer sl &
frsg & X® 910 §1 qEwar AT & o
W7 W T T AT G WO,

() 2gz @ wT WA AW Y
wefas Wiz & 18 wreze, ST
¥ 235 AT BT gf-4 ¥ 117
AT s § v weewt ¥
T go% 76t ¥ By w7, Sof-
AICY- 4 & iy T et g
Fr arie ¥ o weraTer ¥ 37w $T @
g1 U o g el wHaATO B w1
< WA 7 vk fafere safa, Gt
F st fraifer 72 & ok &

Reservation counter at New Delhi
I Class Booking

7733 SHRI VIJAY KUMAR N
PATIL Will the Minister ol RAILWAYS
bt pleased to state

(a) whether  employees incharge  of
reservation counters at New Dadhr Furst
Class Booking and New Ddhi Second
Class Rewrvation counter behave 1n
impolitc manmr with the public and
insist on prtty formahiues and do not give
adequate_attention to pawengers there by
causing lot of wmconvemence to publc,
and

(b) 1f s0, whethc: Government propow
to kerp a wnaliwd complaintfcum sug-
gestion on the sids of the reservation coun.
ter with provision to have a carbon copy
of complaint and instructions to authori-
tits to acknowledge such complaints and
details of action taken 10 as to make
whole purpust of suggestionfcomplaint g
meamngiul « xercise, and

(c) 1t %0, details of action taken/proposed
in this regard and will Government
conuder observance of courtesy quarte
during the summe1 months so that Railway
tmployets arc more courteous to common
public and carn name for Railways *

THL MINIS1ER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN). (a) Some complaints
tothuem'cahsvcbmrmbrm from
passengers and the staff have instruc-
ted to be more polite 1n theyr belaviour
towards the public

b) Public complaint-cum-suggestron
bogk{artkcphhtheoﬁcenf:.hk' -
Station Supdt at New, Delhi and
bion Supervisor t the Uppet Clas. Gen-
tion mn P -
:ralue:f Rescrvation at Sm‘f' Entry Road,

S Techd o thesh Dooks Are

n ar
St e b
thereon 1 advised to the complainant,.
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Separate complaint.cum-suggestion books
are, however, not kept on cach reservation
counter

(c) An analysis made of the camplaints/
suggestions  recorded in these  books
durning the gix month period September
1978 to February,1979 rcgarding mus-
begmnom and harassment by the railway
stafl has revealed that there were only
complatnts (3 at New Dtlht station an&
1 at NDCR) during this prriod Whle
twn complaints remaincd unsubstantia-
ted staff found at fault 1n respect of the
third one has been warned The re-
mawning one complaint 18 still under dis-
posal

Regular surprise checks by Officers/
Supervisory staff arc conducted in the
rescrvation offices and on tramns in order
to ¢nsure that staff on duty deal with the
passengers 1n a4 courteous and  polite
manner and there 1s no inconveni ence and
hatassment  to  the travellng  publc
Action taken on the complaints/sugges-
tions recorded in the complaint-books 1s
also reviewed with a view to ensure
exptditions disposal theicot These checks
have been intenufied and will be conti-
nued wigorously during summer months
s0 that a better and more satisfactory
service 18 rendercd to the common public

Wt e qurfarcere W J orer o aeat o
weend

7734. WY yoew fag qed  Far
fadm vt ag qary &t AT AT FE

FT GHTT FY = gr qriEweare 717
T w1 goard 5y s @ wgfe

WEAT & I K ey § 7

fadw warwa & Tow wEr (s
K GPY)  HIETT FT ET qAla F
ARFTA & FF i ¥ arfipedtn &1 @feq
Trar ¥ wrgfas wew qoard v § o

AF6q gTHTT # qTR QHr w1E THAT AW
& fa¥ ag ar =& fr 907 7 AqTE B

IR feew # gla e fag €1
Schewme to contrel Malaria in Madhya
Pradesh

wHSs SHR1 SUKHENDRA SINGH

the Mimister of HEALTH AND

FAMILY WELFARE be pleased to state.
®) the number of Centrally Sponsored

5 for control

ton in the State of Madhya

of Malaria m opera-
Pradesh
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(b) total amount spent on these schemes
by the Central Government, and

(c) whether the amount spent so far
has been in accordance with the demred,
results and if so, progress till March
1979 ?

TIIE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY) (a) There are two Centrally Spon-
sored Schemes for control of Malana n
opcration in Madhya Pradesh »z, (1)
NMEP (rural), (2) NMEP (urban).

(b) The total amount spent on both
the schemes as Centrally Sponsoted ones
from 196g-70 to 1978 79 for ya
Pradesh works out to Rs 428 13 mullion.

(c) Due to certan reasons the National
Malaria Eradicaton Programme  has
suffered a st back throughout the country
including Madbya Pradesh for a number
of years For contanment of malaria &
modified mode of operations 1s bemng
mmplemented from 1-4-1977 With the
mtroduction of this plan there has been
58 4° reduction m the incidence of
malana dunng 1977 as compared to that
n 1976 and a further reduction of 39 7%
during 1978 as compared to the incidence
m 1977 Figures of incidence till March,
1979 1n respect © Madhya Pradesh have
not yet been furmshed by the State
Government

Old Railway Quarters

7736 SHRE AHSAN JAFRI Will the
Minstert of RAILWAYS be pleased 1o
state

(a) whetber the condition of old Rail-
way quarters for th¢ Railway em loyces
m the country 15 quitc unbrarable and
no attention 18 paud to them in spite of
several requests from the occupants,

(b) whether the repawrs are not done
under the petext that the old houses are
to be demolshed for new constructious,

(c) the total number of 40 ycars and
more old buddings and the amouat spent
on 1epairs durmg the last five/three years
with year-wisc break-up , and

(d) how many such old buildings are
there 1n Ahmedabad and whether any
complaint has been regeived by Ralways

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
S0 YA ), ), Ty,
o 'the Tabls of the Lok Sabba.
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Shipping Industry

7737 SHRI DURGA CHAND Wwill
the Mmster of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether 1t 13 a fact that the capaaty
of the Shipping ¥ndustry has been ex-
panded whereas the capacities of the poits
remain static dunng the last 5 years,

(b) of so, to what cxtent the capacity
of Shipping Industry has been increased
during the last § years, and

(c) what steps are being taken to cope
with the increased Shipping Industry
vis @ vis, the port capacity ?

THE MINISIER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) No, Sr Durning
the Plan period 1974 to 1978, a sum of
Rs 414 85 crares was spent on the
development of capaciuies in major ports.
Major schemes/piojects completed during
this perod mclude a Satellite Port at
Haldia OQuter Harbour at Visakhapatnam
with modern QOre Handling facilities, Outer
Harbour at Madras with a modern Oil
Jetty and an Iron Ore Berth, lugh speed
Ore handling facilities at Mormugao, the
Salaya Off-shore Termunal at Veduwnar,
the Port at New Mangalore, and the New
Tuticorin  Port

(b) The tonnage of Indian Shipping
was 2 95 mulhon GRT on 1st January,
1974 and 1t has mncreased to 5 58 mullion
GRT on 1st January, 1979

APRIL 19, 1979
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(c) The Plans for mmprovement and
modernsation of the capacities of the
Major Ports mnclude acqumtion of floating
craft plant and equipment, construction
of shore facilities, provision of mechanwsed
system of handling bulk commodities etc

Per capita expenditure

7738 SHRI DURGA CHAND will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state

(a) what s the cstimated per capita
expenditure on health during the noxt five
years (yearwwe), and

(b) the number of wotkers to be tramned
under Rural Health Scheme in cach State
during the next five years, (yeat-wise) ?

THE MINISTER OF HEALTH AND
FAMILY WELFARI (SHRL RABI
RAY) (a) Per capita eapenditure 15
determmmed on the baus of actual ex-
penditure incurred by Central and State
Governments on the ‘Plan as well as
‘non-Plan’ sides It 1s not possble to
foresce the actual expenditure 10 be
mncurred by the Central and State Govern-
ments over the next few ycars

b) A statement showing the number of
di nt categones of workers estumated
to be tramed during the s years of the
Sixth Plan s attached the yrar-wise
information, 1s however, not available

Statement
State-wiss estimated number of workrse to be trawned under Rural Health Scheme during 1978-—83

Name of the State/U T. Health Health Health Health CHW
Workers Workers Asstt. Supervi-
sor
M) (F) (M) F
1 2 3 4 5 6 7
1. Andhra Pradesh] . 7020 7020 1755 1755 39250
2, Assam . . 2668 2668 667 667 17000
g~ Bihar . M . 10144 10144 2536 2536 68000
4 Oujarat «+  « 3840 3840 960 gbo 18500
3. Haryana . . . 1652 1632 413 413 8oooo
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I 2 3 4 5 6 7
6. Hunachal Pradesh 644 644 161 161 8125
7. Jammu & Kashmr 752 752 188 188' .
8. Karnataka 4436 4436 1109 1109 33250
9. Kerala 3576 3576 894 8aq ..
10. Madhva Pradesh 6974 6974 1743 1743 51500
tr. Maharashta . 6040 6940 1735 1735 39375
12, Mampur 186 186 40 40 500
13. Meghalaya 171 174 13 43 1625
14. Nagaland 94 94 24 24 1000
15. Orssa 4020 4020 1005 1005 37625
16 Punjab 2068 2068 519 517 13250
17. Rajasthan 4244 4241 10b1 1061 25025
18, Sikkim . . N . 500
19. Taml Nadu 5746 5746 1430 1430 -
20 'Tripura . 278 278 b 69 3000
21, Uttar Pradesh 15190 15190 3797 3797 86375
22, West Bengal 6670 6670 167 1667 37625
23 Andaman & N. Is 18 18 5 5 e
24. Arunachal Pradesh 90 g0 23 23 ..
25. Chandigarh 4 4 i ! ..
26, D. & N. Havelt 171 14 4 + 123
27, Delh . . 84 84 21 a1 625
28, Goa,Damin & Du 126 126 32 32 1500
29 Lakshadweep 6 6 2 2 .o
80. Mizoram . . 6o 6o 15 15 1125
81. Pondicherry . 54 54 14 4 1125
Total .. 87772 87772 21943 21943 494625

At ok o 2t
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Usncleared stock of timber and logsat
Raflway Stations

7799 SHRI § R. DAMANI Willthe
Minuster of RAILWAYS be pleased to
state,

(m) whetherit 1sa fact that huge stocks
of timber and logs worth several lakhs of
rupees are lyimig uncleared at some Rail-
way Stations between Chakradharpur
and Rourkela, which includes sleepers for
Railway tracks, for want of wagons,

(b) whether the Forest Department
of Bihar Government had sent remunders
to SE Railway Headquarters at Calcutta
and alw to the Ralway Boaid to clear
the stocks, and

(c) of so, the action being taken wn this
,- .

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b) Yes

pegi} This traffic nb!;:mg clcan:dlan ex}
tiously as possi] as r date o
regishiation of indents and plgﬂty entitle-
ment of the traflic, subject to availability

of wagons

Unloading of Coking coal at Paradip

7740 SHRI & R DAMANI
SHRI D D DESAI
SHRI DIIIRENDRA NATH
BASU

Will the Minister of SHIPPING AND
TRAN.PORT be pleased to state

(a) whether 1t 13 a fact that two vessels
carrymg 60,000 tonnes of coking coal
have been held up at Paradip Port for the
pait two months and the stocks are yet to
be unloaded, while this integrated Steel
Plants arc expenencing shortage of coking
coal,

{b) if so, the reasons thereof and the
amount of loss incwrred due to the delay
m unloading, and

(c) what steps are proposed to be taken
ahcl'!)atwtly ?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRi
CHAND RAM) (a) Two coal vesels,
MYV, ‘Laxmt’ and V. ‘Sanchi’ both
contmning  about 65,000 tonnes of
coal arrived at the Port on 1-2-1979 and
11-2-1979 y. The MV * *
was ber on B—q.—:gj%rmd MV-
<Sanchr’ to sull wating berth

b) There gencral
antmﬁp%%mm
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wait for thewr turn to get a berth. Beside;,
with a view to the export target
the prionty had to be miven to export
vesstels upto  31-3-1979.

The Steel Authority of India Ltd have
indicated that :hedemura%‘e on  account
of delays in unloading as well as waiting fur
berthing upto 31-3-1979 on coal ships
including the two ships mentioned above
15 expected to be around Rs 4o lakhs,

(c) Steps are bemng taken to «xpedite
the rate of unloading of the cargo

Bombay-Pune and
National Highways

774t  SHRI SR DAMANI will
the Munster of SHIPPING AND 1R ANS
PORI1 b pliased to state

(a) whether Govirnment are consi
denng am proposal iot the dos elopments/
miptovement of the Bombay Punc  and
Puner-Belgaum Sections 1o Maharashina
State under the National Highwavs dryve
lopm nt/improvment programme dunng
the next bnancial year , and

(b) 1fso, the details thereot ?

THE MINISIFR OF SIATF IN
CHARGE Ol [HI' MININIRY OF
SHIPPING AND TRANSPORI
(SHRI CHAND RAM)  (a) and (D)
Re-alignment of the  Khopoli ki andala
reach (Lowtr Borghat} and constructi n
of phase 1 of a byepass outside Pune City
are under conuderation for sanction m
the 1978-83 Plan ptriod  The estimat d
cnsts are about Rs j o ctores and Rs
1 0 crore respectinely  The sanctiont
would be subject to the Plan outlay | r
devclopment of National Highways whuh
1s yet to be finalised and would depend
on the ‘All-Inda’ prcture and pnorucs
As 1t 13, the Bombay-Punc-Belgaum
Road, National Highway No 4, W
Maharashtra 13 an existing 2-lane fully
bridged Natiwnal Highway on which Rs
5 20 crores worth of improvement works
includ: Stara and lapur byepas.s
are in advanced stage of completion

yfw av et W wfes e
worr

7742. ST FEW W wHIT : W
Tw ot Wit vy @t v F A
€t ok & qfr & wwen ¥ 5 @
1978 & wardifes oy gear 2217
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AP T F I TAA T FIU T
f‘ B

(%) gataT @ ¥ ‘it
wramst & wfws geores’ & fog adw
v vt # war g & of e
& ¥ fog 5w feaf qfar r g wx
I 1976 ¥ W AR AfwgsE
forrr fpomr far a8, O

(@) qagd  wgrwTrgs  grw
qafaT ¥qq ¥ wT w1 AT 100
%9F ywowe av weErr afy a7d
1 a1 wtfve &7

W™ wawa § g wa (s fox
aTw@e) . (%) I @ wwArar 5
g argyr safaaar w1, fog wias woa
IR F FAAT ¥ 9T A wrag fe
aTgde q Q¥ e §, Wik fafirse gy
warT At w wArAr | aqarT whEgr &
WAATT, TAF AIEHaE #1 0 F fAg
[T 71 AT 2 UHE A1 mrafed w5
HEAT E 1 1976 § 30-9-1977 AT,
sfruse 25 ¥ 50%7q Sigaq 7 fgare
¥ Sredg-Sra At ATy | 1-10-1977
¥, wfy ga€ 50 @ 200 T Nfg af
¥ fegm § arg@o-Blg A1 AT @
g

(&) iy ans qfr & Fwar «
T §¥ ez A ama 7 gfa wifz
fafa® sreat § wrare 9, qUEFa-HY
Y ¥ ¥ gHG-gRY 9wy fEar o
W

Elsctrification of Rallway system.

7743. SHRI G M BANA1WALLA
SHRI MUKRHTIAR SINGH

MALIK
SHRI SHANKARSINH JI
VAGHELA
Will the Munster of RAILWAYS  be
Pleased to state

158

for complete electrification of the Ralway
system all over the country and elimuina-
tion of the wse of coal as a fuel for motive
m’

(b) whether the Chamber has also
highlighted 1n 'tj_:e Memorandum  the
mounting wave of crime on railways and
pilferage and  thefts jn the transport of
gxds, and

ft) what 15 Govtrnment’s reaction
thercto?

THE MINISTFR OF STATF IN THI
MINISTRY OF RAILWAYS (SHRI
SH1 O NARAIN) (a) & (b) Yes

(¢) The G verminent  are  already
anart of the noccsny for replacing steam
tractron by DacselfTlectnie tractien 1n
view ¢ f the inherent  advantages  Since
1971 the manufacture of “team loco-
m twve  in India has been discontinued
and  additions t) the existing fleet
I womotivts are being made only hy a
by Thesl ind Flectrie locomotives

The infiastructune o electnification
schermts entail heavy capital investmont
ind become financially  and recnomically
viable only atter the naffic donaty  has
become sufficiently  intense to gove a
1 sonablt roturn on the ipvestmaont by
wav | savings in direct operating ex-
p uses  Th qutstien of dectnh ationf
d esel sate noof different sectuns s there-
tr ad«mplex tconomie exerast and
has t7 take into  account  forrcaste  of
traffic d nuty acdative costs of majr in
puts i the electrhcatien and  diseveli-
sation alternatives as well as the rospectave
dutct operaung cxpenses Tht  exact
timung and pace of thctnfication  has
thus to be carfully worked out and till
such time electnification proves an econg-
nucally superi r alternative the d'“ﬁ:
altrrnative of diesthisation of senvaes
t» bu progressd m these 10utes Rail-
ways traction policy aims at keeping the
chiest] [ electric traction Tix  as  near
optimal as posuble by subjtcting cach
major electrfication investment pro,
tc a dretaled cost benelit analyns

Dacotties and robberies in runmng
trains had shown consderable decrease as
thert wereonly 223 casesin 1978 agaunst
178 cases 1n 1977, vn  account of the
scveral meatures initiated by Raidways
and the State Guvernments

As regards pilierages and thifts
the nansport of the ventive
res to curv these cimes have beem

{a) whether Government have 1t
a Memorandum by the Merchant's Cham-
ber of U P in which it has been requested

ughtened with the result durning Apnl to
December 1978 the compensation claums
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id due to thefts and pilferages (Rs
g-.gg crores) regutered a decreasc of
about Rs 1 7 crores as cumpared to the
corresponding peniod of 1977 (Rs 7 70
crores )

Mroﬂ:ﬂwmﬂt among officers
of Merchant Fleet

7‘;{11 SHRI EDUARDO FI AERO
Will the Minister of SHIPPING: AND
TRANSPORT be pliased to state

(a) whether Government arce  aware
of the srrinus underemployment among
offictas of the merchant flect particulatly
on the enginetungud:  and

(b) 1f 0 what stips have Givirnment
taken in ths tegard ?

THE MINISTIR OF STAILT IN
CHARGF OF IHF MINISIRY OF
SHIPPING AND IRANSPORI (SHRI
CHAND RAM) (a) There 1 n»
scrious  undo-omployment  among offi
cers of the merchant Heet Tl last yran
there had becn porustant  complatnts
about shoitage of officers both on the
Navigation and Fngieering side The
shortagt was the 1esult of a good number
ol afficers sceking ¢mploy ment on foreign
ships afier obtaiming thin Geruficates of
Cumpetency and also due to  atcelerated
devtlopment of Indian shipping tonnage

(d) does not atis

Benefit of Provident Fund to Bidi

workers

7745 SHRI BHANU KUMAR
SHASTRI Wil the Mimster of the
PARLIAMENT ARY AFFAIRS AND
LABOUR be plcased to state

(a) whether th¢ Fmployets' Provident
:':Ed Act 1s applicable to bid: worktrs,

(b) 1f sn, whither bidi workers are
getting bencht under the said Act ?

THL MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDFRA VERMA)  (a)
Yes  The At was made applicable to
the bidi workers by notification dated the
17th May, 1977

(b) On Wit Pettions field by certain
partics, the br,lll; Court ﬁ
orders sia; ¢ uptration m;
muuonn:r‘ the aforesaid muﬁ;t?::

AFRIL 19, 1979
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Bhort weight of coal wagous
7 SHRI ANNASAHEB GO-

E Wil the Muster of RAIL-
WAYS be pleased to state .

(a) vheth G‘"‘;;M mh;:ﬁ cewed
a representation M'ldll
1979 regarding short t of coal

wagons from Marathe Textle Mulls,
Miraj, South-Central Railway,

(b) if s0 the steps taken in the matter
and those p to be taken to avoud
further recurrence of such cases ?

THI' MINISTER OI' STATL IN THE
MINISTRY OF RAILWAYS (SHRI
SIII'O NARAIN)  (a) \ rrpresentation
from Marathe Textilk Mills Mwa; was
received by South-Central Ralway on
19 3 1979

(b) The matter 19 under mvstigation

Agrecment wath Calcutta Port Workers

g747 SHRI P M SAYFFD Wil
the Mmnunster of SHIPPING AND TRANS-
PORT be pleased to stat

a) whethar any agreement wath the
cutta Port Workers hawe now been
reached,

&b) if so, the d tails of the agreement,
an

(c) whatsteps were taken to settle the
e

rHF MINISTER OF STATI IN
CHARGF OF THF MINISTRY O
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) (a) to (c) Apa:t from the
sctilements reached at t's level
with the federations, no other settlement
with Calcutta Port Workers has been
reached m the recent past with regard to
thur ut:m:e mdﬂ;ml which ]1;::11: l].:i

rt implications As regards an
?:c demands

Workers, the Port Trust has entered mto
tripartite agreements with the respective
labour unions m respect of majonty of the
demands w:ﬁ:htem[ 3 arc i

rogress regaid to certain ng
recumal and local demands of wor-
kers

D.T.C. Bus Fares




CHARGE OF MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND ‘The average bus per
k., in Delhi than in Bombay,
Ahmedabad and Madras but is higher,
than in Calcutta

adjustment in 1964. fare
structure introduced in October, 1975
and operative Hll 11th Fe , 1970,
was alsoin the nature of a pa

fares to the level of those obtaming n
Bombay, Ahmedabad and Madras as
that would have involved a sudden sterp
increase

Complaints against recruiting agency
7749. CHOWDHRY BALBIR 5INGH :
DR LANMINARAY AN
PANDEYA :

Will the Mmmster of EXTERNAL
AFFAIRS be pleased to state.

(a) whethr it t:r ad_ fact t;:l: inspite of
Tecen A num complants against
Mis. plan Labour Centre (P)
Limited, a recruitment agency, Govern-
ment of India have not taken any action
agamst thuis firm;

(b} if 50, the reasons for th same;
and

(c) how many complaints have been
received, the name of the person/party
who complamts and the specific
action taken on that and if no achon has
been taken, the reasons therefor ?

THE MINISTER OF STATE IN I'HE
MINISTRY OF EXTERNAL AFFAIRS

wggo. SHRI MUKUNDA MANDAL:
the Minister of RAILWAYS be

pleased to state

(=) whether Government arc aware
of the irregular and outdated ever neg-
train  servicrs at Bandel Katoa
section and if so, the facts thereof;

(b) wl;;therod(}omnmn:; c:r“iﬁ cm
dering modernisation, ¢le cal
joubling line, maintaming regularity and
providing more trams to save the com-
muters from  harawment; and

(c) 1f %0, the detads thereof and if not,
why not ?

THE MINISTER OF ST ATE IN I'HE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) to (¢) Informa-
tion 11 bemg collected and will be lad on
the table of the Sabha.

Difficulties in reading bus nos, and
destination

7731. SHRI K. A RAJAN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether pective  passengers in
D’It; buses ﬁur?: difficult to read the

numbers of the bus and destination plate
as the buses stop for a very hitle time;

(b) if 3o, whiether Government are
conudering a proposal to ser that route
numbers and desination 1 written on the
side near the gate, as 1t used to be some
time earher; and

{¢) 1f s0, the steps beng taken in the
matter

The MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND LRANSPORT (SHRI

CHAND RAM): (a) Some complants
are recaved o this conmection,

(b) No, Sur.
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route boards have since been standardized.
For proper identification of various services
a colour code in consonance with the frame-
work of the present route structure has
been developed. Under this system, the
route services have been allotted parti-
cular colours of the terminal points they
terminate at or pass through. Route Nos,
are painted in the middle of destination
board against the background of the
allotted colour. Colour code enables the
passengers to recognise the particular
bus from a distance even when the route
is not within the range of visibility. The
Corporation has recently decided that the
destination boards should be in functioning
order and box glasses well cleaned to
improve the visibility, However, as the
Corporation has to operate a large number
of special trips during rush hours, occasio-
nally when the bus is deployed on a route
for which the requisite route-cum-desti-
nation board is not available, destination
is written with chalk on a blank board
provided with the bus crew. In such cases
route and destination hoards are not
visible from a distance,

Faw Rasa w1 SAANE

7752, ST KT qTE ¢ FAT XA
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(@) a1 SF T LA & =
T F F are | fom & foer s
A afe g, @ wowa w1 w9 F
THT R, AW

(1) T SET AT ©AT FY oy
T BT 9T A W #T fAu § AR
we g, @ ¥ AEEed W OSHIRT AT
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T A § sy |q&Gr (s fam

meEw) o (F) 26-2-79 T Y
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(2) wrETEM ATy
gleem 1 7 A A
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(3) = ax fadiears
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(4) @ a7 Qe =»

FT ASTT STo TIZ o
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(5) farasa SaeHz 75,000
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(7) AT IATTE
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fas  #w1ate &1
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(8) FHI FET | 30,000

% {5l 78 awwi #71gs
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%0
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wT . . 1,500
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F wErh & 7 ST W 9% awt
e% g% ¥ gfawr 3 g frar o
wr g

Indian job seckers in Singapore

7758- SHRI VASANT THE-
SHRI K. MALLANNA:
SHRT MUKHTIAR SINGH
MALIK:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether attention of the Govremn-
ment has been drawn to the news report
app anng in  the Statesman dated 26th
March, 1979 under the caption Indman
Job seckers 1n Singapore stranded; and

(b) if so, what 15 the reaction of the
Government to the various observations
made therein, facts of the matter and
action taken ®

THI: MINISTER OF STATE IN THE
MINIST'RY OF LXTERNAL AlfAIRS
SHRI SAMARENDRA KUNDU)* (a)

(b). Government have seen the press
report dated 26th Match, 1979, regarding
Indian (ob seekurs stianded m Singapore
Indiun High Commnsion i Singapote
has reported thit as a 1esult of informa-s
tion mdicating labour shortast m “Singa-
pore, there had bien an mflux of potental
workers and job scehers to Singaporc from
India [hese Indian 10b seehers had landed
1 Smgapore on ‘“‘visit passes”, Tiowesver,
actording to the regulations of the Govern-
ment of Singapore, foreigners enterng
Singapore on *‘visit passes’ are not allowed
to take up employment Many Indan
nationals, therefore, were siranded
Singapore as the local Government was
not picpared to extend the period of thew
“visit passes” and there was not enough
space available on ships returning to India.

e Indian Iligh Cormmision has re-
ported that on thewr intervention the
Government of Singapore have agreed to
extend the vias of those visitors who held
confirmed tickets for return to India.
The Indian Iigh Commusion 1 alse mn
haion with the Shipping Corporation of
India to dear the backlog of passengers
and expects that the position will stabilise
by the end of April. The High Commussion
has stated that no stranded persons have
approached them for any financial assis-
tance. The Government have also taken
8 to publicse the difficulties that
In nationals can get nto if they pro-
ceed to foreign countris without prior
assurance of employment,

Transfer T.A. Bills
7759. SHRI DAYARAM SHAKYA:
SHRI HUKAM CHAND
KACHWAI:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state;
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(a) whether the transfer TA ills
of Labour Enforcement Officer (Central)
m the Chef Labour Commissioner (Cen-~
tral) orgamisation arc })asurd discrimina-
tely and to hus whims of the Chief I abour

ssioner {Central)

(b) the reasons for passing the transfer
TA hills on one Lahour Fnforeement
Officer (Cential) then posted at hoderma
presently at Calcutta after a lapse of
on< vear igamst rules and non passing
of the sum¢ n the ¢ we of other Iabour
Enforcement Officer (Central) at h wpur
in the year 1971-72 n spite ol sanctions
and extcnsions by six months on 2 occa-
sions by the Regional Iabowr Comnus
sioner (Cential) Dhinbad

(c) whether  the  Regional Libour
Commussioner (Central) Kanpur who was
sanctioned Leave Travel Concession of
Rs 1000/ was given a wigilance warning
for non submussion of voucheis or return
of th¢ moncy ull now and

(d) what action he 1s proposing to get
all such cases under the Chief [abour
Commssioner (Central) probed and stern
action taken to stop such whimsical,
arbitrary and discriminatoryjadmnustration

the C(hief labour (ommussioner
(Central) mn his orgamisation and 1f not,
the reasons therefor ?

THE MINISTER OI' PARLIAMFN
TARY ATFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) (a) No Sir

(b) The 1ransfer Travelling Allowancc
Bills of the Labour Fnfo ent Otheer
transferred from Dhanbad t6 koderma
n September 1974 were admitted after
condoning the delay in preferring the
claxms  The casc of the Labour Enforce-
meot Ofhicer who was transfurred from
Kanpur to Bermo m 1971 18 beng re-
examned on a representation recaved
from him

(c) The Claim of the Regwonal Labour

missioner, Kanpur who was sancs
uox;:d Leave val:] Concs:zn a;ivancﬁe
in ebmaty 1 , has not itted,
bemg txme-bgzr&od He las also heen
warned for his failure to submut his claim
withm the prescibed tme lmmit

(d) Does not arsc, 1n view of the replies
to parts (a) to (c) of the Question

Raflway yard of Baroda railway
4 Station

760 SHRI AMARSINH V RATH-
AWA Will the Mimuster of RAILWAYS
be pleased to state

(a) whether any representation has
been made m regard to capansion of Rail-
way Yard of Barod: Staton

(b) if <0, the action taken by Govern
ment,”

(c) whether any survey has be n con-
ducted, and

(d) if so, when the work 13 likely to b
started ?

10

THE MINISTLR OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) Yes

(b} to (d) An Lngmeenng cum Traffic
Survey to assess the additivnal hine capacity
and terminal facihties on Bombay Central-
Ahmednbad section has been approved
thiough Demands for Grants 1979-80
which will include survky for addstional
facitities yequined 2t Barodi Station  Fut-
ther acucn will be tal en aftr completion
of th propased surves

Traimn exammers’ wage parity

7761 SHRI R k. MHAIGL Will the
Munsster of RAHWAYS be pt »wd to
state

(a) wh ther 1t 1 a fact that the All
India Trun 1xamincrs Assoctition has
demandrd for them panty in wage scales
and service conditions with rallway work
sh | supuwisors in thar  conference at
Bn:jnbay m the month of} cbruary 1979,
an

(b) what decision Governnuent have
taken 1 this regard °?

T'HE MINISTER OF STAIL IN THE
MINISIRY OF RAII WAYS (SHRI
SHLO YNARAIN) (a) Zonal “ecretary
Centril zone All Inda Train Lxammers
Assouation  has  forwarded a demand
on 1b-3 1979 and 26-3 1979 for parity m
scales of supervisors of Carnage and
Wagon Wing  of Mechanical Department
with Workshop Supervisors category

(b) The demnd has not been aciepted

e W fadat ¥ el & fog
wA w sepafa

7762, ot o wr fag : w
TaTesy Bt TFCaTR SER wEY Ay ST
# gor 7 fr .

(F) Fav =19 39 & AW qGT A
Tl 7 farat @ AL w9 A Ay
wafa & € ft |, w7

(@) afz &7 @ aw 1976-77
aqr 1977-78 ¥ ¥R frad s
Ft s A7 wqRta & af, fFRfrw
ot w9 A sl @ o, wedw
zw 7 AT THEU F A W wAia
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(') #fwF =R somafaF gar
faumr & wremw ¥ foprasie a0 ¥
fgauelt saw fafadl & s
= T s # gear foawor § &
g | AER AT T ITAod Ta
g

£ 2 FT A9 1976 1977 1978
Gt
1. Zosrar . . . — —_— 97
2. FEqEA . . . . —_ - 1
3. FEEam oW . . . 4 - =
4. St . . . — — 4
5. festt . . . . 6 — -
6. TUT . . . . . 209 774 316
7. ETF . . . . 4 4 11
8. fafaar | . . . . 70 2 103
9. ATESIRAT . . . . 5 6 19
10. A | . . . . 4 — =
11. Yo €Yo 7o ATE0 . . . —_— 7 47
12. AT sRfEAr . . . . — — 1
13. ST . . . . 16 14 —
14. @far . . . . —_ — 10
15.  stfrmar . . . — 54 3

TWT 318 861 612

Cooperation with Latin American
Countiries

7%763. SHRI PURNA NARAYAN SIN-
HA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) what is India’s attitude towards
the Latin American countries such as
Brazil, Chile, Peru and others and what
are the acts of co-operation with them
in so far as India is concerned;

(b) is it a fact that even though Brazil
very much wanted that an Indian M inister
from India attended the inauguration of
their Head of State, Government turned
down the proposal to depute a Minister of
State even; and

(c) ifso, what is the constraint against
taking this diplomatic move in the Latin
American countries ?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
India has close and friendly relations with
the countries of Latin America. We have
cultural agreements with Argentina, Colo-
|mbia, Cuba, Mexico and Brazil; trade
[agreements with Brazil, Chile, Colombia &
Peru; and agreements on cooperation in
the field of secience and technology with
Cuba and Mexico.

(b) and (c). The Government of Brazil
had requested the Government of India to
be represented at the inauguration cere-
mony of the President of Brazil by a special
delegation. It was decided that I should
yepresent the Government of India on
this occasion. However, because of im-
portant developments and my commit-
ments in Parliament, I was unable to
attend the ceremony.

Co-operation with Indonesia

7764. SHRI PURNA NARAYAN SIN-
HA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the nature and fields of technical,
economic and cultural cooperation of
Tndia with Indonesia which has a heritage
of great Hindu culture;

{b) how best Government thinks that
our relations with Indonesia may be
Jeveloped further For mutual benefits of
‘these two newly emerging independent
Nations based on our past relations;

(c) to what extent the Ministry of
External Affairs had participated, been
consulted, and involved in the recent
agreement reportedly executed by the
Union Steel Ministry in Indonesia; and

(d) if not, why and the steps are to
be taken to involve the External Affairs
Ministry in all such international agree-
ments whether economic technical or
caltural ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): (a)
Economic cooperation between India and
Indonesia encompasses cooperation in
trade and for establishing joint ventures
in ficlds as diverse as scooters, sugar,
textiles, pharmaceuticals, etc. In the tech-
nical field, India has offered training faci-
lities to the Indonesians both under the
Colombo Plan and the Indian Technical
and Economic Cooperation (ITEC) pro-
gramme and also scholarships under the
Geueral Cultural Scholarships Scheme.
India and Indonesia have also effec.ed
cultural exchanges on an ad hoc basis, and
the ICCR has financed a Chair of Indian
Studies at the University of Indonesia,

(b) The two countries frequently hold
bilateral talks, when the Foreign Ministers
are able to review bilateral relations, ex-
change views on important world issues,
and examine proposals for intensifying the
exchanges and the understanding between
their countries. The next round of these
talks is to take place in Djakarta later
this year.

On March 7, 1979 the Minister of Steel
& Mines and the Indonesian Minister of
Industry signed a Memorandum of
Understanding to open new avenues of
mutually beneficial cooperation in the
fields of iron and steel. non-ferrous metals,
cement, paper and pulp, geological survey
of mineral resources, and exploration of
natural gas deposits in Indonesia, setting
up of Industrial Estates, etc. To take
follow up action as contemplated in the
Memorandum, an ad hoc Cabinet Coms-
mittee has been set up.

(¢} The Ministry of External Affairs
was associated in the discussions through
India’s Ambessader in Djelarta during
the visit of the Minister cf Stcel : nd Mines
which led to the conclusion of the Memo-
randum of Understanding between the
Governments of India and Indonesia.

(d) Does not arise.

India week held at Rangcon

7765. SHRI PURNA NARAYAN
SINHA: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) is it a fact that an “Indian Week”’
waskheld at Rangoon (Burma) scme time
back;

(b) what were the items of functions
held in connection with “India Week”
and who were the participants from the
Indian Republic; and

(¢) is Government going to hold such
“India Weeks”” in other countries of
South East Asia ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
S({SHRSI' SAMARENDRA KUNDU): (a)

es, Sir.

(b) The various functions included
Netaji’s birthday anniversary celebratiens,
a Seminar on Tagore, photographic Exhi-
bition, film shows and performance by
cultural troupes. I represented the Gevern-
ment of India, and was accompanied by
Prof. Sambhu Ghosh, the West Bengall
Minister for Higher Education. Smt. Uma
Dasgupta of Visva Bharatj, was the key-
note speaker at the Seminar. A group of
twenty three performing artistes frem
India participated in the cultvral per-
formances. The “India Week” generated
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considerable good will for India and was
greatly appreciated by all concerned.

{c) We are considering the possibility
of holding such “India Weeks’’ in other
countries of South-East Asia.

Mental Retardation

7766. SHRI CHITTA BASU: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether nearly g million persons
suffer from mental retardation of different
degrees in our country;

(b) whether the facilities for the treat-
ment of mentally retarded persons are
too inadeguate to cope with the situation;

and

{¢) if so, what steps have so far been
taken in this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) to (c). The information is being
collected and will be laid on the Table of
the House.

Strikes at Calcutta port

7767. SHRI MANORANJAN BHA-
KTA:

PROF. SAMAR GUHA:
SHRI VASANT SATHE:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government are aware of
frequent and sudden lightening strikes at
Calcutta Port causing much loss, harass-
ment and hardship for merchant shipping,
if so, what is the total mandays lost
since last two vears and total loss incurred
due to such strikes for last two years give

details;

(b} what are the major demands of the
workers of Calcutta Port; and

(c) whether Government proposes to
consider the genuine grievances of the
workers to end the frequent strikes for the

- interest of merchantshippinginthecountry
and if so, what steps have been taken ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Work at Calcutta
Port was affected due to strikes resorted
to by Dock Basin Machinery workers

“under the Chief Mechanical Engineer,
Merchant Marine officers, watchmen and
General Parpose Mazdoors of the Calcutta
Dock Labcur Board in the last two months
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Total mandays lost during the last two
years is as under :
”

1977-78. . . 10,600 mandays
1978-79. . . 1,15,000 mandays

It is not possible to assess the logs to
various interests due to the strike.

(b) Some of the major demands of the
workers included refund of Compulsory
Deposit amount, payment of flood loans,
absorption of daily-rated staff, filling up
of vacant posts, application of an Arbitra-
tion Award relating to calculation of wages
for fitment into Wage Revision Committee
scales of pay to the General Purpose Maz-~
doors of the Dock Labour Board.

(c) Government’s policy has always
been to maintain amicable and cordial
industrial relations in the major Ports so
that there are nolightning strikes, go-slows,
etc. hampering productivity and leading
to Port congestion. With this in view,
discussions were held on four occasions
between 29-11-78 and 10-1-79 with the re-
presentatives of Federations of port and
dock workers, and conclusions were arrived
at on most of the pending demands of
the workers. Port Trusts and Dock Labour
Boards have been instructed to implement
the conclusions. Port Trusts and Dock
Labour Boards have also b-en instructed
to hold periodical meetings with the local
Unions and the settle the local and sec-
tional demands of the workers expeditious-
ly. Constant efforts are being made to re-
solve the problems of workers both at
Govt. and at Port level expeditiousiy.

FNI-AHT  AEH

7768, TTo HEW! HTITAW 9iET :
FAT ¥ GAY 9F FATH T FAT HA 5
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Pa:
yment of Bn;n-UI;Lf:na Synthetics

7760 DR T AXMI NARAYAN PAN-
DLYA Will the Mmnstr of PARIIA-
MENTARY Al1FAIRS AND I ABOUR
be pleased to sate the  percentage of
bonus pasd by Shree Synthetws in Upam
and Sapm Mills m Ratlim m Madhya
Pradesh and the percontage of dividend
of thew Companes *

TIII MINISTIR OF PARLIAMLN-
TARY Al FAIRS AND LABOUR (SHRI
RAVINDRA VARMA) The required
mformation 1n respect of the year 1977-78
18 as follows —

Shree Synthetres  Upan —

1 Puroontage of bonus pud m the aceount-
mg year 1977-78—20%,
(n additon, ex-gritia payment @ (of
8 93°, was also pawd).

2 Percentage of dividend paid m the
accountmg year 1977 78

(a) on equity shares . 15%
(b} on preferential shares . 9 5%
Sapan  AMulls, Ratlam.

1 Percentage of bonus pad in
the wcounting year 1977-

78 8+33%
2 Dividind pawx] for the ac-
counting year 1977 78 . ml,

wETR-aiaETeT  WIgA

7770. To HEAY ATTAN T
w7 ¥ A 7 FAT A pO AR fr o

(7) 1 TAMTH WY FrEETST H
e 77 AEA T T A Aqen Y
77 fomr foar war ar

(=) afz gy, A e sfrae v
A

(v) = o A g fF 3OOe
AT TAAT & & q@T WIfEATIHAY T W
afirr FF ¥ 300 hge 8F &, Wk
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Number of Gangmen in Eastern
Railway

7771. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased to
-state:

(a) number of Gangmen, Permanen’

and Casual working in the Eastern Railway

for last four years, year-by-year break up
in details;

(b) whether it is a fact that there is a
sharp reduction in the total number of
«Gangmen; and

(c) if so, reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) to (c). Informa-
tion is being collected and will be laid on
t#he Table of the Sabha.

fafus Y= =wfafadi & azedl «t
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Bankura Damodar River Railway Line

7773. DR. BIJOY MONDAL: Wil
the Minister of RAILWAYS be pleased to
state:

(a) whether Government have taken
any decision to dismantle existing narrow
gauge Bankura Damodar River Railway
Line and if so, the reasons thereof;.

(b) whether it is also a fact that some
trains have also been withdrawn on this
line prior to the dismantle;

(c) if so, the reasons thereof ; and

(d) whether any alternative arrange-
ments have been made for the commuters
and if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) No.

(b) and (c). Prior to 1-10-74, 3 pairs of
passenger trains were running between
Bankura and Rai Nagar. With effect from
1-10-74 one pair of train was withdrawn
due to shortage of coal and also as traffic
on this Railway could be adequately
served by the remaining two pairs of trains.

(d) The present arrangement is consi.
dered adequate.

Electriﬁcation of Adra-Kharagpur
Line.

2774. DR. BITOY MONDAL: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal under
consideration of Government for electri-
fication of railway line from Adra to
Kharagpur;
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(b) if so, the time by which the work
will be taken up in hand; and

(c) whether any funds have also been
allocated for the purpose and if so, the
details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
'SHEO NARAIN): (a) No.

(b) Does not arise.

(c) No.

Bankura—Howrah Railway route

7775- DR. BIJOY MONDAL: Will the
‘Minister of RAILWAYS be pleased to
state:

(a) whether there is any proposal under
-consideration of Government to extend
the railway line from Rai Nagar to Tara-
‘keshwar which will cut short route from
lankura to Howrah; and

(b) if not, the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b). Bankura-
Rai Nagar is a private narrow gauge rail-
‘way worked by Indian Government Rail-
-ways. The Government is incurring loss
in operating this line due to inadequacy
of traffic. There is no proposal under
-consideration to extend the Bankura—Rai
Nagar narrow gauge railway line to Tara-
keshwar as the investment is not financially
viable.

Vacant post of Store Manager,
C.G.H.S.

7776. SHRI  SHYAM SUNDER
GUPTA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that the post of
Store Manager, C.G.H.S. Medical Stores,
New Delhi remained vacant for the last
many years and if so, the reasons thereof;

(b) whether this post has since been
down graded;

(c) if so, the reasons therefor;

(d) whether this post has since been
filled up; and

(e)? the procedure .adopted in filling
up ?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RABI
RAY): (a) The post of Stores Manager
in the CGHS, Delhi remained wvacant
from 1-7-1976 consequent on the retire-
ment of the previous incumbent and a
suitable candidate not being available.

(b) & (c). Yes, Sir. The post of Stores
Manager has been down graded tem-
porarily to that of Assistant Depot Manager
till such time as the post of the Stores
Manager is filled up on a regular basis.
This decision was taken because the post
could not be filled up on the basis of the
existing recruitment rules for want of a
suitable candidate.

(d) & (e). Yes, Sir. The post of Assistant
Depot Manager which was created in lieu
of the post of the Stores Manager has
been filled up with effect from 10-7-1978
on an ad-hoc basis by transfer of an
Officer, who was working as an Assistant
Depot Manager in the Family Welfare
Stores Depot, CGHS, Delhi.

River Transport

7777. SHRI BEDABRATA BARUA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the cost of
transporting goods along the Brahmaputra
has been costlier than Railway Transport;

(b) what are the steps taken to bring
down the cost of river transport in the
interest of the North Eastern area of India;
and

(c) whether the Bhagwati Committee
has expressed surprise at the high cost of
river transport in this area, after giving
figures of low comparative cost of river
transport throughout the world ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Central Inland Water
Transport Corporation, who are the princi-
pal operators in the North-Eastern region,
have intimated that it is a fact that their
cost of transportation for goods from
Calcutta to Gauhati by river is higher than
the Railway freight rates due %o the fol-
lowing reasons:—

(i) Freight rates charged by the Rail-
ways is subsidised and does not
represent their cost of operation.
N.F. Railway has been incurring
heavy losses every vyear.

(i1) River distance from Calcutta to

Gauhati is longer (1509, of distance
by rail).
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(iii) Very old vessels of CIWTC neces-
sitate frequent repairs, maintenance
and make operation too costly.

(iv) Non-availability of night naviga-
tion and proper infrastructural faci-
lities increases the turn round period
and cost of operation.

(b) The Corporation have intimated
that the following steps are under consi-
deration to bring down the cost of river
transport;—

(i) Acquisition of new vessels which
will bring down operational and
maintenance cost.

(ii) Lower manning scales of new vessels
resulting in lower cost.

(iii} Improvement of infrastructural faci~
lities to  reduce  loading and
unloading time and terminal delays
and consequently the cost.

(c¢) No, Sir.

Nationalisation of Chaparmukh
Silghat Section of NEF Railway

7778. SHRI BEDABRATA BARUA:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that Chapar-
mukh Silghat section of the NEF Rail-
way is still not being fully nationalised;

(b) what is the nature of rights still
enjoy::d by the private company over this
particular section and what is the
nature of this private company;

(¢} whether the agreement with the
company has been the main cause for the
total neglect of thisline ; and

(d) when Government propose to and
this anachronistic private control over a
section of the Indian Railway system?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and (b).
The \Jhaparmukh-Silighat Light Railway
is owned by the  Chaparmukh-Silghat
Light Railway Company but is worked by
the contiguous Northeast Frontier Rail-
way under an agreement with the Central
Government. Broad details of the
agreement are given in the statement
attached.

(c) & (d). The Chaparmukh-Sil-
ghat section needs to be improved by way
of track renewals etc. The delay in
carrying repairs on the section is due to
the inability of the Company to allot funds
as its share of the total expenditure. The
matter is being pursued.

APRIL 19, 1979

Written Answers 184

The Central Government has the option
to purchase the Railway at periodical
intervals of ten years. The last option
to purchase fell due on 31-3-1978 but
was not exercised as it was found that
purchase under the agreement was not
advantageous.

Statement

(i) This Government retains 509 of
the gross earnings for management,
maintenance and working of the
line including the use of rolling
stock. The balance 50% consti-
tutes the net earnings of the Com-

pany.

(ii) The net receipts of the Chapar-
mukh-Silghat Railway Company
are guaranteed at the rate of 349
per annum on the paid-up share
capital of the Company. In
addition, the Company is entitled
to a sum of Rs. 6,000 per annum
towards office expenses and ex-
penses of management of the
Company plus the actual expanses
incurred by the Company in con-
nection with Directors” fees and
legal expenses.

(iii) If in any year the net receipts ex~
ceed the minimum amount sufficient
to pay interest at the rate of 59
per annum on the paid up share
capital of the Company, such
excess, after paying for office ex-
penses and expenses of manage-
ment and direction of the Company
isequally divided between the
Company and the Government.
If, however, the net receipts do
not exceed 5% of the paid up
share capital, the whole of such net
receipts are paid to the Company.

Condition of the Indians in
Guyana.

7779. DR. VASANT XKUMAR
PANDIT : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

(a) whether the Guyana Council of
Indian Organisations  (Georgetown,
Guyana) has drawn the attention
of Government to the racial discrimina-
tion, economic, social, cultural and
religious hardships being suffered by
Indians settled in Guyana; and

(b) if so, has Government investigated
into these instances and the steps taken
thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU ) : (a) The difficulties said
to be faced by the people of Indian origin
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in Guyana have been brought to the notice
of the Government of India by the Guyana
Council of Indian organisations.

(b) The Government of India has
been in touch with the Government of
Guyana on this question.

Number of Stateless Indians in
Burma and Sri Lanka

7780. DR. VASANT KUMAR
PANDIT : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) the total number of persons of
Indian origin settled in Sri Lanka and
Burma who are at present stateless;

(b) the number of people of Indian
origin in Sri Lanka and Burma who
hold foreign registration certificate ;

{c) what efforts has Government made
to give the stateless persons in Sri Lanka
and Burma Statehood and other benefits
and facilities as normal citizens of those
countries;

(d) does Government plan Repatria-
tion of those who wish to return back to
India;

(e) whether it is a fact that fmany
persons of Indiaa origin have already
come back to India leaving back their
assets and properties ; and

(f) if so, the value thereof and the
efforts made by Government to recover
the same ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU ) : (a) According to our
latest estimates, the number of persons
of Indian origin in Sri Lanka whose
citizenship status has yet to be settled, is
around §,16,000 plus their ‘‘natural in-
crease”. A rough estimate of the number
of people of Indian origin in Burma who
are ‘“documentless” (i.e., they hold no
passports, Foreigners’ Registration Certi-
ficates or National Registration Cards)
would be around 2,80,000.

(b) It is estimated that around 46,000
persons of Indian origin in Burma hold
Foreigners® Registration Certificates. The
Sri Lanka Government does not issue
such certificates.

(c) India and Sri Lanka concluded
agreements in 1964 and 1974 respectively
in terms of which, out of a total of the
9,75,000 persons of Indian origin, whose
Citizenship status was unsettled, 3,75,000
(and their natural increase) are to be given
8ri Lanka citizenship and 6,00,000 | (and
their natural increase ) to be repatriated
to India. Upto February 1979, 1,75,818
of these persons were registered as Sri
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Lanka citizens. In regard to Burma, the
question of the status of persons of Indian
orign has been discussed with the Burmese
Government on a number of occasions
and we have been assured that requests
for Burmese citizenship would be consider-
ed sympathetically. The Burmese autho-
rities recently advised all adult non-natio-
nals residing in Burma continuously for
the last five years to indicate whether or
not they wish to acquire Burmese citizen-
ship. 1t is hoped that persons of Indian
origin who have been residing in Burma
for generations will opt for Burmese citi-
zenship.

(d) In terms of our agreement with
Sri Lanka, 6,00,000 persons of Indian
origin (and their natural increase ) are to
be repatriated to India. Of these, a
3,10,106 were repatriated upto February,
1979.

(e) & (f). The Government of Sri
Lanka allows Indian nationals leaving
Sri Lanka for good to repatriate a
maximum sum of Sri Lanka Rs.75,000
after satisfying themselves that the amount
to be transferred represents
their actual life savings in Sri Lanka.
Any amount beyond this ceiling automati-
cally stands to be deposited in a non-
resident blocked account. Accordirg to
information furnished by Sri Lanka bank-
ing sources, the total amount of such
blocked deposits amounts to Sri Lanka
Rs. 102 million. In some cases where
Government of India was approached by
the concerned individuals, Government
was able to secure permission of Sri Lanka
authorities for partial or full remittances
from blocked accounts on compassionate
or humanitarian grounds. As regards
Burma, in the wake of nationalisation
measures adopted in 1963 and 1965,
many Indians left behind assets and pro-
perties on their departure for India. No
authentic estimate of the value of these
assets and properties is available, In 1973,
Government of Burma invited applications
for compensation for nationalised assets.
The question of compensation has been
under negotiation bhetween the Govern-
ments of Burma and India. During his
recent visit to Burma, the Minister of
State also raised this matter with the
Burmese authorities. They promised to
listen tothe complaints and to extend their
cooperation.
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Burdwan Asanseo! a Suburban
Section,

7782. SHRI KRISHNA CHANDRA
HALDAR : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have decided
to declare Burdwan to Asansol as a su-
burban section of Eastern Railway;

(b) if so, the details thereof ; and
(¢) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS ( SHRI
SHEO NARAIN ) : (a) No.

(b) Does not arise.

(c) Representations have been recently
reczived for introduction of E.M.U. ser-
vices on Burdwan -Asansol section. This
would require additional outlay in rolling
stock and fixed installations and therefore,
of necessity, has to wait in order of priority,
in view of the comstraint on resources.
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Double decker train from Howrah
to Asansol

7783. SHRI KRISHNA CHANDRA
HALDER : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government have decided.
to introduce Double Decker Train from
Howrah to Asansol; and

(b) if so, the approximate time by
which this double decker train will be
introduced ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) & (b
Provision of 24 double decker coaches has
been made in 1978—79. Rolling stock pro-
gramme and these will be introduced on
New Delhi-Meerut, Howrah-Asansol and
Bombay-Surat sectionsin a phased manner.

Tree planted by and the house in
which Mahatma Gandhi resided
in Sri Lanka

7784. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the tree planted by Mahat-
ma Gandhi in Sri Lanka when he visited
that country is being preserved; and

(b) whether the house in which he
resided then also preserved ?

THE MINISTER OF STATE IN
THE MINISTRY OF  EXTERNAL
AFFAIRS ( SHRI SAMARENDRA
KUNDU): (a) Yes, Sir. A horticul-
ture expert from CPWD is being deputed
to Sri Lanka under the ITEC Program-
me of Ministry of External Affairs to
advise & assist the Sri Lanka authorities
in preserving the tree.

(b) Yes, Sir. The Sri Lanka Gov-
ernment has acquired the property which
is being converted into a Gandhi
Memorial Museumn and Library.

Payment of Provident Fund of
Sick Mills

2785. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state :

(a) the Provident Fund to be paid
in respect of sick mills taken over by
N.T.C. and their departmental under tak-
ings till now; and

u
(b) the reason for not paying the Pros |
vident Fund 2 1

w . >
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THE MINISTER OF PARLIAMEN-
[TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): The
Employees’ Provident Fund authorities
have  stated as follows :

(@ and (b) . As on g1st December,
1978, a sum of Rs. 827 lakhs remained to
be paid by the Sick Mills taken over by
the N.T.G. towards Provident Fund. The
Regional Provident Fund Commissioners
have filed the claims with Commissioner
of Payments appointed under the Sick
ITextiles Undertakings (Nationalisation)
Act, 1974. o

Dieselisation of M.G. Express Trains

7786. SHRI P. RATAGOPAL NAIDU:
Will the Minister of RAILWAYS  be
pleased to state :

(a) whether Dieselisation of all Metre
Gauge Express trains was completed; and

(b) if so, for how many trains it is
remaining ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) No. So far, 30
Pairs of MG Mail/Express trains have been
dieselised.

(b) It is not the intention to dieselise
all MG Mail/Express trains without excep-
tion. As and when MG diesel locomo-
tives become available for passenger
carrying trains after meeting the urgent
needs of  freight traffic, only
selected Mail/Express trains are proposed
to be progressively dieselised.
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Incidence of Violence

7788: PROF. SAMAR GUHA -
Will the Minister of RAILWAYS be
pleased to state :

(a) whether in recent months a large
number of incidents of violence, raids on
railway offices and dislocation of railway
services have occurred on suburban lines
from Sealdah and Howrah Station of
West Bengal and also reported in the
press;

(b) whether Police had to resort to
firing and lathi-charges to deal with the
commuter agitation ;

(c) . if so, facts thereabout;

(d) the reasons for such commuter agis.
tation’ ; andu .
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ety(e) steps taken by Government for
removing commuters grievances ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) : (a) During January
to March, 1979 there were 32 incidents of

‘public/passenger demonstrations/agitations
in the suburban sections in Calcutta area.

(b)and(cg. Yes, only ir one instance on the
-evening of 26-3-1979 when 2 suburban
trains ex. Sealdah were cancelled on
.account of machanical defects in the
EMU rakes allegedly caused by interfer-
-ence with train equipments by mis-
- creants.

(d) These agitations were due to a num-
ber of causes such as change in jgtimings of
-certain train services, provision of stoppa-
ges of trains, introduction of additional
trains, late running of trains etc.

{e) Each demand for additional facility
is examined in depth and relief to the ex-
tent feasible and justified is also given.
Action is  also being taken continually
to improve the running of suburban
services in the  QCalcutta area by more
intensive maintenance of the EMU rakes,
providing additional terminal ' facilities
at Sealdah station and suitable alteration
in time schedules in order to provide
cushion at different places so as to
eliminate chain reaction of detention to
individual trains for unavoidable reasons.
"The number of EMU services is also being
‘progressively increased. The co-opera-
tion of the State Government is also
‘being sought to curb miscreant activities
and to improve the security arrangements.

Theft and Pilferage Cases

7989. SHRI MUKUNDA MANDAL:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether miscreants
particularly theft cases and pilferage have
been increasing in the Sealdah division
of Eastern Railway;

(b) if so, the facts thereof; and

(c) what steps have so far taken
and proposed to be taken to safeguard
the Railway property ?

THE MINISTER OF STATE IN THE
"MINISTRY OF RAILWAYS ( SHRI
‘SHEO NARAIN) : (a) Yes. There has
‘been a marginal increase in cases of thefts
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and pilferages of booked consignments
on Sealdah Division of Eastern Railway.

(b) Period No. ofcases
of thefts
and pilfe-
rages  in
Seal dah
Division
of Eastern
Railway

April 1978 1667

to .

September 1978

October 1978

to 1682
March 1979

(c) The following steps have been taken
to safeguard the Railway property :

1. All valuable consignments in block
loads e.g. food-grains, tea, steel and also
goods trains carrying costly consignments
are provided with escorts during run speci-
ally at night,

2. R.P.F.staff have been detailed
or track patrolling at vulnerable sections
to prevent miscreant activities on trains,

3. Armed Railway Protection Force,
Sector cum Beat Patrolling, has been in-
troauced at vulperable sectors and yards.

. Supervision of RPF Officers has
been tightened up.

5. RPF/CIB staff are conductiag
raids at Receivers shops cum Godowns
and at criminal dens for arrest of Railway
criminals and also receivers of stolen
Railway properties.

6. Close cooperation is maintained
with G.R.P. and Local Police to contain
the situation.

As a result of these measures, during the
years 1978-79, 43 persons were arrested
and 5 desparate criminals were killed in
R.P.F. firing during encounters  with
criminals who turned violent and attacked
R.P.F. personnel. Property worth Rs,
20,799/- was recovered.

Payment of Demurrage in Eastern

, Railway

7790, SHRI MUKUNDA MANDAL :
Will the Minister of RAILWAYS be
pleased to state :

(a) whatisthe extent of demurrage paid,

" claims yet to be paid off and claims  treated

|

I
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to be Tamad: by the Fastern Railway
in the last three consecutive years ;

(b) what is existing pohicy of Govern-
ment to pay off Demurrage claims ,

(¢) whether Govirnment are awarc of
the existence of any claim agents in the
firld of Rauway claims, and

(d) 1f s0, what measures arc proposed
10 be adopted to 1estrain them and to mect
the claims immediately ?

THE MINISTER OF STATT IN THE
MINISIRY OF RAILWAYS  (SHRI
SHEO NARAIN) : (a) to (d) The
iformation 1s being colleeted and will be
1a1d on the table of the Hous

Punctuality of Fast train No. a7t
of Weastern Railway

7791  PRO! PG M\VALANKAR
Will the Mimster ol  RAILWAYS
L pleased to state ,

(a) whetheritiya fact that the so-called
fist train on Western Ratlwav No o 291
lraving Bhavauagar (in Saurashtra, the
Gujarat daily at 2 a o1 | arnves at several
stiton—Botad and onwards upto Limidi
station— latc by half an hour to 45 munutes

almost ¢very day,

{b) 1f s0, reasons theclor,

«) wh ther G wvernment are anare that
such regularly irregular aruvals  result
mto  considerable difficultics includ-
ing loss of daily—iull or hall wages lor
many commuters and  wagr-earners,
an

fd) 1f s0, what steps are bting taken to
rim+dy and improve the said situation ?

IHE MINISTER OT STAIE IN
THE,  MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN)  (a) During
th 4 months from Dccember 1978 to
March, 1979, 271 Fast Passenger ran to
time on 64 days

(b) & (¢)  The p rformance of this
tains has been adversely affectcd due to
vauous operational difficultie

(d) Instructions have b en issued to
Inttamfy supervision and to  specially
monttor the rupmng of this passeager
tram on a daily baus

Heart Patient
7792 SHRI HALIMUDDIN AHMED:
il the Mimster of HFALTH AND
TAMILY WELFARL be plcased to state:
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fa) the numbtr of heart patients in the
country at prestnt and their number
State wise

b} whecther the Central Government
are giving any assistance to heart patients
or trust for assistance to ,those patients
and 1f so  the amount of awustance
provided for each operation at present
or when 1t1s proposcd to b given , and

{¢) the amount of assstance given for
oprration to be performed in AT M Se
up to March 1979 with full particulars
thercof ?

THF MINISIER OF HTALIH &
FAMILY WEIFARE (SHRI  RABI
RAY) (1) Available information  1n
wspect  of the numbear of  patients
ticited 1or vanous types of heart discases
in the country 1s gnen n statemnt I
ITadon the lable of the House  [Placed
m Library See N 11 4336/70]

(h) N» Gramts 1n deserving cases are
how ver given to poor patients for breat-
ment indduding operations from out of
I1 alth Mimster’s Discreticnary Grant

¢ The dtuls f the  grants given
during 1978 79 Lo d strving patients from
the  Health Munstar s IDisactionary
Grant for heart operations caned out in
th Al India [nstitute of Medical SGonees
13 given m Statvment I ¥ ad on the
Table ol the Tt [Fliced in Iibrary
See N> 11— {749}

Withdrawal of supplementary
surcharges on Reserved Accommo-
dation

7793 SHRI HAL IMUDDIN
AHMLD  Will the Mimster of RATL.
WAYS be pleased to state

(1) whethaa Govanment hive with-
driwn the supplanentuy  suicharges
levied on tescrved  commodation 1n
the super fast tans i respect of Ispat
Lxpress  Steel Pxpress Kovar Ixpress
and Howrah Asansol Iapress

(b whether this withdiawal 15 1n res-
peet ot all classes of accommodation,
and

(¢ whather G nerminent are proposing
to extend these facthities to Dinugukia
M ut also which 15 a super fast tian and
if <o, bv what ume ?

{HE MINISTER O} STIA1Y INTHF
MINISTRY OF RAII WAYS /SHRI
SHEFEO NARAIN}  (a) Yas  with effect
from 1-2-1979

(h Yes

« \o
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Conversion of N.G. lines in
Madhya Pradesh

7794. SHRI SUKHENDRA SINGH:
Wil} .the Minister of RAILWAYS be
pleased to state

(a) details regarding conversion of N.G.
into B.G. railway lines of Indian Railways
in the region falling in Madhya Pradesh
during the year 1979-80;

(b) -whether the people of the Bundel-
khand region comprising some districts
of U.P. and Madhya Pradesh have
allalong been representing to the Railway
Administration for expanion of railway
lines in the region for a long time; and

. (c) if so, action taken by Government
in this regard till the financial yeaar 1978-
79- i

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN) : (a) There is
no approved scheme for taking up con-
version of narrow gauge lines in Madhya
Pradesh to broad gauge during 1979-80.
However, survey for N.G. lines of Northen
Satpura region was carried out in the
past but conversion was not found finan-
cially viable. A survey for conversion
of Gondia-Jabalpur N.G. line has been
completed recently and the survey report
is under finalisation,

(b) and (c) : Yes. However a recon-
nnaissance engineering-cum-~traffic sur-
vey for construction of a new line from
Mahoba to Khajuraho was carried out
in 1975. In view of the limited traffic
expected, the line was not justified. A
survey for a new line from Lalitpur to
Singrauli via Takamgarh, Chhatarpur,
Khajuraho and Satna is in progress
present.

U.S. Pakistan Defence Pact

7795. SHRI M. V. CHANDRA-
SEKHARA MURTHY :

SHRI A. R. BADRI
NARAYAN :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether attention of Government
has been drawn to the press report in the
‘Hindustan Times® dt. the 20th March,
1979 under the heading ‘“Pakistan-U.S.
defence pact stands.’?

(b) if so, whether the Pakistan Presi-
dent has stated this in reply to the ques-
tion from Newsmen that defence pact
between Pakistan and U.S. signed in 1954
still stood;

(c) whether under the pact all latest
military hardware will be supplied to
Pakistan by T.S.A.;
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(d) if so, whether India was.also as-
sured by U.S. Government at that time
that Pakistan will not use these arms
against India; and

(e) if so, whether this assurance has
again been revived by the U.S. at present?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI  SAMARENDRA
KUNDU) : (a) Yes, Sir.

4

(b) A report from Radio Pakistan to
this effect has been brought to our notice. |

(¢) Under the 1954 Mutual Defence
Assistance Agreement the US is required
to render military assistance to Pakistan.
However, US military supplies to Pakistin
have been subject to embargoes imposcd
from time to time and at present the U.S.
is supplying arms to Pakistan mostly on 2
commercial basis,

(d) & (e). Government of India have
from time to time, in discussions with the
US Government, emphasised thatsupply
of sophisticated military equipment to
Pakistan is not conducive to the pro-
gressive normalisation of Indo-Pak rele-
tions and in the inflow of arms might inject]
an element of instability into the sub-
continent. The US Government have
announced that they will continue to
supply defensive arms to both India ard
Pakistan on a non-discriminatory basis
so as not to upset the stability of the Indizn
sub-continent.

Sovereign status to Tamilian areas
in Sri Lanka

7796. SHRI P.M. SAYEED :
SHRI M .V. CHANDRA-
SHEKHARA MURTHY :
SHRI R. V. SWAMINATHAN 3

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether it is reported in the
‘Statesman’ dt. the 24th March, 1979 under
the heading ‘Sri Lanka leader seeks
Desai’s Intervention”;

(b) if so whether the Prime Minister
had been urged to use his gocd cffces
to see that justice is done by the Si
Lanka Government to the Tami] speaking
population in Sri Lanka who have teen
suffering from wvarious forms of discri
mination that have led them to demand
the restoration of the “‘Sovereign’’ status
for the Tamil Areas;

(c) if so, the reaction of the Union
Government; and

(d) whether this question was gone into.
by the Prime Minister during his visit 2|
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] - THE MINISTER OF STATE IN THE
IMINISTRY OF EXTERNAL AFFAIRS

'ESHRI SAMARENDRA KUNDU) ¢
{a) Yes, Sir,

(b) This subject was raised with P.M.

in a general way by some Sri Lankan
_personalities,

(c) & (d). In pursuance of the esta-
blished policy of the Government the
PM. refrained from taking any public
position on the subject. However, it
was made known that his help would he
available, if required by all concerned
for a settlement of this question within
the framework of integrity and sovereignty
of Sri Lanka.

Goodwill Mission sent to Iran

SHRID. D. DESAI :
SHRI CHITTA BASU :

Will the Minister of EXTERNAL
~ AFFAIRS be pleased to state :

7797,

, (a) whether any goodwill mission was
I sent to meet the Iranian religious leader,
| Mr. Ayatollah Khomeini;

(b) if so, whether this delegation met
the Iranian Leader;
1l
_1 (c) what is the position about the
‘projects in India to which the previous
;regimc had made commitments; and
|

(d) the outcome of the visit ?

MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
] AFFAIRS (SHRI SAMARENDRA
KUNDU) : (a) to (d). A three-member
wofficial goodwill delegation led by
Shri Asoka Mehta visited Iran from 13
4 10 20 March, 1979. The delegation called
.on various Iranian leaders including the
Prime Minister Mr. Mehdi Bazargan,
Deputy Prime Minister Mr. Amir Entez-
am, Foreign Minister Dr. Karim Sanjabi
and others. The delegation also called
on Aytollah Khomeini and Avyatollah
;- Taleghani. The delegatiion established
i contacts with the new Iranian leaders who
“bappreciated the goodwill visit and reci-
Yprocated the greetings and good wishes
which the delegation brought from the
Government and people of India. It is
hoped that the ongoing cooperation
between India and Iran would continuek

Dishursement of salary in Shipping {.

.Corporation of India R

7708. SHRI R. K. MHALGI : Will
the Minister of SHIPPING & TRANS-
PORT be pleased to state :

i (a) whether it is a practice in Shipping
'Corpor%tion of India Ltd., to disburse

}

-

¥ 4

the salary to its employees in its ¢ffces
at Bombay/Calcutta on last working day
of each calendar month;

(b) whether the salary for the months
of December, 1978 and January, 1979,
was not disbursed on the last working
days of the respective months, if s0, wken
the salary for the said months was dis-
bursed; and

(c) the reasons for the delay in dis-
bursement of salary gk Bk & & ¥ |

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY  OF
SHIPPING & TRANSFORT (SHRI
CHAND RAM): (a) Yes, Sir,

(b) In the Bombay Office, the salary
for the month of December, 1978 was
disbursed on 2-1-79 and that for January
1979 was ready for disbursement on
31-1-7g and was disbursed to the officers
on the same day. The other emplovees,
however, drew their salary only on 6-2-79.
In the Calcutta office, salary for tke
month of December was disbursed on
27-12-78. Although the salary for
January 1979 was ready for disburgement
on 3i-1-79 and was disbursed to--the
officers on the same day, the employees
drew their salaries only on |8-2-7g.

(c) The reasons for delay in disturse:
ment of salary are as follcws:—

.2

(a) Bombay Office ‘:Tm
(1) Salary for December =8’

The SCI Staff resorted to work to
rule from 16-10-78 and from Mid-De-
cember 1978 adopted go-slcw tactics,
which affected the normal day to day
work. As30-12-78 and 31-12-78 were
holidays, salary for December was due
for disbursement on 29 Decemker 1978.
However, because of these agitations pre-
paration of pay-roll and connnected work
could not be completed in time. On
29-12-78 and 1-1-79 no work was per-
mitted by the Union. Work was resumed
on 2-1-79 and salary was disbursed cn
the same day.

(2) Fanaury 1979

On the advice of the Union, the em-
ployees did not accept salary on 31-1-79
in protest against withholding payment
by the Management of the interim advance
of Rs. 50 P.M. This interim advance
was being paid pursuant to an agree-
ment between the Management and the
Union on condition that the employees
would not resort to any agitation till
the issues relating to their Charter of
Demands were settled. Since the Union
confirmed its agitational approach it wa:

-
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derided by the Management to withhold
paym=nt The Union had moved the
Industrial Court in Bombay on 30-1-79
to restrain management from withholding
this advance payment  The Industrial
Court 19sued an mterim orde1 on 1-2-79
that 1f che employecsstopped agitation,
dem)nstrations cte and restored normal
conitions, the Corporation should not
withhold the payment of interim ad-
vance Bven alter the Court order, the
Unionf/employees continued their  agi-
tiion Ultimately, the Union advised
the emnloyces to draw their salanes
under protest on 6-2-79

(6) Caleutta Office
(1) Fanuary 1979

The salary for January 1979 was kept
ready for disbursement on  g1-1-%9,

withholding the interim advance of

Rs 50 pm, as n the case of the cm-
ployees at Bombay On j0-1-79, the
Calcutta Umon informed Management
through its lawyer that the Union had
vbtamned on 25-1-79 an exparte order
from City Civil Court prohibiting  the
management from  witholding the in-
terim advance  On the advice of  SCI’S
Soliewtors, the SCI filed an appeal in the
Caleutta High Court on §-2-79 (1, 3
and 4 Febiuary were holidays). On
7-2-79, the High Court issued an order
that salary fo1 Januaiv 1979 be paid
without the interim advance and the
mtecim advance of Rs /0 be deposited
i the City Civil Court ull  further
orders The salary for ]January 1979,
wis, theiefore, disbursed on  8.2.99

Non-Payment of Road Tax om
Vehicles

9799 SHRI PIUS TIRKLY
Will the Mimster of SHIPPING AND
TRANSPORT be pleased to state

(a) whether the transport authority
have issued notices to some of the vehicle
owners who have not paid the Road Tax
from the last so many yeas;

(b) whether the checking in this respect
will also be continued by the authority
staff; and

{c) what actron Government is going to
take against those vehicle owners who have
not paid the Road Tax from the last so
many years ?

THE MINISTER OF STATE IN
CGHARGE OF THE MINISTRY OF
SHIPPING AND  TRANSPORT
(SHRY CHAND RAM): (a) Yes, Sr,
Presumably, the reference 1s to transport
authorities of Delhs.

(b) Yes, Sir
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(c) The tax defaulters are prosecuted
wn the Court

- gt A

7800, Y §w WY wGIW
W ady ag g9 Y T AT

(F) 7 o afeem =F T
FEHAY GARSH A A A A, q
111=-112 FERT §rer aret et
YAATR g% wa1 ot v qr, e
gfenmreasy WA e i S
AT F A F TFH ¥ IO aveT F79
AT T GYSTT ATEY ¥ SN FYFT arar
7 ¢ w7 et ager @ owA aw
il wiv wfeaw o= & a=n &
e grlaay # arive, @t A T T
I 4 9 6 9T qF ANET AGAT TqAH
It a7 FAfaT 7 A FAr oA
A

(&) afe g, a1 arfaay i ==
TR FT A_AA wVY & Ao
TREE # g, WX

(7) afe "R wdIETFTIIE?

¥ WA | T way (st fe
Hoaw) ¢ (%) ¥ (7). W= @
Y W @ 9T A, T IRW A
ATEA @AWaT FY saeqT 5@ & v
w5 g8 areft aga o wéw wardy mien
¥ qAN 26~1~78 ¥ Alaewedy TIOA
T A A o Y g afeET
¥ anET ®|ve 9T 8wz F
I T T YA @ afg gl
F5 wveY o7 s aamm ot A
T & T qgeTe ferw Wit
Sl



201 P M.)s visit to

12. hrs.
RE QUESTION OF PRIVILEGE

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) : Mr. Speaker, Sir, I
have given a notice for privilege motion
against the erstwhile Ministr of State
for Finance, Shri  Pranab Kumar
Mukerjee for misleading this House on
the basis of the......

MR. SPEAKER : I have got it just
now; you cannot expect me to decide
30 so0N.

SHRI JYOTIRMOY BOSU: You
got it before 10.00 O’clock.

MR. SPEAKER : I do not even know
what the subject is. I will go throgh
the subject.

SHRI JYOTIRMOY BOSU : The
normal practice demands that a com-
munication should come from your end
saying that this has been received and it

- will be dealt with on so and so date.

MR, SPEAKER : All matters are dealt
© with,

SHRI JYOTIRMOY BOSU: You hove
: ath huge waste paper basket; I have seen
* that,

MR. SPEAKER :Not immediately,

SHRI JOYTIRMOY BOSU : The
Government has misled the House on
four different occasions. Government
stated that declarations had been made
in respect of the concealed wealth, aggre-
gate amount being Rs., 812,11 ecrores,
whereas actually it is Rs. 200 crores.
The Public Accounts Committee has
-done a goodservice by exposing the whole
thing, Now the House must take care of
itzelf. We refuse to be bluffed. We
are bluffed everyday. Why maintain
this circus at a cost of Rs. five crores?
It is taken for a ride by the bureaucracy
all the time.

MR. SPEAKER : Do not take the
ouse for a ride now.

SHRIMATI PARVATHI KRI-
SHNAN (Coimbatore): I have a sub-
mission to make. The Railway Em-
ployees Federation is having a dharna
in front of the Railway Minister's House.
I would like him to meet them and dis-
cuss matters with them,

MR. SPEAKER : You have not given
-any notice to me.

SHRIMATI PARVATHI KRISH-
NAN : He is sitting here; why can’t ‘he
“reply P E
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MR. SPEAWER : Not without notice
to me ?

12. 04 . hrs
STATEMENT BY FRIME MINISTER
RE. HIS VISIT TO BANGLADESH

THE PRIME MINISTER (SHRI
MORARJI DESAI): Sir, at the invi-
tation of the President of Bangladesh I
visited the People’s Republic of Bangla-
desh from April 16 to April 18. I was
accompanied by Shri Atal Bibari Vaj-
payee, Minister for External Affairs.

A copy of the Joint Communique issued
after my visit is placed on the Table of

the House, Placed in Library. See
No. LT—432 IA[79].
The Joint Communique . speaks for

itself and I have only to highlight some
some of the importaht items which we
discussed and on which we reached satis-
factory agreements and to supplement

e communique in regard to certain
matters. The House will recall that
when President Ziaur Rahman visited
Delhi in 1977 we had finalised the agree-
ment with regard to Ganga waters at
Farakka and also considered certain
trade and other matters of economic
interest. I am happy to say that during
this visit of mine we were able to carry
the matters much further.

On the question of river waters while
the process of final solutions to our prpb-
lems by the Joint River Commission
would continue we have agreed that he
attempt should be made to secure opti-
mum utilisation of the waters not only
of Ganga but also of other waters available
in common to both the countries. We
have therefore decided that Joint Rivers
Commission should set up a local ma-
chinery to resolve problems of local nature
such as construction of spurs on the rivers
leading to erosion of banks. It would
also take further steps to reach an agree-
ment on sharing of waters of River
Feesta and undertake further studies
on the problems arising out of its great
river basin of the Ganga-Brahmaputra-
Barak. I am confident that in this
manner we shallsucceed in removing some
of the more ‘difficult irritants in the
relationship of our two} countries.
rrE

Since the Janata Government came to
power, we have been giving special priority
to the building up of better relations
with our neighbours, I am happy to
say that the response to our efforts 'has
been more encouraging than what [we
could have envisaged two years ago.
My experience of this visit confirms it.
We received a warm welcome not only
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fron the President and the Government
but also from the people of Bangladesh
as was evideat from the large crowd of
people which  thronged the roads in
the capital of Bangladesh. I could not
but feel that this was evidencé of the
wide and growing desire for improving
relations based on mutual respect and
good neighbour liness between the
tw0 countries.

President Ziaur Rahman and I both
agreed that such efforts in improving
mutual beneficial bilateral relations must
coatinue and in such efforts periodic high-
level meetings such as this one could
play an important role in resolving diffi-
culties and giving momentum to mutual
cooperation that must mark a common
effort to promote cordial and mutually
helpful relationship between our' two
countries.

With two couuntries so closely connected
because of geography, language, race and
culture, it is esisential that the. people
o1 both sides must share this feeling
of ealightened co-existence. In our con-
versations, we discussed the concern for
dimize to the process of building and
preserving such relationship on-account of
the circumnstances ‘which lead to trade
barriers, a sense of aloofness, economic
disparities and illegal migrations across
the froatiers. It was recognised that if
any group of citizens because of cultural
or sdzial status should have a sense ol
insecursity it cannoy only create economic
probs:m; but also vitiate the atmos-
nhare of cocdiality of our relations. Con-
filsac2 and trust can be built only on
tolerance so that all citizens can feel
the glow of national progress of their
coaatry. I was-assured by the President
and the Bangladesh Government that it
was the palicy to ensure equal rights and
opoortunities of all communities and
that efforts would continue to be made
to pronote the climate of confidence and
security.

T2 diffizilties in implementing the
land Boundary Agreement were consi~
dared in sone depth. It must be recog-
nised that we have bzen unable to com-
plete the ratification and implementation
of this Azreement concluded five years
ago. At the same time we felt that in
soms cases such as Tin Bigha therights
and th= access of the people living in the
aveas had to be preserved. We fully
recozaised the need to settle the problem
quickly. :

Turning to economicrelations, we found
that while trade had been expanding
it was resulting in a growing imbalance.
Both sides felt that efforts must be' made
to reduce this imbalance while- at' the
sam= tim3 increasing overall trade. We
have agreed tb take a series of steps to

APkl 14, 1979

Bangladesh (St) 204

provide greater access for Bangladesh
commodities to Indian markets. The
existing machinery for discussing trade is
being strengthened and will meet whenever
required. C

It was also recognised thzi certzin
facilities such as transport and tele-
communications between the two countries
should be considerably improved to faci.
litate trade. We Wwill take necessary
steps to build up this infrastructure on
our. side of the border.

WeJalso briefly discussed various possi-
bilities. ' of ‘‘providing assured and more
efficient transport facilities. between :va.
rious parts of India through Bangladesh,
Again ‘we hope these. facilities will
be -expanded and made more effective.

As the communique points out we
have identified Cement and Sponge, Iron,
Chittagong Urea Plant and- the purchase
of its output by India as problems which
could be given urgent attention. For
this purpose it has been agreed that dis-
cussions will be held by a delegation to
be headed by our - Industry Minister,
Shri George Fernandes and their couw
terparts in Bangladesh, The delegation
would also consider -the question of in-

frastructure facilities relating to com-
munication, transport, power etc. reg-
uired for the implementation of these

projects.

The question of cooperation for the
development of Machiné-tools; Agro-
based rural industries,  Mini-Textile,
Agricultural implements, Bio-gas
projects and other ‘small scale industries
were discussed and it was agreed that in
these fields collaboration betwen the two
countries could be forged and we could
extend our helping hand to Bangladesh
Government for securing the economic
development of their country. An
important gain is the agreement to pro-
mote Joint Ventures and consequently to
negotiate expeditiously an_agreement for
avoidance of double taxation.

In order to meet certain difficulties
immediately faced by Bangladesh,
in response to their  request we have
agreed to provide them immediately
with 200,000 tons of foodgrains. The
details of this transaction are being dis-
cussed. It is, however, anticipated that
alarge proportion of these foodgrains
will be returned to us in kind.

Consistent with our policy to improve
our relations with the neighbours I am
encouraged to think that in Bangladesh
not only have we succeededin extending
the range and quality of cooperation but
also in giving it more meaning and
content. I am also happy to convey to
this House the assurance of the President
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of Bangladesh that there would be no
(uestion of gving any asastance to the
Mizo National Front We both have
agreed that local machinery would be
set up to ensure that both sides make
adequate arrangements to deal with any
troublesome elements which may create
border problems in that arca

By a happy coincide nee I not only vimte 1
Bangladesh on the anmversary of the
declaration of the Republic of Bangladesh
but also as their first offieral guest aftct
Government responsible to the newls
elected Parliament had been sworn in
The Huse will notice that the visit gave
me several opportunities to discuss with
the President and Mimsters of the Go-
vern nant of Bangladesh a very wide range
of bilateral subjects and also to ex-
change views on the regional and intern -
tional situation

Finally I would like to place on record
my feeling of gratitude to Premdent
Zaaur Rihmin and the members of his
Gvernm~nt for the cordiality friendship
and spirit of understanding wluch they
displayed during the entire visit and the
hospitality extended to us I have also
extended an jnvitation to Piesdent
Z aur Rahman and Prime Minster Shah
Azilur Rahman to viat us and will be
looking forward to we'coming them as our
guests,

12.20 hrs.

PAPERS LAID ON THE TABLE

DETAILED DFMANDS FOR GRANTS OF

MINISTRY OF EDUCATION AND SOCIAL WEL-

PARE PFOR, 1979-80 AND OF DFPIT OF
QULTURE FOR 1979-Bo

THE MINISTER OF STATLC IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CUL-
TURE (SHRI DHANNA SINGH
GULSHAN) * On behalf of Dr Pratap
(%h%lndra Chunder, I beg to lay on the

‘able :

() A co&y of the Detailed Demands
for Giants (Hindi and Englsh
versions)  of the Minustry of Edu-
cation and s Social Welfare for
197980  [Placed in Iibrary Ses

o LT-—4331/79]

(2) A copy of the Detalled Demands
for Grants (Hind: and Englsh
versions) of the  Department of
Culture or 1979 80 [Placed tn
Libmry S¢ " No 1T-=4q314/79]
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DETAILED DEMANDS FOR GRANTS OF MI-
NISTRY OF TOURISM AND CIVIL AVIATION
FoR 1979-80

THE MINISTER OF TOURISM
AND GCIVIL AVIATION (SHRI
PURUSHOTITAM KAUSHIK) 1 beg
to lay on the TIable a copy of Detailed
Demands for Grants (Hiadi and English
vermions) of the Ministry of Tourtsm and
Civil Aviation for 1979-80 ([Placed n
Library S+ No LT 4315/79]

DETAILED DFMANDS FOR GRANTS OF MINISTRY
OF STF | AND MINES FOR 1979-80

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK) I
beg to lay on the Table a copy of Detailed
Demands for Grants (Hindi and Englsh
versions) gf the Mimistry of Steel and
Mines for 1979-80 [Placed sn Ltbrary
See No LT=4316/79 ]

DFTAILED DEMANDS FOR GRANTS OF MINIETRY
OF LABOUR FOR 1979 80

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA) I beg to lay
on the Table a copy of the Detmled
D¢mands fir Grants (Hindr and English
versions) «f the Ministry of Labour for
1979-80  [Piaced sn Library See No
Li~—3317/79]

ANNUAI  RIPORT ETC OF HINDUSTAN
SUIPYARD ITD, VISAKHAPATNAM FOR
1977 78 AND CENTRAL INLAND WATER
TRANIPORI ( ORPORATION LTD FOR

1)~7 78, ETC.

THY MINISTER OF STATE tn char,
Or THE MINISTRY OF SHIPPIN
AND TFRANSPORT  (SHRI CHAND
RAM) I b g to lay on the Iable —

1) A copy ewh of the following papers

( (Hnd1 and I nglish versions) under
sub section (1) of Section 619A of
the ( mpanus Act 1956 ==

(1) Revr w by the Government on
th woking of the Hindustan
Shipy ud Limuted  Vishakhapa-
tnam for the year 1977-98

(1) Arnual Report of the Hindustan
Shipvard I mited Vishakhapat-
nim, for the ycar 1977 78 alo
with the Audited Accounts a:g
comments of the Gomtﬁtrollcr
and Auditor General thereon
{Placed sn Library See No LT
—q4318/79 ]

(1) Review by the  Government
en th working of the Central
Inland Water Transport Cor-
por ston Lamited Calcutta,
for the year 1977 78
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(n) Annual Report of the Central
Inland Water Transport Cor-
poration Limited, Calcutta, for
the year 1977 78 along with the
Audited Accounts and  the
comments of the Comptroller
and Auditor General thercon

(2) Statemeut  showing  reasons  for
delay 1n  laying the  Report
mentioned at (1) (1v) abowe
[Placed sn Librasy 5Sce No LI=

4319/79]

DFTAILFD DEMANDS FOR (RANTS OF Mi-
NISTRY OF PFTROLEUM  CHEMICALS AND
PLRTILISERS FOR 1979 80

THL MINISIER Ot STATT IN
THE MINISIRY OF PEIROLEUM,
CHEMICALS AND FLRTILIZLRS
(SHRI NARSINGH YADAV) Ibegto
lay on the lible a copy of the Detailed
Demands for Grants (Hindi and Inghsh
versions) of the Minstry of Petrolcum,
Chemicals and Fertilizers for 1979 to
[Placed n Iibrary See  No 1 l—
20/79)

STATEMENTS SHOWING ACTION TAKLN BY
GOVT ON VARIOUS ASSURANCES ETC
GIVLN BY MINISTERS DURINC VARIOUS
SE$SIONS

THF MINISITR OF STAILIN 1HI
MINISTRY OF LABOUR AND PAR-
LIAMEN1TARY  AFFAIRS (SHRI
LARANG SAI) I beg to lay on the
Table the following statements (Hind:
and Inghish veisions) showing action tahen
by th¢ Governments on virious assuran-
ces, promiscs and undertahings given by
the Ministers during the various sessions
of Lok Sabha —

(1) Statement No Al-buve Fifth
teenth Session, 1976 Lok
Sabha
(2) Statement No X\ =St~ I
cond Session 1977

(3) Statement No Al
Thurd Scssion, 1977

(4) Statement No X1l
Fourth Session 19,8

(5) Statement No VI—-Tifth \ Sixth
Session, 1978 Lol
Sabha

(6) Statement No IT—S1xth
Sesston, 1978

(7) Statement No IITe=Sixth
Sesuion, 1978
(8) Statement No lI-=Seventh
Session, 1979 J
[Placed sn Library See No LT~g321/
791

————

APRILL 19, 1978

wmJ &K (CA) 08
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CALLING ATTENTION TO MATTI L
OF URGFNT PUBLIC
IMPORTANCE

SITUATION IN  JAMMU AND XASHMIR

SHRI VAYALAR RAVI (Chnay
kil) I call the attention of the hen
Minister of Home Affars to the follow 14,
matter of urgent public 1mportance and
request that he may make a statcmem
thereon

“Situation mn Jammu and Kaslw s
State as a result of 1ecent large scale
incidents of violence and arscr

THI MINISTFR OF HOMF AFTAIRS
(SHRT HM PATTI) Sir In th
Tast weck of February I had reported t
this House about the law and order sin
ation that had developed at  Pooncl
Jammu and other arcas of Jammu &
Kashmir and the attempts thatwere being,
made by the State  Gexcrnment to 1¢
storc normalcy  Presumably the present
Caling Attention Notice redates to  th
dustressung acts of vioknee and  arvn
that had taken place especially in Srinagar
and Anantnag districts m the course of
demonstiations following  the execution
of Mr 7 A Bhutt( 1n Pakastan on the
4th April

On that diy hartal was observed and
there were  widespread doemonstiations
throughout the Valley particularly 1n
Srinagar city and Srinagat and Anantnag
districts The main target of mob anger
was Jamart-¢ Isfami, 1ts workers aud esta-
blishments In Srinaga: the UN Office
was attached by a very big mob  Tragi-
cally the All Saints Chwch was burrt
down ‘Thereudence of the Director
of the Doordarshan Kcndra was also
damaged  In order to control the situa
tion, the police had 10 resort to  finng
and two persons wert killed There was
]f,lxi:g at Sopoi¢ also and one person wasy

On the 5t Apul, the extent
and intensity of volence increased
i Anantnag distnct A violent
mob had  blocked  the Jammu-
Srinagar national lighway at Malpura
Village The pohicc had to open fire and
two persons died In Anantnag Town
and at stveral places, shops and houscs
belonging tc the supporters of Jamarit-c-
Islami were subjected to attack and loot-
ing by violent mobs Lspecially th the
Arvam-Chtlan arca many pro-Jamt-¢-
Islami villages were ravaged on that day
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by largc-scale arson and looting  Arvaut
Village 1n particular experienced exten.
sive damage

There were abso maidents and de mons.
trationsin Srinagar and the Jammu region
In Srinagar a s1izeabk crowed madc a
persistent effort to destrov a mosque
belonging to the Ahmediva commumty
by pelting stones and  the police  had
to fire  teaigas  shells rcpeatedly
to control it A large crowd had ako
gatheredin the afttrnoon ncar the I urist
Reception Centre but 1t was  dcterred
In Batamulla thete wore demonsts itions
and hartal was obscrved  Demnonsiration,
werc alwo held at Rajount Poonch and
Doda At Bhadarwah a mob attacke]
the ofhces and teadences of the  loc,l
SDM and SDPO

As a result of the control me sures
taken by the Statc Government, the next
day 6th April, was 1dativtly pracful
In Srinagar mass praycr meetings wer
hdd at the Idgah, Shalu Ma nd and the
Hazratbal Shrinc for the late Mt Bhutto
Prayer meetings and processions were als
held at Anantnag Baiamulla, S por
and Bandiput and 1n some villages

Such an  outbrcak of wviolence  and
arson 19 indced most regicttable Bur
prompt and cflt ctive aclion was tiken by
the State Government to bring the situa-
tien undcr control, and we had also e xten
ded necessary help and assistance hy way
of additional manpowcr support from the
Border Secunity Yorce and  the Central
Reserve  Police  Force  The  Cluef
Minstcr had  ensured that appropuiate
measures were taken 1n tume to restore

ublic pcace He had  alw  vimted
the afficted areas and assured roief to
those who had suffircd as a 1esult of these
incidents
|

Nothing untoward has been reported
from the 7th Apnl  Therc 13 now calm
i the State  and  normalry  prevails
Any suggstions that the hw and ordar
situation 1 the State 1s sull ot of
control would not be in conswonance with
the factual position

SHRI VAYALAR RAVI  Sir,asyou
know, Jamunu and Kashmir 15 a very
sensitive area and I am aware of the fact
that when we are dealing with the situation
there, we should do so with utmost care
and responubility

MR SPEAKER - And with restraint
also

SHRI VAYALAR RAVI -+ Yes. But
noone can deny the fact that Jammu and
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Kashmir 14 a part and patcel of our
countrn  \n\ attempt to preach the
other was and create separatist tendenev
should be treated as treason and has to
be curbed with il the power at the
command of thc (entre The Govern-
ment of India has to keep a vy close
watth on the situation What 1s  hap-
peming in Jammu and Kashmur 15 alarm-
ing and distiewsing and evokes the concern
of every Indian Lhe troublc started from
Jammu and 1t has spread to the Valley
of Kashmur  Ivayonc of us mcludmg
you, L hope esptcted when Shak

Abdullah was rdiawd and restored to
powtr 1n Jammu and Kashmur that he

will  br one of the exemplaiy admunistra-
tors  But whatis happening 1s distressing

SHRI JY O 'IRMOY BOSU (Diamond
Harbow) Are we discussing the State
Government and the  Chief Minister?
That has not been the practice

MR SPI AKIR * Yesterday we had
discussion for fcur hours on law and order

SHRI JYOTIRMOY BOSU The
State Government 13 going to he the
subjec t-matter of discussion here ?

MR SPEARER [h¢ Government 18
there to defend atself

SHRI JYOTIRMOY BOSU - Ths
forumy cannot he used for that  We have
had a Iot of cxpurience in thas regard

SHRI SALGAIA ROY  (Barrack-
ore)  We arc onlv ransing Jammu and
hnut, nct West Bengal |

MR SPIAKIR Yesterday you had
one thuory, today you have another
theory

SHRI JYOTIRMOY BOSU *© Why
are you nuxing up the two 1ssues » That
related to the mmontws (Interruplions)

SHRI VAYALAR RAVI Unfortu-
pauly, the way in which the develop-
ments in Jammu and Kashmur are taking
place 18 vuy pamful, rather I should say
1t1s vry alamung a stage at which the
Centre has to come in and act The
Constitution provides for the protection
of life and property of every citizen It
1s the duty of the Government of India to

rotect and uphold the right of the citizens.

here 1s also article 356 ofthe Constitution,
So, 1f the law and order stuation breaks
down 1n a State, it astracts the attention
of the Central Government, whose res.
ponsibility 1t 13 to sre that law and order
1s restored  So, naturally, this Parha-
ment has cvery nghttogontoit, [ am
not saymng that the Statc should be dis-
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cussed here, but 1n order to restore the
conficence of the prople 1n this country,
this Parhamenthastoplaya role, and that
is why we are raing 1t I am not
making any allegations the State as such

The present trouble started in Poonch
and developed intoan agitation After
the execution of Bhutio, there was a long
procession, which was followed by a
demonstration The real i1ssu¢ was not
the execution of Bhutto, it wat only a
cover to chmmate the pohtical oppo-
nents of the ruling party in the State I
beheve that the Jamajt-e-Islam 1s doing
more harm to the Mushm minorities in
this country. There were random attacks,
raids on their houses and razing to
ground many willages Thousands of
houses have been demolished and
g le have been rendered homeless

uch 1s the situation

SHRI JYOTIRMOY BOSU The
Central Home Minster 13 not 4 super
Chuef Minuster (Interruptions)

MR SPEAKFR * M: Basu, you
are interrupting the work of this House

SHRI JYOTIRMOY BOSU -+ It1s
a lawand ordcrissue, 1tisnot a minority
1sue,

SHRI VAYALAR RAVI According to
the Hym* M muster, everything has been
controlled after the 6th  On the 4th and

th 1t wint on without any kind of
control and the police n_xmmcc{ as help-
less  spectators

Here I would hike to quote what the
Coordination Gommuttee has to say

“The State of Jammu and Kashmir
has turned a police ¢amp, the
freedom of speech and orgamsing
public mectings have been curtatled
and scction 144 has been rmposed
in each dustrict and tehul The
local radio station has become the
mouth-picce of Sheikh’s Govern-
ments and true  facts are
being camouflaged The power s
shut down during their worﬁmg hour
functioning of PIT and Indian Express
teleprinters quite often  The State
CID has been censoring all the des-
patches sent by the correspondents
and manage to delay them The
correspondents, including that of
the Times of India, Indsan Express,
Hindustan Tuvmes and Iribune have
been given open warning by the
Chief Minster himself for covering
Jammu youth and students
movements that he would deal
with them ”
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This is a very sertous matter,

Then, a Private Member’s Bill 1s being
mtroduced 1in the Kashmu Legislative
bly to to have a Prime Minster
and Preilent for Jammu aid Kashmir
This Bill is not being opp »ed by the
ruling party  So, what 1s happening
in the State 13 that our Constitution 1
being «hallenged through a Private Mem-
ber’s Bill whereby thev are wanting to
have a Prime¢ Ministtr and a Preadent
1 a State  Are you going to allow 1t?

A more 1mportant thing 1s that the
women of Kashmur are going to be
deprived of their civil righte A new
order has come that no Kashmir1 women
shall be allowed to marry a person out-
side Kashmir  If she marnes a4 non-
Kashmin, she loses her civil nights What
are we coming to *  Is Kashmir really
apart of India » Even Dr Karan Singh’s
dauhter cannot marry a boy from Kerala
If Shr1 Quresht has a grown up daughter
and 1f she wants to marry some-
hodv hom Kerala, this oidrr says that
she cannot marry him  (Interruptions)
This 1s the concern of the citizens of
the countrv asa whole This 14 very
seuions matter which shoul 1 be conuder d
This 15 happuning

Th Pum~ Mumster himself met
Mr Bhim Singh M1 A , two days
ago Heisstull in the Medical Insticute,
bccause he has been puimed I can
produce  all the documents  Doctors
said on 12th March that he had a heart
attack but on the 29th March he was
dtclared fit and arrested agun  and he
13 now 1 the Medical Institute due to
powoming. This has nover happened in
the country so far Mr Jyotirmoy Bosu
was agitated about happenings d aring the
emtrgency,  and other  Members
were agitated because ol what happened
to JP  Are you not concerned with the
life ofan ML A , who 1s being gmmned
by the ruling (:ovanment there

The formee M P, and a good friend
of mine and Shrt Jyotirmoy Bosu, Shn
Shamim 13 now ltving 1n Delht because
he cannot go back to Srinagar He has
become a lean person, and he 1330 afraid
that he cannot go back Thatis why I
am demanding that the Iife and property
of the citizens should be protected by the
Central Government It 1s the right of
every atizen to be protected

Immediately the freedom of the press
and the right of Kashmirt women to m;
anybody in India should be restroed,
and the attempt by the Kashmir Govern-
ment to anstitute the office s of Prime
Minmster and President, which 1s most
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reasunable, should be checked T wish
you asure the Iouw that an enquiry
will be conducted av to what happened
between the 4th aud 6th April, as well as
in the Poonch firing which took the hives
of smix people  and the large number of
bives Jost 1n Rashnur vallev I wish you
enguire into the matter and report to this
country,

SHRI H M PATEL Much of what
he hon Membur saud did not  anse
really fiom the calling attenton notice as
such. He allowed i3 imagmation to go
far and wide

1
SHRI VAYALAR RAVI Am I
worng ?

SHRI HM PA1F] 1  cannot say
about ynmagmation When  imagina-
twon runs not, much can happen

May be a Private Mcmbor has brought

somt Bill, but does that mean that  the

rnment has accepted 1t?  Ihat s a
diflerent matter

DR KARAN SINGH  (Udhampur)
“Ihcy have not  oppased 1t

H1IR1 HM PAILL Has it bten
drscussed and settled * 1 tlunk this 1
exactly the kind  of thung that happens
now, that merely anything, the shghtest
pretext, 15 enough  for blammg the
Governmenmy  In this case there 1s really
notliung

The disturbances took placc  Why ?
Becauss of Mi Bhutio’s death It s
known that 1t was because of that Never-
theliss, he savs 1t has not been established
whether 1t was because of Bhutto s death
or whrther jt was bt cause the Government
wanted  to elimunate jts political oppo-
nents T am afiad ths 5 cretaynly
allowing the 1magination to run riot At
any raw, if he has any special anformi-
tion Linking tiys mattr, I shall certamly
be viry happv to make enquiries, though
1 think 1t 15 ymportant to  note that law
and order 1% a State watter  OOne keeps
on repeatmg 1t and My Jyotnmov  Bowi,
jo this case at any rat, has brtn em-

g that really such maturs ought
not to be brought 1n so frequently

Shry Vayalar Ravi quite nightly sad
that 1: 1» when  the law and order breaks
down that the C rnlm]h (mvﬂnmenlt;:
responyb hitv is attracted , but 1t cannot
sad th’a! law and order bas broken down
in Jammu and kashour

He made a teference to I:mm:h, biI::.

t happened scveral months ago
ﬁl:d bct?npclnnr mnte  The riason for the
trouble 1n Poonch was something totally
d,ffrient, totally unrelated  As a matter
of fact, the disturbances n Jammu certa n-
caused concern to the Government and
I did pay a vt 10, ammu m order to
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sce how we can bring about a certain
understanding between those parties who
were agitated about yt

I think, that y« the position. We did
succeed gn bringing about that uynder-
standjng with the tesult that there was
prace and normalcy was restored Here
wa some totally a new development. The
hanging of the firmer Piyme Mingster of
Pahist i was not something that could
have luen hgulated lor and  certaynl
could not hawe been  anticipa
Thercfore, 1l trouble aose, 1t 18 not some=
thing which could have been avojded.
What could have been done was, whether,
the State acted promptly or not. It
scems 1o me,  all evidence shows that they
d d act prompily |

DR KARAN SINGH (Udhampur) :
Is the Prime Munister going away ?
I have hus attention just for five munutes
because 1 am going to rayse someth
vely ymportant 1 am sorry to djstur!
lys programme

Mr Speaker Sn the Janata  Party
clayms credst for enching  the  Emergency.
But may I subm t with all bilaty
that the Emergency 1s well and flourishung
n Jammu and hashmir today  There
15 the Public Safrty Act which 13 more
drasuc than anvtlyng that the Govern-
ment of India had durng the Lmergency
and the authoritananism also ys of & more
vitulent nature than anything this naton
has experienced I would,  therefore,
like to ask the cunsciences of the Janata
Party friends who came to power on a
great anti-author tanian  and anti-Emer-
gency platiorm as to why, when 1t com-es
to Jammu and Kashm r which j5a part
of this country, they are strangely silent
on this jssue

[he Home Minuster has smid that the
Jammu situation the regional imbalances,
14 a different problem 1 am  not going
1010 that now exc pt to say that a committee
whirh was to have been % t up has stll not
bren st up although wux  weeks have
clapwd  But thus 15 a problem o' ewil
rights and libertyes  In Kashmur, on the
4th,  s5th and  bth, Apml there  was
large-acale  arvon  Ilundreds of houses
uf It dian catizens were burnt  In one
incadent, a whole village was  wiped out
and only the moigue was lelt agawnst a
fnmul-ﬂ-llhmr

With wgard to Mi Bhutw, speaking in
this House, on the eve of the day of Mr.
Bhuttvs hang ng, 1 appealed agamst
this and mv hon  fuend, Mr Shafi
Quresly alo appraled  But that does not
mean that taking advant thing
that happened in try, we
can go around lootyng and burning Indian
citizens property It 18 not a  question

ther
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of the Jamiat-c-Islami or any other thing, DR. KARAN SINGH : Yes, What
If you want to take action agamnst them, are you doing about jt ?
take action according to the law. But
they are Indjan citizens Ther children SHRI JYOTIRMOY BOSU : Is it a
have been rendered homeless, women have doing of the present regyme ?
been dishonoured and the hundreds of
houses have been burned  Nobody turns DR KARAN SINGH : They can
a hair on what 1s ha 1ng 1n this country, undo it.
It 1s indjvmble e freedom 18 1nds-
vigible 1 have the following concrete pomnts
todl:: nndcd Will the thGol‘;ml?lmSta f(.ol'
SHRI JYOTIRMOY BOSU Doctor, India try and ensure that the Public ty
heal thyscjl-j'y: (Interruption) Act which 18 worse than any MISA that
has ever been pased 13 withdrawn ?
DR. KARAN SINGH -1 am very Will the Government use its political and
sorry to say that the Home Mimster has moral jnfluence ? Will the Govurnment on
misled the House when he says that prompt India try and persuade the State Gov-
and effective action was taken gy the ernment to set up a judicial mqury to

look jnto the events of 4th, 5th and 6th

State Government to bring the situation
R p where hundreds of cytizens were rendered

under control He has stated in s

statement: homeless 1 the arson ? Will  the
Government of India expedite the appoimnt-

“The Chief Mimstar had ensured that ment of the Cornmtte e for Re gional Imb:-
appropriate measures were taken lances ? Lourthlv, will the Government of

n time to restore public peace * India ¢ nsure that the Manoritics Commussion

has jurisdiction in Jammu &¢ Kashrr ? bi1-

Is this a prompt and immed;ate action mlly, will vou please ensurc that 1t 15 not 3
when hun of houses are burnt ? All question of taking refuge behind technicali-
Saints Churh 1n Sr nagar ;s burnt The 18, Mr. Patel? It 13 not a question of your
police 18 standing nearby. The Church saying that this has nothing to dowr h 1t.
is reduced to dust Nobody does any- ¥rcedom 1s indivimble If trccdom 1s threa-
thing  That should be jnquired into tened 1n Lakshadweep, 1f 11 15 threatenod in

Andamans, 1if 1t 18 threatencd 1n Kashnur,
the whole freedom of the Indian people 13
in danger What 1s th« Govcrnment of
India going to do to tnsure this frecdom?

SHRI JYOTIRMOY BOSU : The
mnorities are beng attacked.

DR, KARAN SINGH : Mr. Jyour SHRIHM PATFL Freedom 18 mdi
thme, le d'Kauhm:lr not members of the vistble  But the country has alw got to
mxnon! tyl communsty® Are the le whose be subject to the Constitution  that 1t has
houses are burnt noy; mxnormer:rgp Every- given 1to wwlf  Subyet to that, I wll
body m Kashmr 1s a mnonty Mus- say mnow
Lims ace & minority because of the nationat Firstofall my hon frnendrefenedto the

scenc. Hindus are a morty because
they are a minority in the State, Don’t
try to draw any distinction. An Indian
ctizen 15 an Indian atizen His Lhfe
and honour must be protected Journalist
arc treated m this manner. Mr.

question  of the Committee 1n regard to
Jammu and Kashma that had bren pro-
mised Ithink the hon Mumber must be
awarc of this  the Chairman for that Com-
muittee had been thought of and agreed to

Shamym has been reduced to a wreck by everybody, approach wasmadeto him;
unfortunately, he was not in this country;
Some ggomt was made with regard to even our Prme Mmster took the
my daughter. My daughter—I  am trouble of getting 1n touch with him and
sorry 0 use my personal example— trying  to  persuade him to accept 1t,
married  somebody from out- butashe wasabroad, that persuation could
side the State. According to the present not be effictive, anyhow, he could not be
dispensation, 1t is said that because she persuaded 'The next  person who was
has marmmed a non-State subject, she can acceptable tothe Chief hld)'mntcr, Jammu
no longer hold any property in the State. & Kashmir, and to whom we had no
Is this a Jnatjon within  a nation ? If objection, another Chief Justice of the
somebody’s daughter ;n India marries Supreme  Court, was also approached;
;rn oﬁ??nézc ﬂet ;;alr:l dmn r;utunf her ortunatcly he was also out of the
! st of ha  But if my country and 1t took time to get 1n touch
daughter or Mr. Shafi Quresh’s daughter with l-};um, he also, ugfortunatdy,
Eﬂmﬂ! outside Jammu and Kashmug, for personal reasons, could not accept
ey cannot hold property m the State, it The thurd person suggested by the
Is this one country or not one country? Ch:lel Minuster—in fact, we also suggested
and 1t wasacceptable to hum was also
PRIME MINISTER (SHRI approached, and he, for is own personal
MO DESAI) : Is there a law reasons, only reccnély said ‘no’.  (wfer-

like that ruptwns). It may be that Mr. Saugata
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Roy is very amused. All T wish to assure
uy hon, friend here is that we have been
trying, but sometimes when we run up
sgainst this kind of chain of refusals, it
takes time. Certainlyitis notfor want of
efforts on the part of the Chief Minister,

Jammu & Kashmir, or on our part.

He says that I have mislead him. I
"do not think I have really misled this
House in any way when I said that the
action was prompt and effective. Ttwas

rompt and effective. 'The hundréds of
)Eouses that were burnt were in a village
considerably away from Srinagar. (Ini-
enuptions) Of course, there aIsp we have to
" tryand maintain peace. ]}utmvgllages, in
'raral areas, you are not, immediately, be
able to act as effectively and as promptly

isin a city.

DR.KARAN SINGH : Collusion of the
| ruling Party not the Janata Party.

|

SHRI H.M. PATEL : All of you secm
to be so fond of the word “collusion’. Ei-
ther it has been misunderstood ~or some
sch thing has happened. Unlike the

Leader of the Opposition, I have not got
! the dictionary with me at this moment 3
" otherwise, I would have read Ou‘.t the
meaning of the word “collude” and “collu-

| sion”,

Ithink, the other assurance thatthe hon.
| Member wants is about the Minoriti€s
| Commission. That, again, has nothing

todowith Call-Attention Notice, Wecan
! only act under theConstitution. Under ou’
' Constitution and so far  as the particular
special position which Jammu & Kashmir
occupjes and agreed to by every }_)ody is
concerned, naturally it has to be with the
consent of Jammu & Kashmir. The
Minorities Commission will certainly go
there as and wien that may be permissible.
The State consistsof nothing but ndinori-
ties according to my hon. friend. ,Thisis
the peculiar situation. He says, even
the majority isa minority and the fninority,
of course, is a minority , and se-en. In
this situation, I think, the Minorities Com-
mission’s taskisclear. Ithastogointothe
grievances of everybodyin Ja mmu & Kash-
mir. But certainly, asand when that may
be permissible under the Constitution, the
Minorities Commission will proceed there,

I would alsolike to say—now Fwas char-
ged of having rhisled. thg House. ¥ay, I
suggest that I did not'buf my hon. ‘friend
really did mislead the House:.~. He "said
that emergency still obtaifls in Jammu' &
Kashmir. I do not know it what senst.

H: has forgotten the situation.., W4

. MR. SPEAKER : He refers to the Pub-
lic Safety Act:

RN
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SHRI H.M. PATEL : Yes, I know—
the Public Safety Act. What was the sit-
uation in the country during the emergen-
cy? How many hundreds and thousands
were under arrest? There are only two
persons detained under the Public Safety
Act and also it provides for a judical re-
view which was never provided under the
Emergency Act in thif country.
sonswerearrested duringall these incidents
for specific offences and only 2 persons were
detained under the Public Safety Act.
Itis a slight exaggeration, if I may say so,
to compare itwitb the days of emergency....

SHRI VAYALAR RAVI: HereI can
produce all the documents. There are
girls arrested and putin jail and they were
released only two days ago. Hon’ble
Home Minister said only two people were
detained. Please find from your own
source as to how many MLAs were harass-
ed and put in jail and how many girls

were arrested.
-

ragy

SHRI H.M. PATEL : Ifmyhon. friend
has any specialinformation, I will certainly
pursue that also and check it.

SHRI MOHD. SHAFI QURESHI
(Anantnag) : I see no difference between
what Mr, Patel is saying to-day and what
his predecessor used tosay—that law
and  orderisa State subject. If lawand
order is a State subject, then why havea
Home Ministry herein Delhi? Is he the
Home Minister for the Union Territories
and areas taken over by the President or
the Home Minister for the whole of India ?
I say that whenever a Law and order sit-
uation arises in any State, it becomes the

. bounden duty of the Central Government

to see that the lives and properties of the

citizens of that State are protected. That
s the job Mr. Patel, you have

todo.... S

SHRI JYOTIRMOY BOSU : Under
what authority? Sl

SHRI VAYALAR RAVI : There are
more number of people in the jails of West
Bengal now.

SHRI MOHD. SHAFI QURESHI :
I know the trouble with My. Jyotirmoy
Bosu. I am sorry to take a few minutes
more, o

Mr Jyotirmoy Bosu gets worried because
Shri Jyoti Basuand Sheikh Abdullah' were
toying with the idea of more autonomy . for
the States........ P

SHRI DINEN BHATTACHARYA
(Serampore) : What is wrong in it?

104 per-
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SHRI JYOTIRMOY BOSU - My
friend, Shri Shafi Qureshi and Dr Karan
Singh’ were party to the decisuon tom
emergency and thewr talking now of free-
domand hbertyiseidiculous
(Interruptions)

SHRI MOHD SHAIT QURFSHI
That honcy-moon lasted only for 1 week
because they brokeaway rm-i do not know
——what  matter

SHRI VASANT SATHE  (Akola)

Honey-moons  atc always shorthved

SHRI MOHD SHAFI QURI'SHI
The trouble can again erupt in the Jammu
a1ca bucause no solution has e en found fon
certain prublems  We cannot close our
eyes  There are certain legatimate o -
mands of the Jainmu peoplc which fiave
to be met do not say

MR SPFAKLR That dots not s
hure

SHRI MOHD SHAFI QURISHI
It 15 covered, Su because the wh k
trouble startrd fiom Poonch where an
uncomplicated mattrs wasmade complicat
td by the inaction ofthe Stait Government
and the callous atutudt adopted by the
Stat¢ Chirf Mumster As You know the
troublr 1n Jammu otginated in Poonch
over the wecrustment procedure  but gt
took five lives, five preciouslhives of young
stude nts when the State Government ¢ i
to realise that there were Cotain mustahes
commutted dy the “tate Government
The Che f Mipgster of Jammu & Kashmu
who unfortunattly ~t€s copspuracy unde
every bush and brel the agitation seenied
to be a more to disledge him from per
He choose the occasion to Irad a cultury)
delegation of artists to vancus parts of the
tountry to muslead the country that tvory -
thing was quiet 1 Jamunu  But he did
not hear the firng by the Palice n
Jammu where so many 1neccnt prople
were killed

Now, Sir, what 18 nng?  Ifsome
legiimate g, mand]:aﬁ]? ]a“:ﬁnm peapl
come, immediately, the Chicd Minister sy

Dor’tdo that because st will  create certain
cond: tions 1n Kashmur which will be fas -
Ouwable to Pahistan Ht has been always
using this fr has own pobitical purposes

Whenhe comesto Delhifor getting pian
allocation, he say, that Kashmir 15 p.:?t of
India apd our accrssionisircvocable
When youaskhum to accountfor the money

h he got and which he sent, he says
that let Rawalpindi Road be opened ;
Kushmyr s disputed tertory  1he type
ol brow-heating and blackmaihing cannot
be tolerated  1hat 1s why I say that Mr
Pate], ay Home Mimster, has to play a very
important role in this particular matier.
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What happened in Kashmii ? Centuries
old pace and tranquillity m the wvillages
has heen destroy: at 15 the fault of
the Jamaat-i-Islamui people? They had
heen  contesting  elections  against me,
Last time the Jammat-1-l1la nt candidat
got about 60000 votes wh n he contested
the election aganstme  Fearlier to thathe
got 20,000 votes  They aie free ciuzens
of India  They have got the night to Live
in thit country with dignuty and honour
Mr Patel (n hasstatemengstated  that the
State Goveynme nt totkvery off cive st
When Kashmur was buriung, Sheikh
Abdullah  was jcctiving Sarupa
Ludhiana H¢ was mort ntacited in
laying atoundationstone ofsome  building
He was not  bothued about what happen-
edn Kashmir  Ie th nks that this s lns
personal moperty  He tunks that he 18
4 Sultsn of Kashmur You should get
nd of this e ling Othtiwis,
if somctiung happens to Kashmur, 1t can
destroy the intgrity of the country

What happened on the 4th of Apnt,
Mob came up to the N Observers place
they destroyud  the Church Why?
Ihat was because Fars Masth was the per-
son who was the ¢ cweutionet of Mr Bhutto
He being a Chipstian the wrath on the
Christians was eaxhubited in this manner by
destroying the church ' What 18 the fault
of the Jamaat- [-kslami people * [n Pakistan
Jamat 1v a partnur i Gen Zisa’s Gov-
crnment, they awe part of the PN A
Strangely, tnough many pro Jamat-e-
Islami villages wi re destroyed and more than
4 000 houses hid been  destroyud i Kash-
rmir  People had becn taken out fiom
the housts and then women had been
draggtd on the strects and thrown in the
burning fire  You say that this 15 a state
matter  Syr,nobody 1 % cure in Kashmur,
I do not know what Lias happencd to that
State If thys state of affairs continues,
I am sure, no tourists will go to Kashrmur
because nobody would hke to go to the
troubled State

1 have got here a press cutting whach says:

Though the Vall ¥ of Kashmur presentsa
quet  picturc of the wviolence touched off
by Mr ZA Bhuito’s execution has left
a trail of destiuction espraaally in the south-
ern part

Over 9o willages in South Kashmur pre-
sent a picture of utter  desolation wath
over 800 houses and over 500 ﬂm and
cow sheds and kothars in rumns pro-
Bhutto desmonstrators armed with laths,
axes, 1ron rods and stones, pll
and burnt houses of the poar as well as
the rich people 1n vil conaidered to be
the stronghold of the Jamat-I-Islami.
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‘The wrath of the pro-Bhutto demonstia-
tors was centred round the villages inhaby t-
cd by the supportsers of the Jamaat-]-
Islary and Ahmarliya sects whose counter-
parts in Pakistan were alleged to have sjde
ed with Gen Zia-ul-Haquc inthe execution
of M1, Bhutto  The subdivision of Shopian
i South Kashrmur along with parts of
Kulgum and Pulwama tehsilk are the
worst affected parts of the vallcy

In a number of villages visited by this
correspondent, people, who week ago wiic
used to a comfortable lhiving, had been
rendered homeless and hike Nomarls were
waiting for some help to get on thar fect

ain Men, women, and childien ppear-

to be dazed because of the unprec -
dented smtuation of violence and otev in
the iving memcry”,

The destruction caused m Reshinagu
village in Shopian sub-division 1 13 en1-
mous as 1in Arwam willage  The peoplc
claimed that c¢ven women werc not spar-
ed and were abused and beita up
Parveen and Haja, whose heads wae band-
aged , said when  thenr houses were 1t
cked and set on fire ¢ We tried to salvage
some ornaments wnd valmaMes”  On
horse, a cow , two oxen and sever il hund-
red poultry birds were roastc i alive
this illage

75-vear-old teacher Noor Ahm | was
done to death in Aurel village When a
g  crowd attacked the wilhge Nox
Ahmed’s two sons opened fue in which one
person was killed and auix others w 1 1n-
jured, In Chitragam village an attempt
was made to burn Mohammed Gan i thy
He was dragged by the dumonstiators
and after hard beating was thrown
flames of the burning housts ™

Ihisis what happencdin Kashmr - Th a,
Sir,1n Moolu village, I again quote

& 60 houses, 50 cow sheds and 60
kothars were burnt by the pro-Bhutto
demonstrators

Mr. Patel says these aie far flung aees
Tis village 13 only six mules from Dusrrict
Headquarters You said that the State
Government made necoysary arrangements
to protect the lives ol the prople

Here 18 another statement which says @

“An officjal spokesman explained that
violence was so much widespread 1n Shop-
1an tehul on April 5, that it could be
controlled by the limted pohce force
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available at the Shopian police station or
police posts in various areas of the
sub-division

“We only had 14 constables at the
Shopian police station  Whn we tried to
stop wviolence 1n the town, pro Bhutto fans
not only attacked gonstables but alswo
ghcrau(.d the police station

This1s what you call amiple and sufficient
steps taken by the government

Sir T have got 2 numbcr of telegrams
here  You hune ben to jimmu Why
don’ you €3 to kwhmur  Thousands of
people at¢ lning homcless They have
lost thewr heuts and homes [hey aie
destitutes now [ am sure you are scared
of the Ghief Mimster there” but you mus
learn one thing that though he 1s roanng
vet his rous  have become ineffective
Y on should show some respct to the people

& K Yo ac insulting thcm and o
1gnoring them by asucumbing to the autocr-
atic ways of the Ghiet Munster [ am sorry
to use the st words but hundre ds of people
Jamut L Islamy people have  come hee.
Jamait 1 Islamt candidate  fought aganst
me 1n the c¢lctions I do not agrec with
som¢ of thei policies but  those people
want to hive with digmty and honour,
They aic not sue Nohady can go back
Mr Shamunim Abmed Shimim ¢ innot go
back One of the MI As  was poisoned
Lhesc are the things which are happening
in the State and the Home Mimster  says
that thisis L Stale matter

MR SPIAKER  Ploae, now put your
uestion

SHRI MOHD SHAIL KURESHI
My first cfiestion 13 Woul | vou kindly
appoint ¢ ju licial commuttee to go into the
hole  holo aust which caused loss of hund-
reds of houses ind hivesin Kashimir? - Sar,
how many people have boen arrested?
Only 5) p ople have been arrested  [he
official reasons given 1y that the offiial
are reluctant to arrest people because most
of thowe who were [euling these hooligans
belonged to the ruling  party  So, would
vou appont a judicial commattee and
since you have been to Jaramu would you
tah¢ the trouble of gomng to Kashmur at
least to show your fice that we have a
Homt Muusta  of the Government
of India who ¢an take care of the pit:able
faces theie  GP1 mombers have been ar-
rested It 15 all poliical  As the Chaef
Minster wants to take advantage of the
situation he 18 not worried of the plhght of
the people there  You should pay a vint
and take the people of Jammu and Kashmur
into  confidence otherwise you will be
gving a ferling to the people there that they
are orphans and l’lDbOd) 18 going
to look alter their interests



223 Sutuation in J & K (CA)

SHRI HM PATEL 8ir, I have listen-
ed to the hon’ble Member He has asked
the particular question whether I would
appomnt a judicial committee to go nto
thys Thatis not n my hands As
regards the other point about my visiting
Kashmir 1 wt!lourunnly go when I conmider
it will help  (snterruptions)

The hon’ble Member, of course, has
chosen to suggest that yesterday I was 1in-
competent and today I am scaredl am
really scared .

AN HONBLE MEMBER Why are
you scared ?

SHRI HM PATFL Iam connected
with Project Tiger which concerns itself
with protection of tigers The hon'ble
Member said that I ought not to have said
that law and order 1s a State subject I
do not understand this  He, perhaps, does
not know but law and order 13 2 State sub
ject  For instance Karnataka Govern
ment1sin a pasition to say that w= will not
allow CRP to come in  Perfectly right
Iti1s so The State Governments have
certain powers1in so far as the muntenance
of la)w and order 1s concerned (enterru -
brons).

Sir, he read out an intercsting  statem=nt
saymg that violence was wide spread and
there was not enough  police My hon'ble
friend must be well aware that we cannot
possibly deeam of having police force 1n
everv  vilage, Tnerefore, such situations
will develop when 1t takes tim= b~fore you
can proceed to take action

DR’ KARAN SINGH Why are you
trying to defend th State Goserpment?
It 18 very unfortunate

SHRI HM PATEL Tnchon Mem-
ber1s wrong  Itis not my business to de-
fend anybady,1itismy buttness to put before
the Hous= the facts as they are

DR KARAN SINGH You are giving
them a clean chit

SHRI HM PATEL Dr Karan
Singh wauld like me to say things which
he would approve of  (unterruptims)
It1s my bunness toplace before thus House
the facts my they have come to us In
fact, D Karan Singh comnplant evea of
laws with whuech he acquired when he was
Sadai-1 Rayasat

MR SPEAKER What could he do?
He was onlv a constitutional head

DR KARAN SINGH Yecs, I was
functionn g as a constitutional  head only
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SHRIJYOTIRMOY BOSU: What
was your age at that trme?

SHRI VASANT SATHE He was
doing that wathout following the Conets-
tution

MR SPEAKFR Mr Patel he asked
ifyouwould visitthe place  Thatisvery
importnt

SHRI HM PATEL I have never
anv hesitation in vimting that place
I have already said thatsofar aswviating
Kashmur 1s concerned, 1 shall be seiy
happy todoso

SHRI VASANT SATHL Why don’t
you go and have a holiday?

SHRIHM PAIEL Thatiswhat he
desires that I should do

SHRI JYOTIRMOY BOSU He s
wele yme asa vissitor but should nc t super
impose himself

SHRI K GOPAI (karw) [hehon
Mcmber has completely foigotton when
he talked 1n the last Lok Sabha and Con
gress Government was there 1n West Bengal

MR SPFAKER Short memory 18
very advantageous to Members of Parhia
ment

SHRIH M PATFL The hon Mem
ber has raised two points and 1 have al-
ready explamned the position

——

12.54 hrs.

COMMITTFE ON PAPERS LAID
ON THE TABLE THIRTFENTH
REPORT

SHRI KANWAR LAL GUPTA
(D:lhi Sadar) I beg to present the Thar-
teenth Report (Hindr and Englhish ver-
sions) of the Commuttee on Papers 1aid on
the Table

PUBLIC ACCOUNTS COMMITTEE
HUNDRED AND TWENTY-SIXTH
REPORT

SHRI PV NARASIMHA RAO
(Hanamkonda) « I beg to present the
hundred and -twentv-mxth report of the
Public Accounts Commttee on Action
Taken by Government on the recommenda-
tiony of the Committee contamed n
]t:l;eu Eighteenth Report on Union Excis ¢

utics
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COMMITTEE ON PUBLIC UNDER~-
TAKINGS

TamTy FIRST REPORT

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : I beg to present the Thirty-
first Report of the Committee on Public
Undertakings on Action Taken by Govern-
ment on the recommendations contained
in the Eiﬁhty-ninth Report of the Commit-
tee (Fifth Lok Sabha) on Foreign Colla-
boration in Public Undertakings.

MR.SPEAKER : Now, statementsunder
‘Rule 877.

SHRIVAYALAR RAVI (Chirayinkil):
‘Sir, what happened to my request for mak-
4ng a statement under Rule 377 regarding
‘harassment of Delhi teachers?

MR, SPEAKER : The older onesI had
'to dispose of first. I will look into the
'matter for tomorrow or day after tomorrow.

SHRI VASANT SATHE (Akola) :
‘8ir, our Minister for External Affairs is
visiting Washington. Today in the news-
papers there is a report that Pakistan is
again getting nuclear devices and arms.

MR.SPEAKER : Kindlydonotexplode
it here, : ’

SHRI VASANT SATHE : I would like
to know the Government’s categorical
policy what they are going to discuss in
America, because America now says : “’If
you accept certain conditions, we will
allow that” ‘We would like to know
India’s policy. On the eve of his visit,
we must Enow the policy; later on, he will
only come and report to us, I will request
you to allow me to make a statement
under Ruel g77.

‘MR. SPEAKER : Not today.

- SHRI VAYALAR RAVI : Sir, ona
point of order. Statements under Rule
377 are made on thefloor of the House and
the Minister may not be able to reply im-
mediately here itself. You may at least
kindly direct them to write us back.

MR. SPEAKER : One of the rules that
Wwe are making is that we are making it
compulsory,
13'hrs,

SHRI VASANT SATHE: What
about my request, Sir?

MR. SPEAKER : Not today.
SHRI VASANT SATHE: Pleas
permit it tomorrow.  Otherwise it is
unfair,
¢ L8 —38
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MR SPEAKER : I be unfair
you but fair to o ?.1’"10 please.

SHRI VASANT SATHE : I am not
doing it today. Allow me tomorrow.

SHRI JYOTIRMOY BOSU : What
about the strike in the Garden Reach
workshops, where the strike by 10,000
cmployees is going to be g monthsold ?
Government 18 losing crores of rupecs.
I have given notice under rule 377.

MR SPEAKER : I understand you
have given notice to-day.

SHRI JYOTIRMOY BOSU: . I am
you understand, Sir.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur) : What about my 877 ?

x3.0x hra,

MATTERS UNDER RULE gy
O R
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[st wa% 7o Fuarw dA)
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& a1 q¢ Wt vy wem fe A
Fae qag-AEE ¥ v ¥ wfig o= -
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g =nfee At soy wte & qafaa
safFaTi £1 OF THE F g E wANq
FUGT §@T qieT | afe qenw
FEAEr 7w wf AT Qs
Y AYE &1 w TqTAr oY 7 99 ATEE
T AT FT FIA FTA FT ATAR T ET SFHAY
g

Famdw qft Y & wmig so
el wiy-ftor £ frerdr & v
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) f distribution of
()iPolleye

PRQF. DILIP CHAKRAVARTY
{Calcutta South) Sar, with your kind
permanion, I would like to rase & matter
of very urgent public mmportance. [
am happy to note that the Mimmster of
Commerce 18 present here  The present
policy of imported cashewnut distribution
18 a bar to tnable the Eastern Region to

t any quota It 1s expected that the

1Ster 1n- of Commerce changes
the policy or with his discretionary
he should allot quota to the ind
functioning 11 West Bengal and
rashira on the basis covered in the ITC
Policy as a special case on the ine of Mani-
festo of Janata Government

To cite a specific instance there 13
such small unt only 1n Wgzjmpl W]
18 regustared under Small e Industrics,
and promoted by technical entreprencur.
The industry 1n question 1s situated 1n 8
declared area of the District of
Midnapore Furthe, the industry
question offers  empl
workers of tribal and adivan communities.
The industry, the only one of 1s kind 1
Eastern India, 18 expart-priented, It
had carned foreign exchange to the tuno-
of Rs 5 lakls in 1977-78 and Rs. 27
lakhs in 1978.

In case 1t 18 not possble for the Muster

to change the pohi);lor to use meed,
to as

ﬂ‘::vm guiah ﬂrgml m“g:' Essterp
Region andin Maharashtra Region,
the cashewnut exporters who came iato
exustence after 1970, may be offered &
submdy on the value of the .

small production units thetically
and do something expedu y for thewr
survival
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(i) Wma&l

SHRI BALWANT SINGH RAMOO-
WALIA (Fandkot) : Sir, with your
kind permission, I would like to rase a
matter of very urgent public importance.
The coal shortage in yab 18 80 grave
that several industries 1n the State have
y closed down and others bave
reduced theiig:oduction (.;lusmg dm{?
among ‘worl and employees. e
production of electricatyhas gone down by

5 per ceat to 50 per centin Gurunanak
g‘hﬁm&l Plant, Bhatinda, due to uncer-
tain and defective supply of coal.

The brick kilns are facing closure and
thiey could supply only g crores of bricks
mwtd& crores to the State

t for the comtrucﬁl:n d'tj‘:
td s“i‘ nwha! 'c'hnn buql
focal points lining of canals and water
ocourses @s the sponsored coal quots was
virtually out of stock. Acoerding to

Dadly Tribune dt. 15-4-79, there
complaints th.ath:e Iqunllty of en;l
M pﬂm L] . -

being sold at Rs. xm in ;;:“hckmrw:et
‘The price of bricks has risen upto Rs. 250/~
to Rs. 260/~ thousand agmnst the
control price of Rs. 140/-.

The private building activity is almost

|

1

H
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Mhmly diesel and
® kerosene ﬁoagﬁnlu‘ll

SHRI SOMNATH CHATTERJEE
(Jadavpur) : I wish to draw the atten-
tion :F Govmmmtjg t!?: serious

H
¥
!
E
%_.
-4
i

people in rural arcas as also in urban
mﬂf mud:ighmhnwngi uate supply
power, are t
distrems. As it is well known tmd?p
to mishandling of different power stations
in Weutmgmpl v in
the mplementation of r
pvunmgtoome and the Go-
wernment of India, and adequate
supply of kerovenc great

an
the rural irrigation sytem has recei
& serious set-back wh.il:? has affected s
of water for boro cultivation. F
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cotrven
sion should not be allowed.  Itis s state
mm;hilhc has mm ..... la:
el in
legislative council.’ Can a discussion of
that matter take place in this . sees
(Interruptions)

MR. SPEKER : It is not a point of

order at all.

(Internuptions)
1 would have been exiremely ha
had law order question, a State s
Jject, mot discussed in the House.

portant matters come in, I must allow
even a discussion. That was the advice
that I had been given. That is one
matter. Secondly, iD this case the particu-
hrd!t}ationuthatﬂ:eofﬁﬁalmacbhwy
is wed to destroy the opposition leader
physically, That'is there. It may be
right or may be wrong, I do not know
anything about it.
(Interruptions)
SHRI K. LAKKAPPA : This was
discumed on the floor or the House.
(Interruptions)
He has given pemonal explanation.
MR. SPEAKER : The  Kashmir
subject was discumed on the floor of the

(Intorruptions)
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(Intsrruptions)
SHRI K. LAKKAPPA: I want that
you kindly go through the entire......

MR. SPEAKER : I have through
it. lhavedelehedlomepog;?m

SHRI K. LAKKAPPA;  (Interrup-
tions) Legislative funcnomng in the State.
He has no authority to cast reflection.
(Interruptions) How can he choose to do
so? Ihave no objection if you allow
under Rule 377 beeause of & particus
larincident.

(Interruptions)

MR. SPEAKER: When their own
mu concerned, they want to discuss.
case of the other party, they would

not discuss.

(Interruptions)

MR. SPEAKER: On matters discus-
sed, you raise it again here.

SHRI K. LAKKAPPA : There u’e‘

conventions.............
(Interruptions)

SHRI KANWAR LAL GUPTA

(Delhi ) Wehnve tﬂm all honour

the leader tion.

Under the law heu given all facilities and
you want to physically annihilate him

(Interruptions)
SHRI VASANT SATHE (Akols)3
It is & false allegation. .. —
KANWAR LAL GUPTA:
E'I'Hsillwnuiugwyou. "
bl (Intarruptions) »® -

MR. SPEAKER : Order, Order. Do
not record,

I bave comsidered and allowed it.
There is no point oi‘crdu

SHRI K. LAKKAPPA : You are creat-

ing & bldrmdmt “That is why you
ii:gl'ys ew the decision given under
77

MR. SPEAKER : I canmot review
itmuded I must adopt & uniform
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SHRI VASANT SATHE: Rals
852 (il), (iv).

(Interruptions)
I am on a point of order.

(Inberrupions)
MR. SPEAKER :, Plesse.
First of all I am to deal with the point
of order,

(Interruptions)
SHRI K. LAKKAPPA: Can you
chooletodm:u-tbeanweedmtsmdﬂn

character of the Chief Minister of West
Bengal? Can you allow it?

MR. SPEAKER : There is no such
thing at all.
SHRI K. LAKKAPPA: You are
doing it.
MR. SPEAKER : No, no.
(Interruptions)
MR. SPEAKER : Just now we have
talked all things about a Chicf Minister.
(Interruptions)

MR. SPEAKER : Mr. Labhaps, I
have heard your point of order.

SHRI K. LAKKAPPA: They
have no mght to raise it.

MR. SPEAKER : I bave allowed it
Therc is notihing wrong.
(Interruptions)
SHRI VASANT SATHE: The point
of ordcr is under Rule gsa.

Mr. SPEAKER : Which rule is
violated?

SHRI  VASANT  SATHE: Two
aspects are there. One....cone

(Interruptions)
MR. SPEAKER I am hearing the
pomnt  of order

SHRI KRISHNA CHANDRA HAL~
DER m;gupur) How did Mr.
Lakkappa get

SHRI KANWAR LAL GUPTA;
How did he get the statement ?

**Not recorded.
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MR. SPEARER : This 15 a matter
relating to my office. I would Like to
know how he got it.

SHRI VASANT SATHE : The member
humself gave a ,copy.

SHRI K. LAKKAPPA : The copy has
been handed over by the hon. member
(Intsrruptions).

MR. SPEAKER : Not until 1t 15 made.
(Interruptions). I walllook into the matter.
Mr. Sathe, none of the rulesis violated.
Day after day we are having 1t. I wallbe
glad if all the leaders come to the con-
clusion that we do not go 1nto such things.

SHRI VASANT SATHE : Kindly read
rule 3352 (w):

*“A m= nber while speaking shall not—

(ui) use offeusive expressions about the
conduct or proccedngs of Parlia-
ment or uny State Legislature™

If there 13 mention of any matter which
‘was discussed 1 the State Legulature,
the reply given by the Chief Minster there,
the allegations made the opposition
leader in the State Legislature ...

MR SPEAKER : If there 13 any offen-
sive expression about the conduct or pro-
ceedings of Parhament or any State Legus-
fature, I must exclude it.

SHQI VASANT SATHE : Sec sub-rule
v) @

*“(v) reflect upon the conduct of persons
1n high authonity’ It 1s well esta-
blished that a Chief Minster is &
person in high authority.

MR. SPEAKER : There were certain
‘portions which I have excluded.

NSHRL VASANT SATHE : If there is

any reflection on the Chief Minister, 1t will
violate our rule.

MR. SPEAKER : Official,not personal.

SHRI VASANT SATHE : It does not
say ‘official’. You cannot draw a dis.
tinction like that. There can be no re-
flection upon the conduct of & person in
high authority *“‘unless the discussion is
based on a substantive motion drawn in
proper terms™,

MR SPEAKER : There is no such ob-
servation. Whatever was objectionable
zr:luve excluded, There 15 no polnt of

er.
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SHRI WASANT SATHE : Ewen if
shere i
mﬂdub‘yweesw ::Yl?u be

“No allegation of a defamatory ar -
coianatary nature shallbe made. . . .»°

MR. SPEAKER : I have gone through
it. There 15 nothing lLike that.

SHRI VASANT SATHE : The moment

there 1s any reflection, I willdraw your
attention to it.

MR. SPLAKER : Even if he says ““he s
a good man’' it 18 a reflection !

SHRI VASANT SATHE - To say that
he 13 a good man 18 not a reflecion. We
call you a good man every day.

MR. SPEAKER : So far as the Chief
Minuster 18 concerned, probably you have
not read the statement,

SHRI VASANT SATHE : I have not.

MR. SPEAKER : Allthat he has saud 15,
“Devray Urs Zmdabad; Subbiah Murda-
bad”. ~(Interruption). If there an thing
clse, I will see to 1t Don’t touchy
unnecessarily,  (Interruptions) Eundly
come to the statement.

SHRI S. NANJESHA GOWDA
(Hassan) ¢ On 11th April a 150 strong
mob attacked the official residence of Mr.
A. K Subbiah, Leader of the Opposition
Legislative Council when only hss two
children and brother-in-Jaw were i the
house. As reported mn the newspaper—
Deccon Herald—dated 12th the incident
took place around 10 a.m. A procession
shouting anti-Subbiah slogans and pro-
Indira Gandhi slogans went to the rest
dence of Mr. Subbiah which is sandwiched
between the houses of Municipal Adnu-
nustration Minuster and the Prions M-
nister. Pdl:ce van was fo}hyn;g t;‘:e Pf:é
cession. The rocessionis
before the house og Mr. Subbiah an?gve

rocessionists entered the house of Mr.
gubbiah and ransacked the front room
despite the pleas or Mr, Deviaih, broﬂiglf'
in law of the Leader of the Opposotion W o
was there, After ransacking the room
the processionists continued to rais¢ Ptg‘)
Uts and pro-Shivanna qcongea-l M]i,ir
slogans and anti-Subbiah slogans. © '
Sugbinh'l wife, who was not presentin
house when the house

by ‘5:" mob whﬂ:
a8 not allowed inside e
‘:he \eame in an auto-rickshaw after don

filthy languages. Witl: the tact of aut™

mhyh:w m’-?:ra-he lc’ft m place :n’ ff;‘,l
f her relative’s .

procesioniats entered the house of U,

Municipal Administration Munister .
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Srikantiah), who is the neighhour of Mr.
Sumb and raised pro-Urs slogans again.
They were given drinking water etc, in the
‘house of the Municipal Administration
Minster. At that time, the Miunister for
Municipal Administration was in his
residence and he was a silent spectator and
also entertained the processinists. Being
a Munister and a responsible man in the
Government, he did not come out nor in-
structed the police to stop the attack
on the house of the Oppoution leader.
The police were silent spectators,
After that, the mob had lunch at Jaya-
mahal Palace Hotel and there agamn th
shouted ‘Shivanna Zindabad and Subbi
Murdabad’. Mr. Subbiah has made his
personal explanation in the Legslative
Council also. This is not the only inci-
dent. There are thousands of such cases
happening all over the State. Oppasition
Party leaders and workers are being
harassed under the guidance of present
Ministers in Karnataka Government.
Murders have also taken place. Police
are not taking immediate action...

SHRI VASANT SATHE : He <ays
that muiders have taken place. (In-
terruplions)

MR. SPEAKER : 1 do not know
what is all this. He said: “Muders have
taken place. Police ate not tahing imme-
diate action.’”” Every day we are hearing
all this.  (Interruptions) Pleasc go on
{ Interruptions)

SHRI S. NANJESHA GOWDA :
So, Sir, there exists a condition of insecurity
of life and property of political workers
and leaders of opposition parties in
Karnataka on account of threats and orga-
nised attacks on them by the goondas
and failure of Government of Kar-
nataka to stop it. A rmum cmergency
exixts in Karnataka. Karnataka people
are not frec under their rule, under their
culture,

MR. SPEAKER : You please read it.

SHRI S. NAJESHA GOWDA : I
appeal to the Home Minister, through
E:, Sir, to call for a

r of Karnataka; n
chievous nda elements arc being
to attack opposition party
“leaders and workers, how can we say there
is free and fair democracy in the country.
It is high time that such Ministers must
be dismimed from the Government, and 1f
the present Government cannot give suffi-
cient protection to the life and property
wof adl the political party leaders and their
workers, dim?medm‘j such alGovunmcn_ t
must be imed. 1 appeal once again
that a report may beenllcdforﬁ-om
sthe Governor and I urge the hon. Home
Minigter 0 make a statemenit,
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Nﬁ&ﬂum‘l{,ﬂt PAR\;ATHI KRISH-
. _(Goxm_' ore) : 1 want o make &

MR. SPEAKER : Submission on this ?

SHRIMATI PARVATHI KRISH.
NAN : Yes. . R1

MR. SPEAKER : No, please. In fact,
I want you to come here now.

SHRIMATI PARVATHI XKRISH-
NAN : A Member of Parliament cannot
attack the conduct of a Minister of a
State Goveinment here. It is one thing to
say that the State Government has failed.
But you cannot attribute motives like this,

MR. SPEAKER : No motives.

SHRIMATI PARVATHI XRISH-
NAN : Tomorrow it can be said by & Mem-~
ber of Parliament about the conduct of a
State Minister. ..... (Interruptions) Here
it is said that murder is taking place with
the conmvance of the Munsgter......

{Interruptions)

MR. SPEAKER : He said that the
Government have not taken any action.
.I.'Il':l:we got the m.tmenlt here. "He says

¢ opposition party leaders and wor-
kers arc being harrased under the gui-
dance of present Ministers of Karnataka
Government, Murders have also taken
place. Police are not taking immediate
action.” I have read the whole thing
lmtgd whatever is objectionable I have de-
(4 .

SHRI1 AYAKUMAR N. PATIL
(Dbulia) : Sir, I rise on int of or-
der. Rule 377 says : & Poin o

“A member who wishes to bring to the
notice of the House any matter which
is not a point of order shall give notice
to_the ary in_ writing, stating
briefly the point which he wishes to
raisc m the House,..,,.”

T would like to know what is mean
“hricfly” in this rule. tby

MR. SPEAKER : It is not a t of
order. It is a waste of time. state-
ment of fact can be longer.

DEMANDS FOR GRANTS, 1979-80
MINISTRY OF INDUSTRY-—conid.

MR. SPEAKER : We will not take up
further ducussion and voting on the De-
mands for Grants under the contrel of the
Ministry of Industry.

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): Sir,
T am verv happy  indeed that the'dobate
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on the Demands for Grants of the In-
dustries Ministry has produced a kind of
consensus in support of the industrial policy
of the Goverment. When , this policy
was presented in December 1977, there
was al acceptance of this policy, both
by Howe and ky the country.

SHRI DINEN BHATTACHARYA
(Serampore) : If implemented.

SHRI GEORGE FERNANDES :
When a policy is presented, it is meant for
implementation. I hope you have un-
derstood that, There was, of course,

icism expressed in certain quarters, and
332 was also hostility by those who
understood that this policy was going
to hurt some of them. There has always
been this feeling that industrial policy
means policy for big industrialists, and the
Minister of Industry means the Minister
for industrialists. And these men, when
they realise that there was an indus-
trial policy by the new Government which
was to bring about a radical change, they
were concerned and their spokesmen were
very articulate, very vocal in their oppsi-
tion or in the expression of their cynicism.
It is very interesting. Sir, to see some of the
newspaper headlines of that time when the
industrial policy was presented, and the
comments of the spokesmen of big indus-
try in this country.  One of the newspapers
said: “FICCI not happy with new Indus-
trial Policy.”’ FICCI is FICCI. FICCI
was not happy with the new Industrial
Palicy. Another one said : *“The Indus-
trial Policy will not help to achieve the
desired objectives nor even correct the
imbalance of the past.” The third one
said: “Industrial Policy not conducive
to growth.” These were the headlines.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore) : You have forgotten
the FICCI Chairman’s comment.

SHRI GEORGE FERNANDES : And
then, of course, there were the paid com-
mentators of Big Business in this country,
There was an archdeacon who was to say:
**The Industrial Policy statement has com-

letely evaded the general problem of
ndustrial stagnation.”” Another paper was
to editorially comment that this was a ri
icy. A ‘third one said: “Hotch-po
icy”. A fourth one said “Damp Squib®.
d , & very large chain
was to say: “This is old wine in old bot-
tle.” It is obviously some one who has
been accustomed to a lot of wine. I do not
know how exactly they would now want to
react a little over a year after this policy
has been in implementation.

Earlylastyear, Sir, westarted plan-
ning fo); industrial wih for the year and
we a target. We said, 7 to 8 per
cent shald be  the industrial growth for
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the curyent . _Aguin, we ran into
mof icist—in

the same kind teresting
comments in i mﬁewlhm
menta that had Again,

the archdeacon wrote: I'Mr. Fernandes
:medwmmm&thedgk';igcmgwhow
to 'w us the t. ethought

that X was whistling in the dark. And
after nwhilcwhmthinglrallyprmd
that /e was in the dark, he started goi
back on his earlier Fmition and n:?
“Things seem to be looking up.” But,
for the last 4-5 months he has been very
quiet and I think it 18 good for him to stay
quict for a while. Another journal was
to say that there is actually a decline in
industrial output in the year 1gy8.
Month-wise statistics started coming out
that we are increasing industrial output
and that a rate of growth is being main-
tained. (Interruptions) Yes, it is very
important, my dear friend, because ulu-
mately public opinion does matter.  The
Government needs the support of the

ple. And if those who are control-
ﬁ:; the media go on distorung the pic-
ture and creating phantoms where they
do not exist, 1t creats problems, and 1t 18
necessary to deal with 1te=I am sure my
hon. friend will understand thateee—
because even when official figures star-
ted coming out every month, some

ple started quoting private figures.
gego not know since when private figures
arc to be quoted for deciding the rate of
industrial growth.  When this attempt
is made to run down the work of the Janata
Government, to run down the efforts of
those who were concerned with produc-
tion=——-Government, of course, formulates
the policy—but it is the workers, the
managers, the people who work out there
who implement 1te—=~when the establish-
ment, which is controlled by big business,

ocs on to say that there is no increase,

51:1: things are going downwards, obvioud{.
they are % to run down those people
who are y producing wealth in the
factories and mines and elsewhere, and
that i; why it is important to put this on
record.

My very old and hon. friend, Shri
very articulate in quo-
ing the rate of

was being very clever. He started
comparing 1976-77 and 1977-78, while we
are discussing 1978-7g~—= ys behind
time | He came out with some logie,
very interesting logic indeed, and said :

“Now, the Industry Minister, in reply
to this point said last year that the
average growth over the last go years
has been 4 per cemt. I think, it is
an illogical aunswer becawse, when
certain assets are handed over to 3
new management end, if the same
assets achicved a 30 per cent growth
in the previous year and under
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the new management, it achieved
only 6 per cent growth, the relative
efficiency of management is obvoius.”

In other words, we were very inefficient
hifter bis party handed over the assets to
win the last week of March, 1977. Mirs,

rathi Krishnan, in keeping with her
Ayle, said we should not speak of 30 years,
wd she quoted, I think, John Morley that
lbe proper memory for a politician is one
tiat knows what to remember and what
o forget.” I will come to Mrs. Parvathi
Kiishnan later, but it is necessary for me
o make this point, because if we in-
terited in 1976-77 a certain situation and
we were trying to build on that an edifice,
we were bound to run into certain prob-
kms. So, the growth rate in 1977-78
was only 3.9 per cent. And if Mr, Ven-
lataraman thereby concludes that we
wre very inefficient in managing, I say
fistly there was no inefficiency. We
inherited a certain situation and were
trving to set right all that was wrong.
Secondly, applying his own logic, I would
like to ask him: what was the efficiency
with which your government managed
the economy  or the efficiency with
which your government managed in-
dustry  ?

If one looks at the industrial growth
of the country, it has varied from 2.2 to
9.5 per cent. I will not go into the
\growth figures for the last two or three
d:cades, but let us take the poisition from
1970. In 1970-71, the industrial growth
rate was 4 per cent; in 1971-72 it was
5.5.  So, obviously there was a lot of effi-
ciency. In 1972-73 it came down to 4
;ﬁr cent and according to the logic of
‘Mr. Venkataraman, they became very
inefficient.  In 1973-74 it dropped to
2.2. Obviously, there was nothing left
in terms of efficiency. In 1974-75, it
was 2.6% not much improvement. t
is only in 1975-76 and 1976-77, with the
Emergency—that Emergencv which some
of my hon. friends on the Opposition are
now trying to decry, to  which they
wer¢ a partv at one time—that you
succeeded in maintaining an industrial
growth rate of 6% in 1975-76 ana 9.5%
in 1977-78. There were no strikes, no
workers® rights, no trade union rights,
no demonstrations, no rocessions not
even to the houses of the r]",ca.ders of the
Opposition, nothing at  all. Today
evervbody talks of the industrial unrest
in the country, the kind of industrial cli-
mate that has been created. In fact, even
my friend, Comrade Halder was to refer
to the sudden deterioration in industrial
relations. Of course, he was referring
only to one plant, which has become a kind
of whipping boy for everybody now.
Nevertheless evervbodv speaks of industrial
unrest and we do have industrial unrest
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but with all that we have achieved a.
growth rate of 8%, in industrial produc- -
tion. People want me to quote the figures
of rg75-77 and believe that this was a
great achievement and the 3.5% or almost"
4% growth rate of rgy7-78 was something
that is to be decried. I am mentioning .
this because there is an effort made to
suggest that there is no achievement. ..

PROF. P. G. MAVALANKAR
(Gaudhinagar) : Have you verified:
whether the figures which were given
during Emergency were all genuine
figures ?

SHRI GEORGE FERNANDEES :
They were genuine figures because 1%
growth came from alcohol, another per
cent came from private cars and another
one per cent of the growth came from
tobacco. They were genuine figures.
They were also genuine to the effect that
a large number of inventories were built
up—stee]l was produced but not sold, coal”
was mined but stayed at the pit heads,
a large number of inventories were built
up. With Emergency and all that it
implied, the growth rate was 9.5%. As
against that, let us  have a look at the
growth rate of last year.

After all that criticism again my friend”
Mr Venkataraman, with his very strange
logic, goes on to a very strange arithmetic
an arithmetic that is not understood by
me in any case—because he says: ‘“This
Ministry ~ has claimed a growth of 8%
over the year—of course, grudgingly—
but if you scrutinise the figure a little more
closely, you will find that a greater part of
8% growth is attributable to 13% growth
in power generation”. I would like to
be educated in Arithmeic. What is the
greater part of 8% ? I presume 4.1%
at least. Is that what s supposed’
to be conveyed ? Then, Mr. Venkata-
raman had not done his homework be
causein 1978-79, an 89, growth rate was
achieved and power generation did go up
by 13%. We are very happy that it went
up.by 13%, not only would we like to re-
tain it, but we would like to improve upon
it. It is necessary to improve it,

SHRI R. VENKATARAMAN (Mad-
ras South) : Thatwas a sentence quoted
from an Economic Survey presented by
your Government.

SHRI GEORGE FERNANDES: What
is the total contribution from power gene-
ration to the total increase of 8%, —1.2.
Otherwise the growth inindustrial outpput,
which reaily had a substantial growth in
the last year, was for the first time in my
view a very balanced growth——balanced
in the sense that it encompassed  all
major sectors of our industry minus steel,
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where we had sct-backs, coal where the
-inprease was very marginal and cement,
where also the increase was marginal.
t Qtaerwise, all the major sectors of in-
dustry showed a remarkable growth.
Power generation went up by about 13%.
phosphatic fertiliser went up by 24.8%.
commercial vehicies went up by a record
88.1%, Sugar—26.9%,  aluminium—
19.9%, tractors—again a rec 30.8%.
As regards bicycles—someone referred to
bicycles not being produced adfqmbf.}s
saying that the Janata Government fai
even to produce bicycles—it is 19.7 per
cent; dry batteries—a record of 28.3 per
<cent; cotton cloth in the mull sector went up
by 2.6 p*r cent and 1n the handloom and
decentralisd sector, it went up by an
all-time record of 1 1.1 per cent; production
of tyres want up by 12 g per cent; vanas-
pati by 18 7 per cent.

All the major sectors of the economy
showed a tremend)us growth rate all of
which escapd the eye of Mr, Venkata-
Taman. that he could see was the
growth in powsr generation, quoting a
sentence from the Economic Review that
a mijor part of 8 per ceat, in other
words 4 + per cent at least, came from
the powsr generation,

[1~** 13 a1 attenst that has been made
by interested pzople to run down the
achievemnt in the industrial  sector
during the last year. Even in those sec-
tord where far a variety of reavons there
were diffizulties —take, for CNPI" cement,
shortaz: of power, transportation bottle-
necks, etc. created proplems and where
th= growth rate was marginal, the availa-
bility wat uo by 13 per cent betause we
imported cem:nt and we saw to it that
g=nnt wis mai- avalable. Agan, take
for example stesl. There was a slight
dscline wa prodiction for a wvaricty of
reatont bat th® availability of steel went u
by to p*r c3nt bacause we imported ste&
ani w: saw to it that industry did not

T am ind-ed happy, therefore, that des-
pite all that our critics, parﬁcuhr}y
the critics and the spokesmen of big
bustiness and their media trying to decry,
trying to run down the achicvemaentsin the
industrial sector, we have achieved a
growth ntcofubOutB‘gn'cenlwhmhI
consider is mem F at the Govern.
ment need be of, and for which
I would ocrtainly like to thank the wor-
kers and the managers in the factories
and elsewhere for the contripution that
they have mad-in spite of all the problems
that they faced.

I had siid last ysar, while submitting
th: Ind trial Policy and, later, while

APRIL 29, 29%

new thrust of our Industria

Min. of Industry 244

inf during the Dﬁﬂmfll. that &cu
take us from the urban to the ryral, fiom
the large to the small, from the caputal-
intenmve to the labour-intensive, from the
machine to the hand We have dis-
cussed the Dustrict Industries Centies and
almost every member referred to this
Yrogranm dynng  the debate.
t1s true that the statistics that have been
ven 1n the papers that have been circu-
ted before the Budget do speak of 246
DICs having becen set up. When I
presented the Industnial Polfcy. the Indys-
trial Policy said that the 4oo0 districts
in the country would be covered by
DICs over a period of four years In
other words, an average of o0 DICY
year were contemplated  Darlier, winle
we were having a debate on it, 1t was
suggrsted that we shoyld take at least five
yecars to have all the DICs sctup. I am
indeed happy to say that against an ave-
rage of oo DICs that were contemplated,
that were planned, 1n less thana r“_
because the DICs wree sanctioned fiom
the 19t of May—against a target of 100
being et up in the first year, we have
sct up not 246 but 346 DICs. There are
rdly 50 o1 6o districts that are to Ix
covered and it will be a matter of months
now before every district in the country
will be coverrd by a DIC. Now, how
does the performance of the DICs look ?
There may be a number of questinns.
Members were, a little concerned and very
Zenuinely. Some gave thar own expe-
niencet, and the instance of Kerala was
ticylarly cited here. Some Mem-
rs shared their experience 1n terms'of
the kind of contacts they have had with
the DIC Manageis. 1 am not saying that
all 18 well. Infact, only two months ago
I had to write to the Chief Ministers and
the Industries Muisters and say that
a little more effort needs to be put into thr
DIC t?'ratwn, and I was to mention that
the DICs are not meant as promotion
pastures for officials or burcaucrats or
ts who have been stagnating at
a certain level 1n Government or in other
Depattments,. The DICs have a major
purpose. They are to be decentralsed
administrative units and, at the same time,
they are to be units which are meant to
g;lmﬂte industries in ryral areas, ytilising
raw materjals, harnessing local talent,
creating talent where it does not exiit,
and catering to the local marget. ThfY

bave a tremendous job to do.

We started with the DICs in May fﬂ'l-
year and it took us a little time~=it mlo
w four months—to identify the peopc
In the first lot we sanctioned about 10¢
DICs which meant 100 General Manage!
and 300 Functional Managers. It tool
us a little time to get the right type ©

sfter interviews ete. , train
ng was provided. We have 1§ tramin
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units 1o the country and m these 13 tram-
!;!‘uﬂu spréad over ss many States, spe-
ised ttaining was given to the General
and the Functional Manages

By the t.u-nt“.el thge men be;am func:l:mal,
gowng to the districts and taking chaige
of dfe DICs, 1t took about four months
So the action reports that we have in re-
gard to the performance of the DICs 1s,
say, from August last year and while I
admut that there are problems, we are
doing everything to set mght whatever
13 1dentified to be wrong One kind of
problem 1s the Kecrala problem, where
emploézcu of the Government went to the
High Court and filed a writ saying that not
‘they’ but ‘we’ shall b. appointed=—
that these posts shall be reserved for em-
ployees of a certain Department and there
dnil be no outside recruitment. We had
these problems not only in Kerala but
elsewhere also  We are dealing wath these
problems  Despite all thcse  problems,
out of the 346 DICs that have been sct up
164 DICs have submutted thar detailed
reports and they have been prepanng
their plans of action Tifty two thousand
entreprencurs have been idenufied by these
reporting DICs, the 164 DICs that have
reported have idenuied 52,000 cntre-
prencurs, they have prepared 13400 pro-
ject profiles they have been instiumental
in ecstablishing 37660 umits, thcy have
created employment for 1,16 465 persons
they have made Rs 47 2 crores of financial
assistance available to the small entiepre-
neurs 1n the districts and the rural arrcas,
they have provided Rs 1 46 crores seed
money Or margin money to 1686 units
‘This 15 the work they have already done 1n
the brief J)cnod they have been 1n exis-
tence and for which they have been able
to submut their reports For 1979 8o
their action plans—because they are at
worke=which only 164 DICs have sub-
matted to us visualise the establishment
90,814 umts I hope the Hon Members
will remember this and particularly I
hope comrade Dmen Bhattacharya will
remember it, so that he can putus to
the test thercof one year from today
On the bams of the action plans the
DICs have already prepared, there 1s an
anticipated investment of Rs 181 crores
planaed by these 164 reporting DICs, and
the estumate that they will be able to
provide employment to almost four lakhs of

. AN HON MEMBER How much
is 1t now ?

SHRI GEORGE FERNANDLS @
You were not here when I started speaking
‘We can have a private discussion and then
I can explamn to you

So ths, Sir, 1s the action plan of 16
of the 846 lg!g- that they hs\; m.i::;tm
eeporting and their reports are
mmn:gly and ly This 1, I

BG., 19-80- CHITRA 23, 1901 (SAKA)

Min. of Industry 346

believe, evidenie of the fact that the DIC's
are fulfiling the role which we had
assigned to them

SHRI SOMNATH CHATTERJER
adavpur) Can you give us & stateswise
eak up ?

SHRI GEORGE FERNANDES We
will certanly subnut state wise  figures
because we are producing statistics evey
month and I will be most happy to give
them to you

SHRI SOMNATH CHATTERJEE:
Only fo1 very big districts,if there are more

than one 1t there 15 only one,it may not
be possible

SHRI GLORGF  FFRNANDES-
Certainly And I would like to assure
Somnath Babu that among the beuter
operated DI( s aic the units in West Bengal,
and when the 24 Parganas DIC-which
was the first to do so==produced its action
?lm’ I was to hold 1t up as a model
or other DICs to follow Since, then,
others have produced equally good, per
haps even better action pans But the
point 15 that the 1dea has been understood,
the 1dea has been grasped and the idea
15 currently being implemented, 1n my
view, to the satisfaction of thosc who are
c;mrgtd with the implementation of this
10,8

Then, the other Sector 15 the de-
centralised sector It s our belief that the
creation of new jobs 13 not gomng to be
through capital intensive large sized induys-
tries whether domestic or mula national,
whether i the private sector or public
scctor Th¢ 1mmediate creation of jobs
1s going to be through the decentralised
sector, and am sure that everyone,
wrrespecuve of one’s “adeological predelic-
tions—if you want to put 1t that way’ e
has accepted this proposition There
are, of course, dpeople who dre very scien~
tifically minded who believe that™ this s
certunly not the ?ohc}‘v; who relieve
that this s very unscientific, but st works
S ufic or tific, 1t works, and in
terms of creation of jobs, 1n terms of pro-
duction, 1t has worked mn each of the
sectors

x4 hrs.

Let us take the Khad: and Village Ine
dustries Commussion 1 remember my
days in the Opposition, and J remember
them 1n the context of the Kbhadi & Village
Industries Commussion because i thoge
days the Khadi and Village Industries
Commaiss10n u;u a sinecure ré‘ox' retired

oliticians or for patronage Now a da:
?t 13 not Today the Khadr and Vxlhgyel
Industries Commission 1s one of the most
amportant mstruments for the furtherance
or implementation of one industrial policy,



[Shri George Fornandes)
Here are figures, here 15 evidence that whe®
you give responmibility to the KIVC, when
tell them they have a job to do,
Eltthe‘ymnot umure;. &ﬁﬁm
your expectations In as
upmwe have had no discussion in this
Ecme on this. Pegple made to raue
questions on how monies arc swallowed
1n the KVIQ, how institutions are g
bankrupt, how societies arc bemg hqu-
dated. We have not had these questions
which we used to have because today
the KVIQ 1s doing a good job

SHRIMATI V JEYALAKSHMI :
(Sivakas) - How many bogus umits are
functioming in the KVIC ?

SHRI GEORGE  FERNANDES :
The ones you had set up which we are
now trying to lhiqudate

In 1976-77 khadi production was Rs
56 crorgl? ’ nty years afier the KVIC
came 1nto existence, 1n I 75-72. khad:
production was of the order of Rs 56
crores but 1n 1978-79, that 18, 1n two years,
1t has gone up to Rs 76 crores, an in-
crease of Rs 20 crores Employment n
the khadi and wvillage Indusrtries sector
was, 1m1976-77 2025 lakhs and 1t
has goneup to 26 64 lakhs an ncrease
Rs. 46 lakhs overa penod of =24
months The total output of khadi and
wvillage industries has gone up from Rs 227
crores 1n 1976-77 to Rs 28q crores in 1978-
79. 1 believe that this 18 a verv creditable
performance In the decentralised sector.
Earlier the institutions was not attuned for
this kind of work. These are the statistics
which the public Accounts Committee can
verifv.

SHRI DAJIBA DESAI (Kolhapur) Can
you give the khad: production in metres?

SHRI GEORGL FERNANDES: 1
can give the production in metres also to
prove that 1t has gone up Employ-
ment has gone up and when employment
has gone up, 1 bly the output has
also e uj I am sure, my friend,
Mr. Dajiba Desa:is able to understand this.
Six 1 of people have got additional
employment 1n the kh and willage
industries sector They have been
ducing. they have not been wasting their
time

Yesterday, and earlier, we have had
dncuﬂ;l:tm lﬁoul }mtd:u I t.hmi;t was
m' rs e}'-l.hhm) W ‘was
;mvn‘|r culuz concerned about WIMCO
and the Sivakasi match manufacturers
who have been creating a lot of trouble .

SHRIMATI V JLYALAKSHMI : Not
only Sivakash: but other areas also

SHRI GEORGE FERNANDFS Siva-
kas: and the rest Our effort has been, as

tralised
ustries sector. Huwhave‘m’::ﬁn-
ed in the last two years? I it was
M"'-'rhi?ilnu mmm
BAY. e ter »
. '. Of course, onc has to speak.
else 13 one going to educate?

SHRI KRISHNA CHANDRA
HALDER (Durgapur) * Please do not
throw the MCO workers in the
streets

SHRI GCORGE FERNANDES * I wll
not I am concerned about them You
know  thu

It 18 necessary to speak I am sure,
Comrade Parvath Krishnan will under-
stand this  After all, she 1s also a trade
uniomst, as I have been, and 1 may say
that if the total output of words 13 to be
compared between two of us, 1f not for any
other reason al least bechuse she has been
i this game for 4 longer time than I have
hers should be a little more than mune
(Interruptions) 1f her only grouse 1s that
I am a Mnster and she 15 not, that I
cannot help

MR SPLAKER We are not discuss-
ing that

SHRI GEORGF FERNANDES : The
nt 15 about the 1otal output o words

¢ mentioned ‘that the isters ki

on speaking *° The Minister has to spe
The point has to be drive home Jam
fighting agamg gl‘;“t':d interests in this
country, we are fighting against very power-
ful v:,ted nterests lg am sure, Comrade
Parvathi Krishnan, in spite of all her diff-
u‘e]:mes with me, would appreciate that g;

t 18 t very powerful wves
flﬁauu men we talk about matches .

AN HON MEMBER : What abous
West Germans *?
)

SHRI GEORGE FERNANDES: 1
will come to the West Germans. I have
mﬂm West German figures also and I

give them to you—West German,
American, Britsh and French—-all over
the world. Do not get obsemed by any
country. (Inferruptions).

In 1P7B-79s when this Government
dec: that matches were one of those
areas which should, invanably, be in the
cottage and decentralised sector, we made a
budget 1on of Rs 6.88 crores. We
were able to produce matches worth about
Rs 11.5 crores, and we were able 0 create
employment for 27,000 people. Nothung
much really But mn 19 »_in
current year, the provision made 1s Rs_14.6,
crores. Our production will double at
Rs 21 64 crores and the employment will
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double to 54,000 peoples, halfa lakh. Our
projections for the next three years, as
we move the match industry from the or-
ganized, multinational sector to cottage
industry, to the decentralised sector,
is 0 have an investment of Rs. 14.45
crores in 19B82-83. This will take us to a
production cost of Rs. 76.9 crores and
provide employment to almost two lakhs
of LB:O e. I am concerned with the jobs
of t ,000 also. Comrade Halder, but
‘while we are doing everything possible to
-gce that those jobs are protected, we are
also, by moving away from the organised
-sector, from the multinationals creating
two lakhs of additional jobs.

SHRI SOMNATH (GHATTERJEE 1
"You can peg the production level of the
mechanized _sector......  (Interruptions).

SHRI GEORGE PERNANDES : That
was pegged by the Congress Governments
1 do not want to merely peg it.

SHRI SOMNATH CHATTERJEE :
Let it not be near Sivakasi. ,..(Interruptions)

__SHRI GEORGE FERNANDES :
They want to keep the multinationals in
the country. Sir, I seek your protection.,

MR. SPEAKER : I do not think you
need anybody’s protection. .

SHRI A.G. GEORGE (Mukandapur-
-am) : The Minister is giving an erroneous
:l:npr)mion to the House.....(Interrup-

ions

. SHRI GEORGE FERNANDES : Wimco
is very much a multi-national.
If my friend has forgotten what Wimco
is, I can only say that I am indeed sorry.
‘Wimco has Swedish capital to the tune of
40 per cent and Wimco takes out of the
country every year several hundred
thousands of rupees.....

‘AN HON. MEMBER : 39 per cent.

SHRI GEORGE FERNANDES : All
right 39 per cent. g9 per cent equity by a
foreign company in India ceases to make it
a multi-national ! I am glad we are get-
ting a new definition of multi-national.
(Interruptions)-

MR. SPEAKER : Do not record. I
am mnot allowing. Once in a way I can
understand, but it cannot be a running
commentary like this. Do not record.

(Inerruptions)*»
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SHRI GEORGE FERNANDES : You
can see the kind of thrust that we have
brought in the khadi and village industries
Against a total outlay of Rs. 83.98 crore
for the entire last Five-year Plan.
in the khadi sector, the Janata Govern=
ment in the very first two years of its term,
has already put in Rs. 102 crores......

SHRI SOMNATH CHATTER]JEE :
Where are they located?

SHRI GEORGE FERNANDES : All
over the country.

So far as village industries are concern®
ed, as a gainst a total outlay of Rs. 34.28
crores during the five years which the pre-
decessor Government provided, in the first
two years of our term we have already put
in Rs. 49.52 crores in the village industries
sector. This, Sir,is proof that we are
moving from the large to the small, from
the machine to the hand and further....
(Interruptions)

MR. SPEAKER : Thisis an important
debate. Don’t interrupt him in the mid-
dle. If you are dissatisfied , you have other
remedies.

/// SHRI GEORGE FERNANDESth_:re
were points made about the textile” policy
I will come to the basic textile policd
Now the thrust is from the urban to the
rural and from the machine to the hand
One of the areas where we decided tha
firstly money should go, secondly, pur,
chasing power should be created and
thirdly employment should be generate
was the handloom sector. Here again
I am indeed happy at the results that ar
available before us....(Interruptions) Yes
West Bengal is again doing very well
It is doing very well indeed. In every
area you are doing very well includin
the multi-nationq._ls.‘,.,

(Interruptions) . **

MR. SPEAKER : Don't record any
. thing.

R

SHRI GEORGE FERNANDES i As
against a Central Budget provision for
- handloom development of only Rs. 10
crores in 19%6-77 in the very first year of
our governments we doubled it to
Rs. 20 crores. Last year it was Rs. 27.5
crores and this year we have estimated

a grant of Rs. 28.3 crom.j

SHRI R. VENKATARAMAN : The
Plan has been doubled, therefore, the
amount will be doubled. But you must
say what percentage of the tottal plan does
it form. Then only it will be comparable.

*¥Not recorded.
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SHRI GEORGE IFERNANDLS : I
am sure the hon Minister wall understand
that the Plan was doubled, and 1f the Plan
was doubled and if in the very first  year
of our being in the governmentwe 1increased
the handioom allocaton from Rs 10
crores to Rs 20 croies and in the second

ar we took 1t to Rs © 27 50 crores thus

1r, shows clearly that there has been a
tremendous 1increase which 1 am sure my
hon, friend with his penchant for anth-
metc will be able to understand

The NCDC loan assistance to the hand-
loom sector against Rs 2 67 crores in
June 1978 1t has alrcady gone upto Rs 6

crores in March, 1979, The co-operative
cover; of looms has increased from
6.7 loomos 1 197677 to 14 lakhsim

the course of last year—=more than double,
The credit sanctioned under the RBI
scheme offﬁnwckc’ for handlooms h;ss
gone up from 20 crores jn 1975-
to Rs. 60 crores 1n 1978-79. Production
of cotton fabrics and blended fabrics 1n
the handloom sector has gone up from
wSo mullion metres to 2,720 milhion metres

thin two years of 1976-78 The Janata
cloth productron 1n 1976 was neghgible.
There was hardly anything In 1977-78
we produced 82 mullion meteres, and 1n
1979-80 we have targetted for 200 million
metres agamnst & performance  of
125 mullion meties last year.

Employment in the handloom sector has
alsa gone up. In 1976 the employment
was 57 lakhs. In 1978 employment has
mereased mp(li-; lakhs—an 1ncrease of 10
lakhs in employment 1n two years time
m tl;: hmdlooml !ccw:i‘olt 12 not merely
employment. t s wages, The
wages of the handloom weavers have gone
up because they have started moving into

arca of blended fabrics 1n a very big
way. The wages of handloom weavers....,
1 have made uél:rcm:k:tudy ofﬂv';eSmu
- are I na RInst X
lmlofkl.4to5pcrdaytaayitb&.'%g
8 per day. In Orssa 1t has
Rs 130 to Rs. 180 per month. Tamul
Nadu-=from Rs. 200 1t has gon
Rs 230. InBihar from Rs, 4 1t has gone
up to Rs 7. In Gyarat from Rs. 4 to
6ithas gone upto Rs 8-12 & day. te
we have been increasing , in
jch has been
the bane and which has been the main
problem for the handloom, sector it is in
this area also where we have achieved

take West Bengal
Somnath Babu’s heart to know that against
asales turnover of Rs. 196 lakhs m 1976-77
in the very first year, the sales turn-over
went upto Rs. 430 lakhs and they have
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targeted a sales turn-over of Rs 6 crores
for the current year through their Apex
Handloom Weaver's Cooperative Societ-
18,

Simulatly, take Maharashtia, Asaganst
a sales turnover of the State Handloom
Development Corporation of Rs 28 lakhs
n 1976-77, we went up to 2 50 crores 1n
1977-78 And, m the current year, 1t
18 Rs 215 crores In U.P. as agamnst
a turnover of Rs 1 crore in 1976-77,
the Handloom Development Corporation
had a turnover of Rs 7.28 crores in
the very first year of this Government It
was Rs 10 crores last year. We are mar
ching forward very vigorously in the cour-
se of the current year.

Coming to Oussa, a very backward
State otherwise As agamnst a turnover
of Rs 159 crores in 1976-77, they have
had sales ol Rs 3 45 crores 1n 1978-79
and Rs 5 croresn the current year  Ths
15 an  achitvement

I can guvé moie hgures but, this would
not perhaps be nccessary The pont 18
that handlooms 15 another one of the de~
centralised sectors where thev have been
doing extraordinanly well

A more significant and even, more dra-
matic aspect has been the development 1n
the handicrafts sector Thus has been one
of the most neglected aspects of our
economy Thus 1s where both the State
Governments and the Centre are inter-
acting closely and so far they have beent
able to take some verv mgmificant strides
forward In 1976-77, the last year of the
dynamic decade, the total planinvestment
m handicrafts was Rs 2.8 trores ( infervnp-
tisas) dunng the Congress Minstry's
tume. From Rs. 2.8 crores n 1976-77 1t
went up to Rs. 12.4 crores last year.
This 1s what we did—six tuns greater.
1 am sure Mr Venkataraman will be
able to understand the arithmetic of tha.
(Interruptions) 1n one year this 1s the posie
tion. ;:al there wuthno ht‘raimns
programme for craftamen mn the last year
ofcg: dynamuc decade (Znterruphions) if
there was, then there were no people
trained and, 1 which case, 1t was not mp-
lemented. (Interruptsons).

In1977-78 we trained 11,000 craftsmen,
puncﬂlg,a to produce carpets,. We
conducted a masuve training programme.
We set up and odd tremning centres
and conducted a masuive traimng program-
e in very many parts of the country in
the Eastern Dastricts of U.P., i Jammu
and Kashmir, in Madhya Pradesh, in Raj-
asthan, m Maharashtra and in Karnataka.
We had carpet trmming  tresset up and
wereable to trawn 11,000 peoplés  In 1978~
79, we trained 47,000 people to weave
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carpets and 1n other key areas of handi-
crafts In 1979-B0 our target 1s to train
70,000 persons We have created addite
ional employment 10 1978-79 1n the han«
dicrafts sector, additional employment
for g lakhs of people In the current
year wr are creating employment to
‘“?: lakhs of people  Sir the production
of handicrafts has incicasel from Rs 500
crores 1n 1976 97 to Rs 800 crores
i 1978 70 Thesc arc the achievements
which have been possible becausc of the
kind of trax programme that we cone
ducted and the service centres that we
opened and the kind of integated  de-
velopment that we had

Simulat Iy, with regard to coir with which
Mr Ravi 1s particularly concerned..
(Imterruptions)

JHRI AC GEORGE Su he has
taken us for ande There are well organs-
ed prommammes  You ask the Commerce
Minuster, Sir

MR SPEAKER I am not questiomng
anybody

SHRI GEORGE FERNANDES - As

day snd Mr Raviusalso aware of the fact

te the problems, I am
nate lg m!lél‘;m Mr Raw: to know that
produstion has gone up from 1,55,000 ton-
newin 1975-76 to 1,65,000 tonnesin 1977-78"
exports have also gone up from §7,000
tonnesn 1978-76 to 42,000 tonnes 1n 1977-
B I there are problems, and we
are dealing with those problems

For the cogr industry, there was to be &

which was convened for the 1ath.
been oned but we are

soon &? all forward with a

which wdtld takeKcarle l;.{a e

1ndustry, not only m Kerala

other parts of the country

Therefore, Sir, are the decentralys~
areas where there is job gencration,
Firminy, S v
1. .]
and malking

to them We are reonenting
system 1n order (o see
the money to the people who
. I beheve, we havei
lasttwo years, sucreeded 1n al
decentralised sectors through which
Wegre gang to create Jobs which is the
ymportant thing whych the Mmustry
stry Government have 1o do.

we have doae well

i

t

F

i
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Si, My Venhataramar and a few
others saud that bccause of the utterances
of the Industry Minuster and because of the
counfusing statements ccming from vanous
Mingsters ol the govainment, tl ¢ invest-
ment climate has nct been verv good
Now, what 15 tlus investment  ¢limate’
It 1s'a hand of darun dreloped over a
period of tume andat1x el ¢r My Halaor
sonte spokesman of M: lata who
talk abcutit Fustly lwoild hike the
hon ble Membets to understwd that the
total imestment m tl¢ cenomy which
th Jarge corpuiate private sectct o the
country 1s concerned with 13 only between
10to1zpercent Yet they go on ramng
these danger ugnals  (Intering 1om)

The first thyng when one spenks 1bout
the investmunt climate 13 to 1umember 18
that the large corporate private sector’s
total investment 18 10 10 12 per cent in thus
countrv The bulk of the investment,
namely 50 per cgntof the investment com-
esfrom the household or the non-corporate
scctor—mdividuals, small people cottage
units, mochys, cobblers ¢1c 50 par centof
the investment 1n this countiv 13 1n ths
small scale sector But their investment

limat body d. s Thev have got
johs through the KVIC or in the handloom
suctor, but nobodv  talks abon t 3t becausc
those poor people do not mmrnlnu\sp:?-
ers or the cconomuc journals It the
spokesmen of these finanuial  papers
whuich say that the mvestn ent chimate 18
bleak or FIGCI says that the investment
climate 1s bleak They must remember
that thev are concerned with onlv 10 per
cent of the total investment Forty per
cent of the mvestment 18.1n the public sector
in this country  Let there be no fooling
aboutwith figures I etno danger mgnals
be raped—as Mr Venkataraman was
trymg to do 1t the dav beforc vesterday
that I am trying to cieate confusion
Have I Has investment gone down
during the last two years? Why don’t
you the financial columns of any
newspaper and look at the figures in ct
of the Exchange, the temple where
big busness worships mormng, noon and
mght The Stock Exchange which 18 the
baro-meter of their success a3 well as their
fatJure  The pomtion of stock mh::r
Wwas never ghuodu;t 15 todey. Ths
that the polieies on Industry why
my government 13 pursuing arc l.fn- nght
licies and they are sumulating growth,
ut the Industry has a cy 1o rase
danger mgnals merely to  ask for more
concesnions I have yet tosccan industrs
11st who say= that we never had it so good
or who even savs that we are domng well,
1 Lave ye! to see an indumalist wh o does
not ask for more concessions in excise and
txes As a trade umomst I have npt
mnh:mandunM:murtlmlhaum

seen him




285 D.G., 19-80—
[Shri George Fernandes]

Sir, here w2 have some spokesmen and
the newspapers also sometimes talk
abyit the investment climate get
bleaker and bleaker What are the facts
Tae y-ir before when 1 was appomnted
Minuster of Industrv the stock exchange
zoomed down but a fortmght later it
startt1  picking up The moment I
c}llurd&:he Eata };I‘herﬁ“ai Power l;}ta:hon
they t that things are all right,
but tl'lc‘::gmmtl talk of a certamn umt of
Tatas to be taken over then I am a dishon-
ourable man Sir,lastvearIcleared Rs 200
crores worth of licences of tne Birlas, then
I am an hon'ble man but if I say that in
Gwalior Rayons in Nagda, Birlas have a
caparity of 38,000 tonneswhichisunlicens-

then I am a dishonourable man IfI
sat that a Birla factory exists in Kerala
which 1s unauthorised and where
ments has been treated with contempt
over a period of twelve J’“" and in which
the government colluded from the then
PrimeMinuster downwards, then,1tissmd,
Mr Fernandes must be having motives®
s 13 how things have been said  Let
us not, therefore, fool oursclves

Ultimitelv how lors one assess the -
vestm=nt climate Itis from the moneys
that are spent  In the vy first vear of
my taking over ¢ ment consumption went
up by 7 p rcent In the second year it
went up by wother 10 por cent  Thas has
heen a4 comnound 1te of growth of de-
maand

Sr t1t1 v ry urst year of the Janata
govern n-nt taking over, steel consumption
wentu> hv 1{ per cent and in the second
year it went up by 10 per cent Thus 18
again a compound rate of growth If
you want to see how the capital market has
oprrated capital rased 1n the market in the
financial vear 1974-75 was Rs 61 crores,
1n 1975-76 1t was Rs q crores, in IQ?G-?S
it wis Rs B2 crores and 1n 1977-7
it was  anall tine record of 135
crores of ridees  Who savs that *he in-
veitn=nt chimate 18 bad? In 1978-7g—
Ayl D ce nh —=nnivate capital rased
1n the market s Rs g2 , crores and when
taestitustics of the rt numing three months
can®in it will be another record year

St the nimh=r of indstrial heences
applications that we  recinved 1n 1976
the last yrar of the dvnamic decade was
qo?’ whereas 1n 1978 79 1t 12 1 992 The
disbursements made bv the financial 1nsti-
tutions in 1976 77 wete to the tune of Rs 500
crores whereas 1n 1977 78 the figure 18
Rs 694 crores [his1s an inereaw of 16.2
gn- cent The impmt licences gnen by

CIE i canutal go)lsin 1976 77 were
for Rs 510 crores, 1n 1977 78 it came to
Ra s2r crores and upto February, 19
the figures 18 Rs 495 crores ‘I‘h:capltllgoza
mmports that were approved 1n 1976 were
worth Rs 158 crores, 1n :i:::ntwn Rs.
293 crores and in 1978 1t 15 195 crores.
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Im; of capital goods 13 an indication
ofpotl?e investment place as well as
the hc:rlﬁl nf.ltbe The acm&!
imports of capital goods 1n 1 was

mwduafggsumwhmsnl TI+7

1t increased to 1,158 crores yet
evu"::)dylpuh of slugguhnessin  the
mar! {Interruptrons)

Sir, industry 1s an cffort to

suggest that the policies that we are pursu-
ing are not conducive to The
statistics and figures are all there, but agam
they twist them and say that production has
actually not {x:e up even while 1t has
fone up by about 8 per cent during the
ast year

MR SPEAKER ‘- How much more time
w:lll;ou take? The House 15 to take up
the Demands for Grants of the Minstry
of Commerce

SHRI GEORGL FERNANDLS S,
I will be concluding shortly I will pow
deal with some the more important
pownts rused by the hon'ble mem

Now, Sir, Mr Venkataraman in the
courst ol hus speech teferied to  appio-
priate fechnology’  le made a numgcpr of
pomnts I have alirady dealt with some of
them but about appropnate technology.
I was reully hurt [ must expiess mv
tremendous disappointment at the way he
dealt with the question of ’appropriate
tech While dealing with ths
subject was to say that ‘appropriate
wnhmlnﬁir' was a form of neo-1
He said “Ia fact, 1t 13 neo-1umpenalism and
on this they are spending a lot of money”,
He further went on to quote from an article
in the ‘Hindu' about something or the
other Then, he said ‘I know the gusto
with which the new theory of ‘appropriate
technology’ 18 burisgmd In fact one
ofthe things which they do 15 that they
brainwash some of our civil servants, they
brainwash our technologists and sce to 1t
that the deve nq countries are kept at
a backward level” Sir, “appropriate

technology’ 18 not the invention of neo-
imperialism  Mahatama ~ Gandln was
ed the runming dog o f 1mperialism
That 11 what I was remundcd  of when
Mr Venkataraman made that point
am not waying that this s what he was
trymg to  convey But I was
reminded of that piece of Slander
That was the chaid that was suddenly
struch 1n me for the teason that the appro-
priatc technology 1s what Gandhi taught
The ‘Charkha’  1s the most appropriate
technology the hullock cart 1s the most
apprupriate  technology There arc 88
large number of bullock-carts than ralway
and roadways in the country There
18 more power generated by the bullocks
than byall your power stationsin the coud=
try  Whichis the sppropriste technology?
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o0 ¥ And for Mr, Venkataraman to make -a
a3 gweeping statement like this. I cannot
al ‘yndérstand. I can understand if he says
of that wé should have discussion on appro-
7 priate technology. I .am prepared to deal
't with this point, but Mr. Venkataraman
e madesuch aswecpingstatement which was
least expected  of him. I want to
~mention this because I was terribly - upset
0 and" I was terribly hurt when he . made
- thisstatement. :
J
n .
: Now, Sir, hon. members have raised
. alot of points. I would like = quickly

forun through the various questions rais-
ed by them. .

I have already dealt with the points
~made by Mr. Kulandaivelu.

* Mrs. ParvathiDevi referred to Ladakh’s
“development problems. I have already
dealt with that yesterday during the course
of Question Hour, and I would like to
asure the hon. Member that when we
take up in the course of this year, the indus-~
trial development of our more backward
regions, Ladakh will certainly Le on the
agenda of the Ministry.

Mr. Kacharulal Hemraj Jain referred to
Ferro Manganese plants and also talked
of the kind of working conditionsin which
workers work there. My views on take
over are very well-known. If it were a
simple issue, it would indeed have been a
d flerent matter. But it is not that simple a
matter to take over. I am sure the hon.
Member will understand, What are the
sectors? What are the key-sectors? What
are the priorities? The questions need
consideration before we think of nationali-
sation. I am sure the hon. Member will
understand that what is now necessary
to do is to see that the exploitation of lab-
our by the owners of the ferro manganese

_plants is stopped. He also referred to a

paper mill in Balaghat. We are presently
discussing the paper industry, the kind
of people for the industry that we should
have in the next five years and I hope
Balaghat is one of the projects which we
shall deal with.

Mrs. Jayalakshmi referred to - WIMCO.
I have touched upon that point already.
She wanted a categorical answer whether
Ihave already ordered an investigationinto
the Sivakasisituation. As soon asIread
the report in the ‘Business Standards’ a few

"days ago, and it also referred to the Indus-

trial Development and Regulations Act,
Idid ask for an investigation into the whole
structure of the Sivakasi Industry. The
mom=nt I get any report on the Sivakasi
situation, I shall certainly act on that.
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Sir, she also referred to soft ~loans for
~handlooms. T have already explained the
kind of thrust that we have given to hand-
looms and I would like to assure the hon.
Member that money is not the constraint.
"We shall ensure that moneyis not the
constraint where the decentralised sector is
concerned, whether itis handlooms, handi-
‘crafts, or whether it is anything that is
tural ar cottage, money shail not be a con-
sideration. All monies will be made avail-
able and all their problems will be re-
solved.

Mr. Bega Ram Chauhan spoke about the
‘kapas’ prices. 1 would like to inform him
and other hon, Membters who raised
the cotton - price questjon
that, for the first time, this year we have

. targeted to procure 15 lakh bales of cotton.

For the first time this year, the Cotton
Corporation of India is building 2 buffer
stock-of cotton. 'We have also allowed the
export of some cotton.  'With all the mea-
sures we have taken I am happy to say
that the prices of cotton have stabilised.
There is a discussion currently going on,
in the context of the Maharashtra mono-
poly cottonprocurementscheme, as to what
kind of future procurement policy we
should adopt. I would like to assure the

" House that my Ministry, which is concern-

ed with the cotton grower more than it is
concerned with the mill-owner, because
the cotton growersarelargerin numberand
are the weaker ones and they need
protection, will on the basis of the experi-
ence that we have gained during the
course of this current year see that the
problems of the cotton growers are tackled.
We are on this job.

Shri Sunna Sahib was to raise the question
of backwardness ard a number of other
hon. Members frem other States also sugg-
ested that their districts must ke declared
as backward. Hon. Members from
Karnataka, Kaala, Madhya Pradesh,
Rajasthan, etc.  were all clamouring fer
various districts to te declared backward.
The hon. Member fi« m Karnataka referr-
ed to the Karnataka Government havirg
sent certain proposals 1o me to declare
forty-one areas as backward. This mat-
ter also came up in the meetirg of the
Members of Parliament from Karnataka
that T had where the Industry Minister of
Karnataka was also present. I pointed
out that firstly, I had no authority to dec-
lare those areas as backward which
they wanted me to declare.  Secondly,
how did the whole concept of backward-
ness come about? The Plannrg Commis-
sion made a proposal to the Central
Government. Then, the Central Govern-~
ment asked the States to tell them which
were the districts to be declared as back-
ward. Consequently, 6 districts in
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each State were declared backward on the
recommendations of the State Governments.
This was done five or six years ago. To-
day, if it is necessary to change it, it will
have to be discussed with the State Chief
Ministers. I had a discussion about this
with the Planning Commission recently
and the next meeting of the National
Development Council, I hope , it will be
possible to put this item on the agendz so
that we decide once and for allas to  what
are the parameters within which we decide
who is backward and who is not backward.
What are the subsidies that should be given
for the backward districts? Whathappens
to those districts which have so far got
the subsidies as backward districts? Why
not go into those districts which have not
been declared so far?

So far as Karnataka is concerned. I
would like to tell the hon. Members, and
I made this point when I met the Members
of Parliament from Karnataka also, that
they have indicated forty-one areas. Each
area revolves round a big city like
Mangalore, Udipi, Mpysore, Devangere,
Hubli, Dharwar and they demanded
that taluks surrounding these towns must
be declared backward. This is a proposition
which is not conducive to the develop-
ment of backward regions. However,
as I said, we shall have this matter examin-
ed in consultation with the Planning Com-
mission and later on in consultation wi h
the Chief Minister and then see if we need
to take a new decision on this. My own
view is that a new decision needs to be
taken.

The hon. Member also mentioned about
the commissioning of the newsprint unit
in Kerala. Weare hoping to commission
that unit by the end of this year. There
are problems and these problems are pri-
marily between the workers and workers.
Every worker or every party wants to set
up a cooperative society of its own to take
the labour contract. This is a very
unfortunate situation. The State Govern-
ment has given us tremendous coopera-
tion in this and I hope that by the end of
this year, we shall be able to commission
that unit. He also made a point that
there is no public sector unit at all in
Kerala.

SHRI VAYALAR RAVI : Who said
that?

SHRI GEORGE FERNANDES : Shri
Sunna Sahib.

SHRI VAYAUAR RAVI : In his own
consti tuency, there are two or three.

SHRI GEORGE FERNANDES : Yes.
Apart from the cement unit that is com™
ing up, there is the instrumentation units
ITI, there is the HMT unit at Kalamas-
sery, an HMT Watch unitis com'ng up in
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Cannanore, a new Ship Building Yard is
coming up, the HPC mammoth news-
print plant is going to be there. The
hon. Member will understand that we
are doing all that we need to.

Shri Manohar Lal talked of TAFCO,
Jaipur Udyog and Kailash Mills. TAFCO *
is a beautiful unit, but it is in a very bad
state. We need the cooperation of every-
body, particularly of the trade unions there.
We are doing all that is necessary to  see
that itis set right. About the take-over of |
Jaipur Udyog and Kailash Mills, the mat-
ter is currently under considevation of the
Government and I hope, it will be possible
to take a positive decision in this regard.

Shri Rachaiah referred to the import of !
watches. We need to import watches,
because there is smuggling of watches.
And we import watches only to prevent|
the smuggling in watches. I am sure, he
will undestand this.

SHRI VAYALAR RAVI: Your HMT
is producing watches.

SHRI GEORGE FERNANDES :Itis
they who are importing and marketing |
the watches.

Then, there are two or three more points |
which have been raised particularly by!
Com. Halder.

'

Mr. Halder’s point was that we are going
in for multi-nationals, particularly, West
German multi-nationals. He cited cer-
tain statistics of how, last year, out of 273
collaborations, only 70 were for industrial
machinery, and the rest, of course by
implication, were for the non-essentials,
Every vyear, in this country, on an average|
about 250 to goo foreign collaboration
have been  entered into---not by Mm;
Fernandes. The total foreign collabora-
tions before Mr. Fernandes entered the|
Ministry of Industry was 5440 including
siemens. And to day, as before , we get
about 300 foreign collaboration applica-’
tions that are cleared annually. Last|
year, we cleared, 307 ; the year before, we
cleared 267; and in the last year of thei
Government, they cleared 277; and in the
penultimate year of their Government they
cleared 359.

There is a constant point being made
about West Germany. I do not know
what is wrong with West  Germany
or with West German technology. ,
would like to know what it is, Lecam
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there is a constant refrain about West
German  technology. We are building
a bridge over the Hooghly. (Interru-
ptions). The  consultancy to build this
bridge over the Hooghly was given to a
British firm. Last year, the Chief Minister
of West Bengal came and met me, and said:
“We want a West German firm’. He had
negotiated with the West German firm; and
today, the West German firm has been
hired, by the West Bengal Government
to supervise not only the work of the British
consultants, but also to supervise the work
of every Indian supplier of material and
men to build the bridge over the Hooghly.
Am I to presume that Mr. Jyoti Basu is a
West German agent? Am I to presume
that because thereisalimitto everything
1 would like to know.

SHRI DINEN BHATTACHARYA :
‘We have no complaint about the technical
aspect. About technology, we have no
<omplaint.

SHRI GEORGE FERNANDES : If
the Marxist Government goes for West
German technology, thatisin the national
interest, but if the Janata Government
wants West German technology, it is not
in the national interest? What is this
logic?

SHRI VAYALAR RAVI : They give
amore money to Socialist International.

SHRI 8GEORGE FERNANDES: I
do not know what the hon. Member is
trying to imply. The hon. Member has a
tremendous capacity to be highly irres-
ponsible. I am proud of the Socialist
International, The Socialist International
fought for the restoration of freedom in
my country. I am proud of my life long
association with the Socialist International.
And I would like him to know that
when his leadsr was the Prime Minister
she tried her best to become a part of the
Socialist International. It was another
matter that the Socialist International
.discarded her.

I will give another illustration, about
this whole sniping that goess on. Once and
for all on= m 15t kasw wao is wao, and who
is wazre. Ta: Wast Bzazal Government
day hay o:d:zced gi tucbines from
English Electric.

SHRT B, SHANXKARANAND (Gaik-
%&51i) : Way shoald h= bring in that here?

MR. SPEAXER : You have criticized
him.

IRI 3IDRGF5 FEINANDES : You
Adave mads an attack. I need 'to reply.
{Interruptions)....... .
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SHRI VAYALAR RAVI : (Ch ir-
yimkil) : On a point of order, Sir. -

MR. ¢SPEAKER : Whenever, you
want to speak, you say on a point of or der,

SHRI VAYALAR RAVI: He is pre-
senting and defending his Demand. He
has to speak with reference to Indian
conditions.

MR. SPEAKER : Itis a2 not point of
order Mr Ravi. You know that it is not a
point of order.

(Interruptions),

SHRI GEORGE FERNANDES:
The WestBengal Government had placed
an order to the tune of Rs. 19 crores
on an English firm and the contract in-
cludes British engineers coming not only
for erecting the plant but also for main-
taining it.

(Interruptions)

SHRI SOMENATH CHATTERJEE 3
He is making a charge against my Go-
vernment.

MR. SPEAKER : No charge he had
made. Now I am on my legs. e did
not make any charge.

(Interruptions)
MR. SPEAKER He was merely
citing an example.

(Interruptions)

SHRI GEORGE FERNANDES: I
am making no allegation.

MR.SPEAKER : No. allegation has
been made.

(Interruptions)

SHRI DINEN BHATTACHARYA:
BHEL su»n»lied turbines for which we
are suffering.

(Interruptions)

SHRI GEORGE FERNANDES :
I am prepared to debate BHEL separa-
tely with the hon. Member. Firstly,
it is not BHEL which supplied all the
turbines; and secondly, if the hon.
Member’s point always has beea that
BHEL is indeed super, that it is capable
of putting up everything, that it does
not need any foreign coliaboration, why
is he now complaiting about BHEL ?
They comnlain, each one of them com-
plains, thatit is inefficient, ineffective
and that it is not able to do the job;
and yat allof them fell me that there should
he no collaboration. You are contra-
dicting your self moment to moment.
There is a limit to this contradication.

(Interruptions)
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MR SPEAKER * He 3 not making
& charge at all

(Interruptions)

SHR1 SOMNATH GHATIFRJEF
The hon  Minister 13 aware as 10 how
the West Bengal agd the entire north east
region has suffered duc to improper plan-
ning end msn anagement of the power
project during the dynamic decade
We had faced such 1 stuaticn and we had
fo mcrease production

MR SPFAKFR  He does not com-
plain  He 15 merely saying this thing

SHRI SOMNATH CHATTFRJFL
Thercfore, wetad to go and purchase the
generator

SHRI GLORGF FFRNANDIS I
am justifymng 1t

MR SPEAKFR He 1s  usbfying
what you are doing

SHRI SOMNAIH CHATILRJEF
We lave 2lreadv made cur positien very
clear

(Interruptrons)

SHRI GFORGE FFRNANDES
I am justifving 1t I am not calling
Comrade Jvoti Basu a West Geinaan
agent 1 am not callug him + Butish
agert I behive that P s 2 nationahst
who 15 dong 4 geod ynb for West Bex gal
and for the ecuntiv

(Interruptions
MR SPFARI'R  Order order no

SHR1 GEORGE ILRNANDLS
He 15 doing a good jcb T believe that
comrade Jvotirmov Basu 1y doirg, 4 11 1
mficient job tha he n «de t0 mrpert
these turbines that he nceds to mmport
them from Britan that he uceds ¢ have
Wert Gaman collaboration to surervise
the Hnoghly bridee Ibelievc that ccminde
Jyoti asu 15 acting 1n the best interest
of the northeast rezicn and of W ¢st Bengal
I am only saving that just hke comradc
{, ot1 Basu 1s acting 1n the national interest

am also wcting 1n the best intcrest of the
countiy Do not have a doublc standard
(Interruptzons) Now I have to deal with
comrade Halder « other point  He  sad
that out of 293 only 73 were for industrial
machiner, May 1 pomt out to ( omrade
IHalder mav I re juest comrade Halda to
stulv the hist of the 1ncustry w s¢ break-
un of forag collaboritins wler  bhe
will find that evers collaboration tl at
has been grented—I have stausties of
1969 when I was in Parljamert of 1971
onwards, when I wus 1n the opposition,
of 1975-76 when I was 1 prison and for
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the last two years when I have been
this Government—-the collaboraticrs we
have cleared have in the area of
meteorological industry, boiler, rement
plants, electric equipment, transportation,
mdustrial machines, machine tools, chem-
cals and fertiliser These are the areas
where collaboration  has been securcd
and not 1 comnsuner industry not [to
produce icecream, not to produce brassicrer

AN HON MEMBER  What alcut
hotel industry ?

SHRI GLORGL FERNANDI'S

I am sure, the hon Member 13 awsie
of the fect that there have been collahe
rations 1n the field of hotel for the last 15
years or 20 years All that I have done
1< that to pursue a ce1tain policy m w1l
I do not discnminate 1 do rot lave a
disnimimatery mund ~ If there are already
collaborations and if 1atas feel tl e need
for a collaboration 1f Obeiows frel tle
need for a collaboration, and ther if there
1s a new chain that 1s comung up and 1f 1t
feels the need for a collaboraticn  then ¥
shall not say Tatas willhave 1t Obeross
will have 1t and scme om will not have
it Ishall not discriminate 1n thic way

Theie 1sone point which nas been
thrown at me ropeatedly in this House
and outside and that relates t¢ BHEL «
for ner churman Mr  Raghavan 1 am
supposcd tn have  ramme! My
Raglavan for various r asons and alct
of pciple have been talking abcut this 1
shall deid with it at the appropriate
timr but because comiade Halder  touche 1
this ott er paint once for all I should Like
to clanfy 1t Tvayons kncws that
never gave a1 gorod c ut to Mr Raghavan ar |
il not also thron him out ofter  filteen
das (Interruptions, Please beai
with me, this capacity 18 immense tl¢
capacity of people to distort and to use
a certan statement 1n this way

(Interriptions

During the debate on the demand
for grants of my Mimstry last year around
this time when thuac was a lot of hue
and cry in the country that the salaries of
top managers in the pr vate sector should
not be reduced because that was the only
mcentive  availlable to them I mad
this pont during the course of my reply
tc the debate last year and I said

The only pont 18 what are the n-
centives?  ‘Without incentives, st seems
that they aie unable to do anythme
We have bten discussing whether there
should be some kind of celling on the
salaries of directors and top executives
of the compames, ctc This has been
discussed  Government 1 formulating
some policy on thus It will take some
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time. It 15 about the wages incomes
and price policy. But there is cons-
ternation  all around the corporate
circles n this country Incentives are
not given to the public sector. We
have certain cellings on salares—
Rs.g500. I always rase this question
with the people in the private scctor,
BHEL's production this year 11 550
<crores and the profit v about Rs, 75
<rores. That ;s BHEL's performance,
no matter what complaints p-ople
have. Y‘i:“e-i.n have _BHRliL'u Chief Ex-
“ecutive g id or 4000
a month and hrldnes a m job and
here I am told that the private sector
«companies which are 1aking every
fond of incenuve, export incentives,
ymport incentives and what not, which
are living on incentives  will
tell us that s managing director,
its chairman, cannot function, cannot
work hs best unless he 13 given Ro.
15000 or Rs. 20,000, This whole
system is not acceptable tn me.”

SHRI VAYALAR RAVI- If you
want that I have got the sprech with me.

SHRI GOERGE FERNANDES :
“You produce the chit. I have bren
uo n season and out of season that
gave Mr, Raghavan a good chit and
threw him out  Produce that gnod chit.

I have one last point which I have to
deal with ....... (Interruptions)

MR. SPEAKER : I am not allowing
anybody; this 1s not the way.

He has  already taken one and half
“hours,

SHRI GEORGE FERNANDES :
Two points were made by Mrs  Parvathi
Krishnan and Shri Bedabrata Barua;
I do not find Mr. Barua here Mrs.
Parvathi Krnshnan talked ahout John
"Morley; she is from Cambridge and she
Fu:m:d John Morley: ‘the proper memory
or a politician is the one that knows
what to remember and what to !‘orgﬁ..'
‘This is an adviee which Mrs Parvathi
Krishnan should not give to me; 1t should
be followed by her, you need to rémem-
ber certain things; you need to forget
vour support to the dictator; you need to
forget the statement by my fr end. very
dear friend Comrade S A [gnangb: IETL:S
geney is more important: bonus 18
It is politicans who make these state-
ments —they need to remember certain
things and they need to forger certan
thingt 1 have no rraswn to forget any-
thing, I have stond for certam values
and a certain economic, pohitical and
social  phi v and ] continue 0
beliove in it and I shall continue o
believe in it. I may have problema in-
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the party, n the government, in the
country, but I assure the hon. member
that I shall not forget what I have learnt
over the years of how best to serve the
interests  of the people of my country,
She also referred to many other things—
about encrgy, how 1n West Bengal while
things were really Jong from bad to
worse, the Minnter of jndustry was not
concerned—how in Tamlnadu the Minjster
of Industry was not concerned. A
little while ago there was a question
which my frend Shn Nanjesha Gowda
ratsed about someth ng that had ha,
pened  1n Karnataka. Earher in lg
mornng there was a discumion here on
a Calhng Attention about Jammu and
Kashmir and one had to see the way
members raysed their voices and the way
lh:‘yud: *you have no business to in-
terfere *

There are State Electricitv  Boards,
I can gve them support Every knd
of support that the State Governments
have asked me for I have provided them.
The kind of mteraction my Minustry is
having in the casw of West Bengal, I had
talked not once, but half a dozen times
to the Chief Minster and the Finance
Minster and others concerned there,
T sent the best available men from BHEL.
I sent the Secretary, Heavy Industry,
He went and met the Chief Minisser
and we have been able to provide every
kind of assistance that they sought for,

Comrade Halder said that the jute strike
took place and I did not intervene.
Comrade Jyotr Bosu told me that if he
needed my help, he would ask for it
1 offered not once, but three times——orally,
in and yn writing, and yet if it s
held against me.. ... (Interruptions)

Comrade you were not hhm wihten
Comrade Halder made speech yesterday.
He had cnticised me yesterday on that,

(Interruptrons)

Then you must correct your Member,
you must cducate your Member.

(I aterruptions)

My friend Shri Bedabrata Barua had,
cfcourse, very intrresting gohm 10 make.
He spoke about every Ministry excepting
the Mimstry of Industry. He made a
point that we are importing foodgrains,
that we are imporn&g salt, that we are
im ing cement at wr are impor-
ﬁngn:’mythmg I would 1ike the hon.
mem to know that we are not 'ime
porting salt. We are looking for expott
markets for salt. We had an
exoellent productivn wof *wfit. We me )
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finding export markets for this. We are
exporting, not importing foodgrains. We
are buying oil from the Soviet Union
and selling them rice. For the first time
there has been an enquiry from Europe
for wheat and we are considering whether
we should sell wheat. We are seclling
food in the market today and not
buying food.

Shri Barua is always confused, always
wrong in his  information, always just
not there. Even now he is not there.

He spoke about Phillips producing
3009, above the capacity. Yes, when you
were in Government, this is what hap-
pened. Shall T tell you what I have
done—apart from asking Phillips for a
show cause, H.M.T. has entered into a
collaboration with Tungsram of Hungary.
Very soon HMT Tungsram will be the
India’s largest manufacturer of bulbs.
We shall eliminate step by step the
foreign monopolies that have been ope-
rating in the country. When you were
in Government, vyou allowed them to

grow.;

There has' been a lot of uninformed
criticism. There has. been a lot of political
criticism, particularly from -my . friend
comrade Halder. I do not know..

SHRI. SOMNATH CHATTERJEE:
What about. my constructive .point ?

SHRI GEORGE  FERNANDES:
All  your constructive points I have
accepted, and even of comrade Halder’s.

Outside, this House, all the problems
that he has and all the problems where
he needs any’ assistance from me, there
has been no problem to solve. But I
do not know what happened with com-
rade Halder yesterday. He went at a
tangent. He even said that I have written
on some Balmer Lawrie’s file: that the
workers shall not be paid and . that the
officers had complained about it and the
Unions have made public statements,
1 have nothing to do with Balmer Lawrie.
Balmer Lawrie is under the adminis-
trative control of the Minister for Petro-
leum and Chemicals and not under the
control of Minister of Industry. Somehow,
yesterday, he was obsessed with me and
he attacked me—left, right and centre
without any concern for the fact.

Sir, I think I have dealt with all the
points,

I shall make one final observation and
I then conclude. 1 believe that the
Industry Ministry has done magnificient
.job during this last year. I am very
proud of the men in the Ministrv in
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the various public sector undertakings
and in the field. 1 am also proud of the
workers and indeed of the entire
industrial world which made it posible
to produce and to attain a growth rate of
89. Our effort in the current year, through
the various mechanisms that we have
set up and through the new mechanisms
that we shall now set up is to monitor
industrial growth, to do away with all
the bottlenecks and to see that industrial
production in the current year is not
only maintained at last year’s level but
is even improved upon. In this task,
I seeck the support of the House and of
all those who are concerned with the
growth of industry in this country.
Thank you, Sir, and I hope all the hon.
members who have submitted their cut
motions will withdraw them and support
the Demands of my Ministry. .

SOME HON. MEMBERS rose—

MR. SPEAKER : Already we have
taken nearly two hours, I am sorry;
I cannot allow any questions. Before-
I put the cut motions. ... (Interruptions).
We have taken nearly 1 hour and 45
minutes. There is an important Ministry—
Ministry of Commerce, Civil Supplies and
Cooperation—whose Demands are coming
up for discussion. . (Interruptions).

SHRIMATI PARVATHI KRISH--
NAN : He has not answered the points-
I raised.

MR. SPEAKER : He cannot answer
:very point. I am sorry.  (Interruptions)
Allh right. I will give one minute to
:ach, c

SHRI R. VENKATARAMAN :
In réspect of appropriate technology,
the Mmister quoted only part of my
speech and created a wrong impression.
The full text is this :

“Therefore, we must be very chary
about it and in the choice of tech-
nology, we should be our own mas-
ters and we should be able to de-
cide what is right for us and we
should not be led by these people.”

This is what I said.

SHRI GEORGE FERNANDES:
Read what you have said on page 25579:
(Enterruptions) . i
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SHRI R. VENKATARAMAN:
Read the entire speech.

MR. SPEAKER : I cannot allow the
reading of the entire speech.

SHRI R. VENKATARAMAN:

4 Having said that western countries are

trying to propagate a philosophy which

will injure our interests, therefore, I said

we must be our masters. That is exactly
what I said. ’

SHRI A. C. GEORGE : He made a
categorical statement that there was no
training programme at all. The Minister
of Commerce is very much present here.
All India Handicrafts Board is under the
purview of his Ministry. There is in
existence for the past 16 years 23 training
centres and 11 su -centres for training
handicrafts men. Will the Minister stand
by his statement or correct it ?

SHRI GEORGE FERNANDES
Wherever it is necessary for me to stand
corrected, I shall stand corrected.

SHRIMATI PARAVATHI KRISH-
NAN : The Minister claimed that he
was replying to me. I only told him to
desist from sub-thumping, of which,
of course, he has made sufficient exhibition
today. But the point is while he had
been tub-thumping about  small-scale
industries, he has chosen  not to reply
to the issues I raised. Of course, he made
enough of an exhibition of himself and
proved that I was right, the shoe pinched
so he went on. But what about small-
scale industries ? hat about the pro-
tections that are necessary for it ? What
about the raw materials ? What about
marketing facilities ? What about the
various financial stringencies that are
there ? He read out a wealth of figures
with all the eclat, but I raised the point
that there are no  figures about small-
scale industries. Where are the production
figures® Therefore, I would request
him not to go +n for sub-thumping
screaming and yelling, but to give us the
figures that we asked for.

SHRIMATI V. JEYALAKSHMI:
I had raised three points. Would the
Minister come forward to fix the produc-
tion iimit of the match factory in the
‘B’ sector ? Would he come forward to
recommend to the Railway Ministry
to upgrade wagon allotment from °E’
to ‘¢ ?

MR. SPEAKER : That is not his
duty.

SHRIMATI V. JEYALAKSHMI:
It is under his Ministry.
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SHRI  GEORGE FERNANDES?!
The hon. Members are right that they
have raised a number of questions. I have
not been able to deal with all of them
because of the constraint of time.

So far as the supply of raw materials
to the small scale sector is concerned, we
have taken certain positive steps. I have
got the figures here and I can prove from
the figures how in the last two years, the
availability of steel to the small scale
sector has gone up by 200 per cent. We
have done it and wherever there are
problems, we are dealing with them.
About fixing of certain ceilings on the
production of matches in the organised
sector, wagon availability and any other
problem that crops up in the decentra-
lised sector, all these are being dealt with
by us and we shall continue to deal with
them properly.

If T could not cover any of the points
of the hon. Members, I shall send them
written replies.

MR. SPEAKER : Before I put the
cut motions to vote I would like to know
if any hon. Member wants to withdraw
his cut motions. I will call Members
one by one. Now, I put cut motions
numbers 4 to 10, 46 to 48, 64 to 67, 69 to
73 and 8o to 83 of Mr. Dhirendranath
Basu to vote,

Cut Motions Nos. 4 to 10, 46 0 48, 64 to 67
69 to 73 and Bo to 83 were put and negatived.

. MR. SPEAKER Mr. Rajagopal
Naidu, are you withdrawing your cut
motions ?

SHRI P. RAJAGOPAL NAIDU:
Except cut motion number 56, others I
am withdrawing.

I seek leave of the House to withdraw
Cut Motions Numbers 49 to 55, 57 to
59, 74 to %8 and 85 ?

Cut Motions Nos. 49 to 55, 57 to 59,
74 to 78 and 85 were by leave, withdrawn.

_ MR. SPEAKER : Now I put Cut Mo-
tion No. 56 of Mr. P. Rajagopal Naidu
to vote.

. Cut Motion No. 56 was put and nega-
tiped.

. MR. SPEAKER : Now, I put Cut Mo-
tions Nos. 60 to 62, 86, 92 and 93 of Mr.
Robin Sen to vote.

Cut Motions Nos. 60 to 62, 86, g2 and
03 were put and negatived.

. MR. SPEAKER : Now, I put Cut Mo-
tions Nos. 87 to g1 of Mr. Bhagat Ram te
vote.
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Cut Motions Nos 87 to g1 were put and

negatiyed

MR SPEAKER Now, I put Cut Mo-
iom Nos. 169, 179, 183 and 184 of Mr

Cut Motions Nos

MR SPEAKER
Motions Nos 170 to 178, 180 to 18,

to

K Saha w votr

169, 179, 183 and
184 were put and negattved

Now, I put Cut

1
188 to vote 85

Cut Motions Nos 170 to 178, 180 to 182,

MR SPEAKER

M

Ko liyan to vote

185 to 188 were put and nmegatived

Now, I put Cut

»1ons Nos 189 to 217 of Mr P K
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Cut Motwns Nos 189 lo 219 were put

and negatw ed
MR SPFAKLR The question 1t

“That the 1cspective sums not excee-
ding the amounts on Revenue Ac-
count and Capital Account shown in
the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India tp complete the surms nru:sslrr
to defray the chaiges that will
come in the course of payment
during the year ending the 3ist day
of March, 1980, 1n 1espect of the
heads of demands entered in the
sccond  column  theteof against De-
mand Nos 58 to 61 relating to the
Ministry of Industry ”

The motion was adopted

Demands for Grants 1979-80 sn respect of the Mumstry of Industry voted by Lok Sabha

Amount of Demand for Grant Amount of Demand for Grant
No of Name of Demand on account voted by the House voted by the House
Demand on 16-3-1979
1 2 3 4
Revenue Capital Revenue Caputal
Rs %s Rs Rl
MINISTRY OF INDUSTRY
58 Minstry of Industry 68,17,000 3,40,87,000
59 Industiies . 3,54,3%,000  42,42,80,000 17,71,67,000 212,14,00,000
60 Village and Small
Industries . . 1506,18,000 17,38,99000 758091cco 604650
61 Textiles, Handloom and
Handicrafts .  20,98,02,000 9,31,57,000 104,65,12,000  46,57,83,000
em——
285,37 hrs, tlu;i Ministry of Comn;erce, 1??},:1 gui%l‘ﬁ
DEMANDS* FOR GRANTS, 197980 P any o

—Conid

Mmastry or Commerce, Crvit SuppLins

AND Co-OPERATION

MR SPEAKER The House will

now take up discussion and voting on the
Demands for Grants under the control of

have been allotted

Hon Members, whose cut motions to
the Demands for (srants have been
circulated may if they desire to move
their cut motions send shps to the Table
within 15 munutes 1dwaung the scrial
numbers of the cut motions they would
ltke to move

*Moved with the recommendation of the Premdent
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Motion moved defray the chaiges thy wal come in

the course of payment duning the
“That the respective sums not exceeding year tnding thrp ; 15t day :fr Il\gurch,

th  amounis on Revinue Account 1980, in respect of the heads of
and Capital Account shown 1n the demands entered 1n the  second
fourth columns of the Order Paper column thereof against Demands
be granted to i Presdent out of Nos 11 to 13 telating to the Mimsir
the Consnhidated Fund of India to of Commerce, Cwvil Supplies an
ecompletr  the sums necessary o Co-operation

2

Demands for Granty 1979-Bo in respect of the Mimstry of Commerce, Cipal Supplies and Cooperat
submitted to the vole of Lok Sabha " Aeppies o ooperation

Amount of Demand for Grant  Amount of Demand for Grant

No.of  Name of Demnd on account votcd by the subnitted to the vote of the
Demand House on 1b-3-1979 House
I 2 3 4
Revenur Capital Revenue Capital
Ras. Rs. Rs. Rs.
MINISTRY OF COMMERCE,
GIVIL SUPPLIES AND
COOPERATION
1. Minshy of Commerce,
Cival Supplies and Co-
operation . . 436,000 I 5341 000
12, Fore Tade and Ex-
port Production 62,12,04,000 56,00 0,000 310 60,23 000 2Bp,02,00,rC0
13. Ciwval Supplies and Coope-
ration . . . 3153414000 4:47,83,000 17,571,000  22,39,17,000
SHRI JANARDHANA  POOJARY While problems like starvauon, un-
(Mangalore) : Mr Speaker, Sir, 1t 15 a employment, public distribution of ssential
vel important Ministry which deals romm)diues, famly plann and eco-
with the daily necessities of the people of nomic development have fome  se-
this country  If this Minustry faus, the condaiy 1ssues, trade unton rivalries,
+Gavernment fals If any other Minustry armed robberies, student troubles, scan-
tfails, except the Hom- Mimustry, the dals and firing have become the order of
*Government will survive for somr tume the day, the fashion of the day
i5.a0 hrs,
fSurt M SATrvYANARAYAN RAO tn the Chair|
" Today we arc hearing from every
‘po;fah;: m;:g;,: ﬁmly\:xmcﬁ;:’:“w::‘ quarters, from lhcdjanau Party, ‘hﬂ::
\Civil Supplics and Co-opeiation  We they have gwen democracy = to - the
arc having a very cfhcient, unavwumng tountty, 'I:;Y th:‘t' E;‘:“ I" ’lm:‘k w“de-
and dynamic Mimster 1n Shri Mohan country ds to be re-defined 1n this
Daana Even though he hae shown Country  Becaust, today 1t
rdynamuam w0 far as the  performance country b ent Iythe ?"
-of this Minustry 13 conce ned and he has lf:l:“rghl,r' !’p’:‘:;ﬁm‘“ .g a oy Plol:‘:l:
v ;:hoe.lle:l hu: w;“'ﬁ,,'pﬂ:l:f i certatn gmple it 15 goveinment for the Janats
er spheres he arty and by the Janata Pa;::y 'i am not
this i 4 sense of conbinntation
ther aspects of thu saving
nisery, 1 any pefer 1o copian th but wih 3 sense of pan and sorrow.
&ich may sound like a political spee h. Ihc“;c o;: a‘:c | these b, becanse
;1.'1::); are u;edlevnntlle wu“f;r a:“ ::;FY am ' s happening in this country What is

rrelevant, to "Treasury Benghes. reported 1n today's morning phpets ?
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As in Bihar during the preceding
24 hours, the Janata Party in Hima-
chal Pradesh was plunged into a
serious crisis on Wednesdzy night.
Three ministersopposed to the Jana
Sangh Chief Minister, Mr. Shanta
Kumar, tendered their resignations.

In Pawna itself the overnight crisis
deepened.  For no sooner had the
acting Governor accepted the re-
signations of 1g ministers and three

parliamentary secretaries tliy. three

other parliamentary secretaries also
resigned, thus further undermining
Mr. Karpoori Thakur’s position.”

SERI SURENDRA BIKRAM
(Shahjahanpur): This is a discussicn on
the Commerce Ministry’s Demands for
Grar ts.

SIHRI JANARDHANA POOJARY:
I amm coming to that.

«VIir. Thakur, like Mr. Shanta Kumar
in Simla, is scheduled to seek a vote
of confidence from the Janata Legis-
lature party on Thusday.

But ironically intense political mano-
euvring was not confined to these
two States alone. There were rum-
blings in other Janata-ruled Statesin
which no trial of strength isin the
offing.”

MR. CHAIRMAN What do you
do with all these things ? Why do you
waste time like this ?

SHRI JANARDHANA POOJARY :
Why I am submitting this is because
today. . ..(Interruptions). I know we are
speaking on these Demands. Don’t you
feel that there is a crisis in the country?
The question is whether the Government
of India including this Ministry could
function without any distraction and
without any hurdles, and whether it has
got any time to give efficient adminis-
tration to the country. That is why,
I would submit, Sir, that every day we
are hearing about the crisis in the
Janata Party. That crisis leads to....
(Interruption). Why I am submitting
this is because there is no....

SHRI  PABITRA MOHAN PRA-
DHAN (Deogarh) : It is not relevant.

SHRI JANARDHANA POOJARY:
There is no sense of direction to the
country. In this context, whether it is
relevant or not, it is for you to consider.
But I may submit that if this is the atti-
tude taken by the Janata Government,
where will be the people lead to and
whether they are getting the efficient
administration at the hands of the Janata
Government ? That is my point,
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Now, Sir, I may submit that so far as
the public distribution is concerned,
the paramount importance of public dis-
tribution in bringing about social re-
formation cabnot be under-estimated for
a country like India. Owurs is a poor
country with growing population ot 62
to 65 crores, with people strugglir.g agairst
exploitation, unemployment ard growirg
social insecurity. Now, the questien
is whether the public distribuucen or
private distributicn could ke a solution.
I may submit that only the public dis-
tribution could be the solution, only the
public distribution could bring benefits.
to the masses of this country. Now, shall
I submit and shall I suggest one thibg?
The entry of public sccter in consumer
goods distribution is essential to keep
up the prices of essential commoditics
balanced.  Otherwise, the private tzce,.
the private monopoly trade, will create
imbalances, Imay say, to the detriment
of the common people® of the country.
They may create chaos. In the initial
stages they may give some temptirg.
benefits, but at the end they wiil
destroy the entire distributicn  system.
Therefore, I would suggest that in all
respects, so far as the essential commo-
dities are concerned, there must be public
distribution system. It must ke stream-
lined and further, it must be. canalised
in order to help the poor people, parti-
cularly the common people of this country..

We have been given the price index,
statistics are furnished, but are the people
concerned with statistics ? You have
stated that the wholesale price has been
stable and that there has been no in-
crease, but what would be the reaction
of the people, of the housewife ?. The
statistics that have been furnished are
distorted. The correct statistics are.
available today in the market. If we-
go to the market, we will find out the
rate prevailing there, whether it has.
gone up, whether there is stability in the
prices. The other day housewives de-
monstrated angrily before Parliament
stating that the prices had gone up, and.
that they could not manage. So, people
have no faith in the statistics furnished
by the departments of the Government..

What is thefposition prevailing in the-
country today ? Hoarders are active.
After the advent of the Janata Govern-.
ment they have beccme free. 1 can
understand the  philosophy of people
living without fear, but I cannot under--
stand hoarders, smugglers and black-
marketeers living without any
fear. Giving freedom to them is a.
sure method of damaging not only the
economy, but also the democracy of this.
country.

This Ministry deals with ccmmerce,.
civil supplies and co-operatior=—subjectes
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which are concerned with the socio-
economic transformation of the country.
S0, I have to submit with sorrow
that today hoarders are exploiting the
common people of the country, they are
sucking the blood of the poor people
[ of the country. What steps are Govern-
"ment taking against these people ? I
know there is the Essential Commodities
'Act, but what action has been taken
9o far against these hoarders under
that Act? °~ Unless some stringent action
is taken against these hcarders, the
economy of the country will he definitely
ruined, the essential commodities will
not reach the common people, their
availability will be jeopardised.

The Minister may bke congplacent

because of increase in agricultural produc-
ticri, but I have to weir lim. We sheuld
be very caieful, Lecaise, as we have
Jearnt in the past, if there is a fall in
agriciltural production due to bad mon-
soon it will overshadow the other sectors
lof the economy, and there will be a down-
ward trend so far as industrial production
is concerned. We also know there is
llarge-scale deficit financing. * In  thé
atest Budget it is to the extent of Rs.
1355 crores. The argument advanced
earlier in favour of the Sixth rolling
plan was that it would wipe out deficit
planning.

So far as the price situation is con-
cerned, the Minister is facing a serious
situation in view of this huge deficit
financing. He must be very careful and
cautious in his  approach. |} Otherwise,
the situation will beccme worse in the
near future.

-Coming to imports and exports, what
is the position at present? I quote
from the Economic Survey of 19%78-%g:

“The worsening in the balance of

- trade noticed last year has continued
in the current vyear. Imports
which rose sharply last year have
increased further 1n  the current
year and are 21 per cent higher in
April—November 1978 than the
level in the corresponding period in
1977. Exports whose growth had
sharply  decelerated = last year
show a slight decline in April=—
November 1978 as compared to 1977.
The growth in imports was due to
increased imports of items like edible
oils, artificial fibres, iron and steel,
fertilizers and higher costs of petro-
leum and its preducts.”

I quote further :

“Non-utilisation of the country’s
growing foreign exchange reserves
for development had been a point
of criticism earlier. This situation
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has changed considerably since then.
Imports last year were 19.5 per cent
higher than in 1976-77 and currently
they are 21 per cent higher than
in the corresponding period last year.
Apart from edible oils, the increase
is due to the import of raw materials,
intermediate goods, and capital
goods e.g., cotton, artificial fibres,
fertilizers, steel, cement, non-ferrous
metals and machinery. The rate of
growth in the reserves has also
slackened because of the levelling
of non-export receipts which have:
been a major factor in their growth.”

“The export situation has changed
somewhat dramatically.  While the
rate of growth of exports had come
down to 4.59% in 1977-78, during the
current year it seems doubtful if
they will cross last year’s level.  Itis
therefore necessary that efforts are
concentrated on a strategy which will -
promote the continued growth of
manufactured items and not rely
on a boom in commodities like sugar,-
tea, and coffee. It is important that
the regime of export assistance
evolved in the past is continued with
modifications only where excessive
assistance has been granted.”

You have banned the exportof vegetables.
Vegetables are highly perishable items.
Whatis the percentage of export of vege-
tables? Itisonly one percent,of the total
production of vegetables. Banning. the
export of vegetables is not the solution. It
will only hamper the increase in production
of vegetables. It will also reduce the em-
ployment opportunities.

“Although the overall performance of
the economy can be regarded assatisfactory,
its impact on the basic problem
of unemployment is not perceptible. As
pointed out earlier, employment in the
organised sector does not 'show much
improvement and employment exchange
data, with all their limitations, definitely
point to the fact that employment oppor-
tunities are not increasing as fast as the -
labour force.”

T have quoted this also from the Econo- -
mic Survey. My submissinp is, if we want
to achieve self-reliance, we must increzse -
our exports and reduce our imports, The
main task of the Janata Government, is
to give food and medicine to the yeople
of this country. Because of the internal .
crisis in the ruling party, they do not find
any time to look after the welfare of the
people of this country.

You may go on saying that for the last
30 years, nothing was done. But you
must remember one thing. Ifyoukeep on
saying that, people will not hear vyour
That argument has become stale. If you -
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continue  to show this attitude, one day,
you willcome 1 this ude and then only
you will realise your mastakes

With the s¢ wordy, 1 conclude

SHRI DHIRLADRANATH BASU
(Katwa) I beg to move

‘Tnat the demand u1id r the  head
‘Foreign Trade and Export Production’ be
rednced by Rs 100

[Failure to mantan foreign ¢ xchange
as 1 pre 1977-78 level (1)]

Ihat the demand under the head
“Foreign Trade and kx> ort Production be
reduced by Rs 100 °

[Failureto bosstexp srtof rawgproducts
{9)]

‘ That the d nand under the  head
“Foreign Trade and Lxpoit Pyoduction’
be reduced by Rs 100 >

[Failure to import raw matenals for
growth of electronics component industr
4t competitive or reasonable rates (1){

*That the demand under the head
*Foreign Trade and kxport Production’ be
reduced by Rs 100"

[Failure to stop 1mport of electromc
component fimshed products at much
higher rates (4)]

That the demand under the head
‘Gl Supplies and Cooperation’ be
reduced by Rs 100 *

[Faulure to supnly essential commodities
40 consumers particularly in rural areas

‘That the demand under the head
“Civil  Suoplies and Cooperation'  he
teduced by Rs 100"

[Need for cxtending d stribution svstem
through the length and breadth of the
country particularly through cohasumer
cooperatives to rural areas (6)]

“That the demand under the head
‘Civil Sunolies and Cooperation be re-
duced by Rs 100"

[Falure of the National Couneilfor Coop-
erative Traiming £~ extending education,
research and  traming  centre 1n each
districtof the country (73]

““That the demand under the head
‘Civil  Sunnlies and Choneration’ be
ceduced by Rs, 1oat? <
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[Failure of National C ative Con-
sumner Federation to extend thewr branch
unitsin allthe Districts of the country (8)]

“That the demand under the head
‘Civil  Supplies and  Cooperation’ be
reduced by Rs 100 *

[Failure of develupment of Super
Bazars in vanious cities (g)]

“That the demand under the  head
‘Civil Supplies and Cooperation’ be
reduced by Rs 100 *

[Failure of National Cooperative De
velopment Federation to extend thewr
services to each eity of the ccuntry (10)]

SHRI P RAJAGOPAL NAIDU (€ lut-
toor} 1 begto move

lhat the demand under the head
‘Ministry of Commerce, Civil Gupplw't
and Coopcration’ be reduced by Rs 100

[Defective Organysation of Cival Suppli-
1es  (31)]

“That the demand under the held_
‘Foreign Trade and Export Production
be reduced by Rs 100°*

[For having ad hor arrangementsin the
export of agricultural commodities (32)}

“That the demand under the heac}
“PForeign Trade and Lxport Production
be rcdgmed by Rs 100"

[Abruptly stopping the export of
agricultural commodities (33)]

‘“That the demand under the htaq
‘Foreign Trade and Export Production
be reduced by Rs 100"

[Needfor exporting more than a million
tonnes of sugar 1n view of better prices
in foreign markets in order to save sugar-
cane producers (34)}

“That the demand under the hcnd,
‘Foreign Trade and Export Production
he reduced by Rs 100

[Need to give asmstance to certan
agricultural commodities under export
promotion  (35)]

“That the demand under _the head
‘Foreign Trade and Export Production
hv Rs 100"

Need t¢  appoint sprcial tade repre
serEhm\es in om Lulaacs m other
countries  (36)}

“That the drmand under the head
«Cwl Sup:lm ard Cooperation’ be
reduced by Ba 100 "
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[Defective public chstnbutlon system in
villages. (37)]

SHRI MUKUNDA MANDAL (Ma-
thurapur) : I beg to move : r
“That the demand under - the head
‘Ministry of Commerce, Civil Supphes ancl

(.oopcratlcm be reduced by Rs. 100’

[Nced I'Qr organising fairs . of handi-
crafts at dlﬂ‘erent 1mp0rtant placcs (39)]

“That the demand under the héad
‘Ministry of Gommerce , Civil' Supplies
and Coopcration’ be reduced by Rs.
100.”

. L S

[leure, to mamtam fair. prlce of tea 1n
the internal market’ {40)] *

' “That'the démand under ‘the hc;d
‘Ministry of Comrncrce, Civil Supplies
and Cooperatlon ”be reduced by Rs.
100."” a' W ' :

[leure to supphr edible oils at fair
prices throughout the country particularly
in the Eastern Zone (41)]

“That the demand under the  head
‘Ministry of Commerce, Civil Supplies
and  Cooperation’ be reduced by
Rs. 100.”

[Failure to check the rise in prices of
all essential commodities (42)]

¢That the demand under the head
Foreign Trad: and Export Production
be reduced by Rs. 100.”

[N-:d to stop the export ol' raw leather
oatiide the countey to flourish the home
market (43)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need to export finished leather in-
stead of raw leather (44)]

““That the demand under the head
‘Foreign Trade and Export Production
be reduced by Rs. 100.”

[h eed to check import of rubber and
cashewnut (45)]

“That the demana under the head
‘Forei Trade and Export Production’

be reduced by Rs. 100.”

[Need to find out adequate market ab-
road for handicrafts and products of
handloom, small and cottage indus:

tries (46)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced ty Rs. 100.”

Ll b . F

be r

Min_ of Comm,,
Cooperagion -

[Need to explore new markets ‘abroad
for jute products on the basis of market
surve)-r and mtelllgencc reports (47)]

“That the demand under the head
‘Foreign Trade and Export Producticn®
uced by Rs. 100.” . .
[Need for emphasising export of coir’
products (48)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”" -

[Failure to improve the foreign trade:
policy resulting in unfavourable balznce
. of payment (49)]

“That the demand under thc ' head
‘Foreign Trade and Export Productwn
bereduced by Rs. 100.”

e

[Need for imposing  certain rcstnctwrs'

on import (50)]

“That the demand under the head.
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for enthusing export of finished .
products instead of raw materials (51)].

“That the demand under the
‘Foreign Trade and Export
be reduced by Rs. 100.”

head
Production

[Need for exploring new silk market out-
side the country (52)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for organsing salesmanship for
seeking a broader foreign market for the
jute products (53)]

“That the demand under the  head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Need for exploring

tobacco market
outside the country (54)]

“That the demand under the head
‘Foreign Trade and Export Production’
be reduced by Rs. 100.”

[Failure to earn much foreign money
through the export of finished diamonds -
(55)]

“That the demand under the head

‘Civil  Supplies and Cooperation’ be
reduced by Rs. 100.”
[Failure to open fair price shops

throughout the country resulting in
hardship to the people (57)]

228.
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‘“That the demand under the head
‘Civil Supplies and Cooperation’ be re-
duced by Rs. 100.”

[Need for supplying all essential com-
modities at equal rates to all the States

(58]

SHRI K.A. RAJAN (Trichur) : I beg
to move :

“That the demand under the head
“Ministry of Commerce, Civil Supplies
and Cooperation’ be reduced by Rs.
 100.”

[Failure to control prices of essential
commodities  (62)]

“That the demand under the head
* *Ministry of Commerce, Civil Supplies
:and Cooperation’ be reduced by Rs. 100.”

[Failure to introduce a public distribu-
- tion system to bring down prices of essen-
tial articles (63)]

“That the demand under the head
-*Ministry of Commerce. Civil Suplies and
“‘Cooperation’ be reduced by Rs. 100.”

[Failure to bring down the prices of yarn
used by the handloom weavers (64)]

“That the demand under the head
~*Ministry of Comm-=rce. Civil Supplies
and Cooperation’ b> reduced by Rs. 100.”

[Failure to find out ad=quate foreign
markets for handloom fabrics (65)]

“That the demand under the head
“Ministry of Commerce, Givil Supplies and
Cooperation’ be reduced by Rs. 100.”

[Failure to protect the public sector
cashew Corporation of India, Kerala
(663

MR. CHAIRMAN : The cut motions
are also before the House,

o walsg Wi w@a (Ta) o
aarafa wgra, ¥ arfvsy, ater qi
WX AEHRIET  FATAT &7 (AT F7
qudT w33 F fox ggr g g

(1) qaHefT Y 7 T~—FV-miaeg
FFH—FB AET ¥ T90 To TTo HIT
TWARAT, oA, ST, 0T, W, T
a9, Fma, FTHT FI0E BT faeqi F

frafa ® # oS gTET TR A
TN BT §, T8 TSI T
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(2) =T FF, FT7Q, 43, 777,

SqY, AR mwATH, A€M, T, T,

oS, A FATE AT AN T AT
F A g Zme § faa @ §

(3) mHz ¥ oIfT £5 "ar ¥
THofToudo ¥ fa¥ myuwdl, oy,
/I, AT T g F9 a7 98
FT F fraEt &1 o T g

zafad § afosy 47 7 %1 97-
AR IATE 1 A ED F7F faqfi a3I7m
SATH G197 AEATE | @I Ta|l & a0t
§ % FOFIATAGAE 1976-77 &
fagamt & 9.48 =@ =7 T I F
rara fear war a1 fyaRy waT faaa
HqIT # 530 FUT To 47 | 1977-78
¥ 13 97@ 7 QT a1 FT AT fFr
war fagsr FrAT fFIa qIr § 800
FUT o AY, AT 1978-79H 10 1@
ZT o gy faasr faaay g0 #47
700 FUT To AT | TAIFTL AT HTH
q FAY 2000 FUT To FY fazew Tar
gF | qTIFIFR G I F q7Ad
FE AT alwT FEIT A4 § )
TE agTEr AT 0 G AN 7
T B Fa Arew (AT GIT [ 3aian
arforsr e Ffa Haraat w1 faa
FL JIFAT FATAT ITgT | faAgar =
FIATT 1T AT TISTAT AT =062y |

qIoTfaT grarT adr & are § §
Y FFAT ATEAT § |

I am stating here below some items for the
consideration of the hon. Commerce
Minister :

1 At present, no stock of imported
edible oils with traders.

2. At present, no balance contracts,
sailed vesse! and no vessel on ports for
edible oils.

3. It is announced that 18 lakh tonnes
rapeseeds will be produced but due to bad
atmosphere, the same crop decreased upto
11 to 12 lakh tonnes only.
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4. The Summer groundnut seeds will be
produced 5 to 6 lakh tonnes only in South
and same will be utilised 12 South
only and they will also come from other
States

5. The puce of coconut o1l 1s alvo high
(Rs 14 to Rs 15 per kg ).
“Thus, due to above position, 1t may be
possible that STC will be fathng to supply
the edible oils to people, duly imported
oils, So, the import licence of edible  oils
sshould bt' granted to Refinery holders 1n
the country.

¥ gam ¥ oS g fr S04
9 TG T AW FT HAQ@ QAT § )
XA ¥ weata sow ¥ Ay 707 6
TG T AT ) AT FHEY A W
qqo Zto o F iy wmama ey o
FfFa o @ & A s e
wr & @y & X feadr feprgadw @
I Tl wra g [IfEd, T Ao
o F Afry A v Tl 1 s
gHo o ®ro F FY = s e
FTGET AV 4, 5 ATH N A FT 9 10
%o wf fRaT g1 stroam 1 gaAfad g
Y a7 T grr |rfEd | it awerf gan
& fa A wnfed ag vFo o Ao F
il srara g =rfed, A7 a1 qne
A &1 g Hav § 7g ey
& afvd g ey

a1 AR, OF A K FEAT
wrga g o g w7 e
% & waRaE w7 fory Prar & 0 W
M 8 ATG A LA IAA A
faata frar gr, oY% @t 9990 &
AY TF FT 3 771G 27 AT T
& frate s F1 Fver frar aam &0
foamaey ¥ UG A FAT H
fraie % 71 9§ ¥ A AF F 3
AT T FT wET ArigT A4 fwwr g AN
5 go wfex far wmr =fer
AUEHY N @A w7 1978 T 8 NG
& w1 fte farr an ar 9t f6 1079
¥ o ove = frafa g Ae T 1 AT
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TATN-TIT #T 3 9@ wT FE
Y nfge T ooy war § Afwr 7€ ¥
T AF FT 3 AT &7 KT KT AW
wfex adt fear v @ Y fF g
wTfeT fwar s wfier | faavae &
faava a% FT AT &1 3 ATE T T
FYET W 7§ Ay wAT qifgy
@ X TEET I FT 91T 1100
TATHEIASTE I 07 Zlo Gro ¥ ATy
qT ¥ 40 gAX T &1 ey frar
afe ol 9% 37918 awrtd afr feay
& o 5 o= a Ay § 1 9T TRe
aotﬂ’emﬁémﬂmaﬂ
TAHT WA @ A X AT AT
g A st AT A1 5T & e faar
il

q¥o o wHo &y faqty Ardy &
o & & froe fepr mar g A fF
FgT F=B! TIA E 1 AT T Mo Yo
tFo F1 fagi gmr a=d § 1 gwrR
&vrex & qror & qaeAY #1720 fRAY
FT M 45 ¥70 F7 TG7 971 AfAt ATRE
q 20 frar FT AW 50 &9 TFT FHY
X &, 7% weay AT &1 TAA Femay
1 50 FUT FT KA FAT & 1 TR
HI7 SATET 9314 F1 X o7 VAT 5

aqmfa wITT OTT B AT ArRE
& grer &0A w1 af 3 v ot
7 # AT q 20 FHOT ey
IH 4, 5 FTT AT, AT AAET T 7 &
F 917 & 0 A &) 98 9T faar,
FPFT aTET T oI FET T FTET QY
FY & | gAT¥ AT 7 I, GEELT
IIHET AH, AT, TAAT JA,
FIGHY, FTAATAT, ATOEET, WO,
Fz, 7ars, FUTA W FHA
faerY ¥ onTE &Y HEA WAl ¥
we ¥ o7 T At &, Hifwa e T gy
q0dY 15 AE A E T Y qHAE Y
qT-aYY G @Y 3F &Y ey €
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WAL AGE B oqrw &Y g0 Ay
& gl g5 Tt wnfed Wosd
Ty e e Y Sl ey
T @z w-gaifer e de-
¢ & a1y faewT g & carer oY
&Y 7 §, Afeew sy doer ) ey
grofro R W e W @
foaw < gt goa dwm fewary &
gav ¥ ey )

gt Wt & 7€ oWo U0 Qo
oY g wif wEwm, faew Wi
wrefagt, awré wrefer, amofe wif
aZa TS o femr 7 @9 waArew
W arforen weaem w1 @< faam 17
w1 fr orieTeit, wrgqrag s W
ANYYT F Iod LA 9T P F AT
sy forgr s 1 R fagew ¢ froag
v greEt o fagr AT WfEd

Trenfas & frafa & way ¥ 91
wwy water 7@ Y afgg arewv
o= frafa v s & gwv W
¥ 30 gwI7 v Mwfan frata w77
Fr wmedq ot & #f7 mavem 3
1978-83 % 3125 g ooy 7 ¥fw
fa=n1 1 Fafe #Tr a1 wegTw A=
forar &, v ag) feafq < a1 ag 74
grm ? ;fa mwe dle owo a
sfgzw faafe w1500 vo¥ femmr
et &, e, a7 frata o 1125
&7y R f-wmaee Fvw 47 frula qer
125 X9¥ § | §ERY VY TC A
El

AR et ot ¥ ¥® "W g,
& Y ot B W I AW @
agar § —

1 €r-arges W (ATSIEAE
atede  oyedywew) T
oo ®Y &N & 3 wrw 2w
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¥ frafe w1 wE & wwe
79 R W7 WYET g

srfgT st |

2 foa® g wregwr Fewngm-
v § 52 oo ¥ &
WAt ¥ A {7y A
TeT )

3 UHo Yo UHo &T ATHE &
g 1 At = 77 faafy
g wEdh ¢

4 ATHE ST qorem R w-
waifes wrhfen deww
q orer Y g0 IAAd
& ey e arfed ot
TR 70 T & fawi &
waeg g wrfed

5 MArw 1 fquia aTve
g TG oA FId @
Iy |

8 TFo TYo THo, FIAFT,
F ogEAr #F O OANRT
frate aer w5 fodr
faar gamg & faewe
g FX |

7 Tamgar &1 darare swmeT
FIT ATYT T G A &V
wTqTa F¥AW FH A
we X g # w1d o

8 RuwHT faarar A £ AT
FY

oI qE wgiew TA gEwEr W
waw ¥ W, @ 3w % fag wwer
g

qr7-arT wgr wrar § fr owgmé
T W 2 Bra i N wgarf =
Wy ? wrw Ay o ateme ¥ faw
@grwm%ﬂ?ﬂ?ﬁg'#
wdt wgrw ¥ wdwr wew oW
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SHRI A C GEORGL (Mukanda-
puram) We aie discussing a most vital
Mmustty of the Govanment of India
As my friend pomnted out earher, thy
Munstry, comprising of three well-defined
De partinents—Foreign Tradc il
Supphes and Coopuation— 1n a way de-
ades the exasung and future  economic
situation of the ait gens of the counnhy
It 18 dealing with ¢xports and earning
of forcagn  «wchange 1t 15 dealing  with
prtce stalnhisation and waillability of css-
ential commoditics  for the people of this
country and in a wiy, this 1sa Muustv
which 1s a fulcrum this 1s 2 Mmastry whaeh
15 & barometer which indicates the entne
ecconomic situation of our country As a
very good personal friend of the Mimster
of Commerce and Cival Supplies m  the
past two years 1 was trying my level best
to sce signsand an indication of his Mimstry
makmg progress  But Sir, good will alone
will not ertate results 1 must confiss that,
today after the  Japse of two years ol the
Miaistry’s  functiomng  the only under~
stuement that T can make 19 that the
Ministry’s functioning 15 4 dismal failurc
In fact, the dark clouds werc scen ¢ven
catlier 1 donot want to repe 1t the favour-
ite words ot I told you so’, but evin n
1977, when my gieat tnend Shri Mohan
Dhana 0ok over the ( ommmeree  Minustry,
try, while wishing hun well and all suc-
¢33, with the mdication that was available,
I had an opportumity to tell him, in this
very House, thathis  sense of dirvetion was
not entirely coriect

When I speak on this subject, 1 cannot
entirely  bifurcate the Mimster from the
Ixpartment  beeause, for qute a few
vears, Mr. Mohan Dhana was part of the
Government, and holding a key portfolio
of Planmng, he was instrumental for
planning  the progress of the (ountry,
particularly the exports of the country,
and he did, at that ume, show rcsults.
That 15 how, mn 1976-77, when the new
Government came into exstence, 1n spite
of the huge il for o1l payments, in spite
of the criss that was brewing around, at
the end of March g1, 1976, the country’s
export figure was 5,145 crores and the
umport figure was 5074 crores and we had
a surplus of 71 erotes In & developing
country like Indw, even a surplus of 71
crores 1s a substantial achievement becausc
the umport il was basically directed at
bulding an mdustnal base and we were
trymg our level best to see that exports did
pay for our imports There was a tum¢
or ‘decade or even more time than that

594 LS~10

CHAITRA 29, 1901 (SAKA)

Min of Comm., 290
Carpe atron

when the philosophy of the Government,
the philosophy of the Minustey of Foreign
Trade and Commerce-—in fact, it was even
m the hips of the common man-—was the
expression, which has now-a-days been for-
gotten ‘valuable foreign  exchange’.
One important mustake  which the Mims-
try of Commerce has commtted and which
I would pomnt out 13 that, as soon as they
had taken ovet, the words ‘valuable foreagn
exchange' lost all thur significance and
meaning  the woids ‘valuable foreign
exchang.’” were allowed to go down e
dram , the philosophy of foriign exchange
was no tore valuable  There was a time
when we  were making hectic  efforts,
whn we were  tightening owr  belts, to
sce that maxuum ¢ sports were achicved

the opimum  mmport were muntuned

the  ndustnal Bie was custuned  the

ptople s necewitits wut met wmd  th

valunble foron cnchange  was o1 nud

But m the pist two  years, because o
another  divdlopment that tock place
this country, thace has becn thys tendency
among mwny—and 1 have a suspicion that
this tendeney  hay  percolated even to my
fuend Mr Mohan Dhana, and others
i the Minpsty Commerce—and
the words ‘valutlle  forugn exchangd”
have lost all  than mtaning and signy-
ficance 1 Rememb€i, one and a hall
years ago he was tiymg to explam this Ly
saying ‘Our pnmay 1esponsi ity 1 to
«ee that the needs of the prople e met
s0 1 am gomg to curtail repoats, I can
afford to curtail exports® I concede that
we have reached a stage when we could
curtail (xports o1 we (ould think of curtail-
mg exports  That fallacy has comc mto
out nmnd | ecause lakhs and lakhs of people
wothmg abroad, he overseas Indians,—
1 will b fahng 1 my duty i 1 do not
mention here the sizable  conuibution of
the Kerilites started  snding valuable
foreign exchange and today m spite of the
colossal bunglmg of the Mimsuy of
Commerce and this Government, we are
sull hiymg suiplus formign  eachange
{0 the tune¢ of newrly Rs 4300 crores,
That 15 wtv, in ndifference was shown

towards  export  effores 1 rememter
Mr Mohan Dhania explang, “We need
not export omions, wu need not export
potatoes, We necd not export Sugar, we
nced not export any thing * and the po-
pulist slogan wis, ‘My 1ntention 1 to se¢
that the pcople*s nceds are me”  Now,
many of the rnhightened journals are come=
mg forward to admut that, during the
past two yeds, the plulosophy was
wrong  they were mcifferrnt and ther
complacence 18 now showmng the results.
Even in the Fconomic urvey a publica-
tion of the Government of Indiz 1t 18 saids

‘ the rapd deterioration in
exports » The Economc Survey
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a publication of the Government of India,
has used a rather superlauve word, saying,
‘the rapid detenioration m exports’s] Itis
said further .

¢ It may not show an improvement
over 1977-78 » Durnng the past
decade, even when we had deficit balance
of payment situation, the exports were
growng  Only m 1975-76 the exports
were less in number than the imports
Otherwise, all through these years, thus
country was showing a steady increase in
exports, every year it was going up cven
when we had an adverse balance of pay-
ment In one year the export was less
because the impoit — was also
going up Our export graph was always
looking up In 1976-37 when the De-
partment was handed over to the new
Govunment the rate of growth 1n exports
was 27 per cent  In 1977-78 the last
financial year the first vear of the Janata
Government, from 27 per cent 1t came
down to 475 per cent This vear—I
would like to be corrected Iwish I am
corrected—our rate of grlowth 1s nog only
‘mP’ but 1t may be negative

THE MINISTER OF COMMIRCF,
CIVIL. SUPPLIT'S AND COOPFRA
TION (SHRI MOIIAN DHARIA) It
15 wrong

SHRI AC GEORGE I am glad «f
you tll me so  But I know what will be
coming now I'or g 1/2 vears I happened
to st m  thit Mmstry  Upto
January, our rate of growth was ‘ml’
That 1s why, I was cautiously saying 1
would be glad if m January I'¢bruary and
Maich, 1t had picked up But the
idication 1 this I can categoncally
say that the rate of growth will not be
even 4 5 per cent  According to the latest
report 1 was rcading, even the best opti-
musts are forecasting a growth of only 2 per
cent or so I think it will be a jugglery
of figmes Of course, Mr Fernandes
specialises in that , T do not expect that
from My Mohan Dhana

MR CHAIRMAN Mr George, from
our Party six members are to speak

SHRI AC GEORGE The most imp-
ortant pomntis this Now after they had
taken over you sece a steady decline in
exports Simply because lakhs and lakhs
of people are working m the desert of Arabia
or the neorich  Gulf countries and they
are sending money out of their sweat and
brow, simply because their coffers are now
full with nearly Rs 4,000 crores, callous
indifference 1s shown towards exports.
That 18 why they are thinking of any sort
of imports, even power-tillers, electrone
equipment, even the sophisticated goods

AFRIL 19, 1979
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which our country 3 producing In the
new budget they are thinking of‘gmpomng
80 many things, thus lnlling the mdigenous
industries I will never blame the Govern.
ment for the import hill going up becawse
the import bill going up can very well be
an ndication of the economnc growth
if 1t based more on raw materials and mp
ortant components for the industris
But here we see that _the exports are going
down Iam notasking you to mamtam
a steady growth of 27 per cent When
the point about banning exports was rai
ed, he said that they could just doat
But now thc farmer in Punjab 15 dlamounng
becausc he 18 not getting hus full value for
his potatoes Now they think of export
mg  Ihe policy of exports cannot be de
caded by fits and starts It has to b
stecady policy  That 1s where I accuse the
present Commerce Manmister He has been
following a policy of adhocism  Now we
have got smplus but we do not find tht
markcet for omon  Qur market has bon
lost W do not lind thc market fo1 poti
toes  Ow marhet has been lost In the
mternational market a vacuum wall n ¢
txist  Becausc of the valuable forugn
exchange reserves we have  the Ministry
15 taking this atutude of indifference 1
wards cxports  Already two  years hay
gone  The indic 2tion 15 that there 18 gomny
to be a deficit of at least R 1200 crotcs
May bc  bucausc of the hugh foruen
exchange reserves and the foraign 1emuttan
ces, they may be able to foot the import
bl  But 1t 1s an unhealthy trend, a trend
which has to be resuived n time W
have to build up our mte¢rnational muk ¢
m a steady manner  People will not wait
for the deasions of the  Government of
India The foreign marhet will find out
their own customcrs and stllers

MR CHAIRMAN Plase try to ¢ n
clude

SHRI AC GEORGI' I know, mv
tme 13 mited I am  discussing  only
the philosophy behind  Government s
functioning, the attitude taken by th
Government that the valuable forei
exchange 13 something which they can g t

a few thousands of Indian’s workng
abroad This philosophy 13 wrong
Exports are indicative of the growth of th
economy At least now, let us thmk
of bulding up a stabilsed export poluv
Let us give our buyers abroad an assurance
that we will not be going by quxotic
methods, we will not be guided by adhoc
1#m, we will have a steady policy where
they can be assured of supply. Especially
mn the Gulf countries, many of them arc
accustomed to condiments and  other
food items, since they are bascally Indians,
and if we ban the export of those, we arc
cutting at the very root of the foreign
exchange resources May, I, therefae,
request the Commerce Mimuster tor v %
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this pohicy. This populist slogan of
‘meeting the indigenous demand’ 1 only
an alibi. This bad and unhealthy trend
has to be reversed I hope, the Commerce
Minister will need the signs on the wall,
correct the policy and bring forward a
surplus balance of payments situation next
year,

Mo WEH FCEW qiET (W3-
®1T) . wwwfs wgem, &w Frfrer
FATHE T AW F AW ¥ fEEr
FEH AT W & | FISA wETAw
# @ WG AgeEql @ Sifw
WI@ FY WG4l #1 5T ¥
7 gfarfaq feor & @ ¥ fam
TATE TFAT ¥ ) T AW I
ux fafw feafs &) & fadzw 7o
g fe fred agt A gvar e
frafe agem & gt feafe @ oS
AT gurR gET SIfgT 4T @ Aw
g & wft & T o am ¥ wewa
AR R @ T F1 favaw ?

* v ¥ whgfg #¥ I@y
Yz F gw www T8 g1 AR )
Ao e W @ W1 W Ee
@ E S A fedft swwe Y s
Y & Far gw weggA w@ T &
§ wmgar g fr g} T SEAr F)
|WEAT wer Wiy W W@ W
R W A gr wd F N w7
afgd 1 gl fadelt o W AW
¥ o fitme wik & 9w
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gdw 3% wTn g | s g
I I9A AT F FqA 4500 FOE
® T g
16 oo hrs.

& A gl oW oamw
aifrsy fawmr & g5 wgeg WAy
FT W wwEaT w =GrEar g,
Sk mHo o Yo §, UHo THo o
o &, qUT wg weEfwT § | @
¥ 9T udo o Ho F FaT F )
¥ g ¥ FEwe ¥ e ¥
T arem, Afew ag e g fr
T % IR gEmEE AE € 1 @@
o Yo gTU a9 FT AW F ATET
fafaw a=ga &Y wmr & wmeTe 97 oY
gft 1 ot wifed ff, @@ @ @
EE AR & g Et dar 7
farfim s oz v & avarg w
SR FAT WA § O %
mary w foig fem oamm a1 B
T FoEEr 1 W qw e aw
FTH ™o o Hro F whg faar
T, A AT T AT, @O,
AfFm w7 gm W A £, & ¥
Tgr 9T IgH FIAT AEAT E—

“In spite of the Government’s decision ta
purchast 15 000 mis of tobacco mn 1979,
SIC failed o make arrangements even by
muddle of March. lhe entty of SI'C
delaved In thiee months  This was only

1o hdp the vised mterests to plunder the
growers  The  avcrage price given to
growess by the merchant 15 about Rs 3/-

pt kg Growers are helpless’  The crop
1n 1979 1 eapeeted to be only 8o ml kilos
(80,000 tonnes)  Still there 1s no demand
Tobacco Boaid managed very well to keep
the prices at low level for the benefit of the
Ing trade  The impact of proposed pur-
chase of 15000 tonnes by STG on the
market 1« notlung™

A7 ¥AG UF WEU-ATE TH MW
F gwy @ g |

it ywr § ¥ v oad &
for % WX 7 AT wG T gFArT
§ frowr w9 9@ W wom wifgd
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atar frar ww an, wfEE fw s
¥ =y ¥7 fafe frar s oafer
ar, 9§ a8 faar wr wifs °g
TITY QAo o Hro I AIVEH
gar 41 AR TW A A g6y 97
g T N F T oo fo o H
ST 9T g9 Y AvrEer & &
qft A3ET A WAAT AEN F—RT

frr s & vHe o & A7
fret gt oo @ g 7 @
w7 fae ara fama a1 Oy
g0 G # @ AT e,
frr-faend aw@, & wvew ¥ owEAv
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N oww oy W A oww BB
wf wzigw wT Awsy WY 12 wWHe
& geafaw o ¥ war
—fm & o wgrd e sl
™ A #} yF w7 5w dw-
oferdy &Y =W 31 WY 1979
ar ar ff 1 ¥ ow g oW ¥
AW AT FIAT ARG G 7
‘g aviigem U fem g
’ This 13 the Handloom Lxport Piomotion

Counail’s letter o Hepef1/32/Pol{Vol
dated 24 4 1978

™ ¥ gM W9 & e fFm
¥ & 4w wieda @m 31
w1979 aF Aw vEA | der fr
¥ ofy F@r ¥ fF mEY w1
g1 faar w ¥ wEEww WU
TFTEIRT  ETeRe W waTRaE g
¢ fom o fomr 2 fF o9 o"a9m 91
as &7 ¥ A wafw fgiter
A g it wa 5 Rveew oEEOR
qAEA FTSfAA & e a9 W
ArE-ATF frgr 1 & 3wy oFIAT
s’ ———

It has been  deaded to grant export
assstance  at the followmg ates  for
expants of cotton handloom/khad: fabrics
nde ups  and  reradvmade garments

effict d fiorn 1st Apuil 1978 to 315t March,
1979°

T gFR @O gd @ wEA
FHzId UFIGTE AHIMA STIA
T 22 wi® 1978 ¥r & ;W ¥
& o oam TR nd & fF dw
sfres @\ 31 9 1979
ST TR

am ¥ § i owd ¥ g8 WKW
Wt g ¥ oo gw aw W g2
T ¢ 5w R & wew &



297  D.G., '19-80—
LS, &

T TE YWk oWRw 3 *
T 5T gFC FW ¥ IAF ATAY
s wfoard q@r gt ol & -
A7 MT T FY fow oswe X
FET JqASg FNA I A HE
™ ff wfT W gw IAEr e
Tt ¥ g% & R TR oA wf-
ATEAT ¥ ) WA ¥ wfeAvEAr IR
A A g @ gw P atn
G Wy wEe W ogwr o|mAR
swzqe feafy SR 1 & reAr

WY AETT &9 ogwr & 1 waf A
a7 W wfeew @ oaw
aft & ¥few gMfmpe wm &
faatar w1 wgw ¢ fe @g whwedor
38 ¥ Fgg w7 § faady A 4@
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® & a fe waer Wi Y o
FY R R WrEvEwar & 1 A%
¥ g W oqTg W owwr q@r A

F u®o wgo Ho #Wo T FFW
¥ qar ot zo g fer ot afasy &
IR ¥ afrar @ gafa WOt
garr gfaq e At @1 "FA &
M7 57 51 77 oo v o dto &
wfr T & oA o ¥ o9 W
5 @@ AA & 0 A 3IEew
¥TAT A@EAT F ) BWIT AW H HWE
a’g’a’i’ﬂﬂﬂﬁﬁ’ﬂmi =
F1 waw farm ot e gar &t
A e wiftz §ft & 3w " fAe
frmae wif & 1 9g W@ owTer S
1978-79 # PO ¥ e
F 1§ § TAAT WY F 94T W €T
%1 wa 9 At ¥ fem st
g firmae wrd 2, fadeit wfwe

¢t m

s
g6 & @ W WO R g
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SHRI ANNASAHEB P. SHINDE
(Ahmednagar) : Sir, I am thankfful to
you for calling me. Before I go to
make some of the observations which may
not be very pleasing to the hon’ble Minis-
ter and his colleagues, I would like to
say at the outset something which is very
much in favour of his Ministry. Our
general experience is that government
departments or governments organisations
do not function properly but I must con-
gratulate Shri Dhariaji and his colleagues
for the excellent functiniong of the
NCDC and the way it is taking a
practical attitude to a number of problems
of the cooperative movement in this
country. All of us know how important
the cooperative movement is for the
well being of millions of poor people
in this country. But Iam glad in this
Report itself of the Department of
Civil Suppliesand Cooperation a very
significant para has been mentioned on
page 3 which I quote:

“In no other country in the world is
the cooperative movement as large and
deversified as in India. It leaves
almost no sector of the economy un-
touched. Over the years, cooperative
activity has progressively increased in
terms of membership, resources and
transactions. Today, the economic
value of cooperative activity exceeds
Rs. 15,000 crores per annum—about
one-fourth of the total national income.
The movement involves about eight
crore people and is perhaps one form
of economic organisation which in-
volves the largest number of people.”

I broadly agree with the assessment of
the Ministry as far as this aspect is con-
cerned but then I would like to say that
though your intentions are good and as
far as the Cooperation Department is
concerned, you are giving proper leader-
ship yet the thinking of the government
as a whole as far as the cooperation move-
ment is concerned is totally confused.

Sir, some time back there was a dis-
cussion of nationalisation of cooperative
units. I do not want to say that there
are not weaknesses in the cooperative
sector. I know there are many many
draw-backs. But my point is when we
discuss and talk about the democratic
structure and we also know there are many
drawbacks in it, do we take the position
that d=mocracy has to be abolished.
Infact, we say that democracy is the oniy
form of government which can possibly
take this country in the right direction.
Similarly, if in cooperative movement
there are some drawbacks is nationalisa-
tion a reply to it. No doubt, ultimately
has sen It iiled. prevas good.se good

- ITam not basically opposed to nationali-
sation.
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But had it been a better form of in-
volvement of people, I would not have
opposed the basic idea of nationalisation.
Nationalisation in Communist countries
is  different. There, communist cadre
and people’s representative control the
bureaucracy. They control and give
proper direction, guidance and have
proper check on bureaucracy. But here
in this country, nationalisation eliminates
people and impose bureaucracy on the
organisation.  This is how your naticna-
lisation functions. It clearly shows that
your Government is not going to be suc-
cessful, but I am glad that ultimately
this decision was not taken.

Then, your Ministry is responsible for
the administration of the Essential Com-
modities Act and Consumer Protection.
In your own report you have mentioned
like this.

“The basic strategy to combat in-
flation and improve the availability
of essential commodities  revolves
round the evolution of a workable
system of management of total demand
and aggregate supply in the naticral
economy. The basic tenets of this
strategy are:

(i) Control on money supply ;

(ii) Strengthening of the public
distribution system.

Now there are a number of points. I
am afraid Mr. Dharia is not going to
succeed in his mission of controlling
prices. Thereason is that there are many
factors in the economy which are beyonds
his control. For instance, the Firance
Minister  yesterday was good enough
to give some assessment to the country
and I hope you must be aware of what he
said in this connection. He said: “But
the very fact that money supply expan-
sion is running ahead of growth in real
output cautions us about the possible
dangers which may lie ahead”. And T
may say that you have already entered
the inflationary era. But nothing is
going to stop this inflaticrary pressure.
You should not have resorted to a heavy
dose of indirect taxation and deficit
financing. The prices are going up. My
experience with the previous Government
after 1972, isin spite of all efforts made to
bring down the prices, the Government
did not succeed in holding the prices
and this time you are going to land
yourself in the same situation. You
say that you have succeeded in having
price stability. But ycu may not have
that because you have resorted to first
of all heavy dose of deficit financing., It
is a necessary evil sometimes. But this
can be done when the ruling party or
the policy makers have controlp of the
situation. They should have a firm grip
over the mnational situation. You see
what is happening in Bihar and U, P.
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Dafferent constituents of your party are
fighting  against each other g’ou have
no political grp over yourselves
You are a conglomeration of different
roups com=~ together Therefore, the
~fitit financing itsclf 13 goin® to wreck
th ecwmomy of this Lountrv

I have already referred to the money
typansion Then you said about the
ublic  distribution system I am n

vour of public distnibution That 1s
th only way to give protuction to the
millions of poor people by making essential
cynmoditics  available at rcasonable
lewtl of prices In  your constituency
that 13 1n Pune, there was a conference
of tralng cxnmumity Ministors be-
longing to yoir party participated in
that This happtns all over the conntry
and the rosolutions are passed against
public distribution svstemi with the en-
courag*m~nt of vour colleagues But
you go on making annountements in
the country that you are going to have
pubic distribution system If you are
a ungle majority parts perhaps vou would
hav surcted«d in your poliey but vour
p=ple wio are interested 1in working
for the muddlemen who are exploiters of
the ¢ymmon prople, will not, T think
allow you to dv o You are talking of
pabne  distribution system for the last
10 vears but the wosted interests would
not allow you to d> so  Thereforr we
should have a realistic assessment about
all these matters

Cnen vou have referred to price stabality
T do nout want to go into details of that
In yom own report vou have said that the
piice stability was mamnly because of
agiicultural production  Now, during
the same period what has happendd ?
The prices of manufacturid articles have
gmne up the prices of agucultural com-
milties have come dwwn wvery much
b cansw in fact, this punt was refiried to
by m> when I sp ke on the Demands for
Agriculture Mimstry But it was a
very brief reference  When the agricul-
tural produce 1s brought in the market
imn=diately after its harvtst the price
13 very low  What 1s the posttion of price
index? The all India poution of price
indsx of rice has receded from 174 1n
Augu t 1977 to 139 1n March 1978

Then, the price index of wheat fill
from 166 1n January to 148 in June
Chere was a decline 1n the prices of im-

artant agricultural commodities I

avc no tune to go into the detauls,
but baucally our price stability has been
mawmntained at the cost of agriculture for
witch you will have to pay the price

¢ As far as export front 1v concerned,
my hon  colleague has already made an
observation that there 1s a total failure
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of the Mimstry in this respect I am
going to confine myself only to the agn-
cuttural exports or the policy aspect of it
But before that, I would like to say that
while w are trying to 1mprove relatio ns
with Bangladesh and Pakistan, as far far
as improvement in trade 13 concerned, we
hav not succeeded much  Itis good tha
our Prime Minister and Foreign Minmster
went to Bangladesh and yesterday and
day before that they %Iaw arrned
at some understanding about trade etc
At present, what 15 your tradc with Pakis-
tan , the neighbouning ccuntry whert
we have the griatest ¢xport potential
India’s exports t0 Pakistan during 1977-78
were worth Ry 13 cioies, whereas our im=
ports amounted 1o Rs 23 crorts Ay
far ay Banglad sh 15 concermed  though
there 15 a little umprow version but the
same story  Lxports to Bangladesh during
1977-78 have bren worth Rs 51 cromes
and the imports 1n the same year hawve
bren of the order of Rs 1 16 crone
This shows that even in the nuighbouring
countries where the largest pottnnal of
trade 1 thcre we have not succe ded
much This needs 10 b pawd great r
atiention

As far as export of agricultural commo-
dies 18 concerned, T would like to sav that
thert 1sa lack of 1otal understanding 1n
your Minstry of these problems  Tast
Year, I referred t0 the pioblem
of “wadesh1 concrpt We are all
proud of Gandhyr who gave us tlns
mantra Agriculture 1vour biggestindis-
try But how disciminately you tahe
decimons at the official level to umport
mass commoditiecs of agriculture without
caring what will happin to the agricul-
tural production h re This  1s
what has betn happtning  duting
the last tharty ycars I have a griesance
against that, though I was a_party to 1t
buing a part of the earlier Government
When the farmer used to bring his  cotton
to the market, we ued to import this
You go on cnticieng  Shrimati
Indira Gandli's Government  but

ou have also not changed your policy

ere 1s, thus, an 1mperatne need to
change your policy How discriminately
you import cotton and even edible oils
worth Rs 8oo trores Have you ever
heard of such a figue?

Sir, imports have to be made but there
should be a } y for protection  of
agricultural commodities The time has
come when therc must be institutional
structure fur protecting the agricultual
coramadities from indicriminate imports
30 that an officer or a Minister 1s notfree to
take a drasiwn Many countries in the
world have such legislations Here, we
become unfortunate onlookera
only There must be a parhamentary
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legislation and an institutional structure.
Without proper scrutily, no imports
should be allowed which destroy the basis
of agriculture, just as we have DGTD
in the case of industries. 'We know of PL.
480. This has caused a lot of damage,
though there are other sides of it also.
I am glad that we came out of it.

As  far as agricultural  exports
are concerned —We may not follow them
in other aspects because they have
different situations—there is a lot that we
can learn from America. [Last vear,
America exported agricultural commodi-
ties worth 27 billion dollars. Their
favourable trade of balance after the
agricultural imports and exports was to
the tun= of 13 to 14°billion dollars. India,
to my mind, has a more potential
in this respect than America. We
are glad that our agriculture has
started making good strides and we
are proceeding in that direction, but our
export policy has to be framed in proper
perspective. There has been  some
inlication that the Government has started
in the rightdirection. T do not know
whether we will succeed. I am reading
from the Economic Survey :

“ Till now the policy has been to export
products whose production has been sur-
plus to domestic requirements. Export
requiremsnts have not explicitly entered
the country’s  production planning.
Conscious efforts should now be made to
develop production potential —both indus-
trial and agricultural—which will enable
the export of a wide variety of goods. A
greater emphasis on d=veloping agricul-
tural exports is necessary for it should not
be forgotten that even to-day the bulk
of India’s export consists of agricultural
cymnodities and agro-based industrial
products. This will also partly be an
answer to the difficulties experienc-d on
account of the restrictions imposed by
dxvelopad countries on some of India’s
major manufactured exports.”

T have no time to go into details. You
have already appointed the Task Force.
D> you know what the Task Force has
said ? They have said that your policy
of agricultural export is erratic, ad hoc
and inconsistent. All these words have
bsen used. This is Government report,
These are not my words. I hope you
will learn from it.

THE MINISTER OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI MOHAN DHARIA):
It is my own report.

., SHRI ANNASAHEB P. SHINDE :
Therefore, you should accept it. You
should tell the House and the country that
you accept the recommendations of the
Task Force. They have said that India
can exvort Rs. 3,000 crores worth of
azsicultural ‘commodities, This will
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create a lot of employment. Even at the
time of difficulties, you should be consis-
tent with ekports. Without that, you
will not succeed in maintaining export
markets.

Only on€ more point and I have done.
About export of sugar, I must say that
your mention in the Report is incorrect, o
So, T would like you to see the factual
position. You have said that the prices
had declined in 1977-98, and that is why
you did not export. I think it is totally
incorrect. At that time, prices were
economic, But it was because of our
failure, i.e., when we had stocks we were
not able to store sugar in this country
and we had no godowns. There was no
need for domestic requirement, I could
understand it if, for meeting the require-
ments of domestic consumers you had
curtailed the exports, But as far as
sugar is concerned, when it was not re-
quired for domestic consumption, we
had no place to store sugar ; and you
stopped exports, even in 1977-78 when the
prices were much better than in 1978-79.
You exported in 1978-79 when the prices
had come down. I would request you to
look into the Report, and see that this
incorrect statement does not come in it,
so that the Government’s credibility is
not affected.

=Y qt waw fag (gge) : gwr-
afs wgrea, § artforsy, fafas geards
X FEFIT AT F1 A0AT F 7T

H @I AT g |

16° 27 hrs,

[Surt DHIRENDRANATH Basu in the Chair]

FAT Tl "R UF FOG AT 395
faai & =7fF § | 39% 3T § ¥z-
F1feat ¥ @d § o1 & F19gAT E, AT
AN & fag St AT §, 9 fav #F
IART FGTE IAT ATEATE |

9g § gAENIEE & 91X ¥ @ a1a
T F ®T F FAT F0ZATE ) 7
STTST |TEa ¥, 1 @F aga w98 qIaH! §,
S aifer ¥ aerg § 9g7 Hga wse
geaTe fFY | § S99 g I ad
FLATYGr, 8 @ar g & 1976-77 &
garar frata 28 axd@e &gy 91, 1977-
78 AT 4. 4UTHS IGTATHIT 1978—
79 & A F 7719 &Y 67T &1 FFaT
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g, Afer et gfirr & s Sa¥ o &
TS Srar e Ay <@l wrawd § )

A ag g1 B 7 TR AT
ity & deaT iRy | ST @ faver
|ITTL KT G8&+T &, 1976 ¥ 9§ 11
e 9T, 1977 X 9T T &7 4 7@
@ WTRIT 1978 & a1y X oY Gt wrwry
¢ fr ag 4, 5 TVEE ¥ SATRT A qGT |
HIR QAGWIEH #7 I9 gV ¥ FaAr
e, v 3q avaw § WY dewT Tl
fir AT 3w & FravTer w99 G A gAY
FTAF-TTIT AT | TTATATT § FTEw WY
IGT WACE G Y | AT FA FF AE
EHTL AT #Y AT €Y &Y % | DA 7
it ey feufly da1 g€ BF w@Tr Wy &
aFT | S qF TG H HTO7 FRIACFHANE
gy 4T AT\

uF H107 ag WY o1 B gardy quieet
¥ uF Oifsfe are v, v ay w §
aurg AT ATEAT §, W AT T AOA
FTEEH F1 HFET | FIE JHHT AAT-H1T
#< 2, A 98 919 g3 ¢, e ag eyt
& B W g WY, TSt | A R
AF-wC & g€ #r LT F7 qFEE
#3, I g gfee Faer ®I¥ Gagew
FAIN 9T ), G fF qget gewrT
@ —suw afa & ¢ fr qradied
&) 9P T ATHY, HITFT A & 56T
T § e qreRE @ W g
THFAIIEE BT GRS dF &Y Af
T 9, A 5% Ifq 7@ g A wEv
§ | 9E Y EW wa ¥ @A) IS e
gRRE AT 1 o ST gk 2w &
AT T A EHT AWIS Y qOY §
fag g1 wifey 1 oREEd W@ A
T gl ag arg ot § AfeT saw
¥ g aol gRfew  swifede W
/% T TRA THRAX FAE, T€ I
ooft ww A &1 W g R R ¥
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srerwrart g€ Forads forg % aard ¥at srgar
g 3ud g vy §—

“It has been Government’s deliberate
policy to restrictand control export of
certain commodities to enable their
sufficient domestic availability at rea-
sonable piices and thereby reducing
social coust of export ™

TE T HYA G §F § | IGHT THTT
FR W A7 77 78 ik FUIU TANE
2T § T AT o E | GAIR HETE ¥
forer 77 ® ¥ fr 3o q&r w1 P
# I qirweafesE T N7 ¥ fE
fad =T ATgT AT ) WRIW Gy
T8 TS 6~7 TG & Wi o< faw @
oft, ®esqAa S et oY 1 SfeT IaF qre
|1y ag W 99 AEY & R oo 9.
A 7T A T ITFT CRINE TET AT
=T A1Y TE a1 F71 e T Tifgo
o sre g o g A AW I
Wt g AT G ¥ FRATAT F1 waAr
& wFaT § @1 9AN uFENIE ) e
@A gy 3 IgwT THFOIE FAT
=rfew |

@8 717 7% ¥@ fr g EE v
v &, fwfae gor &, SR WX qww T
gt ST =ifge, qw & ST &1 T
oifsmidz &7 & qET AR
76~77 ¥ 72 FUT &Y
T 9T, 7778 ¥ 693 FUT FHT AT
& war, Efwfae gar, v gar WK
78~79 A WAAY 1 FTIX FUL &7
dq &1 & ¥ S dow gy Ty ;@
or @ & T g T & o W
gl <@ ¥ X@TATT A qar Fenw
oY g T @ Aw g A & EE
Wt waws § o Sawfer oAt
2, forreY, &7 Ty wgd &, Sow 9@
JUNT 78 §, SAN T H Ay AE
3 ar w-ddfae fy wew § o R
R # gy WY § oY wad Wi W
g g wor Wyl xe oy oW Aw
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Ffg e s R e o
R X I W oA W o T
@1 fF g &Y diow Ay wet wfew
afew 59 a1 @ e g
FEW GG 0T 7 9T AT U477 @Y
fF gadrT uwwT T @ A%, SR
FERA FHAT 4 qE qF, TH T FT
IEW o T@T | TEd fam o & 9w
* auré dam g 1 g & o gy
R @ g aga @ A A
T AT HIAY g ALY hET § ST o
aTew ¥ wEY i it qeaww W o
o wfgw 1wt 30 At & e
FAYT AR AT W@ FA T IEE
T TATEE wET A A A g qw A
e FAFeT ufvar @ 9AF O A
TR qvdE ¥ favd F v A e
qiwr fm a0 | w oEr ot fard
F gmaw & 797 25 ¥ 30 WA uiw U
G4TaTT ENAT 81 AE EW TeT AW £
ar AR WY Toe ¥ 3w A AT e
@t fr faad ¥ qew @ A
o w1 qvew @A v § Afew
IHH A AT | T TF §H HIEATEAT
oY & =, @R s T A St SEvd
NG § & gwrq B SO geEv
T AL | IEA WO A T T
feam &, swf & ey aod A g
e ag N o & e fr g &, 7w ot
ox famrfta aw &1

R erag e a F A
T 9w §, SEN AW ¥
HTESR Y W7 TUIE FTA H1 AT
&, Aw) o oY Afg 1 T A Y
fedte & fis ag gafag srg wg & 999
srver ad, S & derTe g
R TRe mEw # W
aTreT s § #4ifE IEY WY A 9
wiart, Wt ) v fordear, o g A A
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&, 3 71 Qar gar ? o e wed &,
gad AaT REgrd & fiF A 7w w1
FATTTHTH Heu7 §F SATFTAY qg NSFUT
T2 a1 7Y 51T, TEd fow W€ ey ¥
faford 21 it srfige o 7 2w
fr ke adigu d ar af Wik w7
F TR §1 @I ar adr g @

farar srrqro 7y st # s w@wrar
&Y 373 gurvr feet 0 49 &, AT BTH
e & wafs 1/5 gArd arganee & )
a1 AT W7 g EAAY A AAGHUA
AX T F7T F47T T @ B, w0 FO
AT i fr g0 SR AT HY TR TR
& 1 FATTT ST A oy sTa TR § W
F1faw | vFawIE & gy & ¥% faw wg
7% & fir gotfraf<n g & OReE vET
& df % a0 aEE A a@rer i
& | dérme @ ot agrert gl &0 wd
safaw wwed & ggiad 81
TEH LA TFGEAS T3

daifs frd aga A @ 9, W
Fou? Y WX AT fegt AT §, SEE
Frré aér wodt wné § forad o &
auré 3T A g | HfwT g7 q@A
qﬁ%‘l{ﬁ'mwﬁﬂtﬁﬁqm
¥ e wr agr e 81 fre W
EWTTT AT 7 AT AT G A T
¥ gt fea fen § wifs
Tl g A & ) W T G
g 8, s-firade e W g § P
e & i 73 T 1 €T A
qrATer aTaY ¥ we WAt § wiE e
&7 e T s Ay foat AT
ot £ g & 7 Y FA I LY

et g § i #fee dfafodia
agrd ey gy | W JwET ®
q’(ﬁﬁ*ﬁimmwaﬁi
dfferdis & oAt wife? | BREE
wéfiriy g 1 s o T ¢
Tt s Wt W R oY
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3T FI7 AT TG AT FG-ATG
AR g ¥ Y gF S W@ wrd
#ifgy fra®l gau straerd ) 8
S A FT AW FAFT WFT Foay,
%X gaTarEi # v fF ITET g9 FrAd
Ao erra @Y AT & 1 gEE AN wE
g, J At frgrqfer ¥ Fqeew or
fe gATX AIOET FAEAA FE, eq1ATT
AT Y | AV 5| qoFry A AT TS
¢ fF gaTe Ao F ws3 it 923 uRlifee
&, FIHG ¥ A@T E, IS BIA & gafAg
Ty ST F1 FATATRT § 7€@T A0AT AT
HITE TAFT FAFTY @F 2| F99
TQAZA T AG 9T WA N T g
Fiat A8 1 wifs G/ 39 AT w0
nqwe § Tafag § g wrg fFgaac
&t eqma fagr srar = TiRw )

AT q1a 73 § For gar aar fasee
TRIAAT & TGA HIRTIHET F1 eq1q07
Hagreq AE 1 TATLIAF 10-12 fae
FIIYS § AN T T9YT HHIT & 1 *:A
g w1 FATafer dTar A faar w0
T FAT ST 9Tfey | ufs e
Fi /17 AIX 7T ATHT QIG-ATG TV
qifeg R THT A IF09 (7797 FifEq |
Afpd aga A g a@ 7 agoa g fx
Frgrgfea T &1 TFET fAewT
=1fgg 1 wia @ 5 arhe @a@ ww
geqr ¥ afea gaFT Gadfew Faa

60.43 @@ ¥ 1977-78 ¥ 4G
FAFFT 60.43 AW FAT| TF qE &
Frf g A gh ¢ | WX gaq aA-
¥ee &7 A9 40 FAT KT A4 qrfe-
fadma & 1 # o wawar g v gawr 40
FOT FATAMEL | GIT AT ATRE F7
AT 2T § aHHAr § THET a5
R IR & uF fagrs, 1000 0%
w1 AT WEQ 1 N WFE TG §Q
& vab RO Qs ¥ 1977-78 ¥

APRIL 19, 1979
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10 92 FOUT &1 QHa9rE qars Frar
74T 94fF 1976-77 ¥ 18 54FOF F
gFaIE 617 AT 91 ) feg¥ ¥ WY
¥} i N 9 5 omae ww
FH X FH 100 FOF Ear arfey Afew
18 FUT & 10 FI® Er @ T4
7g aga wasx fegfa &, garer S
fea awex W wd w@r &1 wU
gaE § 5 =1q Aide w1 2am w0
HITT 40 @ w1 Ky #f 21 feaAr
TR AUAN qgaE & 5 40 ™
g7 Fifee 7 wrwry s« g3foe
Daad ¥ waifees ¥ a1 garfes qed
W@ AT o 3§ ) qre o Tar
aTTq {5 TqFT adHET F0 § FH OF
N FLT FT GAIT | %A TAFT &7~
qEv A8 9T Wr 1 9¥9 36 ¥FUS
91 9§ 46 T g 7147 1977-78 7 |
ag &) qET geqr §, TART SAHEICT
g ®U% g Tigw 1 TAst garA
BrEr Bt M Ay § 1 AT 29
fF sTqr® 150 ®F &1 WYY 300
TG W q94T ¥ ¥ FAH qwifH-
qz #(f afl T ¢ | WC6 AT -
FoA WIGAT F7 ATHfeT g7 WIHfET
FETALT FY AIHT FWT 91T 1w
6 ancarfzfades =1 sgr w7 gAa
TEH ATTEY, GG TATE [ WL Tg §IU
ST G F Areaw F KT arfgy 1 afe
WY GET F39 A fFaTA] #T gageeTas-
uA 7y g, fafew-An are & & faw
ST |

o Gro Wre THo HT wYFAd 1
NN ET TR AN EG AT A wgaw &
gat s Wy dfeF wraveraT A
FEgx 8, JUNWTT TG ¥ T
fiwgeTwa wmdfess w¢ aTewy AT
=rfge 1« 3% REgOdive v
& dar §, ATl FAdfoaT Hie gut
qERT 7 AT §—1 00 Sfma dgwfe Gy
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¥ I S v Dewmda w
weEd, aferw fedaqum fawew &
v farareor forat s &) AR wgr oY
FUTA FIRAE Trwrafea hewa wga
7Y sreaqy §, AT It ool 1977-78
¥ 286 1@ wud 4 oz ga¥ weardy
freat 37 Wt T 9 | wEY 40-50
FUE 74T Tu $foee & e w7
wrfg?, R B g werw @7 w3
TR G AEAT R 7 g Forwrrer AATAT AR
t Hv wld 50 gAY Ammde
& FIOT FYLL, THE, A+, wifz awed
2, afeT afr v s afee v & e
Y AT &Y H FTT ST | w09 5T
& Ao A1 ST A FFgd-= wwx
637 UTH,HT 91 FUT g T § |
¥ =tzar g fr 3o o o7 = o=
Ty & AIAT yATIH—yg I & fr
oz & faaat a3 ag gw o whe
& waex A g, Afra & [ g fraw
§ IR | 7 FUE T FT AT
A E1—TAT Sud=qT THY FTH AEH |
afe gmY wok an F fad st
HUSH Wl JACAT TIAL FROT

Wq WY FEE FIOLAE ST
&7 gra #1 2T | w1 AW H 20-25
F FU T FFOURH G § ALEA
&= 71 foelt 37 66 ¥77e Tyl 7T &
T g fra greTse JT9 ¢ o
BH F4TT & fity wie g Y oo HTAA &
F A TG §— AT A U B AR TG
FTGRT | S 99 FTEHREAATE, AT
T A T Y Ed, 3a & fod wraw
gt Ty X oY o greTe A
FAT <yt | & SArEET g7 5 AT
s ] )

wfis & g g Fmraifesa w1 e
T g Firlt o Bw v fe
Ard Fr o feafy wor @ ¥—
qrer s o o frareaEfa | gm‘r
ey o e §, T ENHE

Min of Comm., 4

Gdopcratio
TFT g, o OF A & fuw
¥ gu FuTHiew Ve vad § 1 sy
T AT Afeware s g
7% & fr ot ofr 78 ewTe sl & ww
TR gITHIE T F wy wrafy By
T5m =t 8, et wraf w1 arfaie
F7 3T &, wgA dY sy a7 s
%t vsfafmder uearere ¢ faur wrar
ORI GO
afeETrATIE TI,  sA-des ¥4
TEA A FATIT ag wadee wulY TR
TEY & AT MY EF g & «F AWy
HET | BH AV WY FT 4T STAT
Fifer M7 7 Gar swwar g——ad) o
SH I eI & ofr @ &

7AWl Afr fawer g E—
Th fAF qEET dwv ugo Fo o
sl agg TATZE t 1AF1977-78
F 179 TUT 774507 gnl 31
§ ymgat vz agAAH gL a0 3vE
¥ gw-eqrar swnarT FT oy-fawrd Zd-
sirav A1 g & wiled 1 sad A
T AT & AWAT FAT FT FW
A W G FMT FUL HT e WEAT
TgatafEg | afeanluTsToE T9
7 svadn fr gwanfagid | s o
WA AT AAH FAS §, FW ST
qfers ferfsmmm fomew & 77 €A
fafew-f®Y gfefafe F<& aaATar
qguAT AT(ER, EW WAL A6qT - 3T
#Y syt w21 T & wafq &~
afe gATTT 00 A & W T T
FHeEz TE | g4 A FHIL AT T
Wt 27T | i s @ e 8% Sl e
fair & v g7 welT o fr AR W
ol quadts AT A faed
Frwrdla WF  qeNE T W a3
7 ity fadlA «ATS A AT EY

sfwelt wifigea dto dhde (we .
gax wew) : wwmia W, I
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[t fr mfgear fre TiAwy)
gardr fafaedy & it & woor #3F
& vafag gt gl § fie gt fafrees
o ¥ F Irgw A wEw AT FF
fearan site o faga § oAb AT H
N | ag ST6T TOwT § 1 KGT IAF
feqtéde X s grar @, § 2@ ¥ &g
Fg wHal § e qar s fadfl A
fafre & 7y Aty | o fafre &
e ¥ ar & zvar w7 qwAr g Ao
feelt oix fafaeg & art & zrar @)
FT aFar g | waiw g fafrgt w1
qETH I AT & § 1 g @A A
faedT & 1

7 AN FIATL LN § TAFT Argfas
agT az Y & 1 TA6 AT N AW AT
& fr ga fedie’ ¥ aga semar @ 19
faar o T &\ W ae e wogwTT
AXE GFHANT TEA AT § | TF WER
HE 1 4 7§ TFHAYT 9 AT § |
gaAaTA & frgarar wgfawr ot agq
Frar g |

& Rgar g f5 wowe & qgr
®IE FIIAT LA FT A5q 9€ 7Er 4T
afFr T XTI K WA T Y
A gr197 §8CIr & qIL ¥ HgAT ATEAT
g 1 faqes, 1977 § g1wT weEAw
184,6 41, fagmv, 1978 ¥ wE
184 8 &Y w41 | Afew g7 w1d @F
g% 188 6F 48 4T | U §
qTY qF 4.4 TAE & wqrar srxfas
aq ¥ 1 ta Ay w) fafre g B
o1 ¥ WAT wifgy )

gaar § wdy, afaw o f oo
#I 17 &, 9T fF w9 RAY F fAq B
wgr & afew fagqr starh & fog Wt &,
IqN wrAw 28 9YEE AF WA ¥ )
ZoFH UIET §F TEAATH KW & |
I WY 23 THE W A v
Sz I T@EE R W

APRIL 19, 1978°
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Cponeration
@y ¥ org oW o Fomde
a8 &1 PN w7 e w §
suwt arefaw W o qwde ww wmi §)
o ¥ T qiw qvEE 4 we §
dder o ofedwe wgw ¥ amw
14 @z, g o dow & TTw
9 9THZ a8 7X § WX AT wraw
& at o wiasTdr w2y & fF oF a@e
w3 §, TAFT I et wraTaT Aifze |
# oot g i ¥ o7 wlawTdr wgr 2
qE TS FEA & | IgE TIH 8 TEHE
o2 § | Tafqeet aTea %) 98 ama T=E0
TTfge |

AT € A4 WigA TR g
gt wraw 9% il frawy awg &
Faeafs % 217 7@ § 1 wroEy fooe &7
gawt fow 7 & | aweafa £ grefaw
T3 7Y § W7 waF Froe § gai A
B FTeeEdl § 1 98 AT g6 18T
¥ War araa qrF faar v 0o ww
fwT o=t argg @Y M & 1 wIOH
e § QF AT wrEFany fwar g
afy IawY 7159 8 9de I8 w4
UTIHT g1 TS A TS FEAT N, F1%
7 H Fw IBM AT | WY AEY IS¢
ar & gwmdl g fr wrf gar gan s
FraT TG )

geifafeqe gefgaa azw
srxfaa W aga 73 7 & | @D
24 AT ATH 24 & o ¥ ITTAIT AT
Sre¥Ty §1 T¥—4 5 W@ W §,
AT QoE FIT SR KT 11, 2, WE
o e WeazE #1 , 4 W Afawee
FT 2.8 MWW | TH A § &
A< feziea *7 10.6 a8 74T § |
# wromy arx fawtar g g v foedr
X%z W ¥ woR w9y ey q gk
TFE ®T JAL XY Y gg oo # o«f
fs aferw fefequm fowa wiw &
fafes aw avit feed qre aie we famt
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o R O e T Farfar o s
gt | AfEr T R F T g
wx Wy arar frar & 6 sord o aw
farfeat § s | afe g€ aw
WYY W9 T wreren # qfa T a
&t gA «at #Y a7 & 51wy s
o wrEy & fr aw g W w4, 9
T, WIET QAT AT, WA EH AT
TR FF AT TE A8 F WA
R AT & oo aeft
TR, @ fw A A A
gferiy ag adr fwaar &) oy e
qx T faeat & ag ot sar fawar 2,
g1 7@ fasar & 1 Y g wéifaw
T & | wifaw, wrad 271 91 fF |
TR & wreey faeeq, awdt fasy o
& gw gFEt o F1Fv @ fo &
R w4t 7EY et & 1.9 Wil e &
a7 7Y, Iq¥ §G AT ¥ T 7Y qar
& wfer oy aF Y @ T+ et
W 7dt & | 9@ aF w19 gAS! foww
fefefreque faeem & wfcy & 35 1
SAIEqr A FVG & qd AF AMT A
Trg dd H g faemr &1 wifww A0
q&Y, ITF JIAX £ AT T Gy
e gaausr w3 S wrams
TEF AAATA § AT AE TART W ATTHT
XgT wifigh 1 v aw wTee ofew
fegveque favew & faq w qarfean
wfeae ¢ wifgy 1 fee faeew
¥ q qe |

WTT T A HOA S HATT T R E
EawY FYE JTAAT W) A8 AT AFAT § 1
T AT N w(EHT J@A & AT A
qf AT A § | AT A A
1w g ¥ faw <gr § WX 3@ @
ag 3§ Afww aferd ¥ o WA
T § IAR WA B FEE F AT
geaT §, a1 AT ST R Ay gl
xour Awy wy § 1 afew ag qar
2R & s freey o @ wrd

CHAITRA 29, 1901 (SAKA)
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¥ v ERF T ¥ ger War ay
Farat w7 fe AT o @ g1, WY
€21 § WA T€T PRI 97 oY AT FY 47T,
g g AT | 9E) AgRT ¥ 9
qarar § 5 fr ¥ w=te W
d QU U, gAwAE & o AE e
YT | WA IAFY JEAT W@ § |
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[ wefr wlgsar 4F TFATY)
N Sfrm Aww T o @ 4
Wi ag § | AmRe ¥ o gléEr
25 4% fast & wrr ¥,  ¥fww
W F 2 Fo X FA A A
& wod W s, 50 43 e frar
g7 | T HEI FHT q@T AG §
v gwer fafew &7 # oo
¢ fram &Y " | omit g ¥ -
i

=
T 21 wT@ @5 %7 4N¥ W W

APRIL 19, 1979
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T 31T AR 99 WM AW TIR
aw &1 72 W@ W FT SNEw
FAruT Y| GwET ST Fwewm 2
ME AW OFT A TW TP qEN ¥
25 Iy T AT TAT § 1 waw 33
qrE gE & G0 FT oaver f2ar
g o & 20,000 d7 mOE
w1 oAaEe f& ¥ oo ¥ wmr d
fe gy FR Y gy @
wfed | wv W @ s &
gAY AR oEvRE @
TFEET g wiv oz ¥ wErare
¥ FTA A F1 NEFwe frsrardm o
g wq qfF A & iRy &
TEAT AUl AATH Y B

SHRI P RAJAGOPAI NAIDU
(Chattoor) Respected  Su T hawe
0 begin where M George Ma Shande
and mv sister have stopped 1 know that
the Minsster 18 4 sine ¢ dynamuc and
eficint pason 1 alse know thit no
vesteel interest can anfluence bhim  But
I do not know what are the inwanal
duficultres in - formul ttir g the peliey 1
want lum to succeed } wish him wdl
But I want hin 10 conrcet the policnes ol
the Government

Sir this countty consisty of two cati-
gotres of persons  One catcgory 1s con
sumers, the other 1s producers It 18
quite necessaty for  the Government not
only to ptotect the consumers, but also the
producers  The policy of the Govern-
ment 1s such that 1t 13 not able to protect
the consumets o1 the producas

17 hrs.

I will talk only of the producers now
If Government 14 to protect consumers as
well as producers 1t hes no other go
except to adopt the dual pricing system
Prof N G Ranga the national kisan
leader, advocated as far back as 1950 a
policy of dual pricing=—i e, remunerative
preces should be paid to the agriculturists,
and 1easonable puices must be fixed for the
poor consumers by giving subsdy We
are doing 1t now We are submding
food to the extent ot Rs 650 crores [
know Therefore, unless a dual price
system 18 evolved and implemented, 1t 18
not possible for Government to protet the
agriculturists

Members from the Janata Party, the
Congress (I), the Congrew (s) and the
Commumst Party, urespective of party
afhihations, are saying, and the Mimster
also knows, that the agricultunsts are
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suffering very much. Therefore, re=-
munerative prices have to be fixed. How
can remunerative prices be fixed, how
can it be implemented ? That we have
to see. Mr. Shinde has said that the
time has come to come forward with a
legislation. Why 2 Because the whole
thing has changed. Previously we were a
country of deficits. How. with regard
to agricultural production, we arg be-
coming surplus. Therefore, our policy
must be changed, and that policy must be
continuous and stable,

Agricultural production and food are
under the Ministry of Agriculture, while
«civil supplies has been taken away and
given to another Minister. Therefore,
confusion arises. Even the Agricultural
Department is not able to estimate what
the production of agriculture will be.
Because they arc making estimates taking
into consideration only the existing cir-

.cumstances without caring for the research-

results. Therefore, they said that we
‘were going to produce 125 million tonnes
of foodgrains this year, but we actually got
127 million tonnes. Therefore, there is
‘defect in estimating because they are not
combining or integrating the research
results.

I will give you one example. Let us
take wheat. In wheat we are going to
have a second revolution. If you go to
Hissar, you can see a new strain of Kalyan
Sona. Earlier its spike was only six inches.
Now in Hissar you can ser the spike is one
foor. Earlier in every spike we had only
two grains. In the new strain we are
having five grains for every spike. Tillers
are also more, and it is being popularised
in the agricultural fields by extension

workers. Tt is taking root. They are
confident that within three years they
@n popularise this strain in the wheat

belt.  Then what will be the production ?
It will be doubled. Without taking into
cconsideration the research results, how
an you estimate ? Because of the defect

in estimating, we are unable to know
how much surplus we are going to have.
Unless we know what thesurplus is going
to be, it is not possible forus to define
wr policy, that is what I am saving.
Therefore, in every agriculiural [commeo-
dity, the statistical data are defective,
the estimates are also defective.

With regard to exports also, the Mi-
mstry is not having the machinery to

pare the projections, You are having
4 research unit. They are saying
0 much exports’—‘ad hoc arrange.
ments’ you have said. I am very glad
that you have accepted that the exports
we ad hoc and defective. Unless pro-
ctions for the exports are made at least
fix five years, it is not possible for us to
fnd out markets. Only when we know
which commodity we are going to have

lus, we can ‘explore the markets in
sher countries through our trade re-

LS—11
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presentatives in Embassies. |Then we
can find where we can market our agri-
cultural commodities. It is quite neces-
sary for the Ministry to formulate a policy.
Therefore, 1 would request the hon.
Minister to come forward with a legisla-
tion so that remunerative prices ate
paid to the agriculturists and support
prices are fixed and the surplus is pur-
chased and exported.

With regard to tobacco, I have tosay
one thing. The Minister assured us that
he is going to bring a comprehensive
legislation. I request him to see that it is
brought as seon as possible. In that, I
want to him to have canalisation of to-
bacco so that the growers can be protected
from the monoplists. We are not going
to eliminate private trade through cana-
lisation. The Minister also knows that.
We can control the monopolists and pre-
vent them from exploiting the tobacco
producers. My friends will tell other
details.

With regard to jaggery, 519 of sugar-
cane is going for jaggery production.
The jaggery producers are not being
protected. Even for coconut, a Board
has been formed. I request the hon.
Minister to form a Board for Jaggery
also so that the jaggery producers are
protected.

-As regards, jute, the Committee on
Public Undertakings has said that jute
growers are being exploited. aTherefore,
I have introduced a Bill for canalisation
of jute. It is not necessary that the hon.
Minister should accept my Bill. He can
come forward with a Bill. Jute canali-
sation is also quite necessary.

I have to say one more thing. Now
the time has come, when there is no
difference with regard to parties or politics,
we want to be one and we have to sup-
plement and complement your effort.
We will cooperate with you, if vou bring
forward a legislation so as to save the
agricultural producers and the consumers.

want the hon. Minister to have a
feather in his cap by stabilising agri-
cultural prices. He must take steps
to see that the consumers and the pro-
ducers are protected.

SHRI PABITRA MOHAN PRA-
DHAN (Deogarh) : Mr. Chairman,
Sir, I rise to support the motion brought
forward by the Minister in the forms
of Demands for Grants of his Ministry.
T have attentively heard the criticisms .
made by the hon. Members opposite.
The most important criticism is that the
Department, nay, the Government has
not got any policy so far as expor! is con-
cerned. In my opinion, the Government
and the Department have a policy and it
is the best policy and a national policy.

The import policy is to import only
those commodities which are not available
In our couniry, which are very costly and

B
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very dear in the country. The com-
modities that are in excess of the national
demand have to be exported. In the
last so many years, there has been a hue
and cry that the foodstuffs have become
very dear, There has been a rise in
prices of all sorts of commodities, mainly
of the foodstuffs and cloth. So, they are
following a general policy that where the
prices of commodities have risen, the
exports must be controlled though not
fully stopped. As and when necessary,
the  exports of commodities which are
very badly needed for the nation have
been stopped. I am pretty sure, there-
fore, that our Government, our Depart-

ment, have a very good policy for the
nation.

While supporting the demands, I
have some grievances to submit before the
House. The hon. Minister may take
particular care to go into the grievances
so that the same may be mitigated.
My grievance is not against the entire
Department. My grievance is against the
MMTC, Orissa branch, The MMTC,
Orissa branches functioning in such a
way that it is bringing calumny and ble-
mish to the Department, nay, to the
Government of India. I am giving one
particular case. There is the Paradip
port. From the Paradip port, the
MMTC exports iron ore, etc. There are
so many handling agencies there. One
of the agencies the Mahabir Iron Ore
Agency and this Agency is mostly con-
sisting of labourers.
that Agency is one Mr. Fakir Mohan Sat-
pathy. He has been harassed to such an
extent that he has been crying and they
have been reduced to beggary. I have
no grudge against the MMTC. Being
painfully duty-bound, I am expressing
this grievance. This iron ore handling
Agency was given an agency to unload
rakes of railway wagons at Atharabanki
railway siding. For no fault of the
Agency, it has been penalised and the
agency has been taken away from them.
It has been done only to give facility to
another rich person or persons who have
formed some organisation. This iron
ore Agency and its proprietor, Mr. Fakir
Mohan Satpathy, have been dragged to
the law court also by M.M.T.C. This
agency had made a claim  against
MMT.C, to the tune of Rs. 7 lakhs,
in round figures. He prayed, he deman-
ded, he entreated and beseached the local
MMTC autorities there to appeint an
arbitrator, but they did not pay any
heed to that. Then he was compelled or
rather forced to go to the law court and
the law court appointed an arbitrator.
He lodged a complaint before the ar-
bitrator, with a claim of Rs. 7 lakhs the
MMTC pccE:Ie made a counter-claim
of Rs. 49 lakhs against Mahabir Iron Ore
Agency and Fakir Mohan Satpathy.

APRIL 12, 1979

The proprietor of
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That is, as against Rs. 7 lakhs, they made a
claim ¢f Rs. 49 lakhs. which is seven
times the amount. The  Arbivater
heard both the partics and gave his judg-
ment in favour of Mahabir Tien Cre
Ageny and Satpathy. He rather passcd
strictures against the MMTC. Fakir
Satpathy was given a part of his claim for
compensation kut the MMTC was not
given anything, not even a paisa. His
findings were sent to the Court. As per
the law, if any parly was dissatisficd with
the findings of the Arbitrator, within go
days of the pronouncement of the judg-
ment or findings, any party may go to the
Court. That was written there, and the
law is such. Whereas Fakir Mohan, 8at-
pathy Iron Ore Agency went to the
court with a further claim, the MMTC,
as I am informed, has not gome to the
Court for claiming the amount of
Rs. 49 lakhs belong to the MMTC, nay.
to the Ministry, nay. to the Goverrment.
nay, to the nation. This means thatifit is
a fact—and I claim it is a faci—the
MMTC has caused a loss of Rs. 49 lakbs
to the nation. If it is not a fact, they
have concoctd a claim against Mahabir
Iron Ore Agency and Fakir Mohaw
Satpathy.

I have been persuing this for the last
one year. My question was not allewed
here and so I remained silent, and now I
am using this opportunity to brirg this
allegation to the motice of the Mirisier.
1 am not laying any blame upon anykcdy:
nor will the Minister get any answer fiom
them because the Department people did
not think such a matter will be brought
up here. I would be happy if this Fakir
Mohan Satpathy's case is properly and
openly enquired into and punishment/
reward is given to the MMTC. 1
would be very happy if that is done....

MR. CHAIRMAN Why  should
there be a reward ?
SHRI PABITRA MOHAN PRA- -

DHAN : If they have done the right
thing in concocting a claim of Rs. 49
lakhs........

SHRI MOHAN DHARIA : T shall
look into the matter personally and sce
that justice is done. -

SHRI® PABITRA MOHAN
PRADHAN : I am raising this matter
here.

SHRI MOHAN DHARIA: I shall lock
intc it.

SHRI PABITRA MOHAN PRA.
DHAN : I am compelled to raise it here
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because, otherwise. if we just put in am
application or a memorandvm, I kno
what will happen to that in the Govern
ment. They send it to the Department,
and the Department will stick to their
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old decision and will hide everything.
They will write in such a way that the
Minister has no time to go thoroughly
into the files. So, it must be thoroughly
inquired into, and justice should be done
to Fakir Mohan Satpathy and the Maha-
bir Agency. If they are in the wrong,
they must be penalised. The penalty is
that they should be termed as untruthful
men. I have nothing more to say on
this,

There has been some criticism about the
work of the cooperatives and the sale of
the government materials. But [ would
say that this Government is running,
very well. Any other Party cannot run
a better government than what this party
Government 1is. running. Especially,
our Ministers are managing their affairs
very well. India is a very big country
with a population of 60 crores and having
such a length and breadth. I think,
there is nothing wrong in the running of
the administration in any department
not to speak of this Department alone.

About the cooperative departinent, as
I was saying, there was some criticism.
The cooperatives represent the mind of
the masses. If the masses are not com-
petent and there is some lacuna or flaw
in them, that flaw or lacuna will manifest
itself in the cooperatives. Just as there
are flaws in any government, at the Gen-
tre or in the States or in the smaller semi-
government bodies, there may be some
lacunae here also.  So, although there may
be lacuna, thsse cooperatives should,
nonetheless, be encouraged. If people wor-
king in the cooperatives mismanage or
spend the money improperly, they are
penalised. There must be a thorough
inspection from the Government side,
The Government of India is at the highest
place. They cannot go to the interior,
to the villages or to the districts or to the
States. It 1s the State Government that
is responsible for the flaws and lacunae
in the cooprratives, not the Central Go-
vernmznt. So, the Central Government
should not be hold responsible for that.

With these words, I support the Demands
for Grants in respect of this Ministry.

SHRI SOMNATH CHATTER]JEE
(Jadavpur) I would like to speak on
three or four things.

One is the public distribution system
which, I believe, is an article of faith with
the Minister and to which he is commit-
ted. Even during the last Government
when he was there, until he was incar-
cerated, as Minister for Planning, he was

also advocting for public distribution

system. But I would like to give a
friendly warning to him that, so far as
mtroduaction of public distribution is con-
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cerned, he is up against a2 most coordinated,
ruthless, organized sector in this counury.

Therefore, there will be concerted meoves
to frustrate and nullify this systom, to

which he is committed.

So far as the Government of West
Bengal is concerned—I can speak with
confidence on behalf of the Government
of West Bengal—we have been asking for
it also and we shall do our best no doubt
to make it a successful venture.

Sir, our request to the hon. Minister
is this. Realising the other difficultics
he will face, apart from administrative
difficulties, I think the time is already
overdue when we should make a start
on this. Not only that. We should
also try to bring within the umbrella as
many commodiltics of daily necessity of life
as possible, For every article of daily
use, specially, after the last budget—
you will realise this—how shortages are
being created and how the price rise is
being resorted to which has completely
nullified whatever little public distribution
we have. That has made this system
ineffective. I, therefore, request the
hon. Minister to keep to the target date
that he has mentoned for this. [ take it
that the date is st July. And let that
be introduced with the fullest sense of
determination. Here, 1 believe, the
Panchayats ean help him quite a lot
Public is waiting impatiently—hopefully
so, as to the method that would be laid
down in the system or the modus operandi
that will be evolved for making it a
successful venture. Here, Panchayats,
I believe, can play a very vital role. The
hon. Minister will continue his efforts in
this regard. He has got three or four
months left with him for this purpose.
There are of course, certain inherent in-
built difficulties in the system of public
distribution.

Take the case of rapeseed oil. The
hon. Minister knows that in West
Bengal, at  least, a serious effort
has been made by the Government to
popularise the rapeseed oil.  Initially,
there was a considerable resistance.

It had to take a serious effort on the
part of Government to make it acceptable
to the people. Now, the people have
accepted it. You will kindly consider
how administrative bottlenecks are ereated.
One is ahout the regular supply of oil.
That is not there. So far as crude rape-
seed oil is concerned. for March, the allo-
cation to West Bengal was 1925 metri¢
tonnes. That still remains to be deli-
vered. Although the total quantity is
2200 metric tonnes, 1925 metric tonnes
of March allocation has not been received.
275 metric tonnes have not yet been
received from the February allocation.
The difficulty is that the S.T.C. is not
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- making any arranginunts for the pu-
puse. of storage o for stockpiling 1t Oncee
there 13 a shortage of rapeseed wil  edible
ol v sted 10t rests wao are controlling the
athes edible o1l are mahing hey Thev
ate rang thar pricés and making un-
lawful gains and the Government un-
fortunately rtmains as a silent spectator
and the ordinary p ople are the victums

Thereforc, my 1tquest to the hon
Manuster 1s that 1n the interest of public
distiibution of refined ol immediate
swck-piling by means of bulk movement
m ship to West Bengal should be done for
ensuring “E‘h“ supply of rapesced ml
by the ST

For one month theie was no supph of
1t The price had become unstable and
the people got diullumoned Not only
that There 13 bound 10 be resentinent
And 1f we are unable to sccure the regular
supply of these essennal  commodities,
people s faith in this system will not be
generated and 1t will be the greatest
drawback ~ We appretiate the commt-
ment he has made and the efforts he 19
making in that regard T Lknow the
constramts he has to face  Thus has 0 be
done on the baus of—=not 1995 brand
emt rgency—of serving the people  Kandly
take note of this  Two or thret minutes
more, Mr Chaurman and T havc done

We feel very greatly aggrieved over the
years, ever sinct  Independence, Mr
Chairman you ar very well awale as
to how the eastein sector of this country
18 !uﬂ'ulr% fiom the freight equalisation
svEtum ou are alw aware as 1o how
unjust discuimination  has  been  done
agamnst the tastern part of the counny.
1 do not mind anv Fart of the country
getting supply of coal at a umiform 1ate
But, are we not enntled to this treatment
as beang part and parcel of India for heing
rmwded with the tssrabal commodities
tke coal etc ® ‘Are we not entitled to
1ecrive the similar neatment in so far as
cotton mw conceained * And are we not
entitled also o recene the ssmilar treat-
ment 1n so far as edible 011 18 conccrned ?

Sir, you ate aware that under the new
railway sudget, railway freight has been
mereased on  the bawus. dutancr
Greater the dustance an emenual commodity
has to cover the greater 1% the mcidence
of radway frewght Therefore, we have
been making this demand--we are net
msking & grievan = n ct of comlem
of unlorm prict Imver o E foHowed 1n
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a manner which will not create justified
feel of unmenited  dncniminaton.
mﬁu to be removed and I request the
hon'bhle Minuter to lock into si.

MR CHAIRMAN  Pluase conclude

SHRI SOMNATH CHATTERJEE
With regaird to cooptration, my  party
colleague has also spoken and it is an
undeniable fact that  cooperdation 1n
vauous scetors in this country 1s stll
uuda the contiol of the vested interests
Lven in West Bengal where such poweiful
coopuratives like cotton and suga) are not
there we have setn same set of people
controllmg  the cooperatives fuor  yrars
toge ther and whenever there has been an
atumpt to bring about a change resis-
tance 18 there and court injunctions are
there I am viry soity to say that even
the ¢ntire bureauctacy seems to be witmin
then conwrol Higher echelons of bu-
reaucracy are in therr support and this
has 10 be freed from the strong held of
4 handful of peoplt n this country
Hon’ble  Minuster’s «fforts, I  hopt
will not be Fustrated by such manoc-
wvres  Therefore he has to be careful
and | am sure all mdinary people will
give him the groatest help and not only
encomiums which he  deserves

Sir, before 1 1csume my seat [ would
hke to say one word aiﬂut the casual
workeis 1n the I'TC 1 request hum 10
think of them

PROT R K AMIN (Surendra-
nagar) Mr Chauman, Sir, T 1ise to
support the Demands of the Minatry of
Commerce [ whole heartedly agree wath
the lady member who spoke a little while
ago that the Mumster 13 te be lpuu.lnf
congratulated for his quickness  an
eXtcution 1n ld.m:nnlrlnnn I am sue
whenever any member has  approached
him he has tricd his best o see other
pontof view and if he 15 comvinced
we  were also sure that he wall pursue
the matter ull the end He has also the
capacity to convince lus bureaucracy
with a point of view with which he 1s
convinced Hawving said this I muat
also say for the hon'’ble Munister that
there are certain weaknesses 1n his policy
deeiston which I would hike to pomnt out
now so that while he shapes his poleey
for the mext year he mght take these
ponts into conmderanion  ‘The bon'ble
Mimster has been incharge of this I)-
partment for the last ywa yeara Now-
Sir when he took up charge of thus,
department two years age we abo
changed our developmwent strategy n
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import be liberalised and also that the
import of the capital intensive goods
should be encouraged.  Simultaneously,
the. export of labour intensive goods is to
be encouraged.In what way he has adop-
ted -a consistent policy to see that the
capital intensive import is en-
couraged and the labour-intensive export1s
encouraged too ? If I want to encourage
the import of capital intensive pro.d.uCtS,
I must cncourage imports of fertilizers.
petro-chemical goods and  even
filament yarn and machinery. =~ When
I talk about export of labour intensive
goods, I talk about the export of hand-
looms and powerloom , textiles, agricul-
tural products, sericulture products,
cottage industries and small-scale indus-
tries products. Now, if I apply the cri-
teria to judge his policy which has been
there for the last two years and espe
cially during the last year, I must point
out that it has not been acCord ing
to new requirements. My hon. friend
from the other side has indicated as to
how the ban on export of agricultural
commodities had been adopted from time
to time. I know that at one time salt
import was encouraged, at another time its
export was discouraged.  Sometimes the
onion export was banned and sometimes
its export was encouraged. Now, I
know his difficulty or dilemma. If he
allows onion export to take place, the
price will go up. The poor people and
the slum dwellers are those who are
consuming this commodity. If the price
of onion is low, then the producers will
grumble. But at the same time, if he
bans its export the price will crash and the
agriculturists will suffer. At the same
time, it is difficult to have a dual price
system for onions and potatoes. But
I would like to put a question to him.
What do you gain by banning onion ex-
port ? If the export is banned, the
prices will tumble down. Next year
nobody will grow it and the output will
be low, the production will be less and
prices high. But this would mean that
you are accentuating the problem and
you are denying the poor people to
have this commodity. Now, if you allow
its expot, the prices will go up and
therefore some substitute will have to be
found out instead of banning its ex-
port, because next year if more will be
produced that will enable you to satisfy
the domestic demand and also enable
you to export. From this dilemma, he
should get out in this manner and se-
condly you should know when you ban
its export from time to time, that you
should keep in mind that trade is a very
delicate mattar and it cannot be en-
couraged all of a sudden and it cannot
be discouraged all of a sudden either by
export or import of a particular commo-
dity. If you want to encourage its ex-
port, you have to explore the market
first for that product and then its suply
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can be encouraged only after increusing
its production. Today you have allowed
export of potatoes without ascertaining
its competitive priccs in the market,
but because of uncertainty during the
last year whether the cxport of potatces
will be allowed or mnot, nobody has
:ntered the market and made arrange-
ments for the export of potatoes. We
find that the export of potatoes is not
taking place. It takes time to develop
the export market. This point should be
taken into account while allowirg export
of certain commodiies. Even some .or-
dinary difficulties must be met by substi-
tuting rather than imposirg ban on the
export of agricultural commodities.

Now, 1 would request the Minister to
adopt a policy in regard to import of
inputs. Let there be a Targe quantity
of fertiliser, I do not mind; let there
be a large quantity of crude oil, I
do not mind if it is imported, if need be.
But we are very keen to use our foreign
exchange which we have accumulated.
Whether it is enough or not, adequate
or not, a poor country like ours cannot
afford to keep a large amount of foreign
exchange where you get 5% or 6% rate
of interest. Developing countries are
suffering from a lot of difficulties. There-
fore, import of input should be en-
couraged by using the accumulated
foreign exchange. Now, durig the last
two vears. we have not been giving
sufficient encouragement to the develop-
ment of sericulture though it is an emp-
loyment-oriented industry. It is a more
labour intensive industry. He should
have taken special care to see that the
sericulture industry is develoed in this
country and export is also built up.
He should have taken care to see that the
handloom irdustry is so much developed
Now, textile is one of the items which is
labour intensive as compared to all other
manufactured commodities. Has he
followed any consistent policy in so far
as textile is concerned ? Certainly
not. He should have developed expor
of textiles, which is not being done.
On the contrary, during the last two or
three years, it is falling. The raw ma-
terials, that is polyester filament yarn
plus viscose fibre and other things are
imported worth Rs. 200 crores, while
the final products that we are sending
out are hardly worth Rs. 8 to 10 crores.
There is a deficit on the trade account.
He should have taken steps to see that the
deficit is min‘mised as much as possible.

Secondly, I would request you not to
make these changes so very often.
Changes made in the import and export
policy so very often create lot of di-
fliculties. because of the procedures and
processes arc so intricate and com-
plicated that the law cannot forsee how it
is going to affect these changes. 1 can
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ve you an example, which the hon

muter has already seen  Palm oil and
edible oils were under OGL  and tl:iey
were to be kept upte 3i-3-1979 under
that, but b:cause of certain bunghng,
rightly or wrongly, he had to cancel 1t
on and D+cember and the item was ca-
nalised When 1t wai canahsed, there
were so many things 1 the pipeline
Somebody must have entered mto a firm
contract, som*body had opcned an L C
for 1t, someb dy had purchased, but those
goods w-r¢ in the godowns and some
on the seas How are you gomg to take
them ? Have vou made any arrange-
ment mn your law to see that everything
from the top to the bittom 1 the pipe-
lne has ben taken into considera-
tion. The law mav b+ defect ve and the
Governm nt will say that the law 18
an ass; law will not look all these things
It 18 yust like a dead b xly, they will handle
it and the buwness wall suffer At that
time the business will suffer, but if you
want to encourage cxport next time, they
will not come My plea 18 that when-
ever you are deibhg with export import
trade, this tenderness n handling must
be kept m view  Such changes 1n cotton,
sallt termer:c potatoes r ce, jeera
edble o1 hive been made dunng
the last year May I request the
hon « Minister that such changes should
not be made veryt often ?

A

In chemicals als, when you impose
a duty a rclationship b tween the basi,
intermediste and final goods has to be
mamntammed It 13 also a deileate one
between large scale and small scale,
If you want to en ourage small scale then
the relanships should be 1n a part cular
manner All these things, the Govern-
ment cannot take mnto account  So, some
flexability  should be imparted n  the
system of export and import taxes n
regard to such sophisticated items ltke
drugs and other things which are basc
stuff ntermediate stuff and final stuff

Then, Government agamn should also
not nullify each other's action For
turmeric and © tton when the prices
were 1w we pleaded with the G vern-
ment that expyt be allowed They
allow=d th~ cotton export on the one hand
and creaseed the duty on the export
of cotton from Rs 7y00/- to Rs 2500/~
In order to get higher returns the export
was allowed  What 13 the fun in putting
the export duty smultancously ? That

ing has no meaning whatsoever
erefors, both the actions which are
taken smulataneously one encouraging
the export to rawe the price m the do-
!ne-:w market m‘;l mnd‘lly imposing ex-
port tixes to depress domestic prices
should not be resarted to.

’
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The hon lady Member was tallug
about mflauon and other things She
must know that mflaton 15 not towlly
because of the domestic factors; nter-
national factors are also there Prices of
most of the basic commodities are gong
up abroad The prices of tin, capper,
polyester, cotton, cic are all gong up
Its effect 1s bound to com¢ n thus country
You cannot avoid 1t, however much you
may try On the contrary, what 18
required 1s that your mmport taxes and
export duties should be revised carly
enough <o that the domestic market 18
least affecied by the changes in the prices
abroad Do you have a machmery to
review from tme to tume, the pnces
prevailing abroad and  to make changes
m the import and export taxes in such a
manner that the outside prices are ab-
~orbed by vou, and the least changes are
made m the domestic market ? Steps
should b taken mn this regard

There 13 one more suggestion from me
The earhiet utuation was one of mmport
qubstitution Now a machinery 18 re-
qured, viz a Board of Protcction, to
decide which 13 the appronate  tech-
nol gy for process=s and products and to
qwve protection accordingly and to that
extent Now, that can be done vnly by
a4 Board of Protecthon which should
be mstituted in this countrv 1t will study
various 1mport substitution and exportt
promotion measures and  will sugges-
that the import of such-and-such com
modities should be encouraged into this
country and that you should ensure the
mport of such-and-such technology
That Board does not exist now and 1t
1t should come into bemng

My last pont 18 about the public dis-
tribution evstem, for which Mr Dharre
has a lot of zral My advice will be that
he should confine 1t to as few commodities
as posuble, and extend itto the rural
areas as much as he could Don’t have
1t only at the urban fair price shops Tt
should go to the rural areas Otherwase
you will have to undertake the produc.
tion, distnbution and also fix prices for
a longer period The you will have to
have the Communisic way of doing
things  {Interruptions)

Now about forward markets So long
as we have a geaumne forward market
mechanism for our alloca;lan remc::t-
cen, wne hedge contracis are a mi
Othrrmsem , the fluctuation will be
too much And there will be a lower
prace dm-mswthe season and a higher
price_after season. You cannof avoid
the forward market m But
when yoi: make the market m?vhmam
optrate in your economy, you
have to introduce forward market, and
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if vou don’t do it, then it remains inopc-
rative— which will do meore harm than
good. You have alrcady done it for gur.
You shonld do itfor Capas, cototon and
o'lseeds.

L *SHRI P. S. RAMALINGAM (Nilgiri }:
“Mr. Chairman. Sir, on behall o
ALADMEK I rise to sav a few words
on the Demands for Grants of the Ministry
of Industry and Civl Supplies and I thank
vou for giving me this opportunity.

In the first 11 months of 1978-79, the
export was of the orderof Rs. 493} crores
jand as compared to the same period
n 1977-78, the increase is of the order
of 2.1%. In 1978-79. during the first
tt months the import has been of the
order of Rs. 6oor crores and the in-
crease in ports in comparison with the
same period  in 1977-78 is of the order
of 26.5%,. The trade imbalance is to
the tupe of Rs, 1o6g crores. If the ba-
lance of payments is not in our interest,
especially to the tunc of Rs. 1063 crores,
industrial retardation and economic back-
wardness would set in. The hon. Mi-
pister must pay special attention to this
problem.

I coms fom tea-growing constituency
of Ootacamund. Recently, the honour
of heading the International Tea Pro-
motion  Association started under the
auspices of U.N.O. has come 10 India and
Shri P. K. Kaul is going to head it
Instead of going-to Geneva for evergthlpg.
as the Secretariat for this organisation
has to be finalised within 2 period of
three months, the hon. Minister should
use his offices and get the Headquarters
of I.T.P.A. located in the Indian-Gen=va
of Ootacmund. It would give great
fllip for tea-growers of the country

In the recent annual General meeting
of the Indian Tea Association. the hon.
Minister of Commerce announced that
he has accepted all the recomm:ndations
of Tea Board, particularly the target
of tea production of 140 crores KG by
the end of this century and he would
provide adequate reasoirces for achieving
this target, When a few  colleague
M.Ps and I met the hon. Minister to
plead for reduction of export duty on
Tea from Rs. 5, he appreciated our
arguments and first reduced the duty
and now he has completely eliminated
the export duty on Tea. I thank him
heartily on my own behalf and on behalf
of all tea-growers of Nilgiris. W are
all indebted to him for his great intersst
n tea-growers.
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We are ignorant about the intricacies of
auctioneering of tea in the London mar-
ket; consequently Indian tea does not
fetch proper prices, We should set up
Indian Tea Company in London to study
the auctionneerering processes in London.
The Government should also try to pur-
chase shares in the Sterling Companies
of London so that we have a say in the
auctions. The Indian Tea Board should-
think about this seriously and do some-
thing positively as early as possible.

]

Recently, a 307, cut has been imposed
on the export of semi-processed hides and
skins. I do welcome the incentives to be
given to the export of processed hides and
skins. But we do not have modern
machinery to do this. Tamil Nadu con-
tributes 809/, of the export of hides and skins.
The Government should try to get us
modern machinery for processing hides
and skins so that we canincrease the export
of processed leather.

Now the free-trade zones of Kandla and
Santa Crus have not proved a success.
We should set up a free-trade zone on the
Tast Coast. 1 would like to refer to the
fact thata free-trade zone would becomea
success  where there is not much port
congestion, Tamil Nadu Government
would give all the land required for this
purpose. I request the hon. Minister to
set up the free-trade zone at Madras Port
as early as possible.

T would refer to the problems of ready-
made garments export. The export
quota is distributed by the Apparel Coun-
cil. Aparticular officer here seems to have
entertained some animus against South
Indian Ready-made garment exporters.
He has not given any quota to them.
There are also reports of serious malpracti-
ces againsthim. Idemand thatthe power
of distributing quota should be taken away
from the Apparel Council and this must
be entrusted to the Textile Commissioner
or the Ministry themselves can do this
work.

The Governmsnt has given about 330
approvalsfor joint ventures abroad. Out
of them 102 joint ventures are being imp-
lemented and initial action has been taken
on 1q97 joint ventures. I50 approvals
have been unsuccessful. The Government
to Government joint venture is looked
after by the Ministry of Industry. The
private sector joint venture is under the
Coymmerce Ministry. The Turnkey pro-
jects are suoervised by the Industrial Deve-
loomsnt Bank of India under the charge
of the Finance Ministry. The GCivil
comstruction joint ventures are under the

4

*The origina] speech was delivered in Tamil,
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Works Ministry. These manifoldauthori-
ties have brought multiple drawbacks in
the implementation of such joint ventures.
Isuggestthatan Overseas Project Develop-
ment Board should be constituted forth-
with so that all such joint ventures are
taken care of under one umbrella, It
will be in the interest of the Government
to do so.

In order to help the importers and ex-
porters it is imperative that an Import-
Export Bankisset up immediately so that
for meeting their credit needs they need
not run in all directions.

In 1978-79 the Defence Minjstry had to
surrender 80 crores of rupees because
the source ofsupply of partsin foreign coun-
tries could not belocated. TheIFS officials
in the Indian Embassies do not know
anything about gcommercial intelligence.
Unless we postin these Embassiestechnically
trained officials from the Commerce
Ministry, we will not be able to get the
required commercial intelligence for deve-
loping our trade. At present, the indus-
rialists who go abroad draw blank because
they do not get any assistance from our
Missions abroad. The hon. Minister of
Commerce should look into this and do the
needful.

The ExportPolicy has been extended upto
31st March, 1980, while the import
policy is going to be modified after April
to, 1979. The export and the import are
two sides of the coin of industrial economy
and I wonder why this kind of half-hearted
tep should be taken.

At the moment, in Geneva, discussions
are going on about incorporating in the
Rules ‘Principles of Protectionism’. It is
time for us to think whether we should
extend Rs. 400 crores export subsidy.,
The hon. Minister should ponder over this
problem of ‘protectionism’ and ensure that
our exportsare not affected.

The hon. Minister, Shri Mohan Dharia
has assused the nation that by g1st July,
1979 the entire country would be covered
by the public distribution system. We have
5 lakhs of villages and only 1,30,000 fair-
price shops are there. I donotknow how
he will be able to establish allthe remain-
ing fair-price shops throughout the coun-
try in all the villages within three months.
But I amsure that hiscontagious dynamism
and dedication to the cause will ensure that
this policy of publicdistribution becomes a
reality by the target date.

With these few words, I conclude my
speech.
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SHRI K.A. RAJAN (Trichur) : This
Ministry is a Ministry which has got var-
ied activities in different sectors of our
economy. I am going to confine my ob-
servations to the particular saspect of the
Public Distribution System. I am glad,
he has mentioned that he is going to bring
Public Distribution System from July 1st
if I am correct. Why 1 express my appre-
hension and anxiety over th’s problem,
The Minister very wellknows, this particu-
lar distribution system is intended to bring
stabilityin prices. Howfarisit dfeasibleto
bring stability in prices within the four
walls of a private capitalist economy
workingmn thiscountry? Youare thinking
of bringing this system and thereby bring-
ing down the prices or to stabilise the pri-
ces especially in the Private econcmy,.
that is why I am expressing my anxiety.
Secondly, my anxiety is you are just
bringing the scheme under a particular
economic situation. In that situatior, it
is a hjgh dose of deficit financing. You
know its impact, its implications and its
all round activities,. We know frem the
past experience how it worked havoc with
the price system. So, f 1 express my
anxiety and apprehensior, do not mis-
understand me. I stand for public
distribution system. But as you proeeed
in this matter, you should be on the guard.
You should be alert—that we are working
for a particular situation. In that back-
ground what is the present situation?
Regarding prices I may submit that the
price movement has been noted in the
Report already submitted. That is only
upto November, 1978. The current price-
situation, if youjustgo through thewhole
sale price index after the Budget February,.

24,1979t was184.4.

The whole sale price index which was
184.4 in February 24, 1979 rose to 189.4
inMarch 24,1979. Ifyousplititintovari—
ous articles and see the figures for March
1978 and March, 1979, you find that in the
the case of primary articles it rose:
from 179.2 to 180.5. In the case of food'
articles, itfelldown from 171.0 to 1503
In the case of non-food artilesit rosefrom
167.9to 172.2. Inthe case offuel,power,.
light and lubricants it rose from 242.5
to 258.5. You are working vou r scheme
in this back ground. This is not a
feature of the post- budget positien..
Even if you take pre-budget position in
February, 1979 before the budget was
announced, there wereclear signs of an
upturn in prices. This wasreflectedin the
fact that at 184.4 the price index for that
month was a full three points above the
level of February, 1978. Though it
cannot be denied that the budget has made-
an impact on the prices of a variety off
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goods, these pressures too have grown
more pronounced during the month of
March. Immediately following the bud-
get, during the weck ended March 3,
there was a rise in the prices of matches
(28%) , talcum powder (23%,, face cream
(20%,), toothpaste (12%),cigarettes (1 19,),
bidi (99%), synthetic detergent (6%,) and
soap (59). Also attributable to the bud-
get were increases that week in the prices
of gasoline and aviation spirit (14%),
high speed diesel oil (9%) and kerosene
(8%). Following the raising of import
duties, prices of edible oils,inch dirg vana-
spati and oilseeds also moved ur. This is
about essential articles. What about
industrial products? Between February
24 and March 24, the index for paper and
paper products increased by no less than
4.5 points to 206.5, leather and leather
products by 1 1.2 points to 309.5, rubber and
rubber preducts by 0.4 to 189.8, chemicals
and chemical products (including cos-
metics ) by 2.8 to 181.7, the sub-group
cosmetic, soap and detergents by 10.6
to 197.1 , basic metals, alloys and metal
products by 3.1 to 219.2 and machinery
and transport equipment by 5.4 to 194.1.

These are the symptoms of the economy.
That is why T expressed my anxiety about
the public distribution system. Don’t
think T am making theoretical jargon
formulations. My firm belief, based on
past experience, is that this public distri-
bution system should serve  primarily
the rural people. I have no doubt about
it. We are bringing it in the larger
interest of the rural population. So far
they were not benefited and they could
not get essential commodities at stable
prices. Unfortunately, thereisa malady
here. Tam not going to discuss the prices
of agricultural products and all there
things, because 1 have no time. But
what is the parity between the prices of
agricultural products as well as goods
manufactured from the agricultural pre-
ducts? The disparity between the two is
growing and it is creating havoc in the
whole structure of our economy. That is
why Isay,evenwith good intentions, with
great labour, after great consultations and
dialogue and taking into confidence the
State Governments and all concerned, if
you are going to have the public distribution
system, my firm opinion is that unless
you take over the basic consumer indus-
tries, you are not going (o  succeed,
Sugar, drugs and textiles at least should be
in your command. This is being mani-
pulated. This is being manoeuvred.
This is being governed by the private
people. Everything is in the hands of the
private capitalists. So, unless you have a
command over the whole production,
you will not be able to do anything in the
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field of public distributicn system.  Still
you are going to have a trial. It is good.
But when so many other complicated
policy questions are involved in thisissue
still you are initiating a network of rural
ration shops and other things. But the
question of enough articles under your
command is very important. There the
traders play havoc. You cannot move an
inch tecause the traders are so powerful.
Even, then I appreciate the steps taken by
the hon. Minister for initiatirg a network
of public distritution system. I say tkat
all the basic consumer industries should ke
in the hands of the Goverrment. Here,
you know, the public sector isin the cem-
manding heights. It is playirg a very
vital role and there is a huge allotment for
it. But the public sector has to turn to.
consumer industries. Consumer incust-
ries should not be left to the whims ard
fancies of 75 monopoly houses or those
capitalist sharks who just fleece our
people and make them destitutes. Side
by side you build up a network of consumer
industries and evolve a public distritut-
ion system which, I think, will help you.
I and my party will support this policy.

I would also like to say tnat tne vigilance:
of the people in the working of the public
distribution system is very imfportant.
There are various forces which want to
scuttle these things. Though you have
suggested certain schemes, I say that Vigil-.
ance committees should be more active in
this movement. Unless the system is
carefully watched and carefully run with
public cooperation and the vigilance of
the people, there are two forces which are
going to scuttle this system, i.e., the private
traders abetted by the bureaucrats who.
will just squeeze the scheme and throw
everything to dust.

I now come to another important indus-
try which is mostly in my State, that is,
the cashew industry. On page 19 of the
Report it is said

“Over the last few years, there has
been a continuous fall in the exports of
cashew kernels from 65 thousand tonnes
in 1974-75 to 40.3 thousand tonnes by
1977-78 and during the first half of 19%8-%9
exports were mere 11.8 thousard tonres.
accompanied by declire in the unit value
realisation. The indusuy is faced with
the problem of acute shortage of raw
nuts. The high prices fixcd by the Siate
Goverrment for procurcment of raw nuts,
coupled with the low import availability
of raw nuts from Fast African countries
has dislocated the functioning of Irdian
Cashew industry”.

This industry is very important. Nearly
1.5 lakh workers mostly wemen are employ-
ed in thisindustty. This is one of the tra-
ditional industries in our State. In this
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szctor, oar State has bwlt up a public
sector unit But this industry 1s passing
thraggh a particular cuus  We cannot
think of getting raw materials as w wure

thinking 1n the past b cause th \frican
countries arc also processing  T'he only
solution 18 to produce more indigenous
cashew Oan that particular point 1
wiill ik to bg of the Mimstes that en-
ough g ants and aids hav=~to b given for
the growth of intigenous plantations

Unless thatis d ine, unless we grow our own
plantations , w  cannot epend upon
thy» countries for import for all the time
and live at the mercy of these people

Now, the public coiporation in the State
sector of thisindustry, 18 facing a very lad
situstion  The situation goes buyond our
contiol, bacause 1t dupends upon the e xter

nal market  Now we have got a huge stock
of Ry 40 crores worth of hernels and
the public sector 13 very much
on the  verge of collapse 1 would
request theyhon Minister  to review the
situation very sympathctically  Instead of
giving  them loans with Zm;h nter: st,
which they cannot afford to acecpt  and
shen ropay, theymay be given a subsidy so
that th industiy and the public scctor
will fac  the difliculties and get over the
problem

SHRL DATIBA DEsAL Rholaapur)
Siry, 1 want to place cetiun views before
this hor House Tac hmn Mumster of
C w1l Sapolies and Co opuration has bxcn
very keen to imolem-~nt th public distnt
bation system But th t¢  arc certun
limitations which I waint to bang to Ins
notiee

Here 1 want to 1¢fer to the cotton me-
curement system 1n Maharashtra which
has b en very much helpful to the culti-
vators In the same way the pubhe dis-
tribution  system wall be ™ helpful, povided
th~ stability 1in mauntained The tradc
must be controtled by the State It means
that this svstem will have to distribute
foodgrains, agricultural produce, pulses,
goo Is of darly necssity like match box and
and cloth  If we want to stabilise the pri-
ces then we must have a purchamng
orgamiion We must purchase food-
grains  and agricultural  produce from
the cultivators as well as industrial goods
from theindustry So, the publhc distrse
butivn system must have some purchasing
organisation The  Mmuster  has
announced andindicatedin the report that
Governm nt will have no bufler stock
The Government will purchase them from
the variqus producers, which means from
the industty, the cultivators and even trad-

ars Tbeteﬁm:, there will be a restraint
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and the Government wall not  be able to
make the scheme successful, because of
the instability of prices

What s the expeitence of last year?
Ther< was support price and support op-
erations were  undeitaken bv the various
organtsations Unfortunately, some of
the organmsations are beyond the control
of this Minustry like the Food Corporation
unde¢r the Agriculture Ministry, the Textile
National under the Industries Mimstrv
and s0 on  Therefore the Cinvil Supplics
Mamster will have  just to wite to them
and wait for the supply of ccrtain goods
So there 1s no posstblity  of co-ordination
between the various Mimistries and mga-
nistions

Lven when the support opcrations were
conducted last  year what happened?
The cotton was to be purchased by the Cot-
ton Corporation and vactous other stems
werd to be purchased by NATL D and mber
orgunsations  But actually the peasants
could not gct even support puce  The
optiations by the NATTD were under
taken at the instance of v wrious Mcmbcrs of
Parltamrut  Lhey have puchased taba
<o onton potato and mfm ttems  IThe
question 13 whethar NATED 3810 a pos
tion to supply all the agncultur ol requre-
ments of the consuma

In fact, the public  distributton svstem
18 supposed to be 1n the interests of the con-
sumers bat last year the suppoii optiations
did not benchit the cultnators According
to the report of the Maharashtra Govern-
ment, cven foodgrains are not being sold
1n farr price shops because the prices out-
ade are lower, and the people are getting
better gramn  there Therefore, the
Mabarashtra Government says that therr
offtake has been reduced fram g7 oou to
77,000 tonnes

Secondly, as the public distributzon
system 1s going to be against the vested
1nterests, vested interests will tiy to dum
the Minustry and the public distribution
systern  Other Members have expressed

e same apprehensions, and T also s! it.
‘What 13 the agency of the puble distribution
system at the vallage leve1®  There wall be
co-operatives, gram panchayatsand other
thin, The Mimster humself 13 Minister
of goopcrauon, and he knows 1t better
that nearly 50 per cent of the co-operative
socreties at the village level arc  defunt

ey were just working on the basis of
Government supplies of sugar, fertiliser
and kerosenc, and because they do hot

get any prof Now, they bave just stopped
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Becawse the public distribution systan 1s
suppoicd to help the rural people, actual-
ly the Mimster should see that prope:
agencies at the village level arc established
Actually we do not find anvthing now
I want the Mimster to take care of this rual
agency (iganisauon

Another thing that I waut 1) bring to
his notice 18 regaiding the  co operative
bodies  Some ol the Mombers have sad
that to-ul;:l ratives have beconme monopolies
ot something lLike that  Co ¢ prrative ms
titutions n a4  capitabist society tend to
become co vptrative companies  Itisnot
that the (.l:‘:rrullw principles are not
good, butactually the co-optrative socicties
w organisations at the Nauonal and State
levels are controlled by Governnecnt
Dunng the last two years according 1o
various reports  nore than 50 per cunt
of the national and State Orgamsations
have becn actually handicd by Govan
ment olhcials or bureauc ats

SHRI k' A RAJAN  All the socr s
an Madhya Pradesh

SHRI DAJIBA DESAL  Almost all the
L0-0p 1ative sucie Uies at the State, diirict
and willage levels are government run
In Orissa, Government oflicers & € runn-
img them In Camul Nadu  therr arc ad
minwstrative  hoards and other thigs run
by Governmentofficials S0, Government
will hive to see what the actual malidy 1
with the coopeiative sector

The liaders of co-operation want mde
ndtnee, but at the sanie ime they want
roment patronage We agree that
Government must give some help to them
but 1t 18 only helping the vosted nterests
tadig in more and more  Therc must be
some way out If co-operatives are to be
useful to the rural population they must
reflect the rural population They must
have the control—that1s true.  ¥or  what?
Because of the last thirty years of working
almost all the tives, from P taluka
level to narional level have be come coopera
tive companics What s the capital in-
vested by the members? 8 million members
are there in the various cooperatives dlf%
contribute only about 15% of the capital
and the balance 80 or 85 per cent of the
Cﬁl comes from the Government fand
other financial institutions  But the couop-
Cratives Rre

controlled by the vest-
ed interests leaders of the
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has to gne patro , the Govern-
ment must control 1t 'hat type of wn
trol it should b« and what methods should
be followtd, that 18 2 question of detail
The cooperative movement has to be
strengthe ned

I hrough coopuatin® organisations and
public distribution system  the Govern-
ment should have control over trade and
it should protect the cultivators, and see
that the prices aic stabilised ‘Theie must
be parity between agricultural prices and
industrial privts A number of membeors
have said J :;t the wﬂunﬂd prices ai
ing up an e agiicultur 1CC8 Arc going
dog“np Theie 14 a gap, \ah?:h na bags‘:mc
Even some of the mem| from the Janata
Party havi said that because the cultina-
tors ‘l’uw produced mote thiy are being
penalised

Imayrefil to a4 recentsiatunent made
by the hen linance  Mimstt: in thss
House 1n 1eply to & Calling  Atientnn
Ht says s

* In fact the Grovernment owes 4 1e8pon-
sibility to the faimas © oswe
that the prices do not fall o un-
cconomic levels becaust of ancrease
in production and supplv 1unming,
highes than demand’

The 11 wders can mampulate the demand
and supply  They mampulate the agn
cultural prices also  In harvesung scason
the prices of agricultwal goods go down
and in other seasons the prices gu ;ﬂ) The
result 19 loss to the consumdrs ut they
can affird to mamniam the wmdusnial prices
ata higher level  They can incrcase that
I may quote mstance Whenewer  the
Govannuent decides to give sonwe subsidy,
to sume small larmess, the prices of engines
goup Ifthe Governinentdecades to give
seed capital the prices of vehicles and
other  things go up by ten 0 twenmny
per cunt

There 1s a dispanity between the agricul-
tural prices and incustrial prices  Is gt
not the responubility of the Government
to maintain parity between the agricultural

wices and industrial prices? Industnial-
ists can maintain the piices because they
have the holding capacity, but the culti-
vators do not have the holding capacity.
Therefore, the Government must come  to
their help The Government must purchase
all available luril\u from the cultivalors
and build up the buffer stock  1he Governe
ment does not have enough wa
facuity and otha thin There are a
numbu of restraints and limitations 1 the

blic chistributson sysiem  Because I am

tive movement want that the Governe
mene  should them a free hand
There 13 a mnﬂm.vgbet\wen the leadership
of the cooperative movement 2nd the Gov
ernmzat on this I suppott the Govern-
ment’s stand that if the Government

dualing with the public  distribution
system, I am able to pont them out [
request  the Minister of Coopcrauon to
take caie of all the restramnts and make
this  public distribution system a grand
success in this country
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¥ W @ & wew U W e a
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w7 R owrd F wf A A g ) s
ATYT A1 ATHT FIGUT ITITATL | AT
T Ew § IAE Ry wyfna 4
Aqedlz $41 & 7 TR AFAT AP 97
maeREwe & 1 T 98 §ar 3% e
¥ 97 7 qfY aar & alew weqwd o7
AT qEAT 3 | Uw A7 wET ¥ O
AT qAE F AT & W wd ave
mFArefes §gW w1 suUrar ¥ wamAr
faurg 37 §, A TreATE FX F AT et
THETFE T F AT AT A FAT

T w1 Arfad-garn Tw g
H g aW & oY AT § SUET wrgaT
wver §, dfe fefegaaw faem w197
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R 37 98 ¥ 1w sdw X faeer
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wadt wvwre - @ wg ¢ few,
FuTha Argw, & sy wgd g fe
Wa W WATH X ATAT 4T g T 14y wT
AT T I fiF AT wer B
g o FrAET B Froar w@y ) faew
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fomr o wf W w0 e wm, &
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e avft mTordfrs ot SRe T
A & 1 w7 T wTHT ¥ fywrw § AE
grafas & o v AR wx A AT EW IAE
AT Y 7 AR A AT g TR
/A AE T FEY & AR g T
w41 A7 1 T Awg ¥ gAY A
¥ g7 a7 w7 Ay & faw iy
T 77T =7 Ady qefY § N Y Fwr
qeft ey § ) gAEwr gErY smoar
9T FZE 9T HHT T &

aafaar #1 qrw Afege | g T
oE )T " agd AT ¢ oA § )
safem aeAr gY svar & fr gw srrfey
g7 ferT 7 § 1 i Y S & forg
it o7 fede wf gvar =rfer
AT AT 3T ATF AT AT T

FIEfA ¥ T A A or AR FTY L
FITHTZ T HTH T LT A& EATAT |
wi qar ¢ fr aw weeT 74-75 wWE
fiwar qar ot | Aferer ww wndAfer qae
FTET A3z7 ALY vE AT A4 AveA-
Afe=Fmzvar mm &+ TAE AT AEY
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w7 Agr AwTa g Aoy F are
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# gz wdr gAY f T gEdT |
#1 a 77 Afas &7 & a3 T A7
audy g fr  fravr sy o9 oY
AR | ¥ § Aree avd AveE T
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§ & g w91 Y W /AT FTA
EWT | FAT G447 FTX AX AT A
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& ur T W oFAr F 1 wAT
£y qggfr & 7 ¥ ofeaw T T @
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g1 99 ¥ UF WY AALT & q59 W
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afgg Srav gw w /T T E L W
®= give 4@y €3 A 1 wEAT
fea 27 A@ AT FALY T UF WEAT
§ wr GRedTE T AT I
fpar €Y o1 & W ww 0w ?

SHRI P ANKINEEDU PRASADA
RAO (Bapatla) I have all appreciation
for the enthustaym and energy which the
Mimster has got for bringing about a pub-
lic distribution system and strengthening
1t in order to give relief to the consumers
from exploitation by middlemen I request
him to show the same enthusissm to give
relief to the agricultural producers also,

ally those producers connected with

e Dcpartm nt of Commerce ¢ ¢, those
who help 1n the export of agricultural pro-
duce and give them rehief from exploita-
uon by middlemen

Through the export of agricultural com-
pas el fy S L
m 15 hay ear so-calle

rters an;‘ miuddlemen, very little s
m pamed oa to the agriculturists bes
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cause there 15 no organwsed sector tO
protect them They do not know what
valuc 1s being obtained for their produce
which 13 exported They aie satrsfied with
the minimum, ¢ ¢, whatever they get

The prices of some comun idiiies show a
dichine all of a suddin  In the case of
coriander, the price 1s Auctuatng this year
alsn 1t 15 also an exportable commodity
I requ-st the Mimstir to tike care o thys

1 now come to tobacco 1 cmmwditw
about which they have 2 vears’ experenc
The Ministers know wmuach about 1t
Without the Government spending  anvs
thing on 1t, the agiicultunisie are able to
earn fur the country Re 1ou crunes of {ore
1gn exchange Not evin Rs 1 crore are
spent  on the developm nt of tobacco
Simtilarly, they have Rs 100 crores of
1evenue by way of Cential Facise and not
tven Rs 1 crore are spont by the Govern
m nt for the developmne nt of wbacco  Lhe
history of tobacco 13 such that though fiom
the time of Indepindence the tobacco
cultinators are contributing a lot of moncy
to the Exchequer by way of o1 eign exchange
and taxcs there 13 no Government controf
over the production and selling of tobacco,
and on the tobacco indusuy 1aelf and on
the manufacturers of tobacco The
manulacturers, the o called exporters and
the muddlemen ate  getting the mapor
slice of the benefit anith cultivator gets
itk out of 1r

About tobacco the Reportof Lx partment
of Commerce for 1978 79 says thig=eand
I gunote :

‘ The umit value rcahisation for the
txport of tobacco has beun stcadilvanereas-
mg during the last § years It ros~ from
Re B 75 sr kg during 1974 75 toRs 1617
duing December, 1978

The Report says that the value of tobacco
has doubled, but the tobacco growers
have not ganed The aguculturist has
not got even 10%, more fo1 the tobacco he
sold during the last § years  Thas year, the
position 18 very nidiwculous ough
the Mimister has  announced enthumasti-
cally that the STG will purchase 15 million
kgs directly from the agriculturists and
not from the middlemen experience has
shown that the rate has not gone up and
the S8TC has not purchased meything

ol
article in the Humdn dated 14th Apnl,
‘1,?73 about ‘“Delayed, Incflective Entry

TQC into Tobacco Market” The first
para says :

“The private trade had d up most
of the Pﬂm“ tobacco prod m 'Rndhn
Pradesh seasen by the tinse the State
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Trading Corporation entered the market
with a view to helﬁing the farmer in dis-
tress. The STC  has bought hardly two
million kg.asagainstits targeted 15 million
kg. while the private trade has bought
85 million kg. out of estimated production
of 95 million kg.”

I request the hon. Minister to go through
this. e main point is to give relief to
the tobacco growers. First of all, ahout
the Tobacco Board, I would like to say
a few words. Though the Government
have clearly said thateitherfor export ope-
ration or price supportoperation, STC
has to deal with tobacco purchase, the Tob-
acco Board itself tried to get involved in
the purchase. It was going around in
Delhi asking the Commerce Minister to
givethem permission to enter into tobacco
purchase neglecting their other duties such
as proper regulation, proper promotion
of production and proper assistance to the
agriculturists. Regulation is meant to
rcgulate the growth of tobaccoin a manner
which will give good returns to the agri-
culturists. If the tobacco grown is in
excess of the reqir tfor the c ption
of the country and for export market
¢he question of regulation of the area com-

GMGIPMR~—Job III 594 LS~-25-6-79—~880
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es. For the last 20 years the average
production of tobacco is about 100 million
kg. In twoor threespecific years-~1964,
1972, and 1978, there was a bumper crop
and production was 20 million kg. more,
These are the years when the Government
had to take care of the bumper crop. But
the normal produdtion is about 100 million
kg. Even this year when the Tobacco
Board restricted the area to 1.4 willion

acresor 80, the court struckitdownangd the
acreage has gone up to 1.8 million, Even

now the totaltobacco productionisaround

100 million kg.

MR. CHAIRMAN : How much more
time do you require ?

SHRI P ANKINEEDU PRASADA
RAO : About 1o minures.

MR CHAIRMAN : Youmaycominue
tomorrow.

19 hrs.
The Lok Sabha then adjourned  till Eleven of the

clock on Fridav, April 20, 1970/Chaiira g0,
1got (Saka).
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